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LOK SABHA DEBATES 

1 

LOK SABRA 

7'1tul,day, Novt!mber 13, 1986/ Kartlka 22, 
1908 C Salca) 

--
'171, Lok Sabha mt!t at E/~,,, of ,,,, 

Clock. 

(MR. SPEAKER III the Chalr1 

ORAL ANSWERS TO QUESTIONS 

rb,/Ish) 

Illiteracy Am.ag' WomeD 

*141. SHRI JAGANNATH PATTNAIK: 
WtJl tbe Minister or HUMAN RESOURCB 
DBVELOPMENT be pI eased to ~tat e : 

fa) wbether ilJiterarcy amon, women 
atUI per.ists all over the country; 

(b) whether aDY study baa beeD con­
duced by Government In tbis rcaard ; and 

(c) if so, the details thereof,? 

[TraM'attoll] 

THB MINISTER OF STATE IN THB 
DBPARTMENTS OF BDUCATION AND 
CULTURB IN THB MINISTRY OF 
HUMAN RBSOURCB DEVBLOPMBNT 
(SHRtMATI KRISHNA SAHI): (a) to (c) A 
• ~atcm .. II liVID beloW. 

2 

Statement 

The literacy rate for mal es aDd femalea 
in tbe last 4 census ycars via. as fOJJOW8 :_ 

Year of 
Census 

1951 

1961 

1971 

1981 

Litt-raey rate ---, 
Male Female 

24.95 7.93 

34.44 12.95 

39.4j 18.69 

46.89 24.R2 

2. State"wise rate of ferna) c:: illiteracy 
as derived from the 1981 census j-.: Itvcn 
in the ApPendix. 

Tbe Adult Education Progr mme hal 
been studied and eva)ua'ed bv a number 
of institutions of soclaJ science re~earcb 
a.od of highor rducatfoo. MSDY of those 
studies included information In regard to 
the women's illiteracy and the manner in 
whicb tbe various adult educat;o, pro­
lI'amme were effected. However. the 
authentic lourCe 0' collection of Informa. 
tion jo respect of women's hteracy coo­
tiau.el to be ,tho cen.u. condu~l cd by til; 
a •• tatear OODeral 01 JJ2dja • 
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APPENDIX 

Pap" of wem". illit_racy QI 

PI' 1981 C."sua 

S. N. Statcfl!UTJ 

1 2 

1. Andbra Prad eah 

2. Blher 

3. "Gujarat 

4. Haryan. 

Female 
Illiteracy 

3 

79.61 

86.38 

67.70 

77.73 

" Hjm.ch~1 Pradesh 68.54 

6. Jammu" Kasbmir 84. J 2 

7. Karnataka ~ 72.29 

8. Rerala 34.27 

9. Madbya Pradesh 84.47 

10. Mathara~htra 6S.21 

11. Mdnipur 70.94 

12. Meghalaya 69.92 

t 3. Nagaland 66.11 

14 0 i 78.88 • r ssa 

15. Punjab 66.31 

t 6. Raj.lstban 88.58 

17. Sikkim 77.80 

18. Tamil Nadu 65.01 

T . 68.00 19. r1pura 

20. Uttar Pradesb 85.96 

21. Wrst Beulal 69.75 

U~ION TERRITORIES 

1. Andaman & Nicobar 

Islands 

2. Arunachal Pradlsh 

3. Chandllarb 

4. Dadra A Na,.r Savell 

57.8' 

88.68 

40.6' 

sl.aa 

5. Drlbi 

6. 'Goal Daman and Diu 

7. Laksbadweep 

8. Mizoram 

9. Pondicberry 

46.93 

52.44 . 

55.35 

45.09 

54.29 

-ExcludeR A~8am where census could 
not be held owiDg to disturbed con­
ditions prevailing there at tbe time 
of 1981 census. 

-Elcludes tbe population of area 
under un 'nwful occupationof Pakistan 
and China whe -e census could not 
be taken. 

SHRl JAGANNATH PATTNAIK : 
Mr. Speaker. Sir~ it may be Been from the 
fi,ures that have been liven tbat only ODe 

out of four women is actually literate. So 
far as tbe rural female Ii teracy is con­
cerned. there i~ no uniformity even there. 
For instance the rat e of female literacy 
hi Ker:,Ja is 62 99 whereas io Rajasthan it 
jg only 5.44 ~ it is 46 80 In the Union 
Torri10fY of M::z.oram. whereas it is as low 
as 9.30 in Arunachal Pradesh. Beside •• 
tbe rural female literacy has increased to 
44 millions feom 17 millions: wherea. 
rural female illiteracy ha" increased from 
23 millions to 203 millions. At the same 
t;m e, the female rat e of growth ~'ween 
1971 add 1981 has increalied to 19.28. 
Thus, it call be seen that the ra 'e of femal" 
lit eracy am'ong Muslim ~'o,neDt scheduled 
castes and sCheduled tribes women il very 
ll)w. Not a single woman hal become 
literate from th~t section of the society. 
Keeping all these facte in vicw t I would 
I ike to know from tbe hon. Minister 
wbetl1er the Go~ernmeot has any special 
strategic pro&r~mme for women education 
and for brinaing uniformity and wbether 
they propose to reoonsider the Ix.istiDIL 
plaDAlin, ? 

SHRIMATI KRISHNA SAHI : Mr. 
Speaker, Sir, tbe bon. Member bal"put 
two questions at a time. Firstly, -,eba• 
mentioned about the lap betW"OD tb. 
urban and the rural, and bas stated tbat, 
.tI.e rat e .of I iteracy in tho rural ar,e •• b .. 
iDcr"lod~ Tho perQOD,ta.. iDe......, Ia I 



fe_le IHerac, in tbe rutal area. since 
1'51 i •.•• follows: tbe rate wa. 4~81 per ... 
eeat in 1951 which rose to 11.96 hi 1981 
wb ereal the rate in the urban areas in 
1'81 was '47.8'2. However, in the rural I 

areas, the rate increased to 17.96 from 
4~87. Scoradt,. the rate of 'female literac1 
in tbe rural areol in 19.51 was 7.94 -which 
increased to 24.82 in 1981. meaniDI 
tbereby tbat it bas increased tbree-fold. 
He baa asked ab3ut .Oris"s. According to 
quarterly report of 1986. out of 1.17.264 
adult students in Oris8a~ 91,31 S were 
women. Althouab the State or Orissa is 
back ward in educa t ion yet tbe rat e of 
participation of women in tbat State' is 
encouraging. 

MR. SPEAKER: What special "ro­
,rammes are ·you going to launch in this 
relard ? 

SHRIMATI KRISHNA SAHr: So far 
a8 special prog~amme is cnnrerned, yeu 
might, perhaps. rern.rob r that the Presi .. 
dent. while addressing the joInt sCf,sion of 
botb the Bousts of Parliament bad 
announ"ced that education for girls upto 
11th standard wouJd be made free. Under 
this .cbeme. a provision of Rs. 10 crore. 
wa~ made for the Year 1985-86. Out of 
tbi~, Rs. 8 crores were allocated to the 
States and Rs. 0.47 lakhs to tLe 
Union Territor ies, tb e propo5aJs f,om 
which were received by the Central 
GO'Ycrnmet. A provision of Ra 100 
millions' bas been made for this purpose in 
the current )'ear. The State Governments 
ha ve been ask cd to enSure that (.) t least SO 
per cent of the students enrolled in Adult 
Education Centres should be worne.n. 
R.laxation has al&o been 8jV~D' in the 
rules I..)vcrning ~hc. ~anction or grants for 
rUDDina educational institutions and Women 
Literacy Centres 80 :hat they may let Kfant 
for [UDDiD, at least 5 Cfotres. 

SHkl V. TVLSIRAM : What i. the 
netd for tbis when the boo. Minister i. 
Sanked hy w('mcu f om both siJes 1 Not 
ooly tbis, women afC sittiDI behind ber 
,,)so. 

SAHI : Mr. 
iGGrea,iDI Ulo 

,I ~ I 

O,al A "'.", .~ 

rate or Ut fl'aey , a scheme hpl been intrO­
duced from 1985 to re-imburst tbe tutiOD 
fee to tbe State. upto 12th standard. It 
jl a) so proposed to if.e incentive to the, 
St.ato Goveroments for the education 01 
.irla, 

SHaI JAOANNATH PATTNAIK 
Mr •. Speaker. Sir, a rOIY picture bCi, beea 
painted because a comparison bas been 
made with tb. pre-independence period. 
but as tbe tbin.~ stand now, we rank 
Jowest in tbe world in female literacy. 
Today, women teachers are not aVdi1able 
in most of the rural areas, bor.au8e tbc,~ 
aet married during their recruitment all. 
Th~refore, I would Jike to know whether 
bon. Minister propose. to give ale 
relaxation in the case of women teacberl? 

SHRIMA TI KRISHNA SAHI : Sir, 
with a view to increasing the enrolmtDt of 
,irfs in schools in nine educationaUy 
backward' States, 8,000 wom.o. teachers 
h~ve so far b~e,., appointed on 80:20 
basis Since 1983. For this, 80 per cent 
grant bas been given by tbe Central 
Government. An amonnt of Rs. 582.96 
lakbs was liven during 19 g'·86. 

MR. SPEAKER : Is tbe intention of 
the bon. Member to stop marriages? 

[Bngli"h] 

DR. PHULRBNU aUHA : I would 
liko to know bow many centres are run by 
voluntary organisations and how mucb 
money is sp:=nt on that account? I wouJd 
also l~ke te know bow long it takes for 
an,Y application of a voluntary centre of 
any State to come to tbe Clotral 
Government? 

( f'rQ1ls1all<JIJ] 

SHRIMATI KRISHNA SAHI : Mr. 
Sp.eaker, Sir, an amount of Rs. '95.83 
laths was provided to the States in 1985 .. 86 
fot opening Informa. Bducation Centros. 
UDder 'bat scbeme, 20,500 Informal 
Education Centre. were open cd and 
5,12.,500 atria WOrt onroUocJ. . " 
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SHRIMATI M. CHANORASBKHAR: 
Mr. Speaker, Sir. from the statement, we 
lod that Kerala is the State wbleb .hal .ot 
tbe minimum' perceotale of illiteracy at 
34.27 per cent, wbereas in the other 
States such as Rajas'han, Uttar Pradesh. 
Bihar s etc .• it gOes upto 88 to 89 per cent" 
So, 8'· per 1he 1981 Census if KeraJa bal 
"own 34.27 per cent, wby Qot we take 
.ome steps to learD some lesson. from 
lCeraJa? Will the Ministry take aome 
I'eps to srods somebody to study tbis 
improvement in that place, not onl, because 
lC.er~la is 8 litera'e State frOm amODa 
an the olt,er States in India, but also with 
rtlard to women',; 1 iteracy, tbey are doiDI 
floe. J would expect tbE Ministr, to take 
lome atel» to lend &omebody and to Btudy 
thil problem and incorporate these points. 
As we have Education in the Concurrent 
Ltst, our Oovernment should lend the 
statement to the other Ministries and ask 
tbem to follow it up, 

THE MINISTBR OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF' HEALTH AND FAMILY 
WELFARB (~'HRI P,V. NARASIMHA 
RAO): Sir, the figures statewise indicate 
many things. Whero there i~ an effort, 
wbere tbere are socio-economic conditions 
congenial 'for girls' education "'ioa under­
taken on a priority basis. wher e the State 
Oovornm eDts bave been making tbat effort 
for a lona tong time now, we ha,e rosult,. 
Elsewhere this has not happened, and this 
bas n.ot happel,cd in Rajastban, we wiJl 
bave to see the history of Rajasthan. What 
was Raj ~sthan before Independence? Wbat 
did it consi~t of 1 How many native State. 
wert there 1 Please go to any native 
'Stat e; witb the exception of a very few 
like Biroja. YOU will find tbat illiteary has 
tome down a! a Jessey. Now, it will have 
to be an aifolt particulaJly direttcd in tbe 
States where literacy is low. Tbat is what 
we are trying to do. Tbe New Bducation 
Poli~y has given an 8laborato prOlramme 
of action in this r espoct and w. are IOioS 
to implement it. 

AMeroatlve ArrlDgemeDu lor Tr ...... 
of Out·Patlelltl .t AIIMS 

* 142. SHII RAM PYARB PA-NIIC.A : 
Will tho MiDi.,cr of HBALTH' 'AND 

. 1).,.1' ,,,c,,,,,., . .' 
FAMILY WBLPAltB be pleased ·10 uat.: 
wbat aJtornatlve arraDlfmtlttl u',,~' 
~,idered 'or treaUIi out·patl.ts 10 "'. 
til, OPD of All India lastUut,"of Medical 
Sci.ncet, Ne .• Delbl il closed' 

THB MINISTBR OF STATB IN TaB 
DBPARTMBNT OP IIBALTH IN THI· 
MINISTRY OF HBALTH AND 
PAMILY weLPARE (I{UMARI SAItOJ 
KHAPARDB) : There '41 DO proposal to 
clOie tbe out. patleD I departmeDt of AU 
IDdia Institute of Medfcal Sciences. Hence 
tbe question of making alternative arrao ... 
menel does Dot a~ise. . 

[ Trallllatloll] 

SHRI RAM PYARB PANIKA: Mr. 
Speak er, Sir, (be repJy liven by the bOD. 

Minister i8 contrary to tbe categorical 
Itatcmellt made b, tbe Institute-s Director 
Dr. Snob Db.raava on 30th September to 
tbe effect tbat tbe Governmeot did Dot 
accept his proposal for open.OJ peripberal 
hospitals at State headquarters and as a 
result thereof 3.000 patienta were comioa 
dadly to O.P.D • but only 816 beds were 
thore in.cJudinl 80 V.I.P. beds, of which 
100 bed. daily. wele beina vacated and a. 
sucb tbey did not have sufficient beds (or 
referred patients. It was for this reason 
that be bad liven a proposal for tbe settinl 
up of such Institutes in each State 
lCeepiDS io view tbis borrible situation and 
also In 'View of the fact that tbe aituatioD 
bas become worse today due to Docton' 
strike in Delhi, will tbe boo. Minister aive 
conlideration to tbe propolal IIveo by tho 
Institute for the IOninl up of Iostitute of 
this Jevel in oach Slate? 

THB MINISTER OF HUMAN 
RESOURCB DEVELOPMBNT AND 
MINISTBR OF HEALTH AND PAMILY 
WBLPAIlB (SHItI P.V. NARAS1MHA 
llA 0): Sir, what our Director bas said ,. 
correct and, wbat we are •• )'flll is a110 
rilb~ .•• 

Mil. SPBAItBR. : And, SI,. wbat, ,OU 

are aayioa i. al80 riabt. 

SHltI P.V. NAl.ASIMBA I.AO: .1Ia... b. baa'.hI' 'I 'OOll'.G&~' 



tile hcl'f)If~1 b ••. beeo~ Act UP eactu.lvel, 
for toan'a, the referral .,.tem. . Referral 
.,stem did not come Into vOlue becaus. 
the number of patients was very .mucb 
b;.her. Wben a patient camel, we cannot 
torn him back laying that he .,ho,))d briD, 
• reference. With the pal~a.e of time, the 
referral win. went into the back •• found 
and DOW it J~ a gen·er.a' hO!lpital to alar,. 
extent. Howe~ert 30 per cent of the 
pati~Qt8 are such wh ieh are tr eated a. 
referral ca4el from other bo~pitals Wbat 
we are layioll is tbat tbe situation, as it 
exist. now. doet Dot warrant this hospital 
to. be converttd toto a referr 81 botpita). 
We shall bave to take such a "tep when 

" position becomes uamanage1 bJ e a nd in tba t 
case we sball bave to make arrangfmeots 
to cater to the needs of thOU'180ds of 
patleots who visit tbe O.P.D. We. caonot 
I ea~e them in lurch, Bod another tbinl is 
that tbey are iDter.dependent. At prescnt 
tbe situa tion does oot warrant to convert 
It ioto a refelral hospital, but gradually we 
sball bave to resort (0 it aoo mobilize 
fuods for tbis purp().e. Wo have formula­
t'cd a scheme to open peripheral hospitals 
and to increage tbeir number. I would 
also like to tell you that in spit e of the 
fact tbat the treatment i. available 
at peripheral ho§pitals the patient 
·cbooge to como direct to this Institufe. 
There is a psychological reason behind it. 
They think that beiDa a big bospit al, it can 
make even beadache vanjsh in minutes, 
Tho hospital in their neiahbourbood. 
perbaps, would take a lODger time. All 
tbese (actors will bave to be looketf 'DtO. 
But as tbe position stands now, the time 
does not seem to be ripe yet to convert 
it into an e.clusive referral bospital. 

SHill RAM PYARB· PANIKA : ~Ir. 
Speaker, Sir, tbe bon. Minister is rigbt in 
sayiD, that tbore is a craze 8.m0411 the 
peo~l. for 'bi, Institute and tbey think tbal 
boUrr treatm.nt would be availa.ble there. 
But, at tbe sarne timo. tbe. fact rlmaiDS 
tbat tbree tbol)s&nd patleots visit this 
lOllttuto daily. Keeping in' view ,be 
iPlportaace of this IOltUute. the Gover .. • 
.. ent will ba.,·. to, Plake SOlDO alteroativ • 

. aerIDIt:meDtl. As rClard$ the pOliliOD io 
our Slato of U nat Pcadetb, .a ioeti.tQte 
qim,d Sln;a, GandbllDltitute il loin, to 
~. ..t up eboll ; olb_" S,.cc. hlvo ~~.o 

tJrtJ ..... J6 
, . 

betb dentandlr .• such initltu:t e 18 the'ir ret­
pectJve !'It.tet. WUJ the hOG. Mini'tor 
advfle tbe Stattl 10 set up such inalitutCl 
by mobiUzin. their cwo resourCe" afl.d .1»y 
.ceuinl Cent·ral assistaoce for tbl1 purposo 
durin. tbe Seventh Plan, beclu-. it •• not 

,possible to bave aJI sucb josH tufe. in the 
Cer.tral scctor?~ This IS necessat, to 
enable tbe padent. \\tho ere cominl to 
DeJbi at present from all over the couolry 
to let treatment in their respective States. 

SHRI P.V. N4RASIMHA RAO: Sir. I 
have jutt DOW told about tbe condition. 
prevailing in the Doih, hospital" When 
such aro the conditions bere. bow can we 
adviso . tbem to set up referral b08,itals 
there? AJready we have referral hospital. 
which are Dot functioniog 88 sucb. 'It is 
all right tbat· we can write tbem to open 
referral hospitals wherever pos"ibJe, they 
also know it. The at f cnt ion tba t M can 
give to a patient in 11 referral hospital can­
not be given under the 6)5t(m tbat is in 
VOlue now. Another demand {hat is 
beina made is to got the O.P.D. txpao.1ed. 
Extension io O.P DII meaDS ,belvin. the 
referral system. This' is tbe alternativo 
that we bave~ Even Estimates Cemmittee 
havo said that settiDg up a referral system 
should oot result io inconvenience to tbe 
public. We bow to their orders as well. 
We shaH have to make some arran.ementa 
after keeping a IJ these tbinas in view. 

MR. SPBAKER: Allopathy and aUo­
patbic hospitals are becoming moro and 
more popular. But they are very costly. 
We sbluld 'ay more emphasis on Ayurved;c 
S)litom of medicine. 

SHkl P.V. NARASIMHA RAO : That 
w~ are doing; 'There also, we are facin. 
the same psychoJoaical problem. The 
patient' como bere ooly after tryinl aU tb. 
systems of medicine. ~ 

MR. SPB~KBJl : What is the reason 
lbllt we ato adoptiol tbe eDtire wCltera 
I)'stcPl • 

[BIt,It.t6J 

Dk. nUPASINDHU BHOI: Hoo. 
Speaker, Sir, it is a aood go-ioci4cDQI tbat 



this qU'tatlon haa come up wben the Jualor 
Doctors ure on strike. The Minister ba. 
I. id 1ha t there is n·o propo'al to close our 
Out.Patient Department. But practically 
tbe Out Patient Department in AIIMS ia 
totally closed because the Doctor., GDMO . 
and other people who can be deputed there, 
will not be able to treat tbe patjents or 
they cannot tak e personal care. This 
Ministry is mitiotrrpreting the demands of 
the Union of tbe Junior Docton. In tbe 
Report of the Pay Commission, tbe basic 
pay recommended for Siddha. Una nt, 
Ayurvedic doctors and also for ODMOs 
wbo are just MBBS, begins at Rs. 2200. 
But for the Junior Doctors" demand-who 
are. putting in more tban 90 hour" in a 
week, i.e. more than ODMOs .••.•• 

MR. SPEAKER: Dr Bhoi. tbe point you 
are referring to, is not in th e question. 

DR. KRUPASINDHU BHO!: No, Sir; 
it is a coincidence. 

MR. SPEAKBR : There is no coincide­
nce. It does not flow fr(1m th is question, 
Why can't you be relevant? 

SHRI P.v. NARA~IMHA RAO: My 
idea of closing down ,Out. Patients Depart. 
ment is Dot rola ted to the strike. 

DR. KRUPASINDHU BHOI: I would 
Uke to enquire bow it il oot relevant." •. 

SHRI M. RAGHUMA REDDY: Is it a 
fact tbat tbere Y a shortage of operation 
theatres io AIIMS? If so, when ar e we 
loing to meet tbe requirements? If a 
patient goes to tbe hospital, he h18 to wait 
for 3 or 4 years for operation. (/nt",up­
tlo",) I would like to know from tbe b~n. 
MiDlster whether be is ,oinl to take aoy 
ItCpa .•. (Int"ruption,) 

KUMARI SAIlOJ KHAPARDB: The 
hone Member asked about shortage of 
operation theatres. I don't think' in AIIMS 

, tbere Ii an, sbortaae of operation tbeatres. 
\Vhat he il 8ayiDI il absolutely baaolea.. It 
I, pos'ible that in certaio casea one baa to 
wait for a oertain period. but it doOl Dot 

mean that there t. abort... of operation 
tbeatre •• 

[Tra""dllon] 

MR. SPBAKER : Such patieDts relDato 
alive for three to four years. 

[&,II,h] 

SHRI M. RAGHUMA Rl!DDY: A per .. 
son haa to wait for operation, especiaJl1 
for ENT and neur010MY ,.case" 

KUMARI SAROJ KHAPARDE : In the 
AIIMS, people are comine nol only from 
the city, but also (rom the whole COQotry. 
There is beavy rush. It is 8 (act. But it 
doe') not mean tbat it is :.-0 because of 
shortage of operation theatres. It i.8 not 
correct. One bas to wait for some time. 

MR. SPEAKER: This is an over-flow of 
patients. 

Rehabilitation of People Displaced 
Due to Jndravati Pro Jed 

*143. SHRI RADHAKANTA DIGAL : 
,Will tbe Mini.ter of WATER RESOURCBS 
be pleased to atate : 

. (a, tbe total number of peopJe di,. 
placed due to tbe exceuth,ID of multi·pur. 
pose Upper IDdravaci Project in Oriqa ; 

(b) tbe atepe taken ror their rehabllita· 
tlon ; and 

(c) the detaUI tbereof 1 

THE MINISTER OF WATBR RBSOU. , . 
aCBS (SHRI B. SHANKARANAND. (a) to 
Cc) 2833 families are likely to be displaced 
by the project. Lands have beeu' identi. 
fied for rebabiUtation of 1309 families but 
the affected porloDI have elplelsed pre. 
ference fOt cash arant. A RehabiUtatioa 
Com~itt ee bal aJlO beeD CODst il!ut cd by tbe 
Ita" GovernmeDt. ' ',. , 
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SHRI .RADHAICANTA DIGAL: The 
MInister b .. stated in bil reply tbat 2833 
,'amDies are IIkel' to be displaced.' b, tbis 
project, but b. bas identified. land for re­
habilitation on1y for 1300 familiel, alter 
.eveo "J carl. In YIeW of _bl, fect, thi' pro· 
Joet wJn Itart lubmer,inl tbe dam area 
durin,June 1987. So. I would like to 
know 'rom the bon. Minister wbether all 
tbe di.placed persQns I.e. displaced due to 
tbe Jndravatl projeot can be rehabilitated 
dur iDa the next Ilx months. 

SHRI B. SHANKAR-ANAND: Land bas 
already been identified for the purpose of 
rehabilita.tion. famines have allO been 
enumerated. A maJoritty of families 
ate asking for casb ,rants iD lieu 01 land 
for rebabilit at ion. Bfforts will be made to 
rebabllitate eacb family, according to it. 
choice. as far as possible. 

SHRI RADHAKANT A DIOAL: I waDt 
to know from tbe hone Minister whetber' 
Government bave any proposal before them 
to rehabilitate tbe 4isplaced persons in tbe 
ayac'lt ar ea of this project" or in an area 
nearby, In any other, land not fit for culti­
vation ; and further. I would like to know 
wbat are the reaSObS for the displaced per­
sons opt ina for cash grant. which is not 
sufficient for rehabilitation. 

SHRI B. SHANKARANAND: The 
State Gov.srDQlent bas formed a Re;,habil ita­
tiOD Committee uode, the chairman.bip of 
the ClJief Secretary. Many dotails of reh.­
bllitation are being discussed, 80d propo. 
lals formulated. As I said earlier, etfOIts' 
are made to rehabilitate eacb fa~ily. 

[7'raIlalionl 

SHRI ARVJND NBTAM: Tbe bon. 
Minister has jUlt now said that tbe displac­
ed persolls have preferred cash .raDh. 

MR. SPBAKBR: W~at do tbey 

preter " 

SRRI ARVIND NBTAM : C .. b. They 
are demaodiDI cash iDstead 01 Jand. SiDCO 
mOlt of the displaced perlODI Ire" tribal., I 
tblnk. eltber tbtlr dtmaad bas Dot· been. 

prope.rIY··Dnder.tood or' tbey have Dot been 
full, oonvlnced. ", Will tbe bon. Minflter 
seriously Jook ioto it wbetber there is some 
kind of prote.t behind ., it? Secondl, 
contrary to Government claJml. land, 
in t riba) area. is Dot evaU.b) e ever 
IJnce tbe For.st Conaer~arion Act, 
1980 came ihto force. I would Uke '0 
know wbether tbis matter will be looked 
iato afresh , 

MR. SPBAKBR: Either pay tbem 
ca.b or allot them ,ood land. 

SHR} B. SHANKARANAND: It Is. 
ver, good suggestion for action. 

SRRI IC. PRADHANI : This Project is 
situated in my constituency. I know 
about It better tban anybody else. I' am a 
member of that RehabilitatioD Committee 
also. In Koraput District, a patch 0' land 
measuring about 1200 hectares wu reclai. 
med by this project authority to settle 
tbe3C displaced perSODS or IDdravati Project. 
But after the reclamation was done, the 
vill.,ea were set up there and these displa. 
ced persons were taken to tbat place to 
settle there. But only 30 rami lies are 
reliding thore; 'others refused to aettle 
there hecaal' it is unfit for cultivation; it 
is rocky. Is it not a fact? Will tbe 
Minister kindly look into the matter and 
Jot me know what aHolment tbey have 

. made for each family for rehabilitation 1 
As far as I know, oDly Rs. 14,000 are 
allotted for each 'amily .. bieb is not 8uffi" 
cient to purchase aDO acro of land for their 
IOttlemoot. 

I SHRI B. SHANKARANAND: I mUlt 
thank tbe hOb. Member because be is •. 
member of that Committee and be knows 
tbe faots. a. he 88 ide It a displaced penOD 
refule t,o ~ett" there. perhaps tbere must 
be lOme valid rea80ns for it. Definitely, 
we will enquire into the matter and lOe bow 

. th_e people are settled. 

MR. SPBAKBR: Tho' land muat b 0 ,ood ; otberwile. tbey canDO' Uv, tbere~ 



You .~k tbe bOD. member aboot It because 
b. IS a member of tbat Committee; be 
know. wbether the ~aDd is fit for cu)'iv,t;oo 
or DQt. Hive you seen tbat land 7 

SHR.I K. PRADHANI: Yes I have 
""'ollllaeeT that land. We had discussed 
about it in the Committee, Our Consulta .. 
tlve Committee bal repotted in the resolu­
tion that it is not fit ror cultivation. Let 
ttl Min"ter eDq,ai~e into it. 

(Ifttm",.",) 

SHRI B. SHANK.ARANND : Where is 
tbt dispute fn what be .avs: I do Dot dis­
pute In the facts, what be ,819. If tbe land 
is not ftt rot cultivation and if the families 
are inllsting upon cash grant, that wilt be 
dOne. (1",.,.."lon,) 

[Tra",latIMll 

SHaI ANADI CHARAN DAS: What 
be is talkio, , He cannot 181\ Uke 1bat. 

(intmuptlO",) 

MR. SPBAKER : You take your seat, 
what are YOO doio. ? You ha\'e no bu.inass 
to do thlt. I am saying so in rcspOD.e to 
,our word •• 

SHR.I ANADI CHARAN DA9: You 
are big "eop} t. You do Dot und erataDd 
tbe words of a poor man. 

(In,.,,,prlou) 

MR. SPBAKER : Order. Order. ,. 
o.a;body listenio. to wbat I want to say' 
I am .. yin, about ,our point. 

I am also ta1kln, about your point. Jf 
tbey.want land, let tbey be liven fertile 
land. " You may look: into it ,ouree". If 
the farmed Ire displaced, they .bauld be 
liven land. 

["",,,,,] 
MR.. SPBAItBR/: Wh, do: ,OU titer-· 

ruPt me when I am sl,ID, lom.dubl "'. 
Can you Dot lit properly' I 88, 'tbat ,. 
most provide land wblcb is -fit lor coItA" .. 
tiOD Ind hAbitat iOD. Tha. i. ,.,bat It .1.' 
It must be looted if-to. 'lbat" IU. Yea, 
please ., . 

(/""""11/1110lIl) 

MR.. SPBAKBR : It 'e aU ri,bt now. 
Y OD tak. your •• 1. 

SHRI B. SHANKARANAND: r do 
Dot dispute with wbat 10U lay aDd what tbe 
Membus laY. . 

~lnl"'.Ptlolll) 

( fN .. ,IaIIDII] 

MR. SPEAKBR. : Why don't you let 
him speak: 7 

(1.,.,rup'IDIII) 

MR. SPEAKER: Let bim apeak. If ho' 
does not alree with us. we don't JOu Itt 
him apeak. wby Ire you iDterruptin,? Let 

" him speak. You are a,ain lpoakiDa. 
Pleate sit silently. 

[BIIIII,h) 

He is qreein. with us.. What mON do 
JOU want? 

SHRI B. SHANKARAMAND : We wiJ) 

tIl to find out. If the land Js 'available 
we will d.eftnitelY live tbe laad. ' 

MR. SPBAKBR : You mUlt ftad out. 

SHRI ANANTA PRASAD S6THI t 
Th ey .bou ld live land. (Inl"ruptlD",) 

MR. S PBAICER " If 'OU pcnist Itt. 
thi. J wiD lIk c you to .'~bdr8W 'rom the 
Ro_. Sit·dowo. now. 

SBIU S&M. GURADOi': May I k"ow, 
whetber lbie proJect .•• (11111"",' .. ' 

Ml • .,SAIBI. : NotbiD, more. 
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. SHll S.M. OtlRADDJ: War I '.' tnow 
.... ber ,,,.,0 to.aQ,· mi ....... rrom ttat 

. World ,taank to: complete tbis .proJlot ·and 
. wbether It II a fact tbat· . tbe World Baok 
._ bilk""; 00 rehabilitation of thole 
,'amUies which have JOlt 'tbelr laod' Hav·e· t., lua"ted It or GOt 1 

SHRJ B. SHANKARAljAND: Leave 
alone tbe World Bank. the Speaker, tb. 
Members of Parliament, the OoverameDt. 
tbe1 are illlia1iol tbat tbe 1aDd should be 
Itven to lbe 'Irmer8. The World Bank 
... iataaoo II there, it, compoaeoC II tbere. 
It i. a multi-purpose project and It ia for 
Irri,atloD. The Primo Miaiater lalt year 
yuUed tbil area aDd bal sajd that all 
efrort8 sbould be made to see tbat tbe pro­
ject Is completed witb in time. 

MR.. SPEAKBR : I know. 

SHRllt. SHANKARANAND: So, • 
lpecial assistance of RI. J 0 crores bal been 
,rlnted aDd we have already written to the 
State Go.crnment to I'\le 1.1. S crores a" 
tbeir abate. 

MR. Speak er : Shri Nityanaoda Misbra. 

( '"terraptlo".) 

MR. SPEAKBR. : I have alread, Cold 
him. How maDY time~ do you want me. to 
la, he same tbiD, over aaaio" 

. SHR.'I ANANTA PRASAD SETItt: 
Tbe pOlicy il very lood. but tbe implemen­
tation ia very P90r. That i. tbe trouble. 

Ma. SPEAKBR. : Will IOU tako your 
.. at' 

SHRI ANANTA PRASAD SBTHI: 
Will you kiodly 10 tbere, ·Sir ., 

MI.. SPBAKBll :. Havo ,OU not hearet 

me' 
, (,.,,,,,,,,,.,) 

'YL.8Pl'AICBR. : It is all riaht. 

Sbrt NltrIO .... Mlebra. AbleDt. 

.. I ..... 'rn- ....... • '<I. 

·RaII ... , .,._... Corpora.fon for 
BaI""'1 o."I.,.lIIt Programmes 

-145. SRRI RAMASHRAY PRASAD 
SINGH: Will 1be Mlai.t. of RAILWAYS 
be pleased to atate : . 

(.) whether there is any proposal • to 
float a Railwa, Finance Corporation for 
finaocio. the Railway. de"dopm~l)t pro­
Kramma; 

(b) if ~o. the d.etaU. tbereof : and 

Cc) wbether tbis arraDlement will re. 
suit to jncrease in PBlSeo,er fares 'aDd 
fre1lht ra t c. ? 

THB MINISTER OF S1 ATB OP THB 
MINISTRY OF RAJLWAYS (SHRJ 
MADHAVkAO SCINDIA) : (a) Yes. S,,; 

(b)" (c) It il proposed that 'be 
Indian Railway Pinaace Corporation ma, 
bay. aD authorised capital of Ra. 200 
erofes and a paid-up caPital o( Is. 50 
crOtOS. The Corporation would undertako 
public borro"jn,.. Prom the fUDds 10 
raised the)' w.)) procure Rol lina Stock and 
otbf'f eq",irmcnt and lease 'btm to 1h., 
Ranw8,'. It is propoJed to raist Rs. 250 
Cf(\reS in tbe current year. The details iD 
rel8rd to tlte rate of interest etc. bave no • 
yet been d ecld cd. 

SRRI RAMASHRAY PRASAD 
SINGH: Mr. Speaker, Slr,'o reaponse to 
boo. Mini'fer's reply, I would like to know 
tbe amount 01 loaD received by tbt CotJ)or. 
a~iOD from tbe public aDd what is tbe .ato 
of toterelt tbereon , 

SHRI MADBAVRAO SClNDIA : 
What docs tbe boo. Membor want to 
tDC* , 

MR. SPBAKSR : Shrl R.ma.hra, 
,~'ruadji, roo "'" ,our qUflti" 'P'" . '1 ..... 
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SRRJ RAMASRRAV ,PR':ASAD 
'SINOR ~ The hon. MiDi!;fer hI. told that 
the 1'rC't"osrd COT'J)oration would' borrow 
mODev 'rom the public. I would like to 
know hl'W much m')n ty the Corporl tfon 
bas ~o far borrowe(t from the pubUc' and 
what is th e rate of int er e~t thet' eon ? 

. StIR} MAOHAVRAO SCINOfA: It 
bas ·been decided In principle that a cor­
pora'tion named 'Indian Rai1way Finance 
Corporati(,n t will be regi~tered The rate 
of ;Dtere~t on its borrowings and other 
provisions are still under consideration. 
Since DO bonds have yet been floated, there 
Is no question of borrowings. 

SHRI RAMASHRAY PRASAD 
SINGH: Mr. Speaker, Sir, we want to 
know whether during the formulation of 
tbe propos~l, it was also contidered tbat 
with tbe setting up of the pr,oposed Corpor­
ation for the development of Railways and 
after raiJlt,IlQ" equipmt"nt. are purchased with 
tbe torr owings from tbe Corporation, tbe 
railway fares would also go up or not? 

SHRI MADHA VRAO SCINOIA : The 
rat e of int erest on the proposed borrow­
Inls of RI. 2~O crore,S wi 11 be, perhap~, 
101 or 11 per cent. This is a propoeaJ 
and the decis ion thereon is yet to be taken. 
That means, it will be higher by 4 per cent 
8S compared to the rate of iDterest tbat we 
pay to the Government and will result in 
an additional burden of RI. 10 crores on 
tbe Railways in a full year. The Railways 
are spen<iing Rs. 4640 croces .yearly aod 
keeping that figure in view, th ese 10 crores 
rupees ar e not much. This may also. not 
nccelsitate any increa~r in the rail fare or 

freight. 

.. 
SHRIMATI OESTA MUKHERJEE·: I 

could not fully understand tbe rate of 
interest que.tion. It is said in the. ma~n 
reply tbat Rs. 150 crores wUI be raised ID 
tbe curr("ot year itself. And now you say tbat 
tbe details of tile interest have not yet been 
worked out. Naturally I take it that it is 
within tbis financial year that 'you want to 
rai.lts. 250 crores throu.b public borro~. 
IN' 1041, therefore, )'OU. will. promi., loaae 

rate of" interest· to the pubUe n We are 
. Ie ciOI many, pub I ic utldertakiD,s raflftl 
loanl' from fbe "ubJic at l' pet cent or J' 
ptr cent"rate of Intere.t. I would trite fo 
know from the hOft. Mini. fer, sfl'ce onl,. 
'ew months are left for tbe curreat year to 
be over, wbe1b'r the ecobomic8 of aedlnl 
pub) ie borrowing at such a bilb rate or 
Interfst and t~e implications of it to tbe 
railways wben" tbat money wUt be 'eased ' 
out to the railwaYIII .. have been worked o.t .0 that additioral burden throu.h this hi ... 
ratc of interest does not come OD. t~ 
consumers. 

MR. SPEAKER : He has alread, 
rtplied to tba t question that the additional 
burden on tbe railways will be Rs. J,O 

'crores only. 

SHRI MADHAVRAO SCINDJA; 
10! per cent bas not yet been decided. 
'In principle it hal been accepted tbat the 
Indian Railway Pil1'DCe CorporatlOD be let 
up. The formalities themselve. ",ould be 
takins approximately a month or two. 
While thOle formalities, the re.istratloD. 
ecc. and tbe setting up of tbe body would 
take place, in tbe intervoning period, we' 
will make up our mind aa to what tbe rate 
of intorest should be and what are the 
special incentives, if any, that should 
accompany tbe rate of interest. Sut Wt 

are saying tbat if the rate of interest is 
10, per cent Ot 11 per cent, then tbe 
difference comes to 4 per cent only. But 
as yet the rate of intere'st has not yet beea 
decided. 

[ Tranl/alion] 

MR. SPAEKBR : Geetaji, do yoU al.o 
iot.nd to deposit lome money . 

[E"gl/,"J 

SHItI. K.S. RAO: (t Is" Rood tb.C tb.e 
boo. M'n •• ter has come with tbe . 

f proposi_ 
tion 0 startiDg' a RaUway ,PiDI C 

t • db" DCe or· pore IO!:' an orrowln'1 'fund. f . b 
bl ' . b . rom t e 

pu 10 wit a. ~iew, fo liva '0 . " me more 
facnities to the people. la Andbr. Pradelb 
a lot of oement ihdUl1rie.' ba,,'e c· , , i ome up 
.,tar ~a'f8 ~bpat it;t: Krj'baa Qistriot .. blob 



Ir.e ·,cmn. crores of· rUf)ee, beeause of ·.hort 
dt railwclY.. HDe batween' 'Na'liludJ 'aD:! 
GIJ~tut. Tbey are prepared to "'deposit ·a 
certa'n amount -I·th tbe raUwlY,.· I wish 
to know . from the. bon. Minister 
,.bether he. will undertake coaltructjoD of 
thi. railway line which will be uaerol for 
reduction of tbe cost of cement aDd for 
tbat they are prep.ired to live the' depo!it 
to tbe railways, 

·SHR.I MADHAVRAO SCINDIA ~ It 
. doe' not pertain to the question' of Indian 

Rai1way Finance Corporation. 

Blind Popu1atlon and Aid to blind. 
for Treatment 

*146. SHRT MULLAPPALLY RAMA. 
CHANDRAN: Will the Minhter of 
HEALTH AND FAMILY WELFARE be 
J)Joas ed to s· ate: 

(a) the estimated number of blind 
-persons in the country as per the latest 
"'CeDSUS; 

(b) whttber the number of blinds in 
the country b3S bt"en decreasing or increa­
f.ing during th ~ Jast tbre e years, year-

(c) whether Government have aoy 
. estimate a~ to what percentage of the bliods 

·is curable; 

(d) wbat help i. being extended by 
Government to enable the curable blind to . 
resail1 sir bt; and 

(e) whether Government have any 
specific proposal/prolfamme for e~tendjnl 
'financial aid to fho~e who are bliDd aDd 
ca1lDot lltTord' treatment. 

THB MINISTER OF STATE IN THE 
DBPAKTM£NT OP HB\L1H IN THB 

.MINISraY OF HBLATH AND FAMILY 
WBLPARB (K·UMARI SAROJ KHA· 
PAtlOfl>: (a) ~ccor4ing to .I C.M.R. 
lUlvey (1971 73), . 9 ,million perIoDs were 
~kD~ted to b:;\ve vision Joss tbaD 6/60 
i.e. tbey could Dot count BaDlen from a 
_"'ofaOlt• 
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. According to NatioDal Sample Survey 
(1'981)# u:;fag criteria of countiog Bnaer. 
trom 3 metres (.10 ft.), 3.47 million 
periODS were found to be blind. 

(b), A country·wid c. sample 8u rve, for 
bJindnc.ss is 'ia progress at present and tho 
decrease or jnorea~e in the number of 
bliDd will be known after its fi~din •• 
become available. 

(c) Yes, Sir .• About 80 % . 

(d) Free medical treatment is provided 
at all Government hospitals aDd in tbe 
eye camps. 

(0) No, Sir. 

SHRI MULLAPPALLY RAMA 
CHANDRAN: Sir, I understand that in 
order lO tackle tbe p. obI em of bUndoess, 
the Government of India bad introduced 
a mas~jve programme in tbe year 1976-77, 
and ODe of the salient featuH:8 of tbi. 
proaramme is conduct ing e)e campI 
tbrouahout tbe country. In view of tbo 
irreparabl. damage that these camps have 
posed in fecent months in certain parts of 
tbe country by r enderinl bundled. of 
persons tetany blinJ, m3Y I know from tbe 
bon. Minister whether this eye camp 
approach bas been entirely withdrawn or 
tbe v()luntary organisations are beiol 
forbidden from conductinB tbese .ort of eye 
camps in future? 

THE MINISTBR OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WFLFARE (SHRI P.V. NARASIMHA 
RAO) : Sir, there art two sid.s to tbis. lhe 
eye camps in milDy iDstances have done a 
very ,good service, in some instances they 
have also unforfu.oatJy added to tbe bHllds. 
SC', it is ~ question of bow tfficicDtJy aD 

eye camp is rUD. Durin. tbe r.cent 
meetina of tbe Central Council of Healtb, 
• decisio.n was takoD that eye ca mps rUD 
indiJferently or witb inadequate preparation 

,or witb ;nadequ~te 'after opertuion care. 
ahoold be clearly ·banned. We sbould have 
some ori_i. wbich thouJd b'~ rigorousJy 
foiJowed. We are "ttiDa up a commiueo 
to 10 ,toto' all' tbe "p~ot. of 0,0 ~mps. 1\ 
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I, Dot ~o •• ible' 'or, us to '1, &ak.ori.lly 
,bat there Will be' DO oamp at all. Tbat 
'would be wr~l. But at the _me timo we 
ean80t leave it to tbe wblma and laoclee ttf 
quactl malQueradiJi. a~ optbalmic luraeoDs. 
So, tbis I. a matter wblcb ba, to b. looe 
loto. Decillon hal beeD takea and w. "UI 
10 into it. 

SHRI MULLAPPALLY RAMA· 
CHANDRAN: Sir, from the "91y liven by 
ttie bon. Minilter, .s aJlo from the Itudy 
made by the Indian Council of Medical 
Researela, the total number of blinds in our 
countrY is alarmina)J ,blab delpite th~ 
slncore efforts made by the Government. It 
is a known fact that tbe main reasons for 
tbe bilb rate of blindness in our couotry 
are low leveJ Dutrition, Jack of suffiCient 
nurober of opthalmic perloaae) ,in tbe 
hospitals and. of course, lack of proper 
awareness in the mind, of the people aJlo. 
Under those circumstances, malnutrftioD 
beina the chief reUlon for the bilb rate of 
blindness in our country, may I know from 
tbe bOD Minister how much amount bas 
been allocated or Ict apart in the Seventh 
Plan for tbe VitamJn-A programme and 
what is the number of cbildren who are 
,oing to be benefited by this pr08l'amme? 
Also, I would like to know tbe proareas of 
tbis programme duriol the Jaat three 
years. 

SHRI P.V. NARASIMHA RAO: Sir, 
ther e are multifarious reasons for blind· 
ness. Blindness itself i. d~tlned io different 
Ways on different occasions by diff~reDt 
bodies. :rhe WHO definition is one. There 
are other definitions also. The lurveys 
have not be-oo comprehensive 80 far. The 
area taken or the number of personl taken 
(or surve.y have been far too indeQuatc. So, 
it is very difficult tJ come to any defioite 
conclUSion. The survey which is DOW bein. 
uDdertaken is a compreheosive on. and I 
bope that when tbe results of tbe survey 
ere available, wo will be able to bav •• 
much bettoli picture of wbat is bappenina 
on tbe biindnesl prolramme. J would on1, 
laY tbat campi have been rUD aDd tbere at. 
certain prOlrammes of asaistaDCI from. the 
~otral Government. but t caDDot .Ive 'OU 

exact filurea at tbe momeDt. The ft8Ul'01 
of c,ataraot operatioDa, etc. are available 
but 1 would oal),." lb., WI ar.,.,~ 

,~ 

.11 poIIibl. alt.Dtfoa . to .tbl,. After t-be 
'."0' II .completed., I would OD tome 
OCcasiOD. like to/come' to tbe.Roo.. wUb 
aU the Indin .. aDd .eet ·for tbe cooperatjoa 
of hOD. Member •• 

SHRI V. TULSIRAM: Mr. Speaker, 
Sir, I would like to ~oow from the boD. 
MiDister whether be hal received an, ... 
port as to the Dumber 0' ca.e. wbiob woro 
cqrod and of tbose who l08t tbeir vilioa in 
the' operatioos done in the e)'e campa ., 
Socondly. earlier also, such camps were rUD 
in UttAr Pradesh and 200 pencnl bad JOlt 
tbt'r vision 10 tbe courso of loeb 
operatioDs. 

MR. SPBAKBR : 'Ibis bas already been 
rrpliod to. 

SHRI V. TULSIR.AM: Mr. Speaker. 
Sir, today itself I have read in tbe Dt"" 
paper tbat 100 persoDs havo Jost tbeir eye. 
sigbt. May I know tbo reaSODS for tbat , 
What precautions are beiDa taken to lee 
tbat luch incldeat8 do not oc~r in futuro , 

SHRI P.V. ,NARASIMHA RAO: Mr. 
Speaker, Sir. I have alrtadY laid that 
tbousands of people bave beeli cured but at 
tbe lime time there are people whOle 
ca ... have been spoiled, but the DeWI­
papen do not .ive tbe filures of tbose wbo 
are cured. The news in respect of tbo 
people wbo set blinded il premiaeatly 
pub lis bed. Th er.fore. we cann~t reacb a 
conclusion that everywhere the· people arl 
subjected to sufferiDI. It is just pollible 
tbat IQ odd oase at some place was lpoil,d, 
but you cannot sa), that this i. wbat il 
happen In I eve rywbere •••••• (1111",."1.,,,) •• I. 

S8al NARAYAN CHOUBBl': Wh, 
should oveD a sinlJe perlOn ,0 bUnd ? 

SHal P.V. NAB.ASIMHA aAO : 'FIlat 
Is wh, We are lOin. to let up a Oo .... Ut.e 
aD d action ~'U, be takea 001, after the 
..... aro tlaoroaabl, iDYeatilalcd. 
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MR. "BAKBR: It il not a calual 
approacll.. He i, tryinl to lay tlometb,tn •• 

, Let him .ay. It i.' not a clIoal approach. 
How caD 'tllil ~e a Cllual approaem , 
(1.,.""ptltllU) You "'0 un-necessarily 
Cl"""fINItnI')· 

SHRI P,V. NARASIMHA RAO: I am 
lolnl to tell you tbat figure. Durio. the 
q.venth PJan al) amount or Rs. 31 crores 
ha~ been a1)ocated for tbe pro.ramme aDd 
t would lik. to say tbat I am Dot a,t all 
giviDg a Don-Iepious repl,. I am laY;OI 
tbat tbis prolramme cannot be closed d 'wn 
tomorrow because it has beCD found bene ' 
ficial in many places. It cannot be Jeft to 
tbe wbims of tbe quacks becau$e lome 
calamiti.s have occurred. So, tbercfore. 

, we wiP bave to 10 into all tbese thingl. We 
have set up. We have taken at the hiabest 
level of CCH a ad we are gil ing to 10 ioto 
tbis •. 

SHRI BHAGWAT JH~ AZAD; There 
are approximately 90 lakh people who are 
blind in this country and fortunately 
maJo ity of them can be liveD eye staht 
witb a amId] investment by limple opera­
dOD. May I know. under tbe National 
Prolramme for· Control of Blindne.s, 
whether medical and para medical forces 
are in position' If 80, by wbat time tt 
would be p38slble for the Goveremen't to 
live "Ibl to tbose wbo caD be liven UDder 
this scheme ? ' . 

SHRI P.V. NARASIMHA RAO: The 
National Progromme for Control or Blind­
DO,SS which was launched tbrou.hou t the 
couatry in 1976 aims to reduce the bliod· 
oels in tbe country from 1.4 % which it 
happen. to be at the momeDt to 0.3 % by 
tbe year 2000 A.D. and WI are workiDI 
with tbat as a tarlet. 

sOth,HON. MBMBBRS : PI ... aliow 
UI •. 

WI. SPBA.KBR : I eaaoot do It dail,. 
I bave SCi) maoy Member. more ()n lbe 
'Q'~,PD U .. ~ <l,n,."._) , 

J~ I SHR,I ,A •. CHARLBS : .lede allow ma. 
I blYC bela .orting on this_ • 

MR. SPBAKER : It you are worldnl 
. 00 It, it Is very good. Plea.e keep workiD, 

OD It. 
'. 

Repair .ad Mal.'f.He _ N.tl •• 1 
Rllh~" No. 12 

*148. SHRI AJAY MUSHRAN: 
Will the Minister o( 'SURFACB TJiANS. 
PORT be pJealed to state: 

(8) wheth.r tbe repair and maiatenaae. 
work OD National Highway No. 12 ba. 
Men delayed considerably; . 

(b) if so, tbe reatons thereof; 

(c) 'whether the Jaid down norma for 
Nationsl Highway. bave been adbered to 
!o 'ar as National Hfahway No. 12 is 
con cero ed; 

(d) if not, the rea Ions ther.ror; aDd 

Co) the steps tbe Ministry propOil to 
take to brinl the National Hiabway Nu. 12 
to tbe laid down specification ? 

THB MINISTBR Of STATS OF THE 
. MINISTRY OF SURFACE TRANSPORT 
(SHal RAJESH PILOT) :. (a) No, Sir. 

(b) Does Dot ariee. 

(c) Yes Sir, within IvaUable resource •• 

(d) Does not arile. 

(e) Improvement of tbe Na( iona) Higb. 
way. 'I a contiDuina procels subJect.to 
Ivailability of foods. Purtber Imporye~ 
.meat works costing about Rs. 37ororel 
hay. been included in the 7tb Plan for 
beiDI taken up on Nation. I Hiabwa, No. 
12 .in Rajastban aDd MadbYa Pradesb. 

SHRI AJAY MUSHRAN: National 
Hl.hwI, No. 12 wal dee'ared as ~uch In 
i9~O"aDd lD 1960 It wal ODJy ,bJ",t $00 



lema. In the State of Madhya Pradesh. Itt 
1981 another 400 kmJ. of Rajasthan area 
wa. also added to tbe National Hiabway 
No. 12. Now tbe hoa. Minist er ha •• aid in 
bis reply to pall Cc) that it is a contlnuiol 
prOcell I would very muob bave apP"ocl .. 
ated if the procoss were eontinuiol provided 
it bad begun. With tbe procesl of repair, 
main.enloce aDd brinaiq it to tbe spttcifica· 
tions it bas not beSQD, the q"estioD of 
('ontinuing process does not ariae. 

Now, my first Supplementary is: 
Durio, tbe Fourth and Fifth plans, i.e., 
ill tbe Sixties, what all was done by way 
of repair, maintenance Bod brinain, tbe 
National Highway of 1960 till 1981 to the 
specifications and ho_\lw' much money was 
alJotfed in the Fourth, filth and' Sixth 
PJanl, and in ahe' Sixtb Plan how much 
money was spent on the section in Madhya 
Pradesh and bON moch money was .pent 
on the section in Raja~thao? It is because 
I havo a fcelina that the area and the section 
of tbe: road in Madhya Pradesh since t 960 
bas Dot been repa'ired at an and there bas 
~eto a Jot of public inconvenience booauso 
of tbat. 

[ TrtJIUlation) 

MR. SPEAKER: Your queltion a:e 
quite lengthy. You will have t9 give all 
these points in writing separately. We 
can say about National HiSbway No. 10, 
but your, is National Hiabway No. 12. 

SHRI RAJESH PILOT: Mr. Speaker, 
Sir. tbe hone Member of Parrialneot bas a 
backafOUod of ordnance In the Army and 
tho Army people really believe when the 
bomb is bJaat. Ttll the bomb is made, 
tb.y do Dot ca)) it a pr o cess .. 

This worki.na of National Higbway baa 
been on after it wa·s declared in l' 60 and 
tho R.ajasthan portion was included in th. 
year 1981. I tbe Sixtb Plan w. speDt 
rou&bly R s. 10 crores 00 tbis National 
Hiabwayc Ra. 1.79 croro. in Rajastban 
pC'rtion and . Rs. 1.38 crore! ill Madhya 
Prddesb portion. In the Seventh Plan w. 
"tid rou,b'y RI, 17.74 crores 10 Raja.than 
IDd' a~. 1J.26 Gror. Ia ... db)" Pradah. 

Sir, u a I.coad point be .baa' asked 
about the Shnh P1ao expeDdlture 00 ·the 
National Hiabwa, 12 .. III Mtdb,. Pradesh 
portion in tbe Sixth Plan wet bad spent'rom 
1980 to 19" Rs. 1600 laths aod .. 
RaJt.lthaD we bad spent as. 1800 1.kbl. 

SHRI AJAY MUSHRAN.: I \to1dd 
also lite fO know from the bon. Minister: 
15 tbere any priority ror the road plan laid 
dOWD in tbe Seventb Plan by tbe· PJanninl 
Commission and if it has Dot been Jaid, 
what steps the Government 1. takilll to aet 
the road plan liven priority and within tbl. 
money wbicb the hone Minister bas ,aid. 
for .he Seventh Plao Rs. 17.74 crores for 
Rajasthan and RI. 1~,26 erores for Madhya 
Pradesh, whether work will start. rrom 
,Madhya Pradesh or Rajasthan side. 

SHRI RAJBSH PILOT: As far 88 
priority is concerned. tbe PlanDiol Com­
mission has been taking up the case with 
tbo Goverom"'ot because road sector we 
have got to gi" e priority. But un·fo!"tuoa .. 
tely resources a e limit cd and that is wby 
the Government i. going in for a National 
HiahwIY AHtbority so tbat reuource, could 
allo be aulmented in a different wa, 
because at the morn eat our requirement f. 
Ireat, to briog all the National Hiah_a,. 
to tbe standard and every State is demand­
ing fur tbe National Highway. So. we-are 
tryiog our best, wbatever we can aUlment 
(rom the Planoin. Commission within our 
reSources and atlso lome other .ourc~ • 

. could be open ed to aUlment this priorit, 
soctor. ' . 

As far as the work is concerrsed_ wheD 
it starts I will certainly give lbo cboice to 
n. bon. Member of Parliament who waot. 
the work to start (roO' MadhYa Ptade6b. 
We will start f[om -Madbya Pradosh allO 
aDd we start from RaJ •• than al1o" 

SRR) P. KOLANOAIVBLU : Sir. with 
r.egard to the National Hi.bwaJl it i .. UDder 
the direct control "bf the Central, OO\'ID. 
mont. Fundi ar e beiDI allotted Statewile 
by the Contra' Government 001) and tb. 
maintenance is lakin, place acc,?ldiDI 10 
tbe funds available, which are allocated 10 
tbe State Goyernments. M, queltloD i., 
tbe GOD4itJOD of "b~ -N.tloDll Hip".,. 'II . 
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"err \181')' poor iwhen compared ,~,. other 
forel.1ft oountrles Sir, we do nOt hive 
a01 'XPl' eel ,way. all4? JUlt In fore'''' 
oouatrfe. express W8,S are allott'ed and by 
,bit. car can 10 Itra'Jaht· with '" 8i) km or 
100 km per bour Ipted; but here Dot even 
• bullock cart. Here' I want to ko('\w. from 
tbe ,Sixth Plan, pertod "D~ the Seventh 'PIlla 
perIod Dot even a "nate kilometre of road . 
ba. been uparadtd from State Hiahways to 
National Hi,bways. Tbat is the poaftion 
DOW. BveD in respect «( tbe mafnt enance 
'ou are not aiving priority accordil'lg to tbe 
NatioDal Hilbw8,' which ar~ available ia 
tbe States concerned. I want to know 
'rom tbe bon. Minister wbether you \VOl' 
come forward to allocate more fund. to 
tbe St.te~, according to tbe km. wiat, at 
'e.lt for mainfenance, if not for upsrada. 
lion. You know ful1y well ·tbat you arc 
now bavio. independent charge. Pormerly, 
,ou were not baving 'independent ~barle of 
Surface Transport and DOW you are. There. 
fore, you should please find out SDd gel 
more allocationa for the States for tbe 
ma·intenance of Highways. 

SHltJ RAJESH PILOT: Sir, it is a 
fact that re@a t di£1, National Hig~way •• we 
ha"e rot beeft ab)e to fOP' up witb the 
national requirement8 of tbe traffic. But 
it is again due to the re8ources. As far 
as the maint eoanee 'J concerned, whatever 
.... ources we give to the States, tbat is alto 
Dot \lery riahtly utHis.d by so~e States. 
That is wby, we are comin. up with tbe 
sUlgestlon •.• 

SHRI P. KOLANDAIVBLU : Wbat ato 
tbo States wbich are Dot riahtly utilising 7 

SHR) RAJESH PILOT: WeU, if )'OU 

ask a _parate queuioD, I caD tell you. 
Some of tbe Statea bave &urreoder,ed tbe 
funds allo. We are fttlbtillJ for the fuad., 
w~ bave given fu~d. to tho States but tbey 
have'Dot beeD able to utiUse tbo minimum 
pouible whalevor tb ey caa IPtDd from the 
ruad. Tbat is wby. we are ~omiQa up.with 
the ~.u .. e.tioD tbat. we abould have a~ 
National Hilhway Authority 10 tb.l the 
quail., ot wOrk caD be mODitorod by tho 
C.tt •. ! ' 

, MR. SPflAICBR: Why do you want to 
It It: up I h'orftet's Delt , ,I, 

SHR) RA.JBSH P,ILOT: Sir, I do 
aRTie witb the bon. Member that wben )'OU 

travd on tbe '""d, it is the Nation •• 
Blabwa, image 9Ib icb is prf'jectt'd. If. 
for ellner loel and tr avel! on tbe .road, he 
does Dct kao. wbieh State be is'> palling 
t'broulh. He wHI certaln1y feel about t~o 
national roads. That is why, we are 
eomio. up witb tbis Idea. 

As far al adding of tml .. to tbe 
Nationa1 Hi.hw8)'8 are concerned, we have 
faken a decisioD that wbatever tbe 
National Hi.hways are then; at 11fe 
mpment, Jet us first ,bring thel;D up to tbe 
standard, improve tbem first and then add 
to tbe K.ms. 

As fat 88.tbe Bxpress Wa, 'S concer­
·ned, it i8 a very lood suglclti(\o. We· 
baye already taken up tbe wor~ with' tbe 
World Bank aid in Abmedabad.Baroda 
routo. The work bas been sanctioned. 
The. work it ,oing 00. We are also 
aeeinl the r~aaibflity of having EIPles. 
Ways in othrr parts of the country. 

SHRI AMAL DATTA: Wbeo tbe 
Nati~naJ Higbway. are planned and 
specifications are 1afd down for them, it 18 
done accordin. to the number of kaflie 
which is expected to move in the next S 
years. And also tbe load is taken, as tbe 
axl. 1~8d of thb tYPe of traffic which is to 
move In otber words, if 200 h'ucks of 
Tata, Mercedes are IUpposed to move, you 
take 200 trucks and tho a.xle load is takon 
·as 7.5 tonoeq

., Bverybody tno.WI that 
Tata, Mercedes or Benz truck' cdrrl .. J5 10 
17 tonne.. That is the usual thin,. 
~ow, I havo asked tbe authorities CODeor .. 
ned in road ·buiJdiol and tbey la, this j. 

tbe iOlern.ioDaJ DOrm'aad therefore, tbey 
have to take 'be axle, IDad Ind,.tbey OIDDot 
take tb~ actual load. That is tbo rea.on­
IDd tbe, bave admitted-wh, our roadl 
breat~dow~ vel! eaajl,~ , If )'OU do I)Of 10 
by tbe reaJlll. the actuality of the position 
tbjl i. bound to happeD. • I 

Tho oU", thina il. s.,.., term i, ,'00 
abort a period b,eausc ." tb. Utile ,0"., 



MOVBMBII. ,I', If" 
, " " 

I&nctio~. ,. "ar. bave alreadJ .Iapaed. 
So, tbe number of tralie bas 10DO up.. 
Now, what aro you loial to do to rectify 
tbe situatton , 

SHRI RAJESIl PILOT: Sir, it II • 
'aot tbat by overJoadio,. our toadl .. t 
d .... aged. That is wbY. we are coming up 
with aD",ameDdment to' the Motor Vebicl., 
which 10 oy .• rJoadins. The amendment II 

Iik.,ly to come. 

SHRI AMAL DATfA: Wb, dOD', 
,OU tate tbe actual positioD 7 . 

[77tm.tla,'OIJ] 

SHIll MOHD. AYUB KHAN: Mr. 
Speaker, Sir, tbe bon. Minister comes from 
RaJastban. Pirltly, be bad promised to 
lint JbuoJbunu witb tbe National Hiahw1Y. 
I would like to know wbether be intfnds 
to construct National H ilbway from Sikar 
to Delhi ,Ia JhuDjbuDU and if so, when he 
is loiol to ioaUlurate it ? 

MR. SPEAKER: Please live a firm 
adurance, no Kuclrtl boliDess bele. 

SHRI RAJESH PILOT: Sir, a. I said 
jost DOW, tbe policy of tho Government Is 
to Improve tbe exhtinl National Hi.bways 
first and after tbat new National Blabway. 
Ihould be taken in band. If we 10 on 
accepting D ow National Hilbways, we Iball 
lIot be able to Improve tb. esistiq onel. 
I 1m bot in a po8h,ion to live aoy firm 
."uranco jo the bon. Member. 

ML SPBAKER.: You 8bould take up 
\. at lealt ODe by dolDJ , f,your. 

[BIll/lila] 

Bettini up of Clldnn, Coatrolle. 
Medleal J.ltltate III ADd .... PraM. 

-149 SHRI v. TULSll.AM : Will the 
MiD"ster • of H8ALTH' AND PAMILY 
WB~AllB be pt~ .. d to It." : 

<al whetber \het~ i •• oropo,.l to aet 
Centrally eontrollad Medj'lllo.U'"tt, 

UP ." A.b. '0 "nclb~a ,rev" , 

(b) If to, tb. detaill aloqwith, lo.fI •. 
tbereof~. aact . , 

(c) tb. time by. wbicb the ....... 
iDstitut •• are eXpected to be set .up'l 

, THB MINISTER OF STATB IN rHE 
. DBPARTMENT OP HBALTH IN 'fHll 
MINISTR.Y OP HBALT.H AND FAMILY 
WELfARB (KUMARJ SAROJ ~HA. 
PAltDB) : (a) No. Sft. .' 

(b) IDd (c) Do Dot ari ... 

[ flrtm,latIOll] 

SRRI V. TVLSJRAM: Thank )'ou 
ver, much, Mr. Speaker, Sir. I thou,ht. 
I would not be letting 8 cbance because 
you would lay tbat tbe QuestioD Hour was 
over. ,You did live me.a chance but tbe 
hOD. Minister has spoiled th.t chaDce ••.• 
(InterruptioN) • •. 9 Sir, I would Uk e to . 

" . kDow from the boo. Mlniltet a8 to why. 
ne.ative repl, 18 alven every time the tura 
of Andbra Pradesh comel? II it due to 
tbe realOD tbat Te1uau Desam Government 
i, in power tbere ? 

KUMARI SAltOJ KHAPARDB: Si" 
it is Dot tbat a negative reply 18 IlvOD 
because TeJ UIU Desam Gov erOmen! i8 in 
power tbere. SiDce no sucb proposal is 
under consideration of the Central 
Government, bence tbe n •• ative rep),. 

SHRI v. TUL~IRAM: Sir. there is 
ODe Nizam Ortbopaedlc HospitaJ there, in 
wbicb a special ward in the memor, of 
late SaDja, G8Ddbi was also opeoed. 
Pundt lor tbis purpose were allO made 
available, but Dothln. of tbie lort i8 seeD 
there. . At the lame time. a promise was 
.110 made to let up a CaDcer Research, 
Celltre. but iD tbis case too, DO locb 
.rraoaemeDt is tbere. I want to tDow 
wbetber lb. is loiDa to proYido sucb aD 

.• rranle.ent tbere , 

tc.Ut.fARl SAROJ XHAPARDE: The 
"utltion asked h7 the boa. Member ... 
about sometblol ,el,e, but he is _*10,' 
.up~m'Dtules '00 entire), a differ. IIIr 

pol .. t, . 
....... ..,. 



w~rn,BN ANSWDS TO QUESTIONS 

ae4llJr,mtat aad T8I1IOIIt of M.dlea) 
_d ParamecJltal Pen ..... 

. -144. SHaI NITYANANOA 
MISHRA ! WiJl tbe Minister of HBALTH 
AND FAMILY WELPARB be pleased to 
Itate : 

(a) wbereas the Dumber of doctors is 
iocrealin, progressively in the, country, 
rural areas are beiDa nea1ected for -medical 
care ; 

(b) tbe annual turnout of . doctor. aad 
paramedical staff ; 

(c) the requirement of doctor. and 
paramedical .taft'separalely for tbe rural 

. folk aJ lover the couotry ; and 

"""ell bItv", S4 

(d) wb"t ItC-1)I are beiol takea to 
auameat tb. turnout or paramedical statY 
"Ito can attoad to tbe requA'rements Of tbe 
4001011 In rural a feal ? 

!.-fB MINISTER OF STATE IN THB 
DEPARTMBNT OP HEALTH IN THB 
IdINISTRY OF HEALTH AND FAMILY 
WELfARE (KUMARI SARO] KHA. 
PARDS) : (a) No, Sit. 

(b) The aDDua1 turDout of doct.ors aDd 
para-medical staff Is about 13,000 aod 
34,189 rC'sprctlvely .. 

(c) The information is contained in the 
atatement aiven below. 

(d) By augmentation 01 admi •• ioD 
capacity in Ixi.tina schools. openjn. of 
ne" schools for paramedicaJs for rural 
areas and introduction of vocatjonal stream 
courses. 

statement 

Cateaory 

MedicalOtDcel 

Nurse-mldwir. 

PharmacIst. 

Lab. Technician 

Health Worker (PemaJe)1 

"uxll fary Nurse Midwives 

Hoa ltb As.lstaat (Ma1 e) 

Health AIII.tant (Pemle> 
" 

Health Worker (Male) 

Total No .. jn 
require- positiOn 
ment by aa on 
31.3.1990 1.4.86 

32,4'8 21,896 

40,622 9.21$ 

24,3'4 22,049 

24,374 8.175 

1,51.666 96,222 
~ 

21,'66 2',248 

21,66' 16,244 

1.30,000 8~.'43 

Requirement 
for 1.4.1986 
to 31.3.1990 

10,602 

31,40~ 

2,325 

16,199 

55.444 

3,582 

5,422 

46,05' 



Deatbl DIe to Mealalltil 

*147. SHRI 'BALASAHBB VlKHB 
PATIL: Will the . Milli8tei, of HBALTR, 
AND fAMILY WELFARE be pl ••• d to 
Itate : 

(a) tbe number of persen. di-S of 
meulnaitis, Statewi.. durlDI tbe lalt three 
~,ears ; and 

, \~, , 

Cb) ,tbe measures adopttd tty Gover. 
mlDt for the cure and pr,vlntloa of tbil ' 

,diaeale? 

THE MINISTER OF STATB IN THE 
DBPARTMBNT OF HEALTH. IN THB 
MINISTRY OF HBALTH AND fAMILY 

. WBLFARB (KUMARI SAROJ 
KHAPARDB) : (a) The pumber of ptrlon, 

who af~ due' to M~iD'oCocell 'tt\leetlOil 
durtn, lalt tbree year. as I'lr reportl 
received from State Go .. rDmeD~~tJ.rr 
AdminiltratloDs art livID;D the ItatemlDt 
aiven b~low. _ " ' 

(bi The foltowiQl' ,me"" •• VI beenl 
are beiDI taken to contain tbe dian":-

(J) WeekI), mODitorin. or cas. aod 
deaths from major hospital. ; 

(2) Bxaminatfon of IOhool childrea 'to 
detect bealth, carrier rate; 

(3) Alertinl of all hospitals aDd 
dispeDliriel for 08 .. dettctJoD, 

. cbemopropb)'Jlxla, ImmUD" 
propbylaaia to bilh riat 1I'0upe 
and maintain8DCC of adequate 
stock. 01 mediciocs. 

SCate .... 
M.hlaOloectllln!lCtiolt 

DBATHS 

s. No. States/Ura 1983 , 1984 1985 1986 

1. Anclbra Pradeah 12 58 63 11 

2. Allam 13 11 

3. Bibar 23 IS 62 25 

4. Gujarat 1 6 9 

S. Himachal Pradesb 7 6 9 1 

). HaryaDa 2 11 10 9 

7. J & Ie 1 3 

3. KerDataka 39 27 56 36 

9. Karala 14 20 3O 21 

10. Madhya Pradesh ItS 27 29 24 

J 1. Mabarb.btr. 262 171 143 51 
I 

12. MaDf~ur - - -
13. Melhalaya 1 -
14. Naa.land ..... - ..... -
,I. Or ... 

••.... ". '"'f" ", 't" , • 



~1 .tf'~II"~' It ~alIf(K' 2,2~~ 1 ~oi CIJrA) 
• ,'~, r, • ' 'If " • "''''1#1. AM,,,,,I S8 

t 

. J 2 3 " 4.' 5 6 

Id. PuDjab' 1 2 I 

17. R .... than ~, ,.3 '5 67 

18 .• Sikkim - - -
19. Tamil Nad" - - I 

20. Trlpura - - J -
21. Uttar Pradesb 116 '9 120 J7 

22. Weat Benlal - -
23. A " N Is lands 

24. Arunacha I Pradesh -
25. Cbaodilarh 

2d. D" N Haveli - -
27. Delhi 2 20 277 20.5 

28." Goa, Daman & Diu -
29. Laksbadweep - -
30. Mizoram 

31. PODdicberry -
TOTAL 722 573 964 475 

-Data provisional 

VaJudoot Service for Kerala 

-150. DR.. K.G. ADIYODI : Will the 
Minister of CIVIL AVIATION be pleased 
to .tate : 

(a) wbfltber a proposal bas been 
forwarded by tbe KeraJa Government (or 
Itarting • V.,udoot , Service in Kefal. ; 

(b) If 10, tbe details thereof and tbe 
time lobfdule of startiDa tbe aervice; 

,aDd 

(0) If DOt, tbe I"IIIOD5 thereof". 

THB MINISTBR Of STATE OF THE 
MlNISTRY OF CIVIL AVIATION (SHRI 
JAGDJSH TYTLER) : (a) Vel, Sir. 

(b) and (0) This pcoposal was about 
int~oductioo of Va)'udoot services 00 

Manllore.CaJicut·Cocbin and Coimbator. 
aectors. Manaalore, COCb'D and Cofmba. 
tore are already airl :nked by lodiaa 
Airlines senterl. Caliout is includod in 
the list of stations proposed to be airlioked 
by Vayudoot duriDJJ tbe current plao 
period. An airport at CaHcut is uDd.r 
Coo5Cr~tion aDd il likely'o be completed 
by December, 1987. AirliDkiDI of CaHout, 
therefore. depends on the development of 
tbe airpOrt aDd otber infraltructu e aDd 
II subjeot tp tho .vailabilit, of airorl" 
OIpaotl1. " 



I,nproverneot of NatloDII RlglI"., 
No. 43 ID Orl •• 

*151. SHR.I K.. PRADHANI: Will 
tbe MinIster of SURPACE TRANSPORT 
be plealed to state: 

(., wbethttr tber. is aoy proposal for 
improvement of Natlo.Dal Hiahway No.43 
in Orissa passing throuah Kor&put distl icC 
and particularly the stretch between 
Kotpad and .Jeypore durlDI 1986.87 ; 

(b) since when tbe improvement ')f fbi. 
higbway il pendtDI ; 

(c) whether tbe condition of tbe stretch 
of the highway is very bad io comparison 
to the stretches passing through Madbya 
Pradesh aDd Andbra Pr3desh ; and 

Cd) if so, the reasons for tbe difference 
in tbe maintenance and improvement of the 
Nationa J Hiahway ? 

THE MINISTER OF STATE OP THB 
MINISTR~ OF SURFACB TRANSPORT 
(SHRI RAJESH PILOT) : Ca) Yes Sir. In 
1986-87 Annual Plan, there is a provision 
for widening aod Itrenlthening of 15 km 
of National Highway No. 43 palsin. 
tbrouah Koraput district of Orissa. The 
strotch between Kot pad and. J eyporc i. 
Dot included 10 this proposal. 

(b) The improvemerJt . of this National 
Hiahway has been takeo up '10m time to 
Um~ in nccordllnrc with availability of 
reSOllrCt;~, the requir cment of traffic and 
inter-se pdority of all sucb worts on aU" 
India basis. 

(c) No Sir. 

(d) Does oot arise • .. 

Proposal to set C.uver, Trlbuaal 

·152. SHR'- P. KOLANDAIVELU: 
Will the Minister of WATER RESOURCES 
be phased to sfat. : 

Cal "bether Oov~rameQt Ire cOluide. 
rina to aet up a tribunal tor Cauv., 
i.sue ; and 

(bJ if la, wheD ? 

THE MINISTER OP WATER RB· 
SOURCES (SHRI B .. SHANKARANAND): 
(a) and (b) Tbe Oovernmer~t of Tamllnadu 
bave submitted a forma) request for the 
reference of tbe Cauvery waters dispute 
to a Tribunal for adjudication under the 
provisions of Section 4 of tbe Inler·State 
Water Disputes Act, 1956. and'tbe same 
is under examination. 

Developme" of Yuba,.ratl StadIum, 
Salt Lake. West Beagal 

·153. SHRI SATYAGOPAL MISRA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMBNT be pleased to state: 

(a) whether Government bave taken. 
a declsjon to releate Rt. 10 cror. for tbe 
development of the Yubavarati Stadium, 
Salt Lake, West Ben,al ; 

(b) if '0, tbe detaUs thereof. 

(c) whether any amount bas been 
released so far in tbis re,ard ; and 

(d) if not, tbe reasons for deJay ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
& SPORTS AND WOMBN &. CHILD 
DEVELOPMENT IN THB MINISTRY OF 
HUMAN NESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) 
The Government bave decided to provide 
Rs. 10 crores for completion of Yubavarati 
stadium at Salt Lake, Calcutta. The fUDds 
will have to be utilised (or tbe completioD 
and provision of sports facilities and ,Dot 
for payment ofpendiol bUIs. 

(b) AccordfDI. to preliminary Indica. 
tioD81ivea by tbe State Gev.rnment. it 
proposes to uUlise tbe above contral finan. 
eial assistance ·on JnstalJatiob of an electro· 
nic Icore board. artificial athletic· track, 
tluod-Uahtiol, roof and certain unfiniahed 
work.. . 



· (0) , I,oltiel re J ea.e ,of fUD,ds would c.om. 
meDc~ 'as'looD 8S tbe State Government 
baa made a:v,iI .. ble detailed proposals to 
tbe Central Goveroment and a phased time-' 
bound prOlramm. for completiol the pe.o­
jlct. 

(d) Doel not arie. 

SnloaUnl from Cargo Complex of 
Indira Gandbl International Airport 

*154. SHRI SUBHASM YA_DAV : 
SHRt DHARAM PAL SINGH 
MALIK: 

Win the Minister of CIVIL AVIATION 
be plrased to state: 

(a) whether attention of Government 
bas been drawn to presa reports regarding 
ImugaHna of goods worth several crores of 
rupee,. without paying, any custom. duty or 
compJeting other legal formalities from 
carlo complex at Indira GandhJ Int erna· 
tional Airport: 

(b) whether any inquiry ~aa since been 
conducted; 

(c) whether aoy arrest has also been 
made: and 

(d) action taken or proposed to be 
taken in rOlard tbereto snd to avoid recur. 
renee of luch cases? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDlSH TYTLER) : (a) Yes, Sir. 

(b) The cases ar e under iovo6tiaation 
by" the Police Authorities. 

(0) Yes. Sir. 

(d) The following preventive 'measures 
have boen takeo to avoid recurrence of such 
incidents: 

(i) 'The DeliverY Gate between tbe 
Carlo Term ioaJ and the Heavy 
Carlo Sh,ed. which pro~fd'e8 direct 
aeCOlI ftom tb. alr·itde, bll "booo ' 
•• ltd I 

(Ii) Airport PoUce PersoDne) have 
been posftd in the air.side at the 
gates openinl rrctm Terminal II to­
wards tbe airsid e. 

Clii) Bntry in the bonded area at tbo 
Cargo Terminal bas been restricted 
to operating staff of Airlines. Cus­
toms, I.A.A.I. and ita arentt ; 

(iv) Fork Lift Operators bave been In­
Itructed to follow dir eeHons oDly 
from I:A A.I. officials in regard to 
retrieval of Cargo; 

(v) The processin, of aener,,1 com. 
mercial cargo and unaccom-
panied baggage is beiDI 
separated to a~oid any mix-up. 
The storale area for imp6rt 
Cargo is also beine ~ugmentcd by 
addio. a new covered shed moasur­
inl 3000 sq. mtl S ; and 

(vi) The issue of blank Gate Pass 
Books sud their daBy ulBle il 
being monitored on a day-to-da, 
basis. 

Teluau Ganga Project 

*1.55. SHRI THAMPAN THOMAS: 

SHRI t3HATTAM SRIRAMA 
MURTY: 

Will tbe Minister of WATER RESOU­
RCES be pleased to state: 

<a) whether Union Government. made 
any effort. to have tbe ,inter .. State differe­
nces ironed out in relsrd to TeJugu·Ganga 
PIOjoct : 

(b) whether the Prime Minister also 
held talks witb th&( Chief Min'sten concero­
ed : and 

(c) If 80, the outcome tbereof and tho 
It'ae at which th~ matter staDds at pre­
sellt ? 

'THB'MINISTER OF WATER RESOU. 
.aCES (SDRI Be SHANKARANAND) : (a) 
V ... 8ir. ' 



Cb) DuriN hIs vi,it to H,derabad OD 

11 tb April, 1986, tbe Prime Miniater berd 
dlscussioD. OD tbe Telugu Ganga Project 
witb tbe Cbief Minbter of Aodbra Pradelh. 
Th, matter was abo briefly discuss~d In tbe 
me'(iDI of tbe Prime MinTlter witb tbe 
lCarnataka MiDlster. aDd officials Oil 12th 
April. 1986. 

(c) An 'oter.State official I evel meet­
inl W.I held by tbe Minis • .., of Water 
fteRoulcoS on 28th April, 1986. Tbe Union 
Minister of Water Resources converted a 
meeUo. of tbe Cbief Minister. 00 Sth 
June, 1986, but tbis could oot take place. 

Efforta to lort out int er-State illuel are 
coottouiOI. Recently on 24.10-1986_ a 
review meetinl was held by offtcera of 
Central Water COD'lmission at Hyderabad 

, OD tbe poi~ts on which further elarifieations 
are required from Andhra Pradesh. 

ReUef Measures for Flood Affected 10 
Assam 

·156. SHRI BHADRBSWAR TANTI : 
Will the Minister of HBALTH AND 
PAMILY· WELFARE be, pleased to 
atate : 

(a) whether as a reI ier mealUre to 
the r ea:n tly flood-affect ed people of Auam, 
Oovdnment of India have Icot medicines 
to prevent epidemic and 1130 for the 
aUiDI persons, alonl with larment, for 
tbole wbo bave JOlt ev.rytbib. in tbo 
llood1; 

(b) whether Government bave ,1so 
lent a team of docturs to provide medical 
881iltan co ; aDd 

. (c) if 80, the details tbereof. aDd if 
Dot, tbe teasona therefor? 

THB MINISTER OF STATB IN THB 
DBPAkTMENT OF' HEALTH IN THE 
MINISTRY.OP HEALTH AND fAM.ILY 
WELPARE (KUMARI SAROJ KHAPA. 
ROE): (a) to (0) As per tbo tequot' of 
GovefLmcDt of Alsam" abe Central Govern­
PAIn l bavo provided adoqua" quanti', of 

mediciDes, anti ma Jarl. t dr0l8, DDT, Mala. 
thion Technical for f ..... o. operaUoO a 
Foaltna mlcbines. No reque.t for • tea. 
of doetol'l bl" beeD received from tb. 
State G overnme at. Bowevet, tbe Reato­
nal Director (Health cl Famil, WeJfqe) Ja 
coordioaUo, reJief If •• uro. with tbe S .... 
Health authorities. 

M ... RaO.., Statl." 

·157# SHltl Ie. RAMACHAMDRA 
REDDY : Will t be Mini.ter 01 RAIL· 
WAYS be plealed to Itate : 

(a) wbether there is • propottal to 
e"'8bli~h • Model Railway Station in each 
of tbe RaiJwa, Divi.toDl ; 

(b) If 10, the detail I tbereof ; 

(c) tbe amount likely to be spent lor 
establishing thel. modll raUway stitiOD.: 
and 

Cd) tbe namel of the railwa, statioDI 
selected under tbis Icbeme in Southern 
Ranway, South Ceotral Railway and South 

. Sastem Railway '1 

lHB MINISTER Of STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) Yes, Sir. 

(b) 66 atatioo, bave 'bocD .clcoled 10 
be developed as ModeJ StatiODI OD aU 
Zonal Railway.. Statement-) iooic;atiDI 
tbe Gumber of ItatioD. aai1way·wiac II 
&lvon below. 

(,) The total amount likeJl &0 be IPIDt 

for eatabliabinl tbeae model railway ItatwDI 
cannot b ...... ed at preleat a. detailed 
pllDS and .dmatci are lUll under prcpan· 
tiOD. 

(d) Stat.menl·ll sbowiDa tbe D8m .. of 
B.ailwa" Stltiool 6e!ected 00 ~oudlera 
aailR1. 80uLb CeDtral ".ad Soulb B •• tera 

. &Id •• ,." ,iYCD bllo.~ 
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'8flfilDeat-1 

I Slat.",.t SIItM,,,, ,11,' N.~' 0.' ~(J.I S'QtIOlU PrQpo,ed 

s. No. 

I. 
2. ' 

3. 
4. 
5. ,. 
7. 

•• ,. 

RaUw., 

CeDtr.1 
a .... m 

NortberD 
Nortb Sa.t.rn 
Northeaat ProDtier 
Southern 
South Central 

South Ba.tern 

Western 

Total 

ftltemeDt·D 

Totol No. of Model 
Stltlo.,1 

8 

7 

11 

6 

5 

1 
S 

8 

9 

66 

Namll 01 Railway "til/DIU ''''.cl~d 011 Sout".,n IRailway. Sou," C.""a1 and 
South &It~'" Railway. 

Railway 

Soutbern 

Soath CeD trel 

South 

BastoaD 

Dtvt.io" 

Madras 

TirucbirapalU 

Madurai 
Mysoro 
Banillore 
TrivaDdrum 

Palablt 

Secunderabad 
Hyder. bad 
Vija,wada 

Guntakat 

Hubll 

Adra 
Bllupur 
Cbatradbarpar' 

IC.barall*f 

'. tthardA Road 

NalPUl' 
Waltelr 

Station 

Madras 
Tirucb irapalli 
Madurai 
MYlore 
Bania lore City 

Trivandrum 
Coimbator. 

Hyderabad 
Nandecl 
Vijaywada 

Tirupati 
BeUary 

Rancbi 

Bilaspur, Rslpur 

TataDI,,' 
IC.baralPur 
BbubaDeibwar 

Goodia 
WaJIair 

-"'''.~, ... "~ .. ,, .. ''''.;.: ."'~ ,,,.:..., , '_" "."".,_"._ , _'.''' ... "",,,.,,.. .. .. 
1"'" '.JI' .~ -,,,,,".,, .",,' ". ':"IA' '~" , " "I" ...: 

. ::- :.::._ ... 
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Sbortage of WqoDl lot Coal 

*158_ DR. CHINTA MOHAN: Will 
tbe Miolster or RAILWAYS be. pleated to 
.tate : 

(.) wbether Collieries arc complaininl 
or shortage or waIt'". whereas Railways ate 
malnt.iDin. thaI they do not have enouah 
coal to freight; and 

(b) if so, the stepa. Oovernment con­
template to take to improve the situation? 

THB MINISTER Of STATE OF 1HB 
MINISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
Tbere are no complaints from the Depart­
ment of Coal regardios shortaae of wagoD8. 
The loadinl po.ition i. revi~wed OD a 
continuous basi. at different lev.1s, and. a8 

• result of this coordination. the positioo 
In respect or offer of coal il Improving. -

New Rail tIDes for TraasporiatiOD 
Paeltlty to Vlsakbapataam Steel 

FactOry 

• 159. SURIO. BHOOPATHY : WiJl 
the MIDilter of RAILWAYS be plea.ed to 
state: 

(a) whether there ia any proposal be. 
fore Union Government for layina new rail 
liD. for transportation of raw material. 
to Vis8kbapatnam St.el Plant, and to 
transport the finished products to different 
partl of the country : and 

(b) if 10, the detail. of proposed Dew 
rail lines and tbe antioipated oxpenditure 
thertfor ? 

THB MINISTBR OF STATE OP THB 
MINISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
CODstruction of Koraput.RaY1aada new 
B.O. line (164 kms.) i.1 approved to serve 
tbe ne.ds of traffic for Visakbapatnam Steel 
Plant, The preaent estimated ~OI~ of tbe 
proJeot is R.I. 322 crores. 

Mo'umari-Jaaa,apetta new ItDe (32 
"01S.) osti..,atec1 to coat .a. 1'.64 ClOt" 

UDder cOOltructioD will al80 be uNd pattly 
for transport of raw materia) for Visakb. 
patD8m Steel ~JaD~. ' 

Termfaal at Dba,..r 8Dd 'oar-lID, 
Trlet on Welter. aallnl 

*160. SHRI S.G. GHOLAP: Will 
tbo Minist er of RAILWAYS be pI eased to 
state: 

(a) whether tbere is a proposal to 
bave a terminal facility at Bha,andar Wes-
tern Railway, Bombay Division; , 

(b) ir so, the progress in the matter i 

(c) wbother there il also a proposal 
tQ have a (our-line track on tbe Western 
Railway ; and 

Cd) jf 80, the prolress of the Va.al 
Bridge near Bhayandar aDd wben it is Jikely 
to be completed 'I 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Ca) No; 
Sir • 

(b) Does not arise. 

(c) Four-lines eadst between Church 
Gate and Borivili. There is no otber pro­
posa) under consideration at preseDt. 

(d) The J)r~ares. of con.'ruction of 
ne,: Vala I Brldgo upto October .1186 ia 
26 %. The work is plaDoed for completioD 
in Jun., 1990. 

C"ltraetioD 01 Trhaaclram B,epus 

-I fi 1. SHRI T. BASHBBR: Will tho 
Minieter of SURPACB TRANSPORT be 
plealed to .tate : 

(a) whether Government bave liVeD 
approval to tbe eatimatea for constructioD 
of Tri'IDdrum B, epaas which starts from 
kllometrea "1/'00 of National H'abway, 
No. 47 at Kazbakuttam an4 onctl.t 'ar. 
ua~. . 



(1)) Ir 10, the details tberoof Bnd tbe 
present posUion re.ardia. tbe wor' ; aDd . ' 

(0) tbe time by which the work iI 
expected to be completed? 

THB MINISTBR OF STATB OF THB 
MtN'lSTRY OF SURPACB TRANSPORT 
(SHRI RAJBSH PILOT): (a) and (b) 
Trivaodrum byepass havln, a ] mlth of 
about 43 kml. is proposed to be construc­
ted iD two phases. Th e aU.oment for the 
b),epalR under pba~e·I i.e. from Kazhokut­
tam to Vezbamuttam, a length of 20.S kms. 
bas been fina lised. The a1i8omont 'for 
Pbti8e.1I (length of about 22.5 kms.) is yet 
to be fioalised a. the aerial pholo,raphic 
lurvey is still in progress. The detail. of 
tbe wor~s sanctioned and th eir present posi­
tion is given in the stat.men t liVen 
below: 

(c) It is too early to indicate the 
time by whicb the byepas~ will be comple. 
ted. 

Statement 

Phase-l (i.e. kml. 0 - 20.$0> 

Estimate amounting to Rs. 205 07 
lakh~ was sanctioned in January, ... 1978 for 
the acquisi'ion of land from km. 0.0 to km. 
20.'0, It is targeU ed to be complet ed by 
June, 1987. 

2. Estimate amounHnl to RI. 36.943 
lakhs for the construction of this byepass 
from km. 11.90 to 13.079 W:1S sanctioned 
under Job No. 417.KR/47 ,0 provide 
access to the Air Port. The work has been 
completed. 

3. Two estimate!J ror the reach from 
km. to.25 to 11.90 and km.13.079 to 
16.50 ror earth work and C. D. work amou­
nting to Rs. 69.89 laki'l have been sanc­
tioned. The State PWD have invited 
tenders for these works and have recently 
forwarded the revised esthnate baled 00 

these tenders to tbe Ministry. These 
revised estimates are beiDI processed for 
lanction. 

PU.l,-ll (I •• ,'.~llh 0/ 22.5 kml.) 

An estimate amounting to RI. 1.0' 
Jath. WI' lancUoned in January 1982 for 
_rial pbo'olrapbic aurve, for alilbmeo't of ,bit ,baIO. The wo,k .. iD pratro". 

",111 .. ""',rl $0 

"a,ode,. Vf',aJay. at Bellar, 
(l{arliataka) 

13',8. SHRIMATJ BASAVARAJBS. 
WARI : WilJ the Minister 01 HUMAN 
RESOURCE DEVELOPMENT be pleased 
to Itate : 

(a) whetber tbere f. a propolal to 
start a "Navodaya" school in DeUar, 
(Kllnataka) durina the current year. ' 

(b) whetber Government have receIved 
representations for starting Na"oda,. 
School in Bellary ; and 

(c) If 10, the reaction of Government 
thereto' 

THE MINISTER,OF HUMAN RESO­
URCB DEVElO~MENT AND MINISTER 
OF HEALTH AND FAMILY WELFARB 
(SHltl P.V. NARASIMHA RAO) : (a) No, 
Sir. 

(b) Yes, Sir. 

(c) A Navodaya Vid)a laya has been 
sanctioned for the district of Bt:Jiary to 
set up in tbe I ext ~eat i.e. 1987.88 at 
Rama Sagar, Hospet Tafuk. 

( Tfanllatlon] 

Construetlon of Bridges Over BUal 
RIver i. R8J.~thaa 

13'9. SHRI B~NWARI L-\L 
BAIRWA: WIIJ the Minister of SURFACB 
TRANSPORT be pi eased to sta to : 

Ca) the number of existio. brid,ls OD 
Banas river in RajastbaD ; 

(b) whether thejr present condition is I. tialac t or y ; 

(c) wbether any lurvey hal been unde.­
taken recently for OODstructjn. more brjda_ 
on thi. river; 

(d) if so, the name. of the pIle .. 
wbere bridle. ar e r.quJr ed to be coo .. 
tracted accordiDi to tbe lurvq report "jtb 
~ •• UI q, 'bit fe,ard , 
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(e.) ,{ whett.r Governm~t prqposc' to 
prepare I com~eben!'ive proaramme 10012 

to build durable brid.es for all the roada 
paI.inl across the Banas river; aad 

(f) jf so, the detail. tbereof aDd wbeD 
) IUrvey for tbia purpose is proposed to be 

conducted? 

THB MINISTBR OF STATE Of'THB 
MINISTRY OF SURF.ACE TRANSPORT 
(SRaI RAJESH PILOT) : (a) ODd (b) 
There are five bridges on Baoas River in 
the State of Rajasthan. Out of these five 
bridleS, ooly two of them viz. en Brid,e 
Dcar Natbdwara on Udaipur·Doawar Road 
on NH. 8 and (! i) Bridle near Tonk on 
Jaipur.Tonk.JabaJpur Road on NH. 12 fall 
on the National Highwa)8. The condition 
of tbe bridle 00 NH. 8 near Natbdwara on 
Udaipur Road is satisfactory wbereas tbe .. 
bridle OD NH. 12 D ear Tonk on Jaipur. 
Tonk .. JabaJpur Road is an old and weak 
bridp called Frazer bridge. The Govern­
ment of India have sanctioned Rs. 504 
lakhs for construction of a Dew bridge to 
replac~ tbe existing bridge. The ftmainin. 
tbree bridps wbich fall on Stat e Road ar e 
a180 reporled to be in aatisfJctor, 
condition. 

(0) No, Sir. 

(d) Docs Dot arise. 

(e) The constroction of bridges on 
roads other than National Hiahways cro~'8inl 
Bana, River is to be carried out by the 
State Government depending upon the 
Importance of tbe road. traffic volumes and 
availability of fundI. At present. there is 
one bridge on Banas River under construc­
tion near Swai M idhopur on Dausa·Swai 
Madhopur Road State Higbway No. 29. 

(f) Does not arise. 

Podia. of Tec_leal HaDd. OD POit. 
of ACS Cate,lag 10 Railway. 

1400 SHRI RAMESHW AR NIKHARA: 
Will the MiDitter of RAILWAYS be pleased 
10 .tauo ; 

I 

. fa) the total r Utnber cf pou, or ACS 
(Cater io,) ,rom tbe Technica) and e •• cadre 
OD All Zona) Railways, Railway.wite : 

(b) whether it is 8 flet tba. Westero, 
Northeln> South Central and SoutherD 
RaUways taave &ot more than two PO&II of 
ACS (Caterina> (rom ,.CS cateriDa cadre; 

. , 

(c) whether it is also a fact that 
Technical bands have beln deprived of 
tbeir fundameDtaJ riabte ; aDd 

(d) on what date Technical hands for 
Jhansi and Nagpur DivisjoDs, Central 
Railway will be J)Osted whicb an tbe onl, 
Divisions having 3 ba1e kitchens on IndiaD 
Railway lervihg approximately !OOO 
meals to pantry Car apart from otber 
duties performed ? 

THB MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Tho infor. 
mafion is liven below !-

Railway 

Centra) 

Ba8tern 

Northern 

Nort h Eastern 

Nortbeast Frontier 

South Ct ntral 

Soutb Eastern. 

Western 

No. of poats 01 
ACS (Caterina) 

1 

1 

4 

Nil 

Nil 

3 

3 

1 

3 

(b) Yes, Sir. These 4 Railways bave 
more than two po.ts 01 ACS (Caterinl' 
which are ex-cadr e. 

(c) No, Sir. 

(d) There is no etlol'li,e post of AeS 
(Catering) on JbSDSf aod NalPur Divi,foal 
for . matina it ex-cadre. Commercial 
Officers 01 the Divisions lovariably loot 
"ner . ",totin" a8 .,I .. t-of tbelr dud ••• 



Tr":ekilll or Women aDd Girls 

1401.. DR. B.l. SHAJLSSH : .WiU the 
Minister or HUMAN' RESOURCE 
DEVELOPMENT be pleased to state: 

Cal whether a study and survey con­
ducted by the Joint Womens Programme 
<JWP) on "Traffickll'll of worneu and ,irla 
for sexual exploitation aDd sale" revealed 
tbat s majoritS' of girls or women are soJd 
into prostit1t.tion by their own relatives or 
paren f8 18 reported in the 'Hindu' New 
Delhi Edition dafod 20 Octoter, 1986 ; 

(b) whetber Government have .examined 
ttlil indeptb .urvey on tbe liviDI conditions 
01 tbese wom.n ; and 

(c) if 80, the remedial measures pro­
poled in this relard ? 

THE MINISTER OF :iT ATE IN THB 
DEPARTMBNT OF YOUTH AFFAIRS & 
SPORTS AND WOMEN & CHILD 
DBVBLOPMBNT IN THB MINISTRY OF 
HUMAN RESOURSB DEVELOPMBNT 
<SHRIMATI MARGAREr ALVA): 
(a) The report on the study or 
lorvey by tho Joint Women's Program~nc 
has not been received by this Ministry. 

(b) and (c) the question does not arise. 

Medical FacUlties Allailable to 
Karnataka People 

1402. SHR.I NARSINO SURYA-
WANSHI : Will the Minister of HBALTH 
AND FAMILY WEl.FARE be pleased to 
atate : 

(a) wh elb er tbe people of Karnataka 
are less privileged in respect of the quality 
of bcalth services and other medical facilities 
tbroulb Government hOlpitals tbaD in 
other States i and 

(b) if .0. what stept have been taton 
or likely to be taken In ibis Ie .. cd by 
tlao CoDtfO 1 . 

THB MINISTeR OP aUMAN 
aSSOURCB DBVELOPMBNT AND THB 
MlNiSTSR Of HBALTH AND PAM1L:Y 

WELPARE (SHRlo P.V .. ,: NARASIMHA 
RAO) : (a) and (b) No Sir. A comparative 
statemeut Indicatinl the n:pmber o( doctors' 
reabtered'i.· with the Medical Councill. 
number of'Ocvern.mtct Hosplta1. and beds 
therein aDd the Dumber of Government 
~Usp.nsari.e8 and beds tberein avaUable in 
the· 'various States does tot indicate the 
situation mentlooed in tbe question. 

However. Healtb is a State subject and 
alt the hospitals are under tbe direct ,.con" 
trol of the individual State GovernmeDts. 
lr is primarily the responsibility of tho 
State Governments to provide medical 
facilities and ensure their quality iD their 
respective States. 

'I,·over at Cbatap.thar In 
A"DIO} Division 

1403. SHRt PURNA CHANDRA 
MALIK: WHI the Minibter of RAILWAYS 
be pJeased to slate: 

(a) whether the fly·over at Cbatapatbar. 
Asansot bas been compl eted ; 

(b) i( so, when tbe construction wort 
was started; 

(c) if Dot. the progress made so far. 
aod 

(d) the expect ed time by which it would· 
be completed? 

THB MINISTER Of STATE OF THB 
MINISTR.Y OF RAILWAYS <SHill 
MADHAVRAO SCINDIA) : (a) No. Sir. 

" 
(b) The work of construction "81 

'taIled 00 15.9 81. 

(c) The physical Pl'olresl of tbo work 
00 tho bridge proper beina executed by tb. 
Railway is 1$%_ 

(d) Tbe completion of the 'Work will 
depend on tbe compl.tion of tbe approach •• 
.b)' tbe State Public Works Department. 



1404. SHlll HANNAN MOLLAH: 

SHRI SANAT KUMAR. 
MANDAL: 

Will tbe Minister 01 R.AILWAYS be 
pleasod to 6tat. : 

(a) the percentIle of work completed 
to date, OD tbe Howrab·Amta Broad Gaoae 
IiDe ; 

(b) whether the prOlross of work II 
aatisfactory in terms of tarlet ; 

(c) when tbe work is like), to be com­
pleted : aDd 

(d) whether there j. allY escalation in 
tbe cost of tbe project, If so det.ils 
tbereof? 

THE MINISTBR Of STATB Of THE 
MINISTRY OF RAILWAYS (SHaI 
trlADHAVRAO SCINDIA) : (a) Phase-I 
from Santralachi to Bargacbja (24 kma.> 
i.e. 32.4 percent hal' been completed. 

(b) and (c) Further progress and com­
pletion of the line wiJl depend OD availa­
bi lity of funds in tb e coming yea CSt 

(d) Present estimated cost is Ra. 60 
crore! against original ec;timated COlt of 
Rs. 18.72 crores in 1974·75. 

Conversion or Cuntur-DrODaehalam 
Railway Line In Aodhra Pradesh 

1405. SHRT C. SAMBHU: Will the 
Minister of RAILWAYS be pleased to 
stat e : 

(a) whlth er there is any prOPll.aJ to 
convert the Metre Gauge )jDe into Bro!ld 
Gause liDe between Ountur-Dronachalam 
in Andhra Pr8lt esb ; and 

(b) if so. the details thereof 'I 

THE MJNISTER OF STATB OF THB 
MINISTRY OF RAILWAYS (SHltl 
MADHAVRAO SCINDJA) : (a) and (b) 
Sutyey for conversion from M.O. to B O. 

botwetD O'UD.~ur and Droucba1am and 
teparate parallel line from K.urnool 10WD 
to GODtaka) vta Dronacballam '(470 I(ml.) 
bas been taken up_ 

[Trau/allonJ 

Pay.ent of Dael of Retired Employee. ; 
I. Baroda Dln,lon 

1406. SHRI RAM PUJAN PATEL : 
Will tbe Minister of RAILWAYS b. 
pJtased to state : 

(a) the number of employees retired 
from Baroda Division of Western Railway 
durinl tbe period from 1 January, 1985 to 
31at July. 1986 ; 

(b) the numb~r out of these employees 
whose calcs of pension, aratuit, etc, have 
not yet been clearod ; 

(c) tbe nu.rober of empJoye~a out of 
them who have since died but their dues 
have not yet beeD paid to tbeir families. 
aDd 

(d) the time by which the dues ot tbe 
deceased employees are proJ)<>8ed to be 
paid by Government to tbeir families? 

THE MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHkl 
MADHAVRAO SCINDIA): (a) 669. 

(b) There are 70 employ.es wb OSI 

gratuity has not beeD paid mainly due to 
non-vacation of allUway quarters by tbem. 
Names of the tbe emplo}ees will coostitute 
a I engtby list and w j I be furnished, if 
d •• ired later. 

CCI Nil 

(d) DOea Dot arisc. 

[B",II."] 

CoafereaCl of G.M.' Of Z.al RaJ.".,. 

.1407. SHRI P.M. SAYEBD : Will 
tbe Mioiiter of RAILWAYS be ple •• ed ·to 
Itate : 



fa) wbether a Confere'Dee of General 
'Mansprt 01 .n the' Zooal Railway, was 
lleJd 1ft New' Delbi in tbe month of 
September,' 1986 : aod· 

(b) if 80. the d etaila of lbe, tUIlestioD8 
aod propo4la1s mad., to i'Derease efficiency 
and popularity or passongcr trains and 
loods carrje~ traiDS ? 

THe MINISTER OF STATE OF 1HB 
,viINISTRY Of RAILWAYS (SHRI 
MADHA VRAO SCINDIA) (a) Yes, Sir. 

(b) Punctuality of passenger trains, 
qua ii(1 of service to the pas.eagers, sa rety. 
securHy. maintenanCe and upkeep of 
coacbes & walons, . improvement in cater .. 
ing services, passenger amenities, improve­
ment in Iloods loading nnd fulfillin8 the 
Railways freight loading targets, improve­
ment in eogine utili~alion &. !erminal 
faciJ~lies, completion of track renewal'" 
sanctioned work., reduction in claim _, 
ensuring safety. of passcn~ers & their goods, 
improvement in res~rvalion fucilities and 
compute isation were some of tbe important 
subjec·s discus~ed. 

Losses Sustain ed by ludian Merchant 
Shipping Durinll Iran-Iraq War 

1408. SHRI H.B. PATlL; 

SHRI JAGANNATH 
PATTNAIK: 

Will the ~lini,ler of SURFACE 
TRANSPOR T be pleased to state: 

(8) whether Indian Merchant Shippirl 
bas sustained losse'i during Iran·Iraq war: 
and 

·(b) jf s'J. tbe details thereof including 
the lives lost and ships damaped/broken ? 

THE MINISTER OF ST ATE OF THB 
MINISTRY OF SUR.FACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes, Sir. 

(b) A statement is given below. 

IState.mtDt 

Iletails of Indian Mau;bant Ships repol· 
tc.d JOlt/damascd dulin, the Jran-lraQ war 
• r. a. follow, :-

1. " M. V. 'Varana y •• ' ,f Tb.ker Sblp­
plDI Company : 

Trapped at tbe start of war 10 
November 1980 and reported total 
Joss. No Joss of lire or h,jury to 
perS('\DS reported. InS1J fat ce plyment 
mode Rs. 1.2 crores. 

2. M. V. 'NeelkanthaD· or Himalaya 
Shipping Company : 

Trapped at the stert of war in 
November, 1980 and reported total 
)0'>8. No Joss of life or injury to 
persons reoorted. Insurance pay­
ment made Rs. 1 crore. 

3. M.V. Sbree ~VisbDU' of Relham"ala 
Shipping CompaD, : 

Trapped at the start of war in 
November, 1980 and reported to tal 
los!'. No lo&s of life or 1Djury to 
'ref sons report ed. Insurance pay .. 
mel'lt made Rs. 0.6 crore~. 

4. M.V.. 'Vijay. Avatar' or VIJaya 
Lines: 

Trapped at tbe start of war and 
reported total loss. ODe life lost. 
No injury reported. Insurance pay. 
ment made Rs. 0.4 crores. 

s. M.V. Rishl 'Vishwamitra' of Garware 
Shipping Company : 

Attacked on 25.10.1981 and 
abandoned as total Joss. Two live. 
Jost. No injury repOJ ted. Amount 
of lOiS Rs. 3.2 S crores. 

6. M.V.' Archaoa' or ShippIng Corpora· 
tlOB or India : . 

Attacked on 20.11.1982. re8uJtiDI 
in partial damCile of bull aDd 
accommodat ion. No 108s of life 
reported. 18 perlons injured. 
Amount of damage US $ 12000/-. 

7. M. V. • APJ Pritt' or APJ Llnel : 

Attack cd on 31.5.1983 aDd 
abandoned t18 tota 1 Joss. No J08. of 

if 0 or i,Qj ur)' reportod • 



8. M.V.· APJ Amblk.' or APJ Llael': 

Attacked on t. 3.1984 and abandoned 
as total loCI.. No 1018 0' life or 
injury report e j. 

9. M;V. 'Jagparl' of Great Eastern 
SbipplDg CompaD, : 

Attacked on 11.10.1984 resullin. in 
partial damage to bull. No· lo.s 0' 
life reported. One perlon reported 
injured. Amount of dama& e Rs. 0.18 
Jakhs. 

10. M.V. 'KancbunJunga' of Shipping 
Corporation of india : 

At'"cked on 25. J 2 1984, resultiDg 
in partial damage to hull aDd 
accommodation. No toss of life 
reported. One perflon injured .. 
AmouDt of damage in Malaya 
Dollars 1,725,000/ •• 

In addition to above sbipq, 25 sailing 
veueJs were stranded in war lone at tbe 
start of the war and mlny 0' them are 
reported to be Iota I )OlS. The exact 
amount of loss i. not knowo. 

UGC Recognition to Padma ,atl 
Mablla University, TJropatbf 

1409. SHR) S. PALAKONDRA· 
YUDU : Wjll tbe Minister of HUMAN 
RESOURCB DEVELOPMENT b" plealed 
to stat II : 

(a) wbether tbe University Grants 
CommisSion bas recognised Padmavati 
MabtJa UnIversity at Tlrupatbi in Aodhra 
Pr ade~b : aDd 

Cb) it 10, wbelher the University will 
let all tbo benetitS iDGludiDI monetor), 
Mnefile? 

THB MINISTER Of STATB IN THB 
DBPARTMENTS OP EDUCATION AND 
CULTJRB IN THB MINISTRY HUMAN 
RBSOUR,CB DEVBLOPMBNT (SHRIMATI 
KRljHNA SARI): (a) aad (b) Sri 
j" cldmavati MAbiJa .. .-Ji Vilbwa,jdyala,am, 
T 'rupatb~. bas been c.tabliabed under ID 

Ao, of 'b. ADdbr. 'nd.h Lea.atur •• 

The university doel oot reqoire aD, 
. furt"her re-cn,nition from the UOC. Howe .. · 
linee tbe university was e!ltabHlbed ol1ly 'ID 
t981 .. it r('quires to be dec1ared fit by tbe 
uac for fin,Deia I as,istance from Central 
sourcel. The UGC bas since aare~d to 
d~c18re the university fit to receive lucb 
8lsiltance. Any Itant for inltltutional 
development wit) be sanctioned to the 
university only after the required Dumber 01 
teaching posts are filled up, tbe buildln •• 
bave boon opmpleted and the statute. 01 
tbe uDiver~it' bave been aDlOnded II 
5ullested b, tbe VOC. 

Polley regard ••• cultivable 
Rail",., Laad 

1410. SHRI SyeD SHAHABUDDIN : 
Will the Minister of RAILWAYS be 
pleased to state: 

Ca) tbe total area of Jand under tbe 
control of tbe Railwa,s ; 

(b) the policy re.arding the utilhatioD 
of the Jand. jf cultivable, lyiDg on botb 
sidea of tbe Railwa, track: and 

(c) tbe tlEt.at of implementation of tbo 
policy' 

THE MINISTER OF STATE OF THB 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCINDlA) : (a) 3.42 lakh 
beetareB. 

(b) As pet tbe 'extent policy. tbe 
railways propose to utilise tbe culti\,abl. 
vacant land by affore.tation; such affore­
station beiDa done departmentally at 
stationa and Railway colonies and in bet­
ween stations .. nerally tbroUlb State 
Poreat Departmc:ot8. 

(c) Aboat 24.000 bectares of R.ailw., 
land bave beeD covered by .loreitatioD. 

Metal eoaee .. loD pa __ to 
ph, .. U, .... icapped 

1411. SHRI N. DBNNIS : Will tbe 
Mioilter of RAILWAYS be plo •• otI tea 
*t. , 



.1 WrlttflJ."'_'. 
" 'I' ""', ","", ' 

,(a) wbetber. tbere Is .0' propo.aI 
_d'er consideration of Gov.romeDt to 
itlUe metal concession pasaes to tbe ph".­
.. 11, bandicapped on produotion of dootors' 
.ertifio8ttl; aDd 

(It) if 80, tbe details tbereof'l 

THB MINISTBR OF STATE OF THB 
MINISTRY OP R~ILWAYS (SHRI 
MADHAVR.AO SCINDIA) : (a) No, Sir. 

(b) Does Dot arise. 

Serampore 81-0ftr 

1412. SHR! ANIL BASU Will tbe 
Minister of RAILWAYS be pleased to 
Itate : 

(8) tbe progrels 10 far mado in tbe 
~Dltructioo of fly-over at Serampore; aod 

(b) 'be expected time b, ",laich it 
would be completed? 

THE MINISTER OF ST ATB OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCI NOlA) : (a) Tho physi. 
cal progress OD tbe br idKo proper beinl 
Ilocuted by tb. Railway is 70 %. 

(b) The campi etioo of tbo work will 
depend on tbe completion of tbe approacbes 
b, tbe Slate Public Works Departmoot. 

elo_1e of Uliecoaomlc Rail"., Llael 

1413. SHRI MOHANBHAI PATBL: 
Will tbe Minister of RAJLW A YS be 
pI ealed to sta t. ; 

(a) whether it is a faet that Railway 
Reforms Comm itt eo' bal made a study to 
IOO8to uneconomic railway liDOS io tbo 
country; 

(b) if 10, tbe BOdin .. 01 the committee; 

(c) tbe IUllefJtioDI made to clole down 
uneooaomic railway liDes; 

(d). the number of suob railw., Jinea 
IIoItcl dOWD in eaob _ODO : 

~"'"'' ~.'"'." '2. 
(e) wl1etbet,it Ia. a laot that in addltioo 

to theae ,liDes .nGDY other linel have abo 
beeo oJosed doWD by tbe Government; 

tt> If so. tbe nomber of such rail lines 
aDd tbe rea80DS (or their closure iD 
GoJarat; Ind , 

(,) tile atepe beiog-taken by Goverameot 
10 restart tbose linea' 

THR MINISTER OP STATB OF THB 
MINISTRY OF RAILWAYS (SHRJ 
MADHA VRAO SCINDIA) : <.) Yes; Sir. 

(b) and (c) Tb~ findings and IUl8estlon8 
of the Railway Reforms Committee were 
tbat 136 branch Jines considered unecono.­
mic may be cl •• sifted under tbe folIowio. 
cateloriel. ror purposes of oiosure/ 
reteDtioD !-

0) 40 lin es cao be cl08 ed down in 
view of availability of adequate 
road ser.ices to meet fnll (r801-

port requirements of tbe area; 

(iO 17 lines can be closed dowo pro­
vided 'lruteha' . roads whicb be­
come unserviceable durin. tbe 
moosoon are converted into all­
weatber metalled roads; 

(iii) Cootinuance of , Jines for which 
surveys for conversion bave 
been ordered would de pend upon 
the flDdin,s of the surveys. 

(Iv) Continuance of 74 ]Jne. which 
caDnot be closed dowD for reaSODS 

luch as Itretel;c importaDce, 
serviDg remote area. Dot aeeea­
elbl e hy road. serv ina t ownl whicb 
are 01 tourist importance. etc. 

(d) Plve lines OD WelterD Railwa),s SDd 
one each on Southern and North Bastern 
Rallwa,.. 

(.) and (f) Two otber Jines were cloaed. 
NODe of tbem were In Oujarat. 

(a) Tbe.r •• , DO proposal to reopen tbC' 
.1c;JI. ItD~. 
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Sehemes for DevelopmeDt of Inland 
Waterw.ys during 1'86.87' 

14J,4. SHRI v. S08HANADREBS .. 
WARA 'RAO : Will the Minister or SUR. 
FACB TRANSPORT be pleased to at ate : 

(.) the schcmee wbich are ,Oinl to be 
implemented during 1986·87 for develop. 
ment of inland waterways; 

(b) the amount sanction ed for develop.. 
ment of Buckin " bam Canal from Vijaya· 
wada to Madras during 1986 .. 87 : 

Ccl whether Inland Waterways Authority 
proposes to construct N:!Vi~ation Lock at 
Vuyyuru wben ppper pulleru join. Ryvas 
canal; and 

(d) if 10, the detaU. tborel.,f ? 

THB MINI,\TBR Of STATE Of THB 
MINISTRY OF SURFA.CE TRANSPORT 
(SHR I RAJESH PILOT) : (a) The under: 
mootlored Central/CentraJJy Sponsored 
schemes have been incl uded for impl emen· 
tation in the Annual Plan 1986·87 for 
dlvelot'ment of inland w41torways :-

(1) Hydrographic surveys of the river 
Brahmaputra flom Dbubrl to 
Sadiya, rivers Oandak and Kosi. 
the feeder routes of river GaDla 
and the Welt Coast Canal between 
Cocbin and Qui 10D i 

(U) Development of infra8tructural 
facilities for sAipping and naviga­
tion between" Allahabad and 
Haldia on the river Oanaa.Dhaai. 
ratbi.Hooghly i 

(iii) Construction of slipway at Pandu 
and settinl up of terminal faciUtlol 
at KarimaanJ in ASlam ; 

(iv) Prmilion of navigational aids 
on the river. Mandavi aDd the 
Zuari and capital dredliDI of" 
Maodoyi, Zuari and Mapula rivera 
iu Goa; 

(v) Improv.ment of NeeDdakara. 
Cheriyazbeekal w~terway. Cbam. 
pale ara Canal (Pbaac·II), UdJOI· 
lJlandal Cana' ad procu,cmcDt of· 

dredaer and water byacloth har .. 
vester ror development of watet~ 
way. In lCerala ; 

(vi) Construction of terminal for ferr' 
services 8crOlS tbe river Hooabty 
at selected polats in West BeDlll1 : 
and 

(vii) Improvement of Buckinabam, 
Commamur, Bluru and Kakinada 
Canals. 

(b) The two canals hamely the Com­
mamur Canal a.od the North Buckingham 
Canal form tbe inland waterway betwoon 
Vijayawada and Madras. An amount of 
Rs. 20.0.0. )~kh8 bas· been provided in tbe 
Annual Plan 1986·87 as Centra) Share for 
improvements to Buckingham Canal and 
otber canals system of Rivet Godavari and 
Krishna in Andhra Pradesh. BeSides. a 
sum of Rs 20..0.0 lakhs bas also been pro­
vieed in the Annual Plan 1986·87 for 
improvement of Buckinabam Canal &tretcb 
between Bnnore to Andbra Prade~b Border 
in Tamil Nadu. 

(c) No luch proposal baa been included 
in the Seventh PJao. 

(d) Does not ftl ise. 

['I)oo1l"la ti01l] 

Amount spent, on ConstructroD 01 
HleuD Tsang Memorial, Blur 

1415. SHRIMATI MADHUREB 
SINGH: W\)l the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) tbe amount spent 80 far by the­
State Government and Union GO\l.rnment·, 
on the CODstruction of HieuD Tlan. 
Memorial at Nalanda (Bihar) in tbe 
memory of tbe Cbine8e pilgrim HieuD 
TIIDI ; aod 

(b) tbe future development plao thereof 
and tbe time b~ wbtcb it .,UI ." 
"mpleted , - "I 



-,. THB ' MINISTBIl OP , HUMAN" 
assoVltCI! :JlBVB:LOpilBNT ,AND TBB 
MIMISTB.'OP H.SALTH AND PAMILY 
WBLfARB (SH". P~V. NARASJMRA 
IlAO) : (.) It wa.. • Ceotral GovernmeDt 
project OD w"lob tho total elponcUture 
WII Rs. 46.42 latbs. ' 

" (b) Tbe construction was comJ)Jet.d tD 
1984. In March '1985. tbe Government 
Dr Bibar aareed in princip!. to the merler 
01 HioOD TIIDS Memorial witb tbe Nava 
Nallnda Mahayibara aDd to establisb aD 
autonomous orlanisattoD. HOWeger. lbo 
State GoverDmetlt bas since indioated tbat 
a tbinkiog ha. de,eloped for eltabli.bm.Dt 
of aD Open University at NalaDda 
incorporating tbe Nava Nalanda Mabavi­
bara tnto it. The matter i. stili under 

. oonlid era tioo. 

Sebeme for De,etopmeat of 
Hlstorlea1 Tomb of She'lhab Surl 

In Sa.ram 

14Id.' SHRI MOOL CHAND DAGA: 
Will tbe Minir.ter of HUMAN RBSO'VRCB 
DBVELOPMENT be pleased to stato : 

(a) whetber the billorlcal tomb of 
Sbersbah Suri in Sas.ram is in a dilapidated 
condition and has lost its charm for tbe 
tourtsts due to itl poor maintenance and 
inadequate Ii.btiul and .anitation arranle. 
ments ; and 

(b) if ao, whether ArcbaeoJoaloal 
Sur'ey of Jodia il preJ8rin, ao, acHm. 
for the' development 01 the tomb Ind ita 
lurroundinl arl' and if 10, tbe laillo' 
leature, thereot aDd tbe exl'eoditure invol­
ved and tbe time by whicb tbe wort 
will be completed ? 

THB MINISTBR OP STATS IN' TUB 
DBPARTMENTS OF BDUCATION AND 
CutTURB IN THB MlNISrRY OF 
BUMAN RBSOUltCB ': DBVBLOPYBNT 
(SHRIMATI KRISHNA SAHI): <a) Tbe 
tomb of Sbeeaball Suri II 'not in a dilapida­
ted coDditiOD and 1111 net 1_ ita ebar •• 
However, certain structural tepain. 
IDoI.cHal. JIIcttiDa. 01: vealet: 'J,abI, i.ide 
tile dGme,' are to 'be carritd "0.& I'Dd 
••• _ .,...cmeall 101; ... lIt., aDd 
......... DIfd_, ' 

1(b)1 A'" .e ..... 'or the development of 
tho " 'moa .... ot ' lad its eo vir 00 111 eoI. 
JDotudi.. .truotural repatrs, is under 
pr,eplrattoa. M"D"bll",. eert8.m 'worta 
lor r.,. .... to the dome, erect;on of ... ll 
eoel.ore for tbe monument complex aDd 
,pnwiliOlI 0 f .• anitar, facHiUe. bave beeD 
.. aotioned at 80 eltima~d co~t 01 aa. 
11.44 latb!', to b, completed daria, tile 
curreDt ftDandal ,ear. 

Lfft Ird_tloa Scheme 

1417. SHRI AMARIINH RATHAWA ,: 
Will the Minister of WATER RBSOURCES 
be pleaNd to state : 

(a) . the namea or tlte States whore lift 
irri.atioa Bchem •• hive been i~plemeDted : 

(b) whether It it •. fact tbat tbere I. 
I.rle scope for popularisinl Jift irrilation 
ia tbe country and particularly tn GuJarat : 
and 

(c) il 10, tbo details of ceotral .... ,. 
lace aivep to eacb State for tb. purpose 
and particularly to GuJarat durlo. tbe ,.eara 19'5-.' and 1986·87 ? 

THB MINISTER' OF WATER 
RESOURCES <SHRI B. SHANKARA. 
NAND) : (a) Almo.t all the States are 
implemeDtlq lift 'rriptioo.scbemel. 

(b) YeI, Sir" 

(c) Minor Irrilatlon Schemel ar. 
funded and implemented by tbe Staat 
OovrrDmtlltl from tbeir OWD Plan r •• our­
e.. The CeDlra) OoveralDOat pro¥f •• 
a'.iltaoce thrOUlb ContraU, SPODlOred 
Scbemel to acoelerat. the minot irri.ation 
prolramme. Separate fI,ur.s re.ardin. 
as.btanco liven for Itft irlf.atioD .cheme. 
are Dot maintained at the Ceotre. 

OIlltal Micro •• ,. T.ebaolol1 lor Ita....., Tele-C08ImuateatJon. 

j'"" lBal SJllBALLA'V PAN .. 
GRAHl,: Will t. MiD.t,t of &I\ILW A\1 .. ,',......to ... t. ; 
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(.) wbether Welt German con~ultaDt 
for tbe Ita ihvay Tde·commuDtcati.,na aet 
_otk under its computerisatioD programme 
hal favour"~d the digital microwave 
tecbooloi!Y : ' " t 

(b) if 80. whether any interim report 
bas been reeeived by Government in this 
retard ; a ad ' 

(c) ;f ~O, the detaHs regardiDI its 
suggestions and the reaction of Government 
tereon ? 

THf MINISTER OF STATE OF THE 
MINl~'" R Y OF RAILWAYS (SHRl 
MADHAVRAO SCI}"DIA) : (8) Vest Sir. 

(h) Yes, Sir. 

(c) It is a comprehensive rrporl 
running intD four volumes, banded over ,on 
4.11.1986. No decision OD t be report hal 
been taken 

Paufoger amenittes at Klrl\tpur, 
Rosbfarpor GuIer aJld J".lamukbl 

road Railway SfatioD! 

1420. PROP. NARAIN CHAND 
PARASHAR : Win tbe Minister of 
RAl~WA\'S be pJeastd ,to stat'e : 

(8) whethtr Oovernment ba~ e receivtd 
any request for providing additional 
pal~erler nmer·ities at KiratPur, Hoshi"r­
Dur, Guler (KVR) ard lwalamukhi Road 
(KVR) Railway StatioDs : 

(b) if so, the details of tbe amenities 
demanded at the~., stations and tbe action 
taken by Government' to provide them; 

and 

(c) the tota'l amount allocated by tl'l. 
Northern Railw8Y for providing passenger 
ameDities during ('f,ch of the "fist 3 years 
sepat'ate)y for C',ach .year jn<:ludi~a the 
current finaDcial year'" J 

THE NJNISTBR OP STATE Of THB 
MINnrrpy OF' 'RAiLWAYS ' (SHlt1 
NADHA VRAO SCIND~A)!; (a) ',Reque.t. 
blvo beco 'teetv", for providin. additioN. 

pa'.Ulaer flleiUtic e at Kirl'pur, Ouler' led 
lwelamulchi Road ·StatiODS. No request h 
avaiiabJe for additional palseDltr facUltiel 
at Ho~biarpur, 'Station. 

(b) A sta terrene i8 liveD btlow. 

(c) Tbe total alJotment of fundi lor 
providjng p8Herger ~menities for North.fD 
Railway dt·riog each of tbe past 3 year, ia 
al under: 

1984·85 

1985·86 

1986·87 

Rs.8S.00 Jakfl. 

Rs.83.00 lath. 

Rs.143.00 lakhs 

Statem~at 

I. Klrafpar StatloD : 

(I) Wat_, Supply IDr pa88,ng.,o)-1 
hand"pumps already 'Kist which 
Ire adequate for passenacr. needs. 
A sbaJJowbore welJ has aJso been 
provided and pired water lupply 
to upper cJals waiting room, bas 
been made availahJe. 

(Ii) Seco"d ClaJI Waiti"g Room-A 
wai il1g ha 11 alrea.dy exists and tbe 
same i. considered adequate for 
the pI elent Jevel of tlaffic. 

(til) Passel1g~,. SI1,lt.,_The proposal 
will be con.ider.ed in future Worka 
Programme subject to aV81JabilitJ 
of funds. 

II. GuIer Stall.. : 

/btt",,'on, 0/ c,,,,.tWO ,,,. o. 
poss6ng," platform-The propOial 
wi) J be C()[,8J(ler.d in future Worts 
Prcaramme, subject to IvaiJ'ablUt, 
of funds. . 

III. JWllamakli. Road, Stat1'o. : 

&''''0'' 0/ Ptllllll," Pllt/o""_' 
The "ork h'l betD .. .,.tfObed. 
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'Specia' Train between Cateutt. aDd 
BfIIIMnel".r to lIuk . ,faces of' 

Buddh •• 'IDt~re.t 

J421., SHRIMATI JAY ANTI PAT· 
NAIK : Will the Mioister o~ R.AILWAYS 
be pi eaStd to state; 

(a) whether Railways bave introduced 
a .poeie) train' flom CalQuua to )ink placcs 
of Buddbtat illtere~t in Bibar and Ul'ar 
Pradesb: 

(b) whether a roimiJar,train is propsed 
tn' be introduced between Calcutta and 
BbQ~ncswar to I iok the places or Buddhist 
interest like Ratnagiri, Udaygiri and 
Lalilliri in Orissa; pnd 

(~) if 80, the steps taken io tbt' 

relard? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RI\ILWAYS (SHRI 
MADHAVRAO SCINDI A) ; (8) A tourist 
train was introduced (rom Calcutta with 
eft'ect flom 3.11.1983 for tbe touri~ts 
visiting Buddhist centres like Oaya, 
Varenasi. Lumbioi and KosbinaKar. 
However, this special train bas, since. beeD 
witbdrawn due to poor patronbation. 

(b) There i" no such prop0sal at 
present. 

(c) Doea not arjte. 

Concern over T.B. of tbe Spine 

1422. SHRI LAKSHMAN MALLICK. : 
Will the Mioisttr of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whe,ber 1.B.' of the Spine is 
C)oatinuing to cause concern io India .ad 
otber developing countries: aDd 

(b) if '0, tbe steps taken by vIrion, 
disciplines of mcdioin. to' tackle the 
problem' 

THB MINISTER OF STATS IN T'BE 
p~A~TMBNr 01' HEALTH IN' TBB 

MINISTRY OF HEALTH AND FAMILY 
.WBL,ARB {KUMAR} 'SABOJ KHA­
.PARDE) : (a) and (b) TubcrcuJo8ia of 
Spin. cOD.titute. a very Jow 'J,ercentaae '0 
comparJsioD to ,the Dumber and problem of 
pulmonary Tubercufo,ds. It' ill a DOD· 
jofectiou. chronio disea.e. FaciJitfel ,for 
free diqno8is and treatment for an type or 
Tuberculosis includiol Spinal Tuborculostl 
are a.YIUabJe in the District TB Centr.,.. 
fa CHules, bospitals,' fDeludinl aeDeraJ 
hospitals. 

Inere.fle i8 Ioc:ideace of Poll, 
ease. In Madbya Pradesh 

1423. SHRI PARASRAM BHAR. 
DWAJ: Will tbe Minister... of HBALTH 
AND FAMILY WELFARE be pleased to 
state: 

(8) tbo details regardinl increa.. 10 
tbe number of polio ca~\es in the State of 
Madhya Pradesh p~~rticuJarJy in the 
remote areas where Scbeduicd Castes and 
Scheduled Tribes are living; and 

(b) the steps Government. are takinl 
in tb i. regard ? 

THE MiNISTBR OF STATE IN TUB 
DEPARTMBNT OF HEALTH IN THB 
MINISTRY OP HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA. 
RDE) : (a) The doh-lila of incidenco of 
PbUomyeIi t-is cases in the remote are •• 
of Madhya Pradesb, wbt're Scheduled 
Castes and Scbedul ed Tribes a! e living, are 
not separately available. How.vor,· tbo 
number of cases of Pl'l;omytlilis roported 
t() the Central Bureau of Health loteUi,e­
Dee by the Medical Institutes of Madbya 
Pradesh. durinl tbe last four years aro a. 
under : .. 

Year Cases 

1982 1950 

, 1983 850 

, 1984 1699 

JJ8.S 2J2~ 



HOVE"'· 'Il la, ,t" 
There was a .HIbt tacreaae In :UIe 

.. mber or ca •• durlDl 1 t85... compar.d 
,-to earUor yearl. aUSOD, for this inOl' .... 
'Jf. attributed to tbe increased aware",_ 
-of ,.lte df,ea.e aDd detection of ,c .... and 
~.tter raciliUel for treatment ••• ilable .in 
, dlo 'lDod~1 Institution .. 

(b) Tbe olpl"ded ImmuaiiatioD Pro­
.ramme started in 1978 10.01 ... tmmunl .. 

"'satlon of larants .,ainlt PoUomyeUtfs. 
The lJniYerla' Immunization P~amme 
Itarted .in 1985·lti propoHt to immaDia. 
85% of the Infaot. by 1990 _piott sevea 
vac:cioe PI,watable di....... iDeludio. 
poliomyolitis. Prom 1911.12 to 
1985 86, a total of 21.31 lath infant. 
bave heeD ImmuDlsed aaalnit Pollomyelhls 
in Madbya Prade.b. 

Coatrol Structure below Wallar take 
iD Kashmir 

1424. SHRI CRINTAMANI lENA: 
\Viii the Minister of WATER RBSOURCeS 
be pleased to 8~tte : 

(a) whetber"U Is proposed to construct a 
control structure b:low tbe Datural'y-m,de 
WulJar Lak e in K.ashmir for improviDI 
n.,.,ation ; 

(b) whother PatA,tan bal ac::uled lodi. 
for violat iog tho lodus Basin Trea." ; 

(c) if 10, the staDd taken by tb. UDIOD 

Government and tbe rep), sent to .Paki.taD 
: iD fbis regard ; and 

(d) wbether tbe .urvey of tbe project 
haa beeD completed; If '0, when tbe work 
I, likely to be atarted ? 

THB MtNISTR OP WATBR RESOUR. 
C"S' (SHRI B. SHANKARANAND): Ca> 
and (b) Vest Sir. 

(c) IDdia haa iDformed PakfltaD that 
TolbaJ Navlption Project 18 purely a 
('ontro) Itructure meaDt tor Improvfn& the 
~8vi .. bi1ity of,the Jhelum" River 'mtreJy ." 
tbt reaulatioD of tbt dopl"IoD of tbe 

•• twa) .tor.,e air .. ", .••• il."I, tD tbo 
W~r LaP. Tbis 'truct~l' .. an .. Itber 
cODtrlbute to rai •• , tbe .water level Ie tho 
Walar Lake nor Involve .n, cODsumptive 
UI':." of the watert. No prov.toal of the 
Treat, ar., tberefore, ,Jolated. The 
matier has been tateD up b, the two 
Commillioaen under tbe r.JevaDt prov'" 
ionl of the Indu. Water Treat)', 1968. 

(d) Work bu already been .tarted. 

Sar", f. Rallwa1 Line "tweeD 
K.tt ...... d KGtlp.1I1 

. 
J425. SHRI MANJK REDDY: Will 

,the Mtnister or RAILWAYS be plelsed to 
stlto : 

(a) whether Government bave received 
repr~.cntatioD' (rom various locial 
oraantsations and people requestiol ror 
conltruction of Kakioada.KotipalJi raUway 
line: 

(b) whether South Centra) Railwa, baa 
conducted IUrvey alain between KakiDe da­
KotipaJi railway JiDe : aDd 

Ccl if 80. the details of the route survey 
and the action tekeD by Government and 
amount sanctioned for tbe project? 

THE MINISTER OF STATE OF THE 
MINISTRY OP RAILWAYS (SERI 
MADHAVRAO SCINDIA) : (8) Yes, Sir •. 

'(b) and Ce) Survey bas been taken up 
and yet to be completed. The route beiDI 
surveyed I. via Rama..:bandrapuram and h. 
.eol1h will be about 40 K mi. 

Prop_I to Iatrocluee Train botween 
Set. tbla .. 4 SJllrJ ' 

142(;. SHar GADADHAR SABA: 
Will tile M,iDiater 01 RAILWAYS be 
pJ ,.sed to .tate : 

(a) whether then II lOY proposal to . 
Introduce a train cODDectiDI SaiDtbia wltb 
Sfurl iD Illbbum dlstriQt 01 Welt' Bep,II i 

. . , 



(b) It '0, tbe~ 4ttaiJ. tbereof ; lAd 

(c) ,If ~ot~ tb~ rea.~oDs l~er~for , 

THB MINISTER OP ST A 1 B OP THB 
MIN,(STRY Of RAILWAYS (SHa.1 
MADHAVRAO'SCINDIA) : (a) No, Sir •. 

(b) and (c) Six pairs of traina ,are at 
~retent avaiJ.bJe between Saintbia and 
8iutl wbicb .dtquattJy meet tbe traffic 
requirements. 

Prte EdDnflon (0 SbideDts 

1427. SHItI BASVDEB ACHARIA: 
Will tl'te Minister of HUMAN R.ESOURCE 
DEVELOPMENT be pleased to sfate : 

(8) the number of States and Union 
Territories wbi¢h are supplying text books 
free of cost fO tbe students readin, fn 
rchools and coJlf'ges and the detail. 
thereof ; 81' d 

(b) the number of States aDd Union 
Territories which have made education free 
upto class T,,'elve (XII) end from which 
year aDd the deta its thertof ? 

THE MINISTER OF STATB IN THB 
DBPARTMENTS . OP EDUCAT!ON AND 
CULTURB IN THE MINISTRY OF 
HUMAN RESOURCE DBVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) As 
per tbe Fourtb All India Educational 
Survey as OD 30.9.1978 aU tbe States/UTI 
except Manipuf, Sikkhri aDd West Booaal 
had schemes wbich varyio. co~et8le for 
tbe free supply of textbooks to scbools. 

(b) AccordiDI to tbo iuformation 
available upto 1983.84. educatioD is free 
uPio XII class for all studeDts io Oo~elo· 
menl. 10(.1 body aDd aided leboo)1 ID 
West BcDlal .• T(ipUfl, Arunacbal Pr.-dc.b, 
D~r aod. Naaar . Ha, oli and onl, ill 
.GovernIDCDt· I,(;booll in Sikkim and 

,A4WIamaD and .NlOO.r lahilloa. . from 
ljl$.o86 tb. (JoverOlMo·t· ,of lodia ba. 

,\.',I;Ctuled a Dew acheme ,.dor "bleb eQuca­
Ji08- ot airla bait be_ ma~o,fl'~. ID ,cu ... e~, 
IX :j.O_ Xl. Ul aU,j~~LoI/UT'1 it bolOl fteo 
lit.", uplo •• V Jll aD IDOl' Ica, .. rUT •• 

I ,P ........ ' ....... ItoJD Co.otl .... 

, 1428. SHa. .~NANTA PRASAD 
I ,SBTHI: Will tbe Minister or HEALTH 

AMP F.AMILY WELPARB be pleased to 
Itate : 

(a) whether UUjoD Governmcat have 
liked for tbe repor~. fe.ardioll·uiforer. of 
• DeW disease 'con.JuD,cfivifis' : . 

Cb) if '0, tbe Dames of Iueb Stat.· aDd 
tbe Dumber of pbrlODS "suffered 'rom this 
eye dileale ; and . 

(c) whether Government bave mad. 
any research in thi- rel.rd and have tried 
tbe medicines 'which ca'l be more 
successful to cure the sufforers ? 

TRB MINISTER OF STATS IN THB 
DEPAkTMBNT OF HEALTH IN THB 
MINISTRY OF HBALTH AND FAMILY 
WELF-\RB (KU\tARI 8.'ROJ KHAPA .. 
R.OB) : (8) and (b) No, Sir. Conjunctivitis 
i. Dot a Dotifiable disease aDd no statistics 
are maintained for tbe said dise.st. 

(c) The researcb conducted at Dr. It.P. 
Centre indicated that tbe last epidemic 
was due to a \lirus infection. Tbere is DO 
spcoific treatment for viral conjunctivitis 
but the J~sease is self·limlting aDd doee .' 
Dot cause serious effects. 

JleconlkuctloD of Mandavi Brldae la 
Goa 

1429. SHRI PIYUS TIRAKY; Will 
the Minister of SURFACe TRANSPORT 
be pleased to atate : 

(8) wh.tber Government propose to 
reconstruot. the Maodovi Bride neat PaoaJi 
in 001 as the eCODom, of tbe Union 
TerCltory ba3 be:n atl'octed duo to lack of 
connectiDI bridatO with tbe rest or tbo 
couDt". : and · 

(b) if so. the d~tai18 thereof? 

THB MINiStER OF SrATB OF THE 
" MINJS1RY OF SU&FACB T.RANSPOaJ 

(SJ:f&.l J1AJ,QSH PILOT} : (a) aud (b) ¥., 
Sir. fAt Qoa"IUOdOD of paraHoI MaadOV 
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Brldee I'tl 0& e atanda included In the 1 'at 
of w'OIk. to be saDctio[J~d durin. the 
S ... venth F;ve Yeat Plan. Tbe proposed 
bridle at aD cftimated co~t of R' t 12~1.1a 

, lakbs shall be 'hed about 60 metres 
upstr eam of tbe existing bridle. Tbe 
890 m looa bridge sball cater ror two' 
lanes of traffic and footbpal bs on eitber 
side for pedestrian traffic. designed a 8 per 
Nationa) Highway. standards •. 

NOD·A vallabUty of Ortllopaedlclall '8 
C. G.8.S. Wing of SardarJa-" 

tlospltal 

1430. SHRI KAMLA PRASAD 
SINGH: Will tbe Minister 01 HEALTH 
AND fAMILY WELFARE be pJeased to 

, state: 

(8) whether CGHS beneficiaries have to 
queue up in the general Orthopaedic OPD 
in Sufdarjung Hospital causing bardllhip 
and)nconve~ience to them ; 

(b) if so, whether there is 80Y 'proposal 
to r.pute 'OItbopaedician in CGH~ Block 
and jf not, the reasons thereof; 

(c) whether any beadway bas been 
made in providing Nursing Home in 
Safdarjung Ho~pita) and openinl of 
mordern polyclinics in Government 
re,Jdeotial colonies lik e R.K. Puram 1 

THE MINISTER OF STATB IN THB 
DEPARlMENT OF HEALTH IN THE 
MINiSTRY GF HEALTH AND fAMILY 
WELFAR.E (KUMARI, SAROJ KHAPA· 
R.OB): (a) aod (b) There is a separate 
Registration counter and B~amiDation 
cubicle exclusively for CGHS beneficiaries 
in the Ortbopaedic Department of Sa'dar. 

. juDI Hospital. As .ucb, tbe bo'leficiades 
are not roquired to queue up in tbe 
General OPD for Orthop.edJc facilitiea. 

(c) At prostnt tbe Government hal DO 

proposal to Opeo a Nur&ioa Home in 
'SafdarjuDI Hospital or poJ),cllniCl tD 
Governmeot reaidental coiOldIS. 

[fNlultJllDnl 

E4itodar Board of BIIqIratll·· 

1431. DR. 0.8. RAJHANS :,Wlli 
the Minister 0' WATBR RBSOURCES b. 
pleased 10 state: 

(a) the composition of the Bditorial 
Board of ·'Sh8Iirafb" with their educa­
tional qualifies HOD etc; 

(b) the guidelines laid down iD regard 
to coostftutioa/rebOnstftution of tbe Bdito­
ria) Board !Jf ·'Bbaairath"i 

(c) whether the guidelines bave be ... · 
followed In regard to the present Edi'tori,1 
Board au! if not, tbe rea!onl tbereofi 
and 

(d) whetber any timo-bound programme 
has been cbaJked out in order to impJ ... 
mrnt tbe decision taken by 1be Board and 
the time by which tbey will be impl .. 
mented? 

THE MINISTBR OF WATER RB­
SOURCeS (SHkI B. SHI\NKARANANO) : 
(a) The requisite information is liven In 
the statement ai,en below. 

(b) The functions and duties of tbe 
Editorial Boardl are to provide luideUnea 
for impro\'ement ot the Journals. no 
Editorial Boards are COD8titut ed/te-constitu. 
ted keepios in view the above functloD. of 
the Boards. 

(0) Yes. Sir. 

(d) Th e Editorial Boards have made 
certain recommendations/sulle.tloD. relar­
dinl cODvenioD of the Jouroals frOID 
quarterly to monbIJ,· increasing Chi 
amouot o! bonotarium to tbe cODtrlbutorl; 
makio. January. 1987 1.8ue as a Speolal 
I •• uo on Madbya Pradeab etc. n. 
aulieattoDl of tbe Board would be coos .... 
od b, tbe Central Water CosnmissloD aDd 
administrative deci5ioDI taken il'lCrtOD. 
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Sta_elt 

'If" eompD'/ tlOtl 01 IIw Bdilor/al Bo"rd, lor ,,,. quarterly Bhagllath (HindI) and 

.tllt1l,1I (E",II"t) il tU uml., :-

SI .. Name DOti,oa dOD Bduca tioDa 1 Qualification. 

No. S/Shrl 

(I) (2) ( S) (4) (S) 

BHAGIRATH (HINDI) 

l. Kurian Matebew Chief Bngineer B.B. (Civil) Chairman 

2. ·v. P. Oovindadas Dfrector B.B. (Civil) Member 

3. 8.S. MaD ocba Director . B. Sc (Eogineer. M-rmber 
ina) 

4. M.S. Bisaria Director B. Se •• B.B. Member 

5. S.S, Pabuja Dy. Director B. Se. (Civil Member 
En •• .) ,. R..S. Pandey Director M.B. (W.R.OJ Member 
B.B. (El eetrical) 

7. R.N.P. Singh Dy. Director \ B.Sc. (B'laa.) 
M. Tech Member 
(Structurat BOil.) 

8. ' Vacant Editor Momber 

BHAGIRATH (ENGLISH) 

1. K urien Match ew Chief Bnlir.er B.B. (Civil) Cbairman 

2. ·V.P. OOYlndadas Director B.B. (C~vil) Member 

3. Z. Hasan DIrector B. Se (Civil Member 
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AlioeatlOD of Rete.reb Pr .... et. to 
Ualvetsltl,. 

1432. SHRtMATI UIHA CROUDH. 
AIlI : Wilt tbe Mloister of HUMAN 
RBSOURCB DEVELOPMBNT be pleased 
to .tate : 

(a) wbetber a programme is beiDI 
formulated for widespread revision of our 
univenlty s,ltfm and for allocAtinl research 
projects aDd problems of practical nature 
to universide. to boost the prooels of 
development of scie 1ce and tecbDOlolY; 

(b) whether technical researcb and ha 
lateraction with industries allo will be 
covered udder tbe new proaramme: and 

(c) if 80. the details the.,f' 

'.. THB M1NISTER OF STATE IN THE 
DBPARTMBNTS OF EDUCATION AND 
CULTURB IN THB MINISTRY OP 
HUM~N RESOURCE DBVELOPMBNT 
(SHRIMATI KRISHNA SAHI) : <.) to (c) 
Tbe National Policy on Education-1916 
and the Programme of Action lor its 
implep'entation vilualise a revampiDK of 
tbe bigher education flystem and researcb in 
tbe country. The outUn .. of tbe prOlrem­
mes for tbis purpole arc contained in tb. 
Proaramme of Action pre .. oted to ParUa· 
ment in Augult, 1986. 

SaDltal')' ConcJltlODl '8 Central 
Go~erlUDeDt Hosplta'" and CGHS 

Dllpeo.rlel 

1433. SHRI HAFIZ MOHD. 
SlDDIQ: Will tbe Minister of HBALTH 
AND fAMILY WBLFARB be 'pleaaed to 
state: 

(I) "betber the latlitary conditioDi ID 
Ceatral Government hospitals and Ceatral 
Government Health Scheme dispenlarles 
remain tbo lame iD spite of rataina tbe 
bsue a number ot times; 

(b) If 10, tbe [ ... 001 tb ... oof; 

(0) wbethfl ,be attitude and behaviour 
of OOVeJDlIllDt ,doctors' i8. aoU-padentl; 
and 

(d) If 10. the corrective It.,. propolfd 
t.o be taten ill tbil t~ •• rd' ' 

THB MINISTBR OF STATE IN 'THE 
DBPARTMENT OF HB~LtH IN THB 
MINISTRY OP HEALTH AND FAMILY 
WBLFARB (KUMAR' ·SAR.OJ 
KHAPARDB): (8) and (b) Tbou,b tbe 
premises of tbe Central GoverDment 
Hospitals and the dlspeoflaries of tbe 
Central Government Health Scheme are 
cleaned at reSular intervale and kept tidy, 
the hOlpitals do at tim. pre~eDt a untidy 
look. This is because of the very lerae 
number of patients/attendents viliriol tbe 
hospitals. 

(c) and (d) No. Sir. All out efforts .re 
mad. to ensure proper attitude and be­
baviour on the part of tbe· attcDdinl 
doctors durinS tbe examination of tbe 
patients both in tho OPDI, Wards and 
dispenlaries. 

[ Trarulallon] 

Umit OD Allotment of VeDdlDg Ualt. 
to CODtraetor. 

1434. SHRIMATI USHA VERMA: 
Will tbe Minister ofRAILW AYS be pleated 
to .tat. : 

(a) "betber bil MiDistry bave deoided 
tbat Done of tbe vendinl coatractors shall 
have contract for more thaD two veodiDI 
unltl; 

(b) wbether GoverDmeDt are aware 
that a number of vendinl contractors bave 
contracts for mort tban two' unit ... 

(0) if 10, the Itcpa beina takon to limit 
them to two veodial unitl by caDcoUiol tbo 
additional eGOtr.ct. , . 

THB MINISTER OF STATB OF THE 
MINISTRY Of' RAILWAYS' '(isal 
MADHAVaAO SCINDIA): (.* 10 (0) . TIle 
pr_t poIto, It to lim.' ta.. ~ ... ·~o, 
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cat..,tta.'. ondi~. coafractor. to" unlta In 
CI •• of CO-operatlv e Soofet ... , and,' ,,2 ,un'te 
Ie else of otbtrl. Jnstructioal bave teen 
,Ivett tbat Zooa' Railwa,. _ho'uJd withdraw 
tile ,,,ees' uolt. beld by tbe 4:0atractors at 
tb. -tIme of renewal. Such contractors will 
tberefore continue to boJd some exces. 
oDit., up'o tbe time renewal or their 
contraot becomes due. 

Allotment of Book Sfalh 

1435. SHRI N. SOUNDARARAJ~N: 
Wdl the Minl.tel of RAILWAYS be plea.ed 
to atat. : 

(a) wbeth.r bookstalls are finally 
allotted by the Headquarters in each zone, 
If Dot, the reasons thereof; , 

(b) whether It is a fact that prior to 
1982. the bookstalls were allotted fins1Jy 
by the Headquarters of Northern Railway 
a. i. beiDI dODe on other zona I railways at 
present; and 

(c) tbe number of complaints from 
Members of Parliament received, if any, 
,during 1980 to 1985 in Northern Railway 
alalolt the wrong allotment of bookstall. 
In each Division and action taken 
thereon" 

THB MINISTER OP STATE OF'THB 
MINISTRY OF RAILWAYS (SHItI 
MADHA VRAO SCINDIA) : (a) 00 SOlDO 

, 20nal Railway~. book_tall contracts are 
awarded by Headquart.rs, and on otbers, 
by DivisioDI. 

(b) Prior to 1978, tbe allotment of 
bookstall, was done by tbe Chief Commer­
cial Superlntendent/Nortbern RalJway. 
Thereafter I powers were dele,ated to the 
Divisions for allotmeDt of bookstalls except 
for certain catcaoriel of bootstalls, tbr 
whicb power ill~ill with HeadqlUlrten or 
Ita 11"1, Board. 

(0) Pour IDqb oomplaiotl were 'CCliv. 
eel: Tbe,' were OK IlDiDOd aDd repU .. 
..,laiDial tho postttoa .,., 

[ ,.,.,1,,110"] 

•• ,tWa" 'of litre e".rlf.. to PrivAte 
Ita. Oper.'" I •. ht Detld T, aDspf'rt 

COrporli tlon 

1436. SHRr KALI PRASAD 
PANnBY ~ Will the Mlni,."r oI~VRPACE 
TRANSPORT be p'ealtd to.state : 

(a> the,lte1)s takeD or proposed to be 
taken to briD' down the per k fJometre 
operations J cost cf Delhi Transp~rt Cor. 
pOratioD buses; 

(b) whetber Goverl1ment propoee to 
make paYment of hire eh8rce~ to tbe 
private bue operators undfr Drlhi TranSpOrt 
Corporation at the rate equal to the per 
kilometre operational cost of Delhi Trans­
port Corporation buses: 

(c) if 80. the detals thereof; and 

(d) I' not, the reaSODS therefor '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACe TR4NSPORT 
(SHRI RAJESH PILOT) : ea) WIth a view 
to brioa 40WD ,the per kilometre opera. 
tional cos, or DTC bUies. the steps taken 
include reduction in the per Km. consump­
tion of diesel aDd lubricants, improvement 
in the life of tyres, better aod effective 
utUisatloD of store. (iDcluding re-condi. 
tioned Itores) better inventory control aod 
laviaas tbroulh checks OD revenue Jeakaae 
a04 reduction in maDpower. 

(b) No, Sir. 

(c) DOlI Dot arise. 

fd) Private bu~e. are engaled to supple. 
meDt I,)TC's 0"0 8eet 8.t flied blre charles 
wbich are ctec(ded after dete rminiol broad', 
tbeir ( COlts of operations. 

The hire oballa paid to Private 
Operate" ... OI"Ju.ive of costa incurred 
b, DTC OD 'prov •• 100 of conductor, check-
I .... t".~ ior, ... truct"aJ re~uuemeo,., 
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U .. Ullled Irrlpt~oD Po'ell,tlal In 
Nab.rashtr. 

1437. SHRl PRAKASH V. PATJL: 
Will the Minister of WATER RS·· 
SOURCES be pleased to state: 

t • 

,(a) tbe names of tbo major aod medium 
Irrigation f)roJects of Maharasbtra where 
exist. serious gap betwe.n the unutilised 
potential aod the utilised potential; 

(b) if 10, the details thereof; and 

(c) the additional area that can be 
brou.bt under cultivation if the uDutiJised 
Irrigation potential is fully used? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) and (b) Details of major and medium 
irrilation project. with gaps in utilisation 
of irria8tioD potential created are liven in 
tbe Statement liven below .. 

(c) An additional area of 9.84 Jakh ba. 
'S likelY to be Irrigated wben the uDutilised 
Irrigation potential is ful1), ut iJised. 

Statement 

Detail, 0/ Major &: Mtdium Sc"'m~' in 
Maharashtra ,howi", the diff~renc- b"w~m 
Potential creal,d and l/tilisatlons 

Unit-thousand ha. 

81. Name of 
No. Project 

1 2 

Pot\!Dtial 
created 

3 

I. COMPLBTED PROJBCl S 

(a) Major ProJectl 

1. Gbod 328.62 

2. Purna 

3~ GirDa 

4. rUI 

Gap in 
Utilisa­
tion 

159.15 

,. Paab 

6,. Mula 

7. Itladoh 

'8. K,) 

9. TuJshl 

(b) Medium ProJects 

I. Bandsura 

2. pbeku 

3. GaDa.pur St. I 

4. Jui 

5. Mosl-m Weir 

6. Renad 

7. Pusbpa,aU Bhandara 

8. BUdhiaJ Tank 

9. Kamli 

10. Extension of Krishna Canal 

11. ShivlDa Anieut 

12. Talwar 

13. Tarali BhaDd.ra 

14. Chandani 

15. SJndhpbana 

16. Urmodi Bhandara 

17. Radhanaari 

18. Bor Ph. J 

19. Ekburjc:e 

20. GanalB pur St. II 

21. GaJbati 

22. Harni 

23. Jivrckba 

24. ··Kbelna 

25. !C:urour 

26. lCada 

27. MabesBDlvi 

28. Mabekari 

at. Ma,., St. I 
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64. Bbojapur 
3 

'I , 

4 I 2 If' 

6',. Mot.waD,8 (Plad; Takmore) . 
10. Nalpn,a 66. Tiru 
31. PIDdrabodi Taok 67. Karadkbed 

'2. 8uthaa' 
ess. Uh~p (Ramlsosa) 

33. Time 

14. Upper Dudbna 69. Bhandardi (S.D.aDI~) 

SSe Wao 
70. Yeralwadj 

, " 71. Nazar. 
. ". Wuona 

3'. Girni 72. Jakapur 

. 31. Kolhi 
73. Daraswadl 

". K.atepurDa 
74. Kalyall·OiriJa 

40. ICarwand 75. Dhamoa 

41. Morna 76. Bodhcl80D 

42. O,anaSDla 7V. DODI8'laOD .,. PaDzara V8. Dinanadi 

44. Sa it heda 79. Adbala 

45. MalanlloD 80. Kanboli . 

46. SOfoa 81. Kelzar 
41. Manallrb 

82. Aner 
48. Kadi 

83. Suki 
49. Vmrl 

84. Borl 
SO. Balhoda 

SS. GhatshiU 
51. Kanboll 

86. PaDsaon (Hingoi) 
52. Kundral 

8~. Kelornala 
S3. Kudala 

88. Cbandrabbaaa 
54. Manar St. ]1 

SS. Malkbld 
89. Chulbandb 

se. Man)'ad 
90 .. Charaaon 

91. Maloli 
S7. ' Pld"aI Klr.ad i 

92. Tawada 
Sl. Giroli 

93. Takllbban 
St. ICarpar. 94. Mondobal 

eo. NlraUD. 95. Sidhewadl 

'1. IChaDdala 96. Buappavadl 

"Q. Paacbdbai. ". Paldbaa .,. ratll '1. MIDclwl 
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99. Sonal 

100. Sbekbadari. 

101. Uma 

102. BatbaJiDal. 

103. Deo,aon Tlnk 

104, Makar Dhokra 

105. Mordbam nala 

106_ Renaapar 

10'. Botbekar Dotbali 

108. Chandainala 

10'. Ambadi 

110. Lahuki 

111. Ajanth. Andbarl 

112. Saralwati 

113. Borna 

114. P~thwadaj 

115. Mahalia Ii 

116. Nagzari 

117. Watephal 

118. ShahaJani Aurad 

119. Wbati 

120. Turori 
121. Giraksal 

Total (a+b) 

II. ONGOING PROJECI'S 

A. Major Projects 

242.80 

--------------------------~ 
1 2 3 

1. Kbadakwasla 614.68 

2. Krishna 
3. Bhima 

4. Kukadl 

J. Upper Godavari St. 1 
~. Upper Tapi St.' I A 11 

7. PCDoh 

514.28 

I. Upp~r P.I' •• ' 
,. ManJra 

10. Ja,akw8dj SlaiN . 
11. la,at"ad. Sta ... 11 

12. Dbataa 

13. SJJ1'ya 

B. MedllllD Project. 

1 2 3 
------------------

1. Amba VIlJey 

2. AmalaB)a 

3. SiDa 

4. Waodrf 

. 5. Natuwadi 

6. Alaodi 

7. Oir Da Ptozao 

8. Durai 

9.. PaolwaJi 

10. Aiaavati 

11. Chikotra 

12. Kasari 

13. Kumbhi 

14. Kadvi 

1 S. Jao.amhaU i 

lb. Koradi 

17. Mas 

72.10 

18. Acaa (Pimpri Berawai) 

lSl. Weabadi 

20. Goki 

21. Lower PUI 

22. Kolar 

23. Pothra 

24. DODlar.lon 

25. LODi 

26. Pat,aoD 

Total 

4 

67.94 

Souroe : Information rural'hed br: tb. 
Stat. Govcramc", ~r IDI 
AmluuJ PI'D (1'.'*.7) 
dillu.loDl. .' I, 
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u.atll... 'rrlg.tioD Potential II 
A.·P. 

1438. SHRI T. DAtA GOUD': Will 
tbe MiDlster 0' WATER RESOURCES be 
ple.led to Itate : 

<a) the names 01 the major and medium 
irrtlallon projects. of Andbra Pradesh where 
esist a serious lap between the unutilised 
potential and untiliscd potential aDd wbat 
are tbe detaUs in this re,ard; and 

'. '. 

(b) _bat .re tbe are.. tbat can be 
brou.ht under cbltivation . if tbe un utilised 
frri,atioa poteo.tial is lull, utfdlsed ? 

THE MINISTBR OF PlATER RB· 
SOURCES (SHa. B. SHANlCARANAND : 
(a), and (b) The details of major aDd 
medfam ird.atloll projects witb ,aps fa 
utilisation of irrllation potential created 
are liveD in tho stat.meDt liven below: 

An additional area of 2.36 lakh ha. il 
Itk e]y to be irri,ated, when tbe uDutllilCd 
irritation potential is fully utUiled. 

StatelDeat 

81. Name of the Project 
No. 

A. " COMPLBTBD PR.OJBCTS 

(a) , Major ProJects 

1. Kaddam 

2. Tunlabbadra L.L.C. 

3. TUDsabhadra H.L.C. St. I 

(b) Medium Project. 

4. V eaa vatl Anicut 

5. Varah Reservoir 

6. Torriaedds 

7. Zurreru Project 

8. Dbairavani Tippu 

,. Upper PODDar 

10. Cb.DDaraya Swamiluddi 

11 .. Vid,arana,a S"amYluddi 

12. SiddaJ apa.,di 

13. Babuda a.enoir 

14. ICoil 8a_~ ~ •• ;, 

Potential in the haw 

Potential 
Created upto 
end of VI Plan 

127.6.50 

".'$0 

Gap in 
Utilisation 

25.349 

32.58' 
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15. SaraJa Sagar Project 

16. Mulli Project 

11. Nallevaau 

18. Jutat>pallivagu 

1'. Laleboapur 

20. SaJivagu 

21. Rajol ibaoda Project 

22. Bardakattu Cana 1 

23. Nakka laaaudi Proj ect 

24. Bheemanapalli Projoct 

B. ONGOING PROJECTS 

(8) Major Projects 

25. Sriramsasar St •. I 

26. Nagad unaS8ser Project 

r27. Vamsadbara Project St. I 1050.132 154.764 

28. TUDlabhadra HLe St. II 

(b) Medium ProJeefl 

29 .. Kanupur Canal 

30. Gaadipalem Project 

31. GajutadloDe Project 

32. GUDtur CaDal 

33. UkachettivIIU 

34. Peddan !C..lam 

35. Ma lluruvalu 

36. Bo.guJav8lu 

37. Pedderu Stage.1 

38. Venlalaraya L.I. Scheme 4'.231 23.56' 

" . . Poddavalu 

40. Talliperu Project 

41. Maddjle~da Total 236.269 

II, 2.'.00 Th. Ha. or 
ItS.lltb Sa. 
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1439. SH·RI V.N. GADGIL: win 
tbo Mloilf.er 0' HUMAN RBSOURce 
DBVBLOPM.ENT b. ple •• ed to Itete ; 

(a) _bether GOvernment propOll to 
•• ad any teams of Indian lames to Soviet 
Ualon durin. tbe Feativ.J of India to be 
bold in various part. of Soviet Union; aDd 

(b) whether Kabbadi and lCbo-rebo 
teams will &e ~.Dt to SO~ i et Unioa to 
Blhibit or demonstrate the_lames' 

, THE MINISTBR OF STATB IN THE 
DEPARTMBNTS OF YOUTH AFPAIRS a 
SPORTS AND WOMEN &; CHILD 
'DBVBLOPMENT IN THE Mlt~ISTRY Of 
HUMAN RESOURCB DEVELOPMENT 
(SHRIM<\TI MARGARET ALVA) : Ca) 
Yes. Sir. 

(b) Yel. Sir. lubJect to availability of 
r •• ourcea. 

Cooperatloa Amoapt SAARC 
COaIItrlel In the leld of Child 

DevelopmeDt 

1440. DR. V. VBNKATBSH: Will 
tbe Mini6ter of HUMAN RBSOURCB 
DBVELOPMBNT be pleased to atate : 

.' (a) tbe role played by India in the 
mutual exchanae of experiences aDd 
lupportive actioD amoDg the seveD South 
Asian Association for R (; liooa 1 CooperatfoD 
(SAARC> Countries in the sphere of child 
survival and development. and 

(b) the details thereof? 

THB MINISTER OP STATE IN THB 
DEPARTMBNTS Of YOUTH APFAIR.S 
AND, SPORTS AND WOMBN AND 
CHILD DBVBLOPMBNT (SHRIMA TI 
MARGARBT ALVA): (.) aDd (b) The 
Governmeot of India, In punDaDce of tbe 
decision of tbe SAA ac COUDcil of·MiDlst, ... 
tat. in tbe Dbaka a.."OD on 12-13 . 
Au,ult 1'86 t bosted tbi SA4R.C COD­
' ... eDoe on Soutb A.laa. Chl14MD ia 

.cooperation with UNICEP. in New Delbi 
OD 27·29 October 198.6. Minilter of 
Humao Resource Development inau,urated 
the Conference. Minister ot State in the 
Departments of Youth Affair. " Sports and 
Women .- ChUd Development chaired tho 
pl eDary le8siOOI 0' tbe Cooference. 

Tbe Conference provided a forum for 
escban" of Ideas, concerns aDd experiences 
on iSlnes relatinl to cb iJdren in the Soutb 
Alian Relton.. Tb~ Indian delegation 
interacted closely with tbe other deJeaites 
and shared its experiences of strateaies for 
child survival aO'd intearated lervice. for 
cbild development. 

OperatloDal 'allure of Calcutta 
Metro Railway 

1441. SHRI SAN AT KUMAR 
MANDAL: Will tbe Minister of RAIL. 
W "YS be pleased to 8t ate : 

(8) whether Calcutta Metro Railway 
Service. were disrupted 00 2 Septomber, 
1'86 morniDg after a train jumped tbe 
r8i1~ loon after Jeavina Esplanade Station 
at 9.48 a.m. ; 

(b) wbether soon after thil. the Mctro 
was in tbe ,rip of other railures like 
tripping of power which crippled its 
services and ftooding ; and 

Cc) if so. whetber any study by experts 
bal been made of tht'le operational failure. 
of Calcutta Metro, and the steps beinl 
t lken to prevent a recurrence of such 
disruptions ? 

THE. MINISTER OF STATE OF THB 
MINISTRY Of RAILWAYS (SHill" 
MADHAVRAO ~CINDIA): (a) Calcutta 
Metro Railway services were disrupted on 
tbe 1st September, 1986 In tbe. moroina 
after derailment of a train near BspJaDade 
Station. Services Were pattlalJ)' resomed 
OD the same da)' and normal services were 
r.stored from 3rd September, 1986. 

(b) There was caneellation of a 'ew 
traiD seryJces at times dUriol September on 
IOcoat of tIOlhiD, probl,ml .. ",rlcnced 



with Met'fo coacbes. Tbe Met'ro aer~icet 
bad to be completely s'o,pencted OD 

26 9.1"86 due to "cavy rain. ia Calcutta 
durinl tbe lad week resulti'og In disruption 
of normal life In the cfty and seepage 01 
water ioside tbe tunnel. Th. sorvices were 
restored OD 29.9.1986 at 13.10 bn. 

(c) A hiBb level Enquiry 'Committee 
bal boen constituted to 10 in10 tbe causes 
of tho derailment and IUlieit preventive 
moalur,s. Regarding problems of Metro 
coaches and seepale, these bave been 
idcDti6ed and remedlaJ measures taken. 

Prop., .. , to ."Ifeh· o,er to 5 ,ear 
Law Dearee Coor. 

1442. 'SHRJ JITENDRA PRASADA: 
Will tbe Minister of HUMAN RBSOURCB 
DBVELOPMFNT be pleased to atate : 

(a) wbether there il a proposal to 
Iwltch over to 5-Year Jaw delree course 
after 10+2 stale: 

(b) if 10, the present stale of the 
proposal ; and 

Cc) tbe time by which the same will be 
implemented? 

THB ~INISTBR OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RaSOUaCB DBVBLOPMENT 
(SHRIMATI KRISHNA SARI) : (a) to (c) 
Under the Advocates Act, 1961, tbe 
competent autbority to prescribe 'tbe 
Itandard of Leall Bducation and recoin is. 
deareeS in Law for admission as advocate 
i. tbe Bar Council of India. In pursuance 
of these provisions, tbo Bar Council bas 
notified rules wbicb require an univerlUiel 
Imoartin. I ela' education to switch over 
to a five-year delree courle In law after 
10+2, by tbe lessioD 1987 ... 88. These 
roles also matt provlsioDI for tbose wbo 
bave already obtained a de~ee to jolo tbe 
tblrd ),ear of tbe '-10ar ooune. 

a .... dlaae •• 0"87 is. °lrtim 
Cllamrl·Jaaaar to MeUopala,am 

1443. SHRI SkI'KANTA DATTA 
NARASIMRARAJA WADIYAR: WII) 
the Minilter of RAILWAYS be ple'aaed .•. t<f 
state: 

(a) wbether the Beld enlfneerJallu"e, 
for Jayina a new broad laUle Une from 
CbamraJo81ar to Mettopalayam bal been 
completed ; 

(b) if so. wbetber "the survey report bas 
been suhmitted to bis Ministry; and 

(c) if not, by which time tbo report i • 
• xpected to be submitt ed '1 

THB MINISTER OP STATE OP THB 
MINISTRY OP RAILWAYS (SHItI 
MADRA VRAO SCIN DIA) : (.) Yes, Sir. 

(b) Yea, Sir. 

(c) Doel Dot arise. 

Natlona' PrograJDme for Flood 
Cootrol 

1444. PROF. RAMKRISHNA MORE: 
Will tbe Minister of WATER RESOURCBS 
be p1eased to Itat e : 

(a) wben was the National Prolramme 
of Plood Control tn the couatry launched 
and wben the pro,ramme wa, oriainally 
Icheduled to be completed; 

(b) wbat are tbo achievements made 80 
far and wbat are the realODS for the DOD­

completion of t be project ; 

(c) "btt is the expenditure incurred 
00 the implementation of the Icheme 80 

far a. alainst tbe allocation (,ear-wise) 
staina tho reasonl 'or tbe .bortfall, 'If 
an, ; and 

(d) what II tb. percent'aao of cO.t 
e.calat~on in fe'peet of the oDlOio, PI'OJeCtl 
due to delay in tbolr completion aad 
wbat Iteps an coatemplated b, Govern­
ment to acocl.rate the prOirel. to lbo 
c;ompletfotJ ? 



1.HB' MINISTBR. 0' WA.TSR 
l\BS()VQ.CBS (SHa') B. SHANKAR.AM. 
AND) : (a) and (b), Tbe National Prolram­
me of Flaod Control io tbe country was 
laooebed IQ 19'. aDd il a continuiftl 
proaramme. 

Under tbe PrOiramme; a realonabl, 
deJree of Bood protCGtioD bas been 
provided to an area of about 13 million 
bl. upto March, 1985. 

(0) and Cd) Tbe outlay. a"proved aDd 
.xpenditure io' different Plan periods are as 
uncler : 

------------------------------
Outlay. Bxpeod itur e PJan 

.. (Re. in crores) (R.I. in 
crores) 

Pint Plan 13.8 13.2 

Second Plao 49.2 48.1 

Third plan 86.0 82.1 

Aonual P'an 
(1986-69) 43.6 42.0 

Fourtb Plan 171.8 162.0 

fifth Plan 
(1974-78) 274.9 298.6 

Annua1 Plan 
1978-80) 277.1 330.0 

Sixth PJan 1045.1 778.7 

The shortfall durinl the Sixth Plan wa. 
main\Y due to tbe constraint of resources 
with the Stat os. 

Cost escalation varies from project to 
project for ~artous reasons· Por 8ccelera. 
tina the {ltOlresl of tbeir completion, 
fundilll of on-Ioing schemes is beinl liven 
priority in tbo Seventh Plan aod funds for 
latle aad lator-State Ichemes, are be~n. 
earmarked. 

Me4lcal A. .... tuce to Villqers 

1445. 'SHill RAM BRAG AT 
PASWAN : Will the Minister of HEALTH 
AND PAMILY WELPARS be ,pI.sed to 

,tate ~ 

Writl,,, Jf1ll,,'''' 9. 
(a) wbetber Government propose to 

ttt up io.titutJOIlS wbich caD jntroduce the 
.yurvedic s,.teJD· of meoieiDes in tribal 
ar ... aad tialo viJlagors in A,urved to' 
enable them to make medicioe ou t of plant. 
and crops 10cany and ,)Ve treatment to 
poor tribals on obeap price. 01' ,ven free 
of cOlt: and 

(b) .if 80, tbe details tll~reor and If not. 
the steps taken by, Government to livo 
medical a.sjstance to poor vHJalers ? 

THB MINrSTER OF STATJ3 IN THl 
DBPARTMENT OP HEALTH IN THE 
MINI~TRY Of HEAtTH AND FAMILY 
WBLFARE (KUMARI SAROJ KHAPA. 
ROB) : (a) and (b) Medical Carc is a 
State subject. Many State Government. 
are encoufs8iol Ayurved .ystem of 
Medicine and tbe Central Council 01 
Relearch in Ayurveda aDd S:ddba have 
sit up lIVen TribaJ Hea1th Care Research 
Projects in tribal areas to study folklore 
medfcal claims and to provide medical 
care. 

Memorial In HODour of V.lkom 
Satbyagraba Movement in Kerala 

J446. PROP. K.V. THOMAS: ,\-ill 
the Minilter or HUMAN RESOURCE 
DEVELOPMENT be pleased to sta!e: -

(8) whetber there is any prop~saJ to 
put up a memorial in hOilf'ur of Ihe 
Vaikom Sathyagraba mO\lcment in Kef el'a ; 

. (b) whetber the Latc Pnme Minister 
Sbi'imati Indira Oar.dbi laid tbe fouodariOD 
stone for tbe memorial eleven )'ears 8'0· 

and • 

(t) if so, what proaress bas b'-en d . b' ~ rna e 
In t 0 construchon or tbe .a Id memollal ? 

THB MINISTER OF H 
aBSOUlCB DBVBLOPMENT UMAN 
MINISTBR OF HEALTH AND AND 
WELFARE (SHRI P V NARFAMILl! 

») • . ASIMHA 
RAO : (a AccocdiDI to the i (i . 
received from tbe State Go n 01 matloD . I . . verI ment lbe 
me~rla )5 to be cons~ ruc1e"d ' 
V.lkom Satyaaraha' GOldeD by the 
CtlebratioD. COOlQlittce. JI. bl 0: 
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(b) Yes, Sir. 

(0) The State Governmebt is ascertain .. 
inl the prOl1 ess of work from tbe, 
Committee and Collector, lCott8yam. 

I! 

[Translalfon) 

News Item Captfoned "National 
Book Trost Ke GY8D X. Ek Aur 

Namuna9
' 

1447. SHRI KAMlA PitASAD 
RAWAT : Will the Minister of HUMAN 
R.ESOURCE DEVEJ..OPMENT be pleasld 
to atate : 

(a) whether Government's attention 
bas been drawn to the news item appear­
ina u:1der tbe caption, "National Book 
Trult iC.e GY3n Ka Ek Aur Namun." in 
the daily "Navbharat Times" dated 12th 
October. t 986 wherein som. inaccuracies 
have been pointld out in the catalogue 
prepared by the N.ltionJI Book Trust for 
Frankfurt Book Fair; 

(b) if so, whether Government have 
taken any remedial action in the matter; 
and 

(c) if not, the reasons therefor? 

THE MINISIBR OF HUMAN 
. RESOURCE DEVBLOPMBNT AND 
MINISTER. OF HEALTH AND FAMILY 
WELfARE (SHR(" P.V. NARASIMHA 
RAO): (a) Ye~. Sir. . 

(b) and (c) Suitable remedial sttPS are 
beios taken to ovoid such Dlistakes in 
future. 

[English) 

Clearance of PrlyadarshaDI·Jorala 
Projects 

1448. SHRI S JAIPAL RBDDY: 
Will the Minister of WAT~R ReSOUR.CES 
be pJeasrd to Itate : 

(a) whether the Central Water Coolmis. 
.ion bas given cl earanCe for Priyadarlbani .. 
JuraJa Projects of Andbra Pradesh; and 

(b) jf not, tbe reasons for deJa)'? ... 

TH:B MINISTSR OP WATHR 
RBSOURCES (SHRI a SHANICARAN. 
AND) : ,(a) No, Sir. 

, (b) The Oov~rnment or ADdbr. 
Pradesh submitted revised Estimate 01 
Jurala Project at Rs. 191.80 crores In 
March, t 986 to Central Water Comml .. 
sian. The Statf! Goyernment fl ,et to 
furnish' replJ es to comments or Central 
Water Commission in respect ot benelt 
cost ratio 'and financial return. 

The ·State Covernment ,hal 8'10 to 
obtain clearane .. 'from envirooment 80,1. 
and under the Foreat Conler'ltiOD Act, 
1980. 

Openlnl of N. ,oday •. School. 

1449. SHKI K.D. SULTANPURI: 
Wi)] the Minjster of HUMAN RESOURCB 
DEVELOPMENT be pleased to 8tato : 

(a) the names 01 tbl districts wbere 
Navodaya Schools are propoled to be 
opened by Government during tbe ,ear 
1987·88 ; and 

(b) the amount proposed to be 
Spebt for the conltruction of buUdinl' lor 
Navodaya Schools 'n the backward hill, 
areal of Himacbal Pradesh durio. tbl 
lame period ? 

THE MINISTER OF HUMAN 
RESOURCE DBVELOPMENT AND 
MINISTER OF HEALTH AND PAMILY 
WELFARE (SHRI P.V. NARASIMHA 
RAO) : (a) It i8 propoled to open 120 to 
J 50 Navodays VidyaJayas duriog ,tbe ,ear 
1987·88. Out of these, locations lor 2' 
Vidyalayas bave been finalised as per list 
given in the .tafemenl liven below. 

(b) Construction of buUdin,s ror eadl 
Navodaya Vjdya1aya hi beinl takeo up iD 
a pbasfd manner. No amount ba. beID 

. specifically fixed for cODstruet;nl bulldiD.' 
for a Navodaya VidyaJaya in backward bill' 
areal. The amount required to cOD.truct 
a buildins would, be knowD only wbeD 
detailed del.ln. Ind eatimatel tor the '.Ii:, " 
Ire prepared. . " 



I. No. Scate 

1. Himachal Pradesh 

2. Karnataka 

3. Uttar Pradolh 

4. Jammu & Kashmir 

s. Andbra Pr adesh 

6. Bihar 

7. Arunacbal Pradesh 

8. Manipur 

Grant SaDcttone d to Mabatma Gandhi 
Memorl.' and Jawabarla) Nehru 

Memorial Museums 

1450. SHRI RAM DHAN: Wi1J the 
MiDisfer of HU MAN R ESO U R CE DEVE· 
LOPMBNT 'be pleased to state : 

(8) "he·ber it is a fact that Mahatma 
Gandhi Memorial M11seum and Jawabarlal 
Nehru Memoria I Museum are (aciDI 
financial dtfticultlC.'" rC8ultJDI In decay or 
exhibits and other constraints; aad 

(b) if "0. the amouDt 0' araat ,aske~ 
fetr aDd sanctioned to these 'Museums 
durbaa tile lut a,. fWI , ". 

StetemeDt 

No. of NV 

1 

2 

7 

7 

2 

4 

1 

Name of tbe District 

Distt. Kangr. 

Di~tt. Chitradurga 

,. BeUary 

Distt. Babaraich 
,. Azamgarh ., Lalitpur 

., Mirzapur .. Farrukhabad 

Distt. East Godavari 

., AdiJabad 

" 
Aoantbpur 

,. Mcdak 

.' Praka.am 

., Vizag 

,. Kurnoo) 

D istt. Singbbhum 

., R.anchi 

DJatt. LobU 

,. 
.. 

Tirap 

Kamen, 

Upper Subansirl 

DisH. Tboubal 

THE MINISTER OF STArE IN ~THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN' RBSOURCE DEVELOPMBNT 
(SHRIMA1I KRISHNA SAHl)~· (a) Tbe 
't~tbru M::-nlorial Museum & Library is an 
a~tonomous organisation fully financed by 
tbe Government uf Jndia. The National 
Gandhi Museum, a private museum 
registered under the Societies ActJ is io 
receipt of grants, from time to time. under 
the 'cheme. of financial assistance ad lPin I· 
.fered by tbe Department of Culture. 

(b) The followIng ,rluts were 8anetioA 
DId to the museuIDs dUliol tbe la~ t fiit ,..,,1-



NOVBMaER i3, Ita, 

" lar Nebru M f moriaJ National 
Gandhi 
Museum 

1981-82, 

1982.83 

1983·84 
1984~85 

1985·86 

Museum and 
. 'Libeary 

42.48 

71.00 0.24 

69.18 0.24 

78.71 

97.36 

(figures are in lakhs of 
Rupees) 

Modernisation or Air lodla aDd 
Indian Airlines 

1451. SHRI H.N. NANJE GOWDA: 
SHRI 0 S. BASA V ARAJU· : 

Will tb e Minister of CIVIL AVIATION 
be pleased to State : 

(a) whether there is a proposal to 
modernise tbe Air India and Indian 
Airlines; and 

(b) if so, by wbat time final decision 
would be tak en in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY Of CIVIL AVIATION (SHRI 
JAGDISH TYfLER) : (8) and (b) Continu­
ous attempts are made for modernisation 
by Air Indi a pnd Indian Airlines. Indian 
Airlines bas placed an order tor 19 latest 
technology Airbus A320 aircraft. Air 
India ha;; acquired 4 Atrbus A3tO aircraft 
and two more will joio its fleet ~hortly. 

Both the airhnes have als' acquired 
modern computers for pls.scnger reserva .. 
tion, etc. 

Sootb Korean Proposal for Deve­
lopment of Par.dip Port 

1452. SHRI BRAJA MOHAN 
MOHANTY: 

SHRIMATI JAYANTI PAT-
NAIK :. 

8HlU SOMNATH RATH : 

Will tbe Minilter or 5UBPACB 
TaANSPORT be plc.1td to ,t"o ; 

(a) wbetber 8 'd~cbiOD bas .face beln 
taken by Government to Implement the 
proposal or MI.. HyuDdal Corpor,UOD 01 
South K.orea ror develop_Dt or Paradip 
Port in order to eDable it to receive veslell 
of 1,70.000 DWT : and 

(b) jf so, the d.etail' thereot 7 

'IHE MINISTER Of STATE OF THB 
MINISTRY OF SURFACB TRANSPORT 

. (SHal RAJESH PILOT): (a) and (b) No 
Sir. 

[ Tranllation] 

Allocation or AdditioDaI Fundi for 
New EdacadOD Pollcl 

1453. SHRI BALWANT SINGH 
RAMOOWALIA: WiU ,.he Minister 01 
HUMAN RBSOURCB DBVELOPMENT 
be pleased to .tate : 

(a) th e resources required for imple­
mentatioD of the New EducatiOD PoUCy ; 

(b) tbe resources a8 woald be available 
during the current plan per.od ; and 

(c) the extent of commitmtnt of resour. 
ce. and tbe meane beinl devised if IiDy. to 
make up the deficit? 

THE MINISTER OF HUMAN 
. RESOURCE DEVELOPMENT AND 

MINISTER OF HBALTH AND FAMILY 
WELfARE (SHRI P.V.· NARASIMHA 
RAO): (a) to (c) The National Policy on 
Education, 1968, had l"lid down that the 
invt'stment on education be aradually 
increated to reacb a leye) of expendJluro 
of 6 percent of tbe national'income a. 
early al possible. Since tbe actual level 
of ioveltment bas remained for short of 
tbe taraet, It is important tbat areate, 
determination be SbOWD DOW to find the 
fund. for 'he prOlrammea laid dOWD in 
thi. PoUCy. WbiJ. tbe actual requireaumte 
will b.e computed from time to time on Ihe 
baail of mODitoriDl aDd review, tbo outlJ 
00 edu.catioD will be stepped up to tbe 
.. tont ••• entlal for pOlicy imp) em IOtalioD 
ia th, SoVeDtb PlaD. It· will be oDlur'" 



tbat rrom tbe Biaht Five Year PJan 
onwards It. wili Informt, cxce.ed 6 percent 
of tb,e Nat loa a I Income. . 

The Seventh Plao allocation for 
education for 'Central Sector i. Rs. 
1738.&4 crares excluding Sports and Art ' 
Ilod Culture. Probab!~ .'Ipenditur. will 
exceed the 81ioc6tion. Additional alloca­
tior.. to be provided throul1h th' process 
of Annual Plans and Mid.Term PJan 
Appraisal. 

Resources, to the elteot possible, will 
. also be raised by mobilising donations. 

askinl tb e beneficiary communiti es to 
ml inta in school buildin,s and supplies of 
8om~ consumbJes. rail\ing fees at fhe higher 
levels ot education and effecting some 
savings by the efficient use of facilities. 

[Engll.rh) 

Broad Gaage SidIngs at Okba Port 

1454. SHRI BHARAT KUMAR 
ODEDRA : Will the Minister' of 
RAILWAYS be pleased to state· : 

(a) whether, Union Government have 
decided to provide Broad Oa uge aidings at 
Okha port; . 

(b) if . so, the Jatolt position of the said 
scbeme ; aDd 

(c) the time by which tinal docision 
will be taken keepiDg ,in view th.e direct 
berlbina ports on tbe West Coast of 
Gujarat. 

THE MINISTER OF SrATE -OF TH~ 
MINISTR~ Of RAILWAYS (SHaI 
MADHAVRAO SCINDIA): (a) to (0) 
Provision of Broad Gaule sidiog at Oliba 
StatioD for 'bandliol full lengtb rakes hat 
.... n. approved, in oOD8ultatioD with tb. 
Port' authorities, who are to provi~e land 
aDd ODO aOdOWD. 

Step 8 to Prevent Ule 01 DOD,Enenttal 
Drugl 

14S'~ SHRIMATI . N.P. JHANSI 
LAKSHMI : Wi)) tbe Mh,ister of HEALTH 
AND FAMILY WELFARE be pleased to 
Btatt : 

(8) whether Govt'mment ha\" taken 
any Sf epa to prevent use of non· ess ential 
drugs which are bazardouf\ and c:o~nter­
produ clive; 

(b) wbttber the dru,s produced and 
marketed by multinational drug compaDies 
are examined by Government to prevent 
thefr misause ; and 

(c) whether Government have formula­
ted any ccmpretens;\'e . drt;g po~fdes and 
if so, when tbese are Hkely to be announ­
ced in Parliament? 

THE MJNI~TER OF STATE IN THE 
DEPARTMENT OF HEALTH IN THE 
MINISTR.Y OF HERLTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA­
RDE) : (a) Tho Government has already 
baoned marketing of 26 drugs combinations 
of drujs consIdered as irrational/hazardous. 
The sub-committee· COD~t ituted by Druls 
Consultative Committee. a statutery bod,_ 
reviews periodicaJJy drugs moving in the 
market from the anale of ratiooality/ 
harmfulness. 

(b) lbo Drugs marketed by mullinarioD" 
als are also screened from tbe angle of 
{ationallty and therapeutic offectiv eneas. 
The category of dru!-s likely to be mjsu8ed 
a.' Scbedu I ed drugs and are required. to be 
sold again ~t PH script ion of Registered 
Medica) Practitioner only. 

(c) The new Druis Policy is under 
consideration 01 tbe Departmont of 
Chemical, " Petrochemicals, Ministry of 
industl'. 

ElectrODic rare Meter. fa Taxi.' aad 
Aatorick •• a". in Delbi 

1'56. SBRI SIMON TIOGA : Will 
tbe Minieter of SURFACE TRANSPORT 
be plealed to ".'0 : 



NOv8MBfJk l.i, t 9" ' 
(a) wbether Government are coDsi· 

dering to introduce electronic lire meters 
in taxts and autorickshaws in Delbi ; 

(b) If 10, by what time; and 

(c) if Dot, the reasonl theretor ? 

THE MINISTBR OF STATB OP THE 
MINISTRY OF SURFACB TRANSPORT 
(SHRl RAJE~H PILOT) : (a) to (c) Deihl 
Admioistration have informed' tbat Blect­
ronic fare meters, as bavo been brouaht to 
the notice of the State Transport Authority 
Delbi. bave been rererred to We'igbts and 
Measures Department of the Delhi Adminis­
tration for tests with regard to its saUs­
factOI), functioning. The matter as regards 
in,tallation in taxis and autorickshaw~ 
would be considered by State Trao.port 
Authority, Delhi. 00 receipt of teat 
reports. 

Development· of NatJoaal HI~hways 
"Falling within Buddhist Sector in 

Bihar 

1457. SHRIMATI PRABHAWATI 
GUPTA: 
DR. O.S. RAJHANS : 

Will the Minister of SURFACE TRANS. 
PORT be pleased to state : 

(a) weetber Union Government bav. 
recently set up a task force to prepare an 
aelieD plan for development of National 
Highways falling witbin the Buddhist lector 
in Bihar Stat e ; 

(b) If so, the detail. thereof aod tbe 
time by which the talk rorce is 1ikol~ to 
prepare iu action plan ; 

(c) whether Government "ropose to 
develop National Higyways in Bihar 
during tbe current year; aDd 

(d) if so. tbe detatls theteof? 

THB MINISTBR Of STATE OF THE 
MIN1SrRY OF SURFACE TRANSPORT 
l~HR.1 aAJBSH PILOT) : (a) Yo" Sir. 

(b) It. Talt Porce ha. beeD let UP tty 
'the MiDi.try or Tourism witb teprtseet .. · 
tives from the Ministry of Surface Tr, ... 
pOrt, State GoverDmeDts of U.P. and Bibar 
and other Oraaolsationl. The terms 01 
refer.tlc~ of the Tast Porce in(".lIlla 
pro "ide ror idenUrpinl selments of National 
Hlahways/Stete Hilhwa,s which need 
improvement/repairs to make them ftt tor 
us. by foreiln and national tourist coaoheal 
private carl. The Action Plan is undor 
preparation. 

(c) ,and (d) Development of National 
Hjlhwa fS j, a continuous prOce&8. 9' road 
and bridle works on the Naitonal Hilb"a,. 
estimated to COlt Rs, 28,19 crores have 
beeD .ncluded In 'he Annual Plan for tbe 
year 1986·87. Out of this, 19 work. 
costi0l to Ra. 5.85 cror •• have already been 
sanctioned. In addition to t~is, 9J workl 
ooatJo. Rs. 32.10 crores sanctioned earlier 
are aJlo in proaresa at preseot. 

Agreement between Air ludla 
and Aeroflot 

1458. DR. A.K. PATEL: 

SHKI C. lANGA REDDY: 

Will the Minister of CIVIL AVIATION 
be pleased to state: 

(a> whether there exists any agreement 
between Air India and A eroflot where­
under they are entitled exclusively to sell 
each other'. tickets jo Moscow aod Delhi: 

(b) 'if 10, wh ether this 8,reeI'Mnt .& 
beiog adbered to by Aerof}ot or instanCes 
of their sellina tickets in Delhi in violatioD 
of tbis 81reement have come to Dotice of 
Air Jndia/Government and in tbe latter 
case what action bas beeD taken; and 

(c) whether instances of violatioD 0' 
Relerve Bank of India rules by Aeroflot 
have allo come to tho notice of Govera. 
ment and if 10, tbe details thereof and agtiOD 
takeo in the matter' 

THE MINISTBR. OP STATB OF Till 
MINtSTRY OF ~IVJL AVIATION (SHIU 
JAGDISH TYTl BIl) : (I) Yel,' Sir. 
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, , (b) There fa no evidence of A er 080t'. 
"11110, tickets in Delhi io flotation of the 
allOemcnt. ' 

(e) Information is beJna coJlectec:L, 

~' 

Indl.'s Perrorm.Dee at World Cup 
Hockey Tour_lIleat 

1460. S'Hal KAMAL NATH : 
SHIU SUBHASH Y ADA V : 
SHRI D.HARAM PAL 
SINGH~MALIK : 

SHRI VIRDHI CHANDBR 
JAIN: 

Will tbe Minister cf HUMAN 
RESOURCB DEVELOPMBNT be pleased 
to state: 

(8) wbether India failod miserably 10 
flClDt World Cup Hockey Tournameot i 
and 

(b) if 80, tbe reasons for the' lame and 
wlielher Government bave takoo any slepS 
to improve the country's performance in 
future? 

THE MINISTER. OF STATE IN THB 
DEPARTMBNTS OF YOUTH APPAJRS 
AND SPORTS AND WOMEN & CHILD 
DBVELOPMBNT IN THE MINISTRY OF 
HUMAN RESOURC~ DBVElOPMENT 
(SHRIMATI MARGA~T Ai VA): (a) Tho 
performance of the Indian Hockey team ·io 
the recently held World Cup at London 
was below expectations. 

Cb) A detailed report on tbe perfor­
mance or the Indian Hockey team is'" 

, expected to be received from the Indian 
Hoeke, Federation. 0" receipt o( tbe 
report, measures required to be taken to 
Improve the performance in future will be 
cODa,idered in conlultations witb experl. in 
the field. ,. 

Dam on )[aml. RIftr 

14'1 •. SHRI ABDUL HANNAN 
ANSARI: Will tbo Minister of WATBR 
ReSOURCBS be pleased to refer to the 
repl, .hwa to tb. Unltarred QuetUOD ·No. 

, 
6,986 on 17 April, J986 rcgard'''8 kam~l. 
Canal Project and state: 

Ca) tbe progress made aO far for the 
conltruction of .tora,e Dam on the River 
Kamla ; . 

(b) wbetber Nepal Govt'rDmeat hu 
lupplied tbe required details of tbeir 
b .... rale ; and 

(c) if so, what further ac"oD is pro­
posed to be ta~eD in the matt er ? 

. THB MINISTER Op'~ WATER 
RESOURCeS (SHRI B. SHANKARA. 
NAND) : (a) The Indian proposal OD the 
pos.ibiI ity for construction or a multi .. pur. 
pose ,'orage dam on river Kaml. near 
Cbisapani in Nepal baa been Sent to Nepal 
for cOllsideration. 

(b) No, Sir. 

(c) It .'. proposed to dilcuss tbis in tbo 
next round of Secretary .. JeveJ (QcetiDls. 

[ Trtnulation] 

Creation of POlts in Sealor Grades 
for Ayurvedlc and Homoeopatblc 

.Doctor. 

J462. SHRI SARFARAZ AHMAD: 
Will tbe Minister of HB"L TH AND 
FAMILY WELFARE be pleased to refer 
to tho reply liven to UnHarred Question 
No. 283' on 9 AUlust, 1984, re,ardin, 
disparity 1D the pay scale. of doctors of 
NDMC aDd state: 

C a) whether New Dtlhi Municipal 
Committee have taken a decision to create 
posts in senior ,rades for Ayurved,c aod 
Homoeopathic Doctors; 

(b) If 10, wheo and the details .error; 
and 

(c) tbe difficulty In Ilvln, senior I 

,rade. to Ayurvedic and Remotopa( hie 
Doctors ,II ato beiDf liveD to AJJOp9tbic 
doctOfl? 
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THB MINISTER OF STATB IN THB 
'DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HE~LTR AND fAMILY 
WBLFARB" (KUMARI SAROJ' 
KHAPARDB) : (,) As per iD.formation 
furnished by tbe New Delhi Municipal 
.Committee. DO decision for creation of 
posts· in senior arades for Ayurvedic and 
HOOlOIopathic Doctors bas been taken. 

(b) Qaestion does not ari§e. 

(c) tbe case is under consideration of 
Now Delbi Municipal Committee. 

[En,118"] 

Pay RevlsloDs for tbe Teachers of 
Schools of tbe U of 00 Territories 

1463. SHRI UTTAM RATHOD : ' 
Will the MinifHer of HUMAN RESOURCB 
DEVELOPMBNT be pl eased to' state : 

(a) wbether Government propose to 
effect suitable pay revisions for the tcachers 
emplo)ed in schools of the Union Terri­
toties keepinl In view the pay revision_ 
bei"'l effected for the employees of Union 
Government offices; 

(b) if so, tbe detail. thereof; and 

(c) tbe time by which it is proposed to 
be done? 

THE MINISTER OF HUMAN 
RBSOURCB DEVELOPMBNT AND 
MINISTBR OF HB~LTH AND FAMILY 
WELPARB (SHRI P.V. NARASIMHA 
RAU): (a) to (c) The Government of 
JDdi'" hal appointed an Bmpowered Com­
mittee which is eatamiolng the recommen­
dations made by tbe National Commission 
OD Tel~bers·l including the reco1.X'menda. 
lions relatioa to tb~ pay Bcales for tbe 
achool teachers ill the cont ext of the 
recommendatioD' of tbe Fourth Central 
Pa, Commissi:>n. A decision in tbis regard 
i_ I.peeted Ibort!). 

iIJj 

Step. to ~Cheek " 'orelga 
Tour"" for AIDS 

1464. SRRI SUBHA-SH YADAV 
Will the Minister of HEALTH AND' 
FAMILY WBLPAl\B bo pleasod to stato : 

<a) "becher it ,. a ract tbat forel,D 
tourists comiOI to IDdia havo Clrried .with 
them AIDS disease; 

(b) wbetber Union Goverr'ment JJave 
IDY check OD (he foreilD tuuri_ts over fbi, 
dis.ase ; 

(c) tbe number of such casee detected 
during the Jast ooe year; and 

(d) the steps. beiDI takeo by Govern­
me'··lt to ensure i"bat 8ucb tourists bavinl 
AIDS diaesle may Dot ent" India? 

THB MINISTER. 0' ST A TB IN THE 
DEPARTMENT OF HE4\LTH IN THE 
MINI~TRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ '" 
KHAPARDB) : Ca) Tb ere is no conclusive 
evidence to support tbis. 

(b) No. 

(c) aod (d) D008.D ot . arise. 

Oaltn Re : SlJarfDg of E:zpeudltare . 
on the Proposed Bridge on the Creek 
Be tweeD ADjarJa aDd Harall In 

Mahala.lltra 

1465. SHRI HUSSAIN DALWAI : 
Will the Minister of SURFACE TRANS .. 
PORT be pJeased to state: 

(a) whether GOVfrnment 01 Mahara.h. 
tra bas claimed any .hare of the expendi. 
ture like)y to be incurred for a propo.ed 
bridle on the 'creek between Anjarla Bod 
Harnei in the Depoli TaJuka of the 
Ratnaairi District j and 

(b) if so, tbe details of tbe claim made 
aDd the reaction of Union Government 
tbereof'1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACB TRANSPORT 
(SHRI RA1B&H PILOT) : (a) and (b) The 
Meharasbtra Government .tnt certain pro­
posal. for Seventh Plan iDclndiq COD.truc­
tion of a bridle on Ade Creek ... d 
AnjaraJa Creek oD.the Dapt\lL.SaDkot Road 

Iii a.tna.iri 4Jatdot at aD .. tlmatc4 ooit f>r 



ICARTIKA 2'2, 1908 (S.tfI'.,4) 

R~.':'SO,OO lakh. tor borng SOlnced under 
the Central aid Pro,remme of State roads 
o:r'inter .. St~te or economic Importance for 
'0 % : loan 8sdltance. However, owing 
to limitation of resources, it bas not been 
~oB .• lble to approve this Project. 

[~,,'lation] 

ProttctloD of Places and Idols or 
Archaeological aDd Historical Im­

portance In Madhya Pradesh 

;1466. ~HRI MAHENDRA SINGH: 
W~U the Minister of HUMAN RESOURCE 
DEVELOPMENT be plea~,.d to f'ate : 

('a) the efforfs made by Union Govern­
ment to protect a number of pla,es and 
idols of ~ rrhaeolo~ical and historical 
importarce .like thoFe in HingJaj,arb (dis .. 
triet Mandsaur), Kaksl1math Mandir Patn­
waH area, Paharl10rh Adimanav Paintings, 
Mittawali (district Morrena), Chandt rit 
Pcorbanj1. Ka~vama Tamen (dIstrict (luna) 
GwaJior,. Narvar, M-:l1du Asirgarh 
forte and nearb,. are'a- and the amount 
spent durir g the pa~ t iJve years on the 
development of each of ,hese places; and 

(b) the Dumber and particulars of the 
idols of HinglAjQarh (district Mandsaur) 
sent abroad for Festival of Todia and also 
sent to Indore Mu~e\lm and At other phces 
indjcatiD~ the estimated price of each of 
them and the arranqementr made for their 
protection '1 

THB MINISTER OF HUMAN 
ReSOURCE DBVELOPMENT AND 
MINlqTBR OP HEAL'TH AND FAMll.V 
WELFARB (SHRI P.V. NARASIMHA 
RAO> : (a) Rnd (b) The information is bf'ing 
collected and will be placed·oD tbe table 
of,tbe Rouse: 

Kendrl,. VldY.'.yal at Ch.mp.~.t 
aDd Dldlbat . 

14'7. SHII HARISH RAWAT 
Will the MiDisfer of HUMAN RESOURCB 
DBVBLOPMBNT be pleascd to atate : 

(a) whether the Ministry have received 
requests for opeoinl Kelldr;ya VidyaJaya. 
at Champa"at aDd Oidibat, Uttar Pradesb • 
and 

(b) if 10, the time by which these are 
likely to be o,pcoed there? 

THE MINISTER OF HUMAN 
RESOURCB DEVEtOPMENT, AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRJ P.V. NARASIMHA 
RAO) : (a) aDd (b) A request for oppnina 
C'f a Kendriya VidyaJaya at Champawat 
Didihat, Utlar Pradf'sh wa~ receIved in the 
KClldrfya Vid,.a 18Yc! Sar'grtl'an from Sbri 
Hari~h Rawat. Mtmber of Parlia­
ment. A copy of tbe Dorms fot oPt'nlDl 
Kendrha VidYtt'aya aJoogwith tbe proforma 
to be fi lIed in by the sronso'~ it g alleney 
wall sent to him by the SargHt hen, Pro­
posals for openinfl flew KeD(~rj~ aVId, alayas 
are conslrlcred whrn rt QU(,~'~' a,rt' J ref iv( d 
from spon! orirg ag~ncieF Stich ,;~ Minj~frie81 
Departments of Government of India, 
State Ooverrments, Union Terri ory 
AdminisfJ3tiC'DS and or,anf~afjon8 of 
Centra) Government emrJe ,ees, Defence 
employees of Government of lndl~l Undt'r .. 
taking\', who have also \0 mak,,' 8\a,)able 

Jand rreasurin, about J.s acres and tern. 
porary accommodatioD. NecessHr y action 
on the propo~aJ to open a Kc'n<.!riya 
Vidya1ava at Champawat Didihat, Uttar 
Pracesb can therefore be taker. by 'be 
Sal~gathan only on receip' of StIch .1 ("ro.al 
pro.)osal with offer of land arid 81.commoda. 
uoo required by a sponsoring agel C·Y. 

[.English] 

Memorial for World's First Woman 
Doctor Mary SbertJct 

1468. DR. PHULRENU GUHA : 
WiJI the Minister of HUMAN R E~OURCE 
DEVELOPMBNT be pleased to state: 

(a) whether Government are aware 
tbat tbe Norld's fir~s woman doctor "81 an 
IDdiaD Lad, Dr. Mary Sbertict : liod 

(b) It so, wbether there is any proposal 
to "tablish a memorial in bet name? 
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THB l\,fINISTBR OF HUMAN 
IlBSOURCB DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMtLY 
WBlFARE (~HR' P.V .. NARASiMH~ 
RAO) : (.) Information is beiDg collected 
and will be laid on tbe table of the House. 

(b) No. Sir. 

Irrigation PotfDtial ad It I Utlll.tlon 

1469. SHRI A. J. V. B. MAHBS-
WARA RAO: 
SHRt JAOANNATH 
PATTNAIK: 

Will the Minister of, WATBR 
RBSOURCES be pleased to state: 

~; , 

(a) whetber Government are aware that 
there i. a widening gap between irrigation 
potential nnd its utilisaHon in tbe countr) ; 

(b) if ~o. the detaile thereof? 

(c) whethor~ Government propose to 
set up any a geney to monitor and bridge 
this wid ening 181' ; and 

(d) if so, the details thereof? 

THB MINISTBR OP WA rBR 
R.ESOURCES (SHRI B. SHANKARA· 
NAND) : (a) and (b) Tile gap between the 
irrigation potential created and utilised has 
increased marginaily and was reported to 
be 6.95 M. ha, by the end of VI Plan 
period. 

(c) and (d) The commar,d area develop­
ment programme under operation bas been 
stepped up in VIl Plan for bridgiDg the gap 
by providing infr as~ructure and extension 
facU it i es in 132 pr ojecu. 

Missing or Javalaable Item. from 
Natlona) Museum, Deihl 

1470. SHRI SAIFUDDIN CHOW. 
DHARY: Will the Minister of HUMAN 
RBSOURCe DBVELOPMENT be pleased 
to itate : 

(a) whether GovernmcGt are ."''1 t .... ~ ~. 
a Dumber of invaluable' lrem. are mi."",.', 
from the National Museum, Delhi "biela" 
include the 200 year old Hookah an4' 
MogbulEmperor Jehangir's Rearf; , 

(b) If 80, wbet her Government ba .. 
tlsed the resJ)OnslbiHty for the JOla, II 10, 
tbe deta ils thereof; and 

(c) whether any of the items bal betD 
recovered? 

THE MINISTER OF HUMAN RB­
SOURCR DEVBLOPMENT AND 
MINISTER OF HElLTH AND FAMILY 
WELPARE (SHRI PV. NARASlMHA 
RAO): (8) Government are ftware that 
two objects' namely a t ioy ··MUD.'" of 
Hookah belODgin~ to th:~ Indian MUleum, 
Calcutta nnd (& Golconda 'Rumal' belODI­
ing to th~ National Mugeum, New Delbi 
have been mis~ing while in the custody 01 
the Nationa1 Museum. No furtber report 
on any more missing items hal been 
recefved rrom the National MUleum. 

(b) Action to fl" refiponsibility for those 
n1 is.in,. items h. in progress. 

(c) Reports of the missiol itoms have 
been lodged with the Police. No item b. 
been recovered so far. 

Fonds (or Matbora-Alwar RaJlwa, 
Line and CompenStrltioD to Farmer. 

1471. 'SHRI RAM SINGH YADAV 
. Will the Minister of RAILWAYS be plOUld 

to state ~ 

(a) whether it is a fact tbat the eatl ... 
ted cost of construction or Mathu~ •• AJw ... 
Broad Gauge I in e bat eecalat cd to' .... 
44.23 crores from RI. 34.74 crore.; 

(b) whether jt is also a fact that ID til' " 
Railway Budget for 1986.87, aD all C)c&U .. , . 
of only Rs_ 1.50 crores bas beeD provided 
fOf this line; 

(e) whether ther e is a proPOIol to 
provtd e additional fund. in the curt_t 
financial ,ear It in view of COlt oaoalt,tioD; 
qd 



Cd) whether ·the land Acquisition Officer, 
. AI .. , ba. tn.dt pa~ment or comr.alatioD 
to '.rmers aDd occupants of Jands acqol.t.d 
'or tbt. railway tracks' 

THE ·MINISTDR OF ST ATB -OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <.) Yel, Sir. 

(b) Yos, Sir. 

(c) No, Sir. 

(d) No, Sir. 

.MleraaUve Arraogement to replaee 
ShippIng DevelopmeDt· fond 

Committee 

1472. SHRt BANWARI LAL 
PUROHIT: 

SHRI MUKUL WASNAIK : 

SHRI OURUDAS KAMAT : 

Will the Minister of SURFACE 
TRANSPORT be pJeased to state: 

<a) whether an alternative arrangement 
lias been made by Government to replace 
Shipping Development Fund Committee; 

(b) jf ~O, the detai1s thereof; and 

(c) ~bether Government propose to 
remove penal interest 00 fishfng companies 
due to fallins catches? 

THE MINISTER OF STATE OF THB 
MINIST'RY OF SURFACE TRANSPORT 
(SHRI RAJBSH PILOT) : (a) and (b) Final 
decision on tbe a 1t erua tlV e arrangement is 
Jet to be taken by the,Government. 

(c) No propos.d to remove tbe penal 
interest on thhh)g companies il under 
consideration of the Government. 

P'Gpo.1 to ExteDd KumaoD Espreu 
-up to AJmer 

1473. SHRI VISHNU MODI: Will 
tlae MiDilt er of RAIL WAYS be pI cased to r·.t• : 

(a) 'wbetber thtre '1 an), pr<,posal to 
extend KUmaoD Expr ~s. preStDt., rUDniul 
betwecn Katblodam end Aara Fort. uPfo 
AJmer l'ia Aebbnera, Bharatpur, Bandlkuf, 
Jaipur, PhuJer. and K;shan@arb; and 

(b) if 80, the time by which tbe same 
Is proposed to be extended? 

THB MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS <SHRI 
MADHAVRAO SCINDJA : (.) No, 
Sir. 

(b) Does Dot arise • 

Dam. on Krishna and Godavari 

1474. SHRI C. MADHAV REDDI: 
Will the Minister of WATER RE. 
SOUf{CBS be pleased to state: 

(a) whether there is any long-term plaD 
for building dams on the Krishna and 
Godavari ,Ivers and their tributaries in 
Andbra Pradesh under the major aDd 
medium ir: igatioD projects; 

(b) If so. the detaHs thereof; and 

(c) the details of tbe dams so 'tU com. 
pI et'ed in Andbra Pradesh? 

THE MINISTER OF WATER RS. 
SOURCES (SHR I B. SHA~ KARANAND) : 
(a) No such long-term pJan bas beeD 
received by' the Centre from Andhra 
Pradesb. 

(b) and (0) Do Dot arise. 

Lok Vasav Festhal Organbed In 
CuUural Centres 

1475. &HRJ SODE RAMAIAH : Will 
the -Minister . of HUMAN RESOURCB 
DEVELOPMBNT be pleased to s~ate : 

(a) whether .Lok Utsav Festivals were 
orgaD ised in variou, Cu It ural Centr. in 
October, 1986; 

(b) jf 80. whether any guidelines had 
been laid down for the partioipant!' in I boae 
'.tiv.lli 
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(c) whether GOlernment are aware 
that in the festival. heJd at Naapur, tne 
Andbra Pradesh Government instead of 
lending folk art isis from tri,-,sl areal, sent 
dAnce !itudents to participate; 

(d) if so, the details tber.of ; 

(el whether triba 1 orlan isations in 
Andhra Pradesh protesf ed alsinst tbis: 
and 

(f) if ~U, tbe details tbereof? 

THE MINISTER OP HUMAN RE­
SOURCE OEVELOPMENT AND 
MINIt;TER OF HEALTH AND FAMILY 
WE[ FARE (SHRI P.V. NARASIMHA 
RAO) : (a) No, Sir. 

(b) Does not arise. 

(c) and (d) On tbe occasion of the 
inaugurat:oD of the South Central Zone 
Cultural Centre at N.Jgpur on 2nd 
October. 1986 a cultural function was 
organi· ed in which all the particjp.u ing 
States inctudip$! Andhra Pradesh sent their 
cultural tro pes. The Andhra Pradesh 
G,)vernmcnt has intimated tbat tbe 
following folk troupes were sponsored by 
it :-

.1. Veeranatyam 

2. TappetaguJlu 

3. Kolatam 

4. Chekkabhajana 

5. Koya 

6. Bo,tulu 

7. Lambada 

8. OUlsadi 

Only items 7 and 8 were performed by 
24 students from 0 ~1vcrnmeDt College or 
Music and Dance. Hyderabad, with a view 
t~ ···encourale the~ and provide opportunity 
to show their talent in other art form .• 00 

Jucb oecasiODs. 

(e) and (f) No oriaine1 rdbal orlaDil'­
tion bas protested .Iainat this except ODe 
Girijana Nrit) a Akademi, Hyderabad. '. I ' 

Fullds for De,elopment aDa Improye­
ment of Bangalore·Bomb8), Nat 10M) 

HIghway No.4; . 

1476. SHRI V,S. KRISHNA lYER : 
Win tbe Minister of SURfACE TRANS. 
POR T be ple:-lSod to state : 

(a) the funds earmarked during 1986. 
87 (or the development and improvement 
of' Bangalore-Bombay National Highway 
NO.4; and 

(b) wbether Government propose to 
incre~'se the amount already f'armaked in 
view of heavy traffic on this hiabway ? 

THE MINISTER OF STATE OF 1HE 
MINISTRY OP SURFACE TRANSPORT 
(SHRI RAIBSH PILOT) : (a) and (b) 
Funds ar e a 1lotted not NatioDal l-I ighway­
wise bu~ for the State as a whole takin, 
into aCCOU'1t the requirements projected by 
tbe Sta te, their admissibil ity and availability 
of funds. On this basis. a sum of Re. 
l550.00 lakhs and Rs. 1650.00 lakhs has 
been respectively allocated to the Sta'es of 
Karnataka aDd Mahara:,btra (or develop­
ment of National Hi.bv.ays, includ!D8 
National Highway No, 4 in these States. 

[Translation] 

Dleselisation of Ganga·Jamuna 
Express and Increasing ReservatlOD 
Quotas from Jaunpor and 

Shabganj 

1477. SHRI RAJ KUMAR RAI: 
Will the MiDist er of RAILWAYS be pleasod 
to state: 

(a) whether it is a fact that onJy one 
train viz, Ganaa-Jamuna Express rUD OD 

Delhi-Luckoow Sbabaanj-launpur. Varanasi 
line; 

(b) whethor it is also a fact tha t a 
diessd eosine is not attaohed' to Iblt 
t .. aia; , .. :,.1':' 
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;:(e) if ,80, ",",bethfr Go\'ernrDent ' propose 
to attach a' diesel eDline to thil train;· 

,. ;. (d) whether resetvatioD, quota in 
. , ".uopur ar.d Shabgaoj t. neaJilfble and for 

tbe pa,sensers Jiving in Azamaarb. Jaunpur 
and Sbabg80j and aurro und iDg ar eas it is 
almolt nil; 

'( e) if 10, wbetb er OOVerlJmeDt propose 
tt) increase tbe reservation quotas; and 

«() if 10, by what time and if not, tbe 
reasons therefor? 

Jaunpur 

Sbahganj 

Azamaarh 

[English] 

A C. 
2·tier 

2 

Liberal Fi utncial Aid to Affiliated 
Colleges 

1478. SHRI O.S. BASAVAR:\JU: 
Will tbe Mlnht.:!f of HUlviAN RBSOUR.CE 
DBVELOPMENT be pleased to state: 

(a) whether the University Grants 
C,mmissioD (UGC) bas decided to grant 
liberal finaocial aid for the affiliated 
coHeges in tbe country during the Seventh 
Plan; . 

(b) if so, which are tbc affiliatcd 
gol1eles that would be provided ~raDt due 
to laberaU.ation; 

(c) whetber thos" coli eges cbaraio8 
capitation foe would also be covered under 
~hi8 scbeme; 

(d) the criteria for g;vioa such &rant to 
the affiliated colleaes; and 

<.) tbe Dumber of collolel ,iven finan· 
~f aid '0 far' ' 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVR AO SCI NOlA): (8) Yes, Sir. 
Tbere is one direct tr,a,ia but tbere are 
otber CODDtCtjDI services available from 
Varanasi and Lucknow. 

(b) and (c) No, Sir. The train runs 
with' die~el/e'ectrjc eOline. 

(d) to <f) The following qu~t •• of 
berths have becD provided at J aunpur, 
Sbahgaoj and Azamgslb stations :-

1st 
Class 

2 

lind 
Class 

8 (4 days a 
week). 

12 (3 days a 
week) 

10 

3 

THB MINISTER OF Sf ATE IN TIlB 
DEPAR.TMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMA.N RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) The 
UGC bas· since finalhed and circulated 
gUidelines for providing assiataoCte 10 Arts, 
Science. Commerce and Multifaculty 
colleges during 'he VlI Plan period. Tbe 
quantum of grant is to some extent more 
liberal tban tbat in tbe VI PlctD. 

(b) AU Arts, Commerc e. Scionce and 
Multi-faculty colJeges which are affiJiafcd 
to universities, whlcb are racoanised by 
tbe Commis~ion UDder section 2 (f) of the 
UGe Act and have been declared fit, where 
necessary, for finanCial assistance, are 
eligible for these graots if they fulfil the 
cJiaibility crueria. 

(c) UaJer tbe UOC Act, tbe Com­
mission bas Ibe POWOC8 to prescribo, 
through reluJations, tbe matters ill respect 
of whicb, and the sealc at which, fees ClD 
be cbarsed by COUcICs. These reaulaLiOlll 
HI io tho prOcell of BDaU .. Uou. w-



:ttiese regulations are notified. colle,e. 
which cbarp fees in excess or these pre­
Icribed. ClD be disquallfted frnm the 
prlvileles tbat ·affiliated col1e.es in respect 
of the courses for wbich such violation h 
eltabUshed. These d isqga lIfteations wonld 
lJIclude denial of grants. 

(d) Tbe Commission bad provided 
basic asSi~taDce to colleges upto a maximum 
of RI. 40,000/. for books and Journale 
and R.s. SO.OOO/- for equipment in tbo 
6th Plan. Those ceilings bave been 
increased to RI. sO,ooo/- aDd Rs. one 
lath le!pectiveJy in the 7tb Plan. Similarly. 
in tbe 6th Plan, colleges with an enrolment 
of 300 to 600 were sanctioned development 
.rant of Rs, 4.00 lakhs; those with an 
eorolment 601 to 2000 Rs. 5.00 lakhs; and 
those with an onrolment of over 2000 
al. 7.50 lakbl. In tbo 7th plao, tbese 
have been revised as fo)Jows : 

(i) enrolment of 250 to 500 

501 to 1000 

1001 to 2000 

2001 above 

Rs.4 
1aths 

Rs. 5 lakbs 

Rs. 71akhs 

Rs. 8 lakhs 

In the case of colleges located In tbe back­
ward/rural ar eal and Women's co]]eles the 
minimum enrolment fot development grants 
hal been reduced from 200 in the 6tb Plao 
to 150 in tbe 7th Plan. 

(e) Tbe total Dumber of eolleaes whicb 
have been sanct,~oned basic aSlistance in tbe 
7th Plan so far is 1695. 

[Tranllaliol] 

Sune), for a Rallwa)' Line from 
Vanao. Pupw., Morava to Rae· 

BareU 

, 1479. SHRI JAOANNATH PRA. 
SAD: Will tbe Minister of RAILWAYS be 
pleased to .tate : 

(a) wbether any survey was conducted 
to lay a raU Ii De 'rom Uooe", Purwa, 
M Jrava 'n Unnao dietrlet iD Uttar Pra408b 

; &0 a ... Barolii aDd 

, (b) If '10, fbe'detall. thereof and if DOt, 
the realOna tho·'reor , 

THB MINISTER OF STATB OP ftIII 
MINISTRY OP RAILWAYS (9BRI 
MADHA VRAO SCINDIA) : (a) No, 

Sir. 

(b) Survey for this line bas Dot ben 
cODsidered. Railways are fsciDI levCII 
constraint of tesollrcea and have be." 
commitments on band for New Line.. . 

[English] 

Water Allotted to Mall.r .. he .... 
Karaataka Ind And.bra by K.G. 

CommlSllou 

1480. SHRI R.S. MANE: Win (be 
Minister of WATBR RESOURCBS be 
pleased to state: 

(a) whether Goveinment are aware thlt 
the allotted water by K.G. Commislioa 
would be utilised funy by tbe end of 2000 
AD by respective States of Mahar.abtra. 
Karoataka and Aodbra; and 

(b) jf 10, tbe progress mad e in Ibll 
re •• rd In each State? 

THB MINISTER Of WATER RE. 
SOURCES (SHRI B. SHANKARA'NAND) : 
(8) and (b) The Krishna Watrr Disputes 
Tribunal, determined the 75% dependable 
flow of K.rishna river basin upto Vijayawada 
8S 2060 TMC !nd alJocat(ld it amonll' tho 
basin State. as under: 

1\MC (thousand million cu. ·R.) 

Mahar •• btr. 

Karnataka 

ADdhra Pradesh 

'60 

700 

800 

10 addition these States can allo UI. 
rea.norated fiow& which are esplCll!d to be 
available by J 9,a8~89 not olloeedlDI ~hI 
fiaures liven below : 

Maharashtr. 

Karnataka 

Aadtira Pra411b 

2' TMC 

34 TMC 

II TIIIQ 



_0.. 't,b,i., .ccordln" to IDfQrlJlation 
",~'8b1 e to" Ce~tral Water pomm,isslotl, lb. 
committed utiJl.atloas State-wise 10, fa~ are 
II UDder: 

Mahar.sbtr. 

KarDltab 

Andhra Pradesh 

495~t2 TMC 

590.02 TMC 

806.16 TMC 

Thl. does Dot Inelude- the utiUlation 
from surface water minor irrigation works 
coaltructed after 1960. 

Night L .. dlllg 'aelUties at Ranchl 
Airport 

J 48 t. SRRI SHIV PRASAD SAHU : 
WII1 the Minister of C[VIL AVIATION be 
plealed to refer to the reply liven to 
Unstarr ed Qu eation No. 4226 on t 4 
Au.ust. 1986 re.ardin, night laoding 
,-'Utiea at Ranohi Airport and state: 

Ca) whether the new terminal building 
and ntlht Jandiftg facility at Ranch' Airport 
would M completed by 31 December, 
1986; and 

(b) It 10, the details in this regard ., 

THB MINISTER OF STATB OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (A) and (b) The 
work OD new terminai buildiDI and nilht 
laodiol fa:illties It R~nchi airDort i~ likel, 
to be completed by 31.12.1986. The 
DI.bt landing faci1 itles include :-

(0 Hlab Intensfty Runway Lfahtl; 
and 

(Ii) 1.-Bar Vllual Approach Slope 
Iodic.tor SYltem·2 lets. 

[!'II,II,II] . 

Prec1aetlon of Herbal Medleln_ 
aDd Esp_ltare thereon 

1482. DR. SVDHJR ROY': WUI tbe 
lI.later of HEALm AND FAMILY 
WBLPAIt:B be plealed to .tate : 

(a). wb.ethe" Tbird World ccuotrie. Jike 
China, Senega) , lCeDY. or ParslUay are 
layin. empba$ls OD pro"uction of berbal 
m,edicJnes ~8 .. d on tradition .. ) medieQl 
practice aDd are tbus savloa minIon 0' 

t doJlarl; and ' . .... 

(b) if 10, the expeaditure of ValoD 
Government on AyUrvedic, Unani or 
Siddba s,ltlm in comparison to aJlopatb~ 
system? 

me MINISTER OF STATE IN THB 
DEPARTMENT OF HEALTH IN THE 
MINISTRY.OF' HEALTH AND FAMILY 
WBLPARB (KUMARI SAROJ 
KHAPARDE) : (8) Countries like ChiDa 
are extensivelY using traditional medicine 
81 part of their' health care deUvery s,stem. 
No exact informalion il availabJe as to 
the relativo emphasis laid by various 
countries on productioD or herbal 
medicines tased on traditional medicID." 
practice. There is DO information al to 
tbe amount lave.d by tbe practice of tradi­
tional medicine and production of herbal 
druis for various countries. 

(b) The (otaI budget provision of the 
Union Ministry of Health and Family 
Welfare for 1986-87 on Medical and 
Public Healtb (including Centrall, 
sponsored schemes) is Ra. 435.48 crorel. 
Out of tbis t the provhion for ISM&H 
(including Centrally spoDsored scbemel) 
ror 1986,87 is RI, ! 6.'8 crores. 

Rail way LIDe betweeD Pancharafn8 
aDd Guwabatl 

1483. SHRI ABDUL HAMID : Will' 
the Miniater of RAILWAYS be pleased to 
state : 

<a) whether Government are aware 
tbat a Broad Gau,e Line rrom PaDcharatn8 
to GuwabaU wal sanctioned in tbe year 
1983; 

(b) it 10, the steps taten by 'Govern­
ment to elC.out. tbe sallie ; 

(c) wbetber tbere i. aDY flnancial 
. provision 10 tbe SeveDtb Five Year Plan 
to oomplete the wort and; 
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(d) it so, the details in tbis rC88 f(1'l 

THE MINISTER OP ST.c\TE OP "fHB 
.. MIN1STRY OF RAILWAYS . (SHRI 
MADHAVRAO SCINDIA): (a) Yes. 
Sir. 

(b) to (d) It has been' p'ossib1e to 
provide Rs. 1 crore for this project in 
1986-87. Construction of the railway 
lin. from Guwahati end ha~ been taken 
up. Detailed delignina for the rail-cum­
road bridge hes also been ta keo lJp. There 
il DO cpeciftc financial provhion in the 

Seventb',Five Year Plan to ccmplete this 
'Work. 

ExpeDdltore 08 Education 

1484. SHRI O.K. NAIK~R : Will 
the Minister of HUMA·N RESOURCE 
DEVELOPMENT be p)e.~ed to state: 

(a) the percent ,Ie of money spent at 
present on education out of National 
Budpet of 1986·87; and 

(b) whether Government propose to in­
create tbe percentage in tbe ensuing budget 
with a view to increase literacy in the 

couDtry? 

THE MINISTBR OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P.V. NARASIMHA 
RAO) ; (8) Percentage of the Depart. 
ment of Bducat ion budg et to the total 
budget of the Government of India (~x.;l ud­
Inl Railways) is 1.4 % in 1986·87. 

(b) Question of providing additional 
fdbds for tbe various programmes of educa­
tion incl udinl increasing of literacy under 
National Policy on BJucation, 1986 is 
under consideration· of tbe Government. 

[ rrtmdatlon] 

Implementation of New ad.catlon 
Policy by States 

1485. ' SHR.I R..P. SUMAN: Will 
the Minister of HUMAN ltBSOURCB 
DBVELOPMENT bo ploaled to Itate : 

. (a) whether worlC 'in accordance -Jill 
tbe DOW education policy of OoveromtD't 
has been started in various States aDd '\: 

, . 
(b) it 80, the details tbereof? 

THE MINISTER OF HUMAN RPSO. 
UaCB DEVELOPMENT AND MlNISTER 
OF HBALTH AND FAMILY WELFARE 
(SHitl P. V. NA~ASIMHA R.AO) : (a) and 
(b) The Prime Minister In his I:tler daled 
July 30, 1986. hat requested all the 
Chief Ministers to set up two Committee. 
one. Cabin et Sub-C('mmittee unde, .:; 
Chairmanship of the Cbicf Minister arid 
the. other at the efficial Jevel under tbe 
Chlcf Secretarv to over8ce implemenfer 
f tb · Jon 

o . e new educatton pOlicy, and to propose 
detailed proposals to monitor impl"m t' •• ~ ~D a. 
tlon accordlog to tight time Sched J 
Th C 

. u~ 
ese "mmJttees havo been set up by 

number of States. 

The Stat es have also been requested to 
incl~c'e pr~rammcs rnvlsaged in tbe 
Na!IOnal PolICY on Education 1986 in 
theIr Annual Plan proposals 1987-88. 
Thes~ .. proposals are in the process of 
~nahsatlon. in consultation with the Plano­
Ina Commission. 

[English] 

Conference or Health Ministers and 
Secretaries Re: Public Ht'altb and 

Medical EcJocation System 

1486. SHRI OURUDAS KAMAT: Will 
the Minister of HBALTH AND FAMILY 
WELFARE bo pleased to state: 

(a) whether at "Conference of Health 
Minist erl aDd Secretaries held recently in 
New D elbi. various i.8ues connect ed witb 
public health and medical education 8YBt.0I~ 
were discussed.: .. 

., 

(b) if 10, tbe detaU. therepf ;.,and 

(c) wbat mealuree are propoled to be 
taten b, Goverament to improve pub •• 
health and medical educatioa SJ,ltem ':1" 

tbo nest tbree years? 
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THB MINISTSR OF STATB IN THE 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OP HEALTH AND FAMILY 
WBLFARB (KUMARI SAROJ 
KHAPARDE): (a) and (b) The 12th 
Joint Conference of tbe Central Council 
of Healtb and Central FamiJy Wei far. 
CouDci I in its meet ins beld on Sept ember 
22· 24, 1'86 bas, inter·alia recommended 
that:-

(i) Tarlets for establishment of sub. 
centre. and primary bee lib centres 
be achieved as provided in tbe 7th 
Pave Year Plan and biabe,lt 
priority be liven in the all(;cation 
of funds in the State Plans for 
this proaramme; 

(it) Tb e work ing 0' Na tiona I 
Programmes to controll eradicate 
Malaria, Leprosy, Tuberculosis. 
Blin'dn ess and Cancer be 
monitored and be made effective; 

(iii) Immediate action be taken to 
step up the production of iodised 
salt and to make suitab1e arraORe­
ments to tlupply it to identified 
goitre end t' m tC areas; 

(ly) Both the Unio~ and Stato Govern. 
ments may provide certain funds 
!pccifica1Jy earmarked for 
epidomic control aetivitie!l, that 
could be operat ed whenever any 
such contingency anses: 

(v) The Modical Council of India may 
be requested to review tbe 
curriculum and syllabus of 

- under,raduat. and post-graduate 
courses with a view to inoorporat. 
ioa tbe eSlen ttal el ements 01 
Primary Health Care: 

, (vi) The Central and State GoverD. 
ments may establish universities 
of Health Sciences in order to 
bring about coordination between 
varioul educational and trainiag 
iostitutioDs ,of tbe moderD aDd 

, ) .. nrioul IDdian Systems of 
M.dicIDe.. l)entllfrJ,. NuniDI. 
Pbarma,C1, ote. aD4 promote 
researcb; 

(vii) The Ceotral and State Govera­
menta' 5bouJd evolve uniform 
procedures ror admission to 
medica) coJleles keeping in vie. 
the recommtDdatiofis of the 
Medical Education Review 
Committee and the recent d,cJIJoD 
01 the Supr eme Court. 

(0) The above recommeodation8 would 
be processed In consultation wilh the State 
Governments. Medical Council of Iodia 
and other concerned authorities. 

r Tranlla lion] 

Thelt 01 Railway Goods 

1487. ~HRI SHANTI DHARIWAL: 
Will tbe Mini.fer orRAJI,W AYS be plea.ed 
to state: 

(8) whether It is a fact tha t Govern­
ment are lutrt'riJlg Joss to tbe tune 01 
crores of rupees evtry year beeduse of 
tbeft or raHway 800ds ; 

(b) if 10, wbether a ca"e in wl1icb 
railway "meers had a hand in .tea lin, 
railway iron sle""pers in Ko'a Division iD 
Eastern Railwpy, bas recently come to tb' 
Dotice of Government: 

(c) if so, the actiOn taken by Govern­
ment in thi. regard 80 far and the st~pI 
taken so' far to check tho theft of rail way 
loods; and 

(d) jf not, tbe re.lons therefor? 

THE MINIS rER OF ~T (': TE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (8) The value 
ot Railway Goods lost due to tbefts in 
1985 was 5 27 croro. 8'4 against '.4' 
crores in 1984 and 7.27 crorcs in tbe ,ear 
1983. 

(b) and (c) Yes Sir. A case of theft 0' 
30$ released S.T. SJeeperfoo valued at R& 
30,000/. .as r.ported in Jan. ·1986 at 
HIDspura R.ailway Station in Kota Djvision 
Of W"tero a,aUw8)'. Tbia ca. w,t 
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worked out by the RPF staft' wltb tbe 
recofrry of 16 S.T. Sleeper. aDd arrest of 
o'ne outsider and 2 Railway emplo) eel, 

t,. the case il sUII under enquiry. Howev.r 
fn' a Joint enquiry a PermaDtnt Way 
rnspector of 'Kota Division wal ':180 fouod 
iiealilent in performance of his duty and 
is beiDa cbarae-sbeeted for major penalty. 

The followiog stopa bave been takoD 
to check tbe thofts of railway 800dl : 

I.' Crime prone areal/section, are 
identified aDd suite bJe crime 
prevention measures taken by tbe 
security branch in coordination 
witb tbe Civil a nd Police autbori­
ties concerned. 

2. All important and major yards 
are thoroughly patrolled by Armed 
IlPF Itaff. 

3. Al1 important goods shedl, 
, trans bipmeot "'sbeds and parcel 
,offices are maDn~d by app Itaff 
'rooDd,t.be clock. 

4. RPF staff are al,o deplo,ed to 
Guard stabltd loads at way side 
Itatlonl. 

,. As far as p08sibl e elCortJn, of \ 
,oods trains/parcel.cum-pasaco.er 
trains are undertaken by RPP staff 
during night in vulnerable 
aections. ,. 

6. Special suard. of RPF are 
deputed to wbat tbe seal defec­
tive waloos etc., loaded with 
valuable commoditiea in thc yards 
and on tra iDS. 

7. Vulnerable yards and affected 
places ate also patrollcd by Do. 
Squads with a view to trackiol 
down the criminals induJliol in 
tborts of Railway Goods. 

8. Plaia-clothed R.PP Personnel .r. 
deptoyed to collect crime intelli· 
aence and to conduct .urpriae 
raids on crimiDals and receivers ~. 
of Railway stoloD loods. 

(\t) I)oel D~ Iria,. 

lanwa, AeetdelllS ciae to De ... ' 
... t 01 CoaplJIIII 

" 1488. SHRJ V. SaBBNIVA~ 
PRASAD: 

DR. O.S. RAJHAMS, 

Will the Minitter of RAILWAYS be 
pleased to .tate : 

(8) whether Government ha~. CODltttD­
ted a high p09.'cr Commi ttf. td 10 IDto 
tbe causes of tbe partiDI of raflwa, coacll •. 
due to defective coupliUl1 Ilid I bu. 
causJnl mishap' : 

(b) if so, the time by .bi. tb. 
Committtc will .ubmlt its report; 

(c) wbether lome perSODl "ere kn'ed 
and injured du.e 10 detacbment of COUpliDJI 
In some of tbe recent rail accidents; 

(d) if 10, tbe detail. thereor ; and 

t e) tbe steps taken to avoid recurr ... 
or luch accldentl in ruture? 

THB MINISTElt OF STATB OP THB 
MINISTRY Of RAILWAYS (SHRI MA. 
DHAVRAO SCINDJA) : (a) Yel, Sir. 

(b) The Committee i. Ukel, to lubmlt 
its report by December 1986. 

(c) Yes, Sir. 

(d) " (0) One trafn accident ba. 
occurred since January 1'86 d.. to 
detachment of couP)i01 of • aoods traiD 
in mid-section ooar Gar •• Road" ID tb. 
ca,c a collision occurred bet"eta part •• 
load of the loods tr.in aod 162 Dowa 
Amritlar· Ta tanalar B Ipre.l. 

Checka on tho coaditloD of oouPlerl Ie 
workshops aod at 'be tra,iIl epmtDltioa 
poiDta blve btlD latoalie,d. Nee .. ." 
stcps will furtber be takea OD ,.. ball. 01 
thl reooDl.I .. datioDI of ua. II"" pow. 
tOl"uitte o. 
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•• II.ISRIlI N. RAGHVMA 
asn1)y : Wilt tho Mloilter of CIVIL 
AVIATION be plealed to stato : 

J(.) detber Air ladia bal recentl, at.... decialon to dispose ,of biDI 

'0' ; 
,(b) the lumber of luch aeroplane. 

wbleb ,are Ukol, to be disposed 0' ; 
(0) whether 8lobal teDders bave beeo 

Illvited : aad 

Cd) .f Dot, bow tbese BoeiDls are lilrely 
to be di8posed of' 

THB MINISTER OF STATE OF' THE 
MINISTRY OF CIVIL AVIATION <SHRI 
JAODISH TYTLBR) : (8) "(b) Yes, Sir. 
AI, ladl. ha~ r'eceotly taken a de:fsioD to 
dilpoae of five Sociol 707 aircraft. 

(c) Yes, Sir. 

(d) Does not arise. 

Oppo.I"oD to Electrification by 
Diesel Lobby 

14'0. SHRI INDRA-JIT GUPTA: 
Will tho Minister of RAILWAYS be 
DI oaaed to .tate : 

(al wlaetber Government's attentioD 
bas becn drawn to the DewS item appeared 
I. 'HindUitao Times' dated 30th Septembor, 
1986 captioned IN ew offeDsive by 'dietiel 
lobby' ; , 

. (b) if 10, wbether the 'diesel lobb,.' in 
railways bas .beCn opposiog rapid eJ ectrUl· 
ca"OO lor quite some tame and tbe paco of 
the electrification bad slowed down in tbe 
."ter half of tbe Sixtb Five Yelr Plan. 
and ' 

1 (cJ If,.IO, the details tberlof and' Gave­
rDQ:aCD&'. reactioD thereto' 

1'118 MI~IITBa. OB STATS OF THB 
,,1+&&sTay OP R·AtLWAYS (IHal 
MADBAW\AO ·SCINOIA> : (I) Y ... 
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,(b) No, Sir. It ia Dot correct to Ia)' 

,tb.. .ure i8 .D, 'Diesel Lobb,' fa tbe 
O.,erDlDeat. 

(c) Doc8 Dot arite. 

CoIIlfraetfoa of aye-Passel OR 
Naff_a) HIgh".)" fa Ker ... 

1491. PR.OP. P.J. KURIEN : 
SHal V.S. VIJAYARAOHA. 
VAN: 

Will the Minister of SURPACE 
TRANSPORT be pleased to atate : 

Ca) whetber tbere'8 any proPoSal lor 
cODstruction of byepasses 00 National 
Hi.bwa,. in lCerala ; and 

(b) if so, the deteUs tbereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJBSH PILOT) : (a) Yes., Sir. 

(b)' In the Seventb Five Year Plao; a 
provision of Rs. 620.00 lakhs hal been 
made lor tbe (ollowlnJ byepas~e. : 

I. CaUcut Byepass 00 NH 17 

2. Tellicberry Mabe Byepasl 00 NH 
17. 

3. Quillon Byepass on NH 47. 

4. Trivandrum Byepass aD NH 47. 

5. Alleppey Byepass on NH 47. 

Land Acquisition estimate for Calicut 
and Quillon Byepasses have beca sanction­
ed roccnt]y. The construction of byepa.· 
"OS for Triv&nd(um, Alleppey and Cba).­
kudy is in prog(oss. Tbe TelUcberry.Mahe 
byepass is in planning stale. 

Demaad fer .perfast/esprell traiD 
.tweeD Herbampar aDd Howrah 

1492. SHR.I SOMNATH RATH: 
Will tbe Ninister of RAILWAYS be 
pI eased to .,ate : 

Ca) wbether Government are awa' e of 
till loal ."Ddin. demao' far a ddjtiooal 



bertha in 2nd Clas, AC-2·tier aDd First 
aass etc ... by 3 Up and 4 On Madra .. 
Bowrah Mail ex. Berbampu, (Ganjam 
district of Orissa) to Howrab as tbere is DO 

convenient direct train connections from 
Berhampur witb Howrab except Madras­
Bowrah Mai 1 ; 

(b) whether tbe State Government of 
Orilsa ha!\ also roquested t be Railway 
Ministry for additional bertbs ; 

(c) if 10. tbe action taken thereon; 
and 

(d) whether Government propose to 
Introduce a Super Fa"t/Sxpress train 
between Berbampur and Howrah durinl tbe 
day time 1 

THE MINISTER )P STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA):. (a) and (b) 
Yea. Sir. 

(c) As tbere is a waiting I ist by 4 On 
Madras-Hawrah Mail, instructions have 
alreadY been issued to allot an additional 
quota of two (2) lInd claas berths at 
BerbamDur stat ion by that train from 1st 
January, 1987. 

(d) No, Sir. 

Ancient MOlluments 
WatchmaD 

Witboat 

1493. SHRI R.M .. BHOYE : Will the 
Minister of HUMAN RESOURCB 
rlaVELOPMBNf be pleased to slate the 
number of' ancient monumonts State-wise, 
in the country whero tbere is Dot even a 
watchman to look after them? 

: lJHB MINtSTBR Of HUMAN RBSO. 
Q,8CB DEVELOPMENf AND MINISTBR 
OF HBALTH AND FA viILY WBLFARB 
(SHRI P.V. "NARASIMHA RAO> : 
fbfor.rnation in re~pect of the Ceotrall, 
It4t~eted monuments il beiDa collocted and 
w"1 be laid 00 the Table of tho House. 

[&,Iuh] 

Pennaaent Location of MI. Haeort.' 
Ploatllll Dr1 Dock 

1494. SHRI S.M. GURADDI: Will 
the Minilter of SUR.FACB TRANSPORT 
be pleased to state: 

(a) whether GoverDment "have f since 
decided about the permanent lo&tloo of 
MIs. Escorts' Ploatlnl Dry Dock; 

(b) whether it is a fact that tbe BlOOrt 
FJoatinl Dry Dock was permUted for one 
yoar in December 1983 ; 

(c) whether Government are aware that 
location of this Ory Dock between Nhava 
Sheva and the EI ephanta Caves would 
hinder tho Nb:.lV:l Sbcva Port's develop. 
ment; and 

(d) if so, tbe reasons for the deJa)' in 
takiDK a final decision in tbi, relard ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Gov~rD· 
ment decision relardlDg permanent 10catioD 
of MIs. Escorts Floating Dry Dock in 
Dj,hi in Kajpuri Creek 40 Kms. South 0' 
Bombay was conveyed to MIs. Escorts in 
May, 1985. 

(b) 'Ves. Sir. 

(c) and (d) Yes, lir. Government i, 
aware tbat location of tbis Dry Docie: at 
tbe prosent temporary lite would hinder tbe 
Nhava Sbova Port's development. Accor. 
dioliy, MIs. Escorts were advised to shift 
the Floatina Dc, .Dock to Digbi in Rajpuri 
Creek oft' Bombay. Prolr.rome for ~hiftiDI 
dry dock after completion of 198 fi 
monsoon was submitted by MIs.; S,corta 
and coosideriDI steps iDitiated 8Dd'a·ls •• nco 
liveD by MI.. S"cort8 thoy were aI.Jowed to 
continue. The fioltiD' dr, dock bal since 
been moved out of NSPT wator limit. OD 

23rd Oc;tobtr, 1"6. 
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149$. SHRI V.S. VIJAYARAGHAVAN: 
WjJl the Minbter of RAILWAVS be 
pleased to atate : 

(8) the total number of rr~eedom 
fiahters who are availing or tbe facUity of 
railway pa9Rei in Kerala ; 

(b) whether the Min'Itrv have re:eived 
any repreRenta tion " om the or,8f'isations 
of rreedom B,b' ers rea~rd DR the cumber­
some procedure adopted in issuinl pas,es; 
and 

(c) if so. tbe steps being taken to 
simplify the procedure? 

THE MINISTER OF STATB OF THB 
MINISTRY OF RAILWAYS (SHRI 
MAOHAVR AO SCINDJA): (a) 101 Pirst 
Class ChrQue/Cir'cular Tour Passes have 
been issu cd so far. 

(b) No. Sir, but action has been taken 
tc furtber streaml~ne the facility. 

(c) Card Passes io lieu of Cheque 
Passes are proposed to be issued from 
19.11.1986. 

Selection of Students to Navoda,a 
Vldyalayas 

1496. PROP. SAIFUDDIN SOZ : Will 
the Minister or H~ MAN RESOURCE 
DEVELOPMENT be pleased to state; 

(a) whether any guidelines have been 
issued in respect of lel ection of students 
in Navodaya VidyaJayas ; and 

(b) if 10, the details thereof? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELPARB (SHRI P.V. NARASIMHA 
RAO) : (a) and (b) Ye:s, Sir. Admission 
to Naveday. Vidyalayas will be a~ tbe 
level of claaa VI. Tbe basis of admissioD 
will be a test conducted in tbe concerned 
"bldot.'n which aU children who have 

~tudi ed fn. and passed class V from Iny or 
tho recogoised Ichools 01 any teb~il/block io 
tbat dhfrict would be eJiaibJe to appear. 
Navodava Vidyalayas will be co-educational 
and primarily chi Idren from rural areal. 
Admission or children from urban area 

. will be restricted to a maximum of oDe­
fourth. i Efforts win be made to ensure 1bat 
at Jeast one· third of the ~·tudeDts in eac.h 
tilavodaya VidyaJaya are ,Irl'_ Reservation 
of seats In 'av·our of children belongiDI to 
the Scheduled Castes aDd Scheduled Tribes 
will be provided in proportion to their 

. population in the concerned di.trict. 
provided that in DO district sucb reservation 
will be Jess tbaD tbe National averaRc. 

The testing is beiDa desilned by 
NCE~T under Government instructions 
and tbey will be associated in ·its cor:duct 
and eva1uat i(.~n. The NCERT is providing 
academ'c assistance to rbo Navoda)'. 
VidyaJavas Samitj in the selection process 
in accordance with provision mentioned 
above. 

Irrigation Potential for Seveatb 
Piau 

1497. SHRI K. KUNJAMBU: Win 
the Minister of WATER RBSOURCES 
be pleased to state: 

(a) the total irrigatioo potential beiDI 
added durioJ the Seventh PlaD ; 

(b) th e abare of K erala in this plan; 
and 

(c) what specific steps ate beiDa tat-eo 
in tbis regard? 

THE MINISTER OF WATER 
RESOURCES (SHltl B. SHANKARAN­
AND) : (8) snd (b) The tar.et for' creation 
of additional potential dUlio, the Soventb 
Plan period is 12.9 M. ba. out of which 
0.28 m. ba. is for lb. Kerala State. 

(c) The Steps beiDI taken include 
prjority to tho completion of ODaOiO, 
project. which are in 84 advanced stalo 
and arc capabJ e of yield InK full or parttal 
benefits in tbe Seventh PJan, aod Ip.ctalJ)' 
ompba.ilic. miDor urilalioD prolrammo8. 



.. an la Tr •• dlou Of Gadar 
Ran",., Sr.tIoIl .. ADdbr. Pradaall 

14'8. SHRI P. PBNCHALAIAH : Will 
the Minister of RA IL WAYS be plealed to 
.tate : 

\ 

(a) wbether it fs a fact tbat the tranaac .. 
tions of Oudur Railway Station to Aodbra 
Pr"de,b bad f,dleD from Rs. one' crore to 
R.I. ten laths per n,ooth e ler liDce It was 
brought under South Centra I RaHway 
~one ; 

(b) if so, the rtasons for tbe fan in 
traDsaction, ; and . 

(C>. the steps taken by Of')veroment to 
remedy tbe situation? 

THB vtINISTER OF STA TB OF THE 
MINISTRY OF RAILW AYS (SHRI 
MADHAVRAO SCINDIA) : (.) No, Sir. 

(b) and (c) Does Dot arise. 

CODIeetiDI Ne,.ell Ton with 
Va,....ot 

1499. DR. P. VALLAL PERUMAN: 
Will the Minister of CIVIL AVIATION bo 
pleased to state: 

(a) whether there 'I any proposal to 
ioel ucla NeyveH towa io the map of 
Vayudoot service connectiog Madras and 
Tirucbi ; aad 

(b) if n~t, whether Government would 
cOrl!-ider introduciol ODe 8ucb .rvico 
connccting Neyveli in South Areot Diltdct 
with Madras and Tirucbi ? 

THB MINISTBR OF STATE Of THB 
MINISTRY Of CIVIL AVIATION (SHill 
JAGDlsB TYTLBR) : (a) No, Sir. 

(b) At present, tbere is no ruew., 
available at Noyveli. The Noyveli Lilnito 
Cor po ratioo proposes to develop an 
airstrip there at tlleir own c.oat. Vayudoot 
may consider providio' an airliok to and 
froln 'Neyvell .1 and wben tbl airport ia 
ready subject to availabilit, 01 ~ra",. 
UGuna! r.ciUU .. ud .llOrafC lapaoatJ. 

Pro,.... to IIrJ .. • ..... frte 
lo~J. Co .. '" 

1$00. -SHRI VAKIC.OM PURUSIJD. 
THAMAN : Will the Minister ,of RUMAN 

oj; 

RESOUaCB DBVBLOPMENT be pJeal.d 
, to etate : 

(a) whetber Gover.ment bave a., 
propolal ror bringiDI coaches from romp 
countr_ to improve the' traiaioa faeiliU. 
of our lports super starl like P.T·. Uaba; 
and 

(b) iF so, the dotails tbereof , 

THB MINISTER OF STATB IN THB 
DBPARTMBNTS OF YOUTH AFFAIRS 
& SPORTS AND WOMEN & CHILD 
DEVELOPMENT IN THB MINISTRY 0, 
HUMAN R.ESOURCE DEVELOPMBNT 
(SHRIMATI MARGARET ALVA) : Ca) and 
(b) Go~ernmeD' are already matlel 
availabl. the services of (oreiaD coacbe1 
for tbe trainin, of Our I port. peraon. from 
tfmo to time. Se~vice. of 19 roreilD 
coacbes w,ere obtained for the traiola. of 
Jndian teams for X A.'ad. There (orellD 
coacbe. wbose services bave been obtained 
OD 10Dg term ba. is are at pr~ent in India. 
Services of foteian expert. would be obtain­
ed as and when coolidered ncceslary. in the 
future also. ' 

PlIDs au AllocltloD for Improvemeat 
or National Highway. "rlbg Se'f.~th 

PIS. 

1501. SHRSB MURLIDHAR 
MANS: Will tb. Minister of SURFACB 
TRANSPORT be pleased to state: 

(a) the plan to improve the NationaJ 
Hi.bways durin. the Seventh PJao; 

(b) whether the s.veotb PlaD a!JOOltioD 
i. conlidere4 ."meloot to meet tb.> goat; 

(0) it DOt, whether aDY other S ..... 1aI 
iutitutioo. i, oxp ootid to loan&» VI ri ... 
project. oODo_ed wltb improveme.at 0' 
Nalional HiP.a,.li lad 

(d) if to, til. clotaU. Ihtrlot , 



c'ARTltC.A 22, l~' (s.AU) 

THB MINISTER OP STAT! OP THB 
MINISTRY op, SURPACB TRANSPORT 
(111&1 RAJBSR PILOT) : Cal The improve­
IDIot or N.tiooal Biahway. 'I. cootiQUOtJ8 
proC.s aad Annua) PlaDI are beiD, for­
mula'e' to undertake urlcot/itaportaol 
Improvemeotl OD National Hilhway •. 

(b) .No. Sir. 

tc) No. Sir. 

(d) Doea Dot arise. 

Sec_d plaue of Indlr. Gaadhl 
Canal 

1502. SHIll VIRDHI CHANDS&' 
'\ JAIN : Will tbe Mini.ter of W ATBR 

RBSOURCBS be pleaaed to state: 

(a) the complet. detail. or tbe orialnal 
scbtme of tho Phase II of the Indira 
eaDdbi Canal; 

(b) whethor it is a fact that said 
teIa,me was submitted io amended from in 
1983 : 

(c) if so. the outlines tbereof; 

(d) whether it is also a fact tbat tbo 
State Government submitted another amen­
ded form of the seheme in December, 1985 
to the Water Commil.siOD and Planolol 
Commission: 

(0) if so. tbo detailed outlines 
tbereo f; 

(f) tho conditions under which both the 
Commi.sions aeeorded tbeir approval to 
tb. Icheme of tbo Stall OOVCfQOlcot; 

and 

(at wbether Union Government have 
t.dveel aD, prO,f ee. report from tbl 
State GO'lerament about the furtbf'r atep. 
taten by them io tbil fe,ard and if lOt the 
detall, thereof' ' 

THB MINISTSR OF WATBR as. 
S&uac:ss (SH&I B. IHAMIC.AltANAMD) : 
(.) '1b, Sta,e II of til. W'ir.·GaaclbfE:aDlf 

approved ia 1'72 en'fiflaged construction 
ot a lined caaal frem ICm. 409 to ICm. 681 
wltb $ branch caoals to provide annual 
frrla1t'ion to aD area of 6.69 lakh ba. 

(b) aod (c) The State Got,rameet sub­
mitted a modified project report for Stal' 
II ia September, 1984 which envisal. 
cooatructioa of tbe mala canal from Km. 
39' to ICm. 649 with construction of 6 
brancb canals aDd 6 Jift scbemes Co 
provide Irrlaation to • total area of 8.1 lakb 
ba. at a cOlt of &s. 943.24 crort •• 

(d) to (r) The State Government hay. 
S081ested a modified outl ine of tbe project 
10 December, 198' envisaliDI aD aDDual 
irrigation of 9.'9 lakh' ha. at a total coat 
of Rs. 1331.33 crore.. This proposal hat 
not been found IcceptabJe by C.W.C. 

<.> No, Sir. 

[ E",'I~JJ] 

Lo ... lrered by Jadl •• Shlppl ... 
Trade 

1503. SHRI MURLI DEORA: win 
tbe MinIster of SURPACS TRANSPORT 
be pleased to state: 

(8' the 10.. suffered by the IodJaa 
sblpping trade; 

(b) the total amouot recoyerabJe by 
Governmeot from the trade. and 

(c) whother Government have oODlidor. 
ed hiriDI/oharteriol of vessel. for tbeir 
sbippiD, nocds rather tbaD loio. in for 
outr •• ht purchase or vess.ls takiDa advan-' 
tale of tbe world .Iut in tbe industry and 
tbe consequent dwfndUol in Ship price. , 

THB MINISTER OF STATE OP THB 
MlNISTRY.OF SARPACE TRANS'PORT 
(SHRI RAJBSH PILOT): (a) InformatioD 
re.ardis. Det profits/ioisel made by Sblpp­
in, Development Fund Committce-Ioance­
sbippiD, compaales durio, tbe yoan 
1"82.83, 1'83·84 and 1984·8' bued OD 
tbelr relPlCtive balance .beets fa ,iveD 
below:--. 
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Public Sector 
-~-..... -

J982·83 (-) 42.04 

1983·84 (-) 72.71 

1984·85 (-) 17.92 ----..... _-
Total (-) 132.67 

The accounts of Sbippit'll Corporation 
of India for tbe extended year 1985 86 
elidiDg cn 30.6.1986 are under preparation 
80d ShippiD, COfporation of India is likely 
ta m?ke 8 small profit during thifi year. 
The two public sector 'shipyards oame)y 
Hlndu~tao Sbipyard Ltd., and Cocbin Ship. 
,ard Ltd. are likely to incur losses of RI. 
30.98 cr ores and Rso 8.64 crOtes respec­
tively during 1985-86. 

(b) The total amount recoverable both 
principal and intereat by Shipping Develop­
ment Fund Committee from sbippiol 
compani •• as on 31.3.1986 itt RI. 108S.57 
Crores. tn addldon, certain amounts ale 
recoverable by the Govt. from tho two 
public sector shipyards, Cocbin Shipyard 
Ltd. and Hinduttan Shipyard Ltd . ., which 
were advanced to them as way. and mean. 
loans al well as for iove.tment ia assets. 

(c) Short term hirios/charteriDB of 
vessels by the sbippinl companies, based on 
commercial judgement oi the companie, 
concerned haviDg relard to their trade 
requirements, is approvod by Director 
General Shippinr· Policy with reaard to 
long term charter of sbips vis.a·vjs outrisht 
purchase of sbips is under cODsidoration of 
the Government. 

[ Tra",'atlo.l 

KeDOv.ti. of lCatb Mlaar, Delhi 

1504. PROF. CHANDRA BRANU 
nEVI: 
SHR.I K.AU PR.ASAD 
PANDEY: 

Will the MiDi,ter of HUMAN llB· 
SOUR.CE DEVELOPMBNT bO plealOd to 

t ,tlto ; 

(8.8. In crorel). 

Private Sector Total _------- _ ...... _-
(-) 59.41 (-) 101.45 

(-) 66.17 (-) 138.88 

(-) 38~'81 (-) 56.73 

------ ...... .-.-..-...--

(-)~9 (-) 297.06 

(a) wbether the Central Govornment 
are renovatin8 the biltorical Qutb Minar 
Oelbi; 

(b) it 10, the tim. by which this "ork 
i. likely to be completed: and 

(c) whetber it v'ill be tbro\,n open to 
the tourists after completion of repairs? 

THE MINISTER OP HUMAN RE. 
SOURCE DEVELOPMENT AND 
MINI~TER OF HEALTH AND FAMILY 
WELFARE (SHRI P.V. NARAS1MHA 
RAO): (a l YIS. Sir. 

(b) The r epa irs ar e Uk ely to be com. 
pieted by 1988. 

(c) No. Sir. 

Imbalance ID Frelgbt and PaSIfDger 
TralBe In South 'easterD R allw8Y 

1505. SHRI SATYBNDRA NARA· 
YAN SINHA : Will the Minister of 
RAILWAYS be pleased to state: 

(.) wbether South .. Ealtern Railway is 
tbe Jar,eat carrier of bulk commodities like 
coal, iron ore etc. in the country; 

(b) wbetber in view of tbe loods move­
meDt in South-Eastern Railway. paa.en .. r 
trao.port is Dot alven due Importance; 

(c) whether aa a 1.lult. there i. 
maximum overcrowdiDI OD this railway; 
aDd 

(d) if so. wba. stepa are belDi tuio to 
OOlIIC. tbl. 'mba).D~o ,. . 



TflS MtMlCJfSR. OP STATB .OP TH8 
MINISTRY OP RAILWAYS (SHR) 

., MADHAVaAO SCINDIA) : (,) Yes. 
l·SJr• 

',i ,(b) No, Sir. 

Cc) aad (d) Tb ere i. no .peeia. over .. 
crowding on the SOtltb-Ba6tero Ra~lwa)'. 
'Jbe requlrelbtnta of traffic are met by 
lutmentinl' load. of traia.·. and providinl 
throuah coacbes, otc., within tho resources 
available with the Railways. 

Know-how to MaDufacture CT 
Seanners 

J '06, SHRI VIJAY N. PATIL: Wi)) 
tbe Minister of HBALTH AND FAMILY 
WBI.FARE be plealed to state: 

(9) tbe number of cr Scanners in tbe 
country and the placts wbere thoy are 
Uled; 

(b) whetber Government have techno-
10" and know-how to manufacture CT 
Scanner in tbe country; and 

(c) If so, the details of (he scheme to 
manufacture CT ScanDel: in tbe country? 

THB MINISTER OF STATE IN THB 
DePARTMENT OF HB'\L1H IN THB 
MINISTRY OF HEAttH AND FAMILY 
WELP~RE (KUMARI SAROJ 
KHAPARDE) : (8) The Government do 
Dot have the information about tbl number 
of C.T. Scanoers and the placos where the, 
have been installed. How.,er, accordina 
to the available information 26 institutions 
have bpcn &ranted cu.toms duty exemption 
cer~i6c,ate for improvin& CT Scaoncrs. 

(b) and (c) Yes. Tb e CT Scann ert are 
alrcady beiDa manufactured pr"seatly by 
'MIs Ul:\iscao A Sonic., Cbaodilarh. 

.> SWlmg of WHtern Railway 
. Headqailrten from Bernba, to 
, .+. Baroda 

'l~O,'. SHaI llANJIT SINGH 
GABltWAD : Will the Minister of 
g~~L, WAYS be pI eue~ to'.,ate ; 
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tal netlt.r Governmen Dropo'~e to 
~Ihift the W.sttro Railway Hoadquarters 
from Bombay to Baroda In view of major 
raU.,., Ji •• of the West ern Railwa), passin, 
from GuJaTat; 

(b) wbeth'er Que.tion of shifting tbe 
We.tern Railway Headquartors from 
Bombi, to Gujarat is berDI 8a 1tar.ed over 
tbe la5t two decades: aDd 

(c) if so, tbe reasons for flot accordin. 
approval to the popular demand ? 

THE MINI~TER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINlJIA) : (a) No, 
Sir. 

(b) Representations ha." been received 
from time to time In tbis reg:1rd. 

(c) Shifting or a well-est:. bJhbed office 
from Bomba~ will involve tram-ftr of a 
large number of statT and other alUed 
probJerr.~. It will also involve considerable 
expenditure which, due to le\'cre constraint 
of resources wi)) not be desirable. AJ.o, 
tbe needs of rail UFors of Gu;aTa t State are 
being satisfactorily met by Rajkot Bhav­
nagar and Baroda DivisioDs and Abn edrlhad 
Area of Western Rai way whIch are located 
10 Qujarat State. 

( TranlZatio,,] 

Computers In Centra) UnIversities 

1508. DR. CHANDRA SHF'KH4R 
TRIPATHI : Will the Minister of HUMAN 
RBSOURCE DEVELOPMENT be p'eased 
to state: 

Ca) wbtttber Government h:lve t'lkto. 
decision to iUltal compllfers in a I! tbe 
Central universities of the country; 

(b) if 10. the date from which com- . 
paters will atart funeUonio. in aU tbe 
Central universltleli and 

(0) tbe "'tlmaled amount or expenditure 
lItel, to be Jocurred 10 lnst.lfio. computers 'tl ,,'1 these uo' cr,ltic! ? 
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'TRB MINISTER 'OP HV.MAN Its. 
SOURCB DEve'LOPMENT AND 
MINISTER OF HBAL TH AND ·PAMILY 

. WBLPARB (SHRI P.V. NARASIMHA 
RAO) : (a) aDd (b) The Comp:.lten ··have 
.Iready been tndaJled and are operational 
;'D lix Central UniverRities i.e. DeIhl 
University, Jawaharlal Nehru Uni~lty, 
Banams Hindu University. Ali.arh MalUm 
University, Hyderabad Uolversity IDd 
VIsva-Bbarati. The inltaJlation of a com­
puter Is in progress in tbe North .. Bastern 
Hill Univorsity which is. likely to be 
operational by March, 1987. Indira 
Gandhi National Open University Ind the 
Pondieberty University were eltablished in 
September, 1985 and October,' lt85, 
respectively. However, tbese Universities 
will al~o be provided with computer facili­
ties al and when other infra-structure ia 
complete. .... 

Cc) The total expend.ture on compute" 
In tbe seven Central Uoiveflities i. about 
at. 33.17 lakht. 

Derallmeat of 4H Do 8.r)'1l Expr •• 
aDd Collision of 166 Up Sabarmatl 

Express 

1509. SHRI MOHO. MAHFOOZ ALl 
KHAN: Win the Mlnist er of RAILWAYS 
be pl eased to stat e : 

(a) whether a nQIDher of persoDs were 
kill ed when sOple bolies of 426 On Saryu 
Express derailed near Plparpur OD Sultan­
pur.Pratapgarb Section of tbe Northern 
Railway recently; 

(b) whether it 18 AIIO a fact that a 
number of persons were killed and several 
others injJred when the cogine and some 
bogies of 166 Up Sabarmat; Bxpress ramm­
ed into lome waloDs ncar Tanjpur Station 
of Vjjain Division recently; 

.. l~ " 

(c) if lOt tbe details of the casualties as 
a r clult of both the accidents. 

(d) whether any inquirJ ba. beer. COD­

ducted by Government tnto tbeao train 
1I\isbapi; and 

(e) If 10, the detail •.. of ·the :IIDdt ... 
thereof' . It. r~ 

THE MJNI~TER OF STATE OF THB 
MINISTRY OP RAILWAYS (SRRI 
MADHAVRAO SCINDIA) : (a) a (b) Vel, 
Sir. 

(c) In these two accidents 22 , .. 0. 
lost their 1tves and 55 IUltailed loJur .•• 

(d) and (e) Both the accident. are betD, 
enquired iDto by the CommillioDen at 
Railway.. Safety and their reports are. 
await ed. 

VaY1ldoot Se"lce betweeD Goa 
aad Dla 

IS10. SHRI SHANTARAM NAIl(: 
Will tbe MiDister of CIVIL AVIATION b. 
pleated to sta t" : ' 

(8) wbether Government propose to 
atart Va,udoot .crvie. betwren Goa and 
Diu; 

(b) if 80, the steps that OovernmtDt 
bave taken in tbis relard; 

(c) wbether the repairs of Diu airport 
jncludin, the air.strip is required to be 
done: . 

Cd) if so. the time by which the wbole 
exercise would be completed: aD~ 

(c) tbe details thereof? 

mE MINI:iTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SaRI 
JAGDISH TYTLER) : (a) to (c) Vayudoot 
bas plaJ1' to .irJink Diu wltb Bombay aDd 
Ahmedabad durin, tho fiDancial ,.ar 
1986·87 subject to a~all~biUty of, i",. .. 
truetural facilitif'! and aircraft capacity. 
There are no plans to provide direct air­
IiDIc: betWeen Dju and Goa. . Tb, ' UDto • 
Territory AdmiDistration bas _kea steP .. 
with tbe permj~siOD of tbe Indian Air force, 
for resurfaciog of tbe runway ud a.loela. 
ted pavements at Diu. Nee .. sary ,pidallCe 
in tbh behalf ',i. beiDI provided bJ .lb. 
Natioual Airpert. AutboritJ. ", •• 



tobedule by ·wftich the airoort 'caD be 
oemmklioned for Va,udoot operations will 
b. taown oul, after the·', plans bave been 
battled by tbo Uniofl Territor)' 
Adm ialltratloo. 

· Treat.eat for T.R. Patients 
ID Tti"l Are.~ 

I'll. sHRt HARIHAR SOR.BN : 
Will tbl Mioister of HB-'L1H AND 
FAMILY WELfARE be pleased to state: 

(a) wbetber T.O. patients are found 
mOIt1)' 10 tbe tribal 8rea~ ; 

(b) if so. the r.asons thereof; aDd . 

(c) tbo steps takeo to provide adequate 
treatmeDt to tbe patient!! in tbe tribal 

area. 'l 

TflE MINISTBR OF srATE IN THS 
DlPAltTMENT! OF HEALTH IN THE 
MINISTRY OF HBALTH AND FAMILY 
WlLFARE (ltUM~Rl SAROJ KHAP ... 
AaDB) : (a) No Sir. 

(b) DoeS Dot arile. 

(c) Under tbe Naisonal fB Control 
Proaramme free diagnostic and treatment 
facilities are availa.ble in the country 
Including the Tribaf areas. Dhtriet TO 
Clinics have bee~ establhhed in 366 dis­
tricte. The empbasil is OD earl' detection 
of T8 cases, examioaUon of sputum at the 
nearest PHC and Oistdct TB Centre. and 
domiciliary tr eatmen t e,en in tribal areas. 

laeeatl,el to PhUeothropfe aDd 
Charitable 10ltltutl001 to Establish 

Bduc:atloaat 'l:utltatIODI 

1511,; SMal B. AYYAPU REDDY: 
Wnl ,tblS Minister of HUMAN RBSOURCE 
DeVBLOPMBNT be. ,pleeted to state: 

(a) whether incentives are proposed to 
b, "1\'on to pbnanthropic and charitablo 
l .. tltut~8 a. wen ... private enttlpreD'ur~ t,.. , •• t,bU"h c4ucatiooal inltltutiou 
_II. \81 UG lY,raiti ,i· , lilG 
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(b) wb,tll.,r In, awar\Js have been 
iaatilated t,o roco.oise and eDcourage 
individual. wbo have dtd'-ated tbemselve. 
to tb. cau •• 01 eduoatioa in the COUl..try ? 

THB MINISTBR OP HUMAN 
R.BSOURCB DBVBLOPMENT AND 

. MINISTBR OP I1EALTH ANI> FAMILY 
WBLFARE (SHRI P.V. NARASIMHA 
RAO): (a) and (b) Tbe Na(ional Policy on 
Education 1986 provide. : 

"N " OD-IOVernmont and voluntarY 
effort includina social activi.t SfOUpa 

will be enoouraged. subj.ct to pro­
pet management, and financial 
asshtance provided. At fbe lame 
time. steps will b' taken to prevent 
tho establishment of institutions seC 
up to commercia)Js. education.'· 

Several awards are given by tbe 
Central aDd State Governments to 
meritorious teachers. and flcbolars. 
Distin,uisbed .ducationists scieDtis-. .. 
htts and teac:bers havo also received 
Padma Awards from time to time. 

[TI'II"slalionJ 

Navodaya SchOOl 10 Ksapur Dehat 

1$13. SHRI JAG DISH AWASTHI : 
Will the Minister of HUMAN llBSOURCB 
DBVBLOPMENf be pleased to state: 

(a) wbether there is a proposal to open 
a Navodaya Sl:hool in Kaopur Dohat UDder 
tho Dew education policy; 

(b) jf 80, whether tb e site has been 
selected, if la, the name thereof; and 

(c) if Dot, the reasons therefor' 

THE MINISTBR OF HUMAN 
B.BSOURCB DEVBLOPMBNT AND 
MINISTSR OF HEALTH AND FAMILY 
WBLPARB (SHill P.V. NARASIMHA 
RAO>; (a) Under tbe scheme for set Un, 
up N ... 04a,a Vidyalayas one such Vidya)ay. 
would" be set up in eVery dletrict cf tbe 
OQGD'" daria, tb' Seventh Five "tar pliO. 



(b) and (e) Ditrorent 'dl,t'i'icta to each 
State are loulbt to be 'ooyer~c1 fo • 
pbased manDer. Decl'sloll for openinl a 
Nayodaya Vidyala,' in Kanpur Debet 
would also be taken in the liaht of offen 
received for land and/or buildin •• io due 
course. 

[Engltsh] 

Air Taxi Senlee 

1'14. SH&I DINESH OOSWAMI 
Will tbe Minister of CIVILJ AVIATION be 
pleased to ~tate : 

(a) whether Air Taxi Service is b~inl 
introduced in all the major cities and 
tourist spots in the country; and 

(b) whethor Government propose to 
undertake an iodepend.,ot evaluation of 
experience of air tali system in U,S.A. 
and other c'luntries where this service is 
losing its popularity? 

THE MINISTER Of STATE OF THE 
MINISTRY OF CIVIL AVIAT[ON (SHRI 
JAGDISH TYTLER) : (a) Operation of 
Air Taxi Service~ in tbe country bas beeo 
approved in principle. Tbe guidelines for 
the ol>era t iOD of tbe scbeme will be ilsued 
shortly. 

(b) No. Sir. 

(Translation] 

Resi tVBlion or S('ats or SC/ST 
Candidates in Pre .. Medical Test' 

151S. SHRI DILEBP SINGH 
BHURIA : Will tbe Minisrer of HBALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether the relervation 01 I eats 
, and the percentage of marka to be obtained 
fn the Pre-med ical test~ for admission of 
candidates beloogins to Scbeduled Caates 
anJ Scheduled Tribes in medica) colle,es II 
uoiform in all tbe States: 

,(b) 'f, not, wbetber ,GoverDmeat ,Ir.' > 

coDs,idorlog lay proposal for prescribin •• , 
uniform ,percentaae in rlaard ,to r .. tva-
tion ia all tbe States. aDd' ',) 

(0) if 10, the percentage thereof and 
whether the present reservation would be 
increased? 

THB MtNISTBR OP STATE IN THB 
DEPARTMENT OF HBALTH I~ THB 
MINISTRY OP HBALTH AND. FAMILY 
WELFARE (KUMARI SARO] 
KHAPARDB) : (a) AlJ State Governmentsl 
medical colleaes have been advised to 
reserve 15 per cent aeats for Scbedulod 
Castel and 7, for' Scbed~led Tribu lor 
aClmbsioD to MBDS courses. However, 
there is no uniformity amolll the States fa 
the ma tter of providing re~ervatiOD' for 
SCs/STs in medical colleles. 

As regards the quahfyinl nlarks for 
admission to medical ·.colleges, candidates 
bolonlina to tbe Scbedu(ed Caltes and 
Scheduled Tribes ~ocurinl 40 per cent 
marks in the qualifyiog examination ate 
eJigible for admilsion al aaaiolt SO per ' 
cent required for general candidates. 

(b) No Sir. 

'Ccl Does not arise. 

[£",Iisll] 

Imbalance In Rural and Urban 
Health Ser,ices 

1516. SHRI NARSING SURYA· 
WANSHI: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) wbether it i, a fact that there 'is a 
need to set rilbt the rural and urban 
imbalance iD bealtb services; aDd 

(b) if 80, \Vh. t Itepa are be,iol ta~ 
or proposed to be taken to remove iUCIa 

imbalance? 

THB MINISTBR OF STATB IN mB· 
DBPARTMENT OF HEALTH IN' THB- , 
MINISTRY OF HSALTH AND P.MlLY~ '. , t,; , .~. 



WELfARB (KUMA,RI SAROJ KHA­
PAR.DS) : (8) and (b) Ye., Sir. To pro­
vjd~ adequate medical . facilities in rural 
area. uf, tbe country by 2000 A.D •• it is' 
proposed !-

'(I) to 'provide one Health Guide for 
every village ard at lea8t One 
trained Dai in eve.., villal' ; 

(Ii) to provide a sub-centre aDd one 
male and female multi.purpose 
health work'er for every 5000 
rural population in general and 
for every 3000 population in 
tribal and hilly areas. 

(iii) to open D;W PRes so 88 to ulti­
ma'ely have one Primarv Health 
Centre for every 30,000 rUfal 
population in general aDd for 
every 20,000 population in tribal 
aod hil ly areas ; 

(iv) to proviJe facilities for treatment 
in basic specialities at uPlraded 
Primary Health Centrel/Com­
munity Health Centres, to be 
established in a phased manner, 
so tbat ultimately there is ono 
upg aded PHc/cHC for every 
one lakh rural popula lion. 

The targets under the Scheme of 
Training of Dais. Health Guides, establi,b· 
meat of Sub-centres and P;imary Health 
Centres are proposed to be acbieved fully 
i. e. 100 % by the end of Seveotb Plan. 
The .~tablisbmerlt of Community Healtb 
Centre8/Upgradation of PHCs w,jJ~ bowever. 
be achieved SO % by 1990. 

EMU Services Between Barddbamao 
aud Alaasol 

1517. SHRI HANNAN MOLLAH 
WiJl the Minister of RAILWAYS be 
pleased to atate :. 

(a) wbether Government are aware of 
tbe problems faoed by tho, people due to 
DOD-availa billt,', of 'S,ubarban '_clUty btt. 
WCOQ Bard Jlawmlll aod AlaDsol ; 

(b)' wbether Gove:foment are also 
aware of a resolution or We~t Benlal 
AsseCllbfy . demaadlng running' of B.M. U. 
eJ eetr'" local trajDs between Barddhaman 
aDd A~an.ol ; 

(c) whether Government have received 
an, memorandum (rom tbe' Railway U,er's 
Central Co..:ordioatjon Cottunftte e ; 

(d). if 80, the details tbereof ; 

(e) whether Government propo'e to 
Introduce these facilities; and 

(f) if ~o. tbe time by which these are 
proposed to be in troducod ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) ; (a) to pair. 
of stopping pa~seDger trains and 16 pairs 
of mail! express tra ins, (til hauled by 
eJectric lOCal, are available 00 Barddba­
man·Asan901 section. Theso .ervices are 
adequately meetinl the requirement of 
traffic. 

(b) to Cd) Yel, Sir. It has been sug­
lested that EMU services be olt.nded upto 
ASloso). 

(c) & (I) Very heavy fioancial invest .. 
ment will be required to make tbe section 
fit (or running BMU trains and for pro­
curement of additional BMU stock. In 
vh.w of scaroity of resources no IikeJy date 
can be given at this stage. 

Division-wise break-up of Railw.y 
StatioDs having Passengers 

Ameniaie. 

lS18: SHRr HANNAN MOLLAH: 
Will tbe MiDister of RAILWAYS be pleased 
to stete : 

(a) the Division .. wi8e D~mber of rsllwa, 
.tatioos all over tbe country; aDd 

(b) the division-wi.e Dumber of railway 
Ifetlop, bavia, facilities of covered and 
uncovered pJarforms. pure d';i'nkiol water, 

t electric"" la'trio •• , waitiDI rooms aDd 
aDDOUDc.aaODt .ystoml 7 



THB MI'NISTBR OP STATE OP THB 
MINISTRY OF RA1LWAYS (SHRI 
MA OR AVa. 4.0 SCINDIA) : (a) aDd (b) 
Tbe information is beinl collectod aDd will 
be laid on tbe TabJe of the Sabba. 

LIDking or NOIDA with Delhi/New 
Delbl 'With Ran".), Linea 

1519. SHRI RAM PUlAN PATEL: 
Will the Minis'er of RAILWAYS be 
pteased to stat e : 

(a) wbether Railway authorities bave 
DJade aoy survey in NOIDA area in res­
pect or 'LinkiDI NOIDA with Delbi/New 
Delhi during tbe Ja~t three-four years; if 
10, tbe rtsults of the survey and tbe pra­
Iress made lootar in'this respect; 

(b) whether Government bad planned 
to provido a Rail liok between Vivek 
Vjbar and Vikaa Puri ; 

(0) whether Government propose to 
link NOIDA also by R.ail with Delhi/New 
Delb~ in the near future; and 

(d) if 10, by when anci if not, the 
reasons tberefor ? 

THE MINISTER OF STA TB OF THE 
MINISTRY OF RAILWAYS (SHRI 
M \DHAVRAO SCINDIA) : (8) No, Sir. 

Cb) No, Sir. 

(c) No, Sir. 

(d) Does not ariso. 

FraDkfurt Book Fair 

1 S20. DR. B.L. SHAILBSH: WiJl 
the Minister of HUMAN RBSOURCB 
DEVSLOPMBNT be pleased to state: 

(a) wbetber his attontion ha. baeD 
dr. wn to tbe report. wblcb appeared 
receotl, in the presl about certain alJcled 

. deficienclCI and weaknc.se. 10 ora&o's.'ion 
of tbe Prankfult Book Pair; 

(b) ,f 10, lb. detail. ,her.or • • ... • 

. (c) the ateps 1)f·ol'oled to be tak·to to 
saf.8ua'rrd a.I'06t tucb critici,slD in boldiDt 
future International Book Pai,n ? 

THE MINISTER Of' HUMAN 
RBSOURCB DEVELOPMBNT AND 
MINISTER OF HBALTH AND PAMILY 
WELFARE (SHR! P.V. NARASIMHA 
RAO> : (a) Yea Sir. 

(b) and (c) Frankfurt Book Pair with 
its fOcal theme "India-Change in Con­
tJnuityU was markt.d by an unprecedenfed 
interest in Indian books. Over 10,000 
titles contributed by 1090 pubUahorl frOID 
India were displayed. Indian pubJisbio. 
industry recejyed unparaJled ex:po8ure 
among read ers, scho1ars, librarians, jour. 
nalists, publishers, booksellers and printera 
of the world. India's participation and the 
variou& cultural events were well . commen­
ted by press, radio and tel e"hion or tbe 
Federal Republic of Germany. Arraole­
ments made by the Book Fair Autboritiea 
were quite satisfactory. Thi~ boinll aD 
important and bjg event. it attracted com­
ments of different shlUfes trom tbe publio 
and the pres~, Some of the deficiencies 
and weaknesses mentioned in the preis are 
tbat; lome prjntinl mistakes were fouod 
in tho cat.Jolue of IndJan books displayed 
by Frankfurt Book Fair Authorities, but 
prepafed by the Nationa) Book Trult, tbe 
publishers were not briefed properly. tbero 
were no arrangements for sale of book •• 
and tbat Indian authors idvittd by tb 0 

Frankfurt Book Fair Authorities were not 
liven an opportunny to meet GermlD 
autbors. etc. 

According to the rule. of tbe Prankfort 
Boot Fair. sale of books is not permi88ible. 
The publish.rs were properb' briefed by 
tbe National Book 'frust in advance. The 
catalosue of Indian books di6play~d b, 
Frankfurt Book Fair Authoritie. was to be 
prepared by tbem, but ,tbey dropped this 
project, a few week before the atart of the 
Fair. It is a fa~t tha t ,some mistak •• 
cropt in tbe hUle cataloauo as tbo lamo 
had to be compijod by National Book 
Trult a t abort notice. 

lafut ad Materaa) MortalfCl 
R.ee • 

1$21. DR. B.L. SHAILBSH: WiU til. 
MiDister of HBALm AND FAYJ1.V 
WBLFAllB be .... IOCI t,o It". :: 



.t., wbttber ill ladla, the Pr,O"lllta 1 
Mort.., Rat. 'PMa). Infant·. Mortaltty 
aate (lMa) and Maternal Mortality 'Rate 
(MMR.) .1 blah particularly in the roral areas 
lad if' '0," how it compated with other 
countr Jel fa Asia ; 

(b) wbether 6.3 per cent of the Dew 
born are either dead or, die wltbin flr.t 
.e,t of Ufe, whereas 11.4 per ceot of 
cbildren die before their first birthday i 
and 

(0) if '0, what positive 8t epa Govern­
ment propose to take to reduce the iofant 
mortality rate and assure child survi\1al to 
ensure the voluntary acceptanc.e of tbe 
family programme which perseotly conti­
nues to be poor despite all tbe incentives 
and prlz e .cheme. ? 

THB MINISTER OF S'T ATB IN THE 
DEPARTMBNT OF HEALTH IN THE 
MINISTRY OP HBALTH AND FAMILY' 
WELFARE (KUMARI SAROJ KHAPA~ 
RDB) : (a) According 10 the available 
Data, Pre·natal Mortality Rate (PMRJ in 
India (53 (; in 1983) is higher than that or 
Thailand (t .2) and Japan (6.8). Infant 
Mortal ity Rate (IMR) whicb is 104 in 
1984. is higher than tbat of Bahrain, 
Brunei, China, Cypun. Hon~·Koog. Indo .. 
nesia, Iraq, Israel, Japan. I"Jrdoo. Nortb 
Korea, South Korea, Kuwait, Lebanon, 
Malay.is, Maldives, MeDgalis, Pbillippines, 
Qatar. Siolapore, Srilanka, Syrian Arab 
R.epublic, Thailand and U.A.E. and, is 
lower tban tbal of Afghanistan. 8allaladeah• 
Bhutao, Burma, Kampuchea, Democratic 
Republir. of Yeman. East Timer, Iran, 
Laos, Nepal, Oman. Paki~tan. Saudi 
Arabia. TUltey. Vietnam and Yeman. 

Sample Reais tratioD System (SRS of 
Ran does not provide required data on 
materb(l} MOItality. Howevcr Annual 
Repolrs (Rural) on lurvey of cause of 
death and AOQuaJ RePorts (Urban) Oft 

Mortalic, statiitiel of caulel of deatb bave 
estimated that for 1983. tho per-ceDtole of 
maternal deaths to the total deathS at tbe 
national level is 2.2. 

(b) No Sirt accordtDI to s.a.s. '.36 % 
, of,tbe children die with .. the fint week of 

. "llf. (1913) and 1'0.4 % of tbe cbiJdrea die 
before tbeir firat birthdaJ (If&4), 

('0) Step, takeD by tbe ,QQY.foment to 
tedDce thOl~ .'mortallty rates. Include 
eXPlosion of tbe uistlDg health infra.true­
t,ure.:traioiog of traditional birth attooda. 

. otl, traiDint of mlnp.>w.r. hea\tb 
tdUcatlOD, adoption of 'rist' approach, 
universal hllttlUnizatloB of preanaot women 
aDd cbildren. control of diarrboeaJ 
d .... aea. prophylaxis against nutritional 
anemia and Iupp)cment .. ry DU ritioD under 
I.C.D.S. scheme. 

TrIa' ROD an4 Dellvery'of l\f.fatha 
M8Jeaty Bunt by Cochln Sblpyard 

1522. DR. B.L. SHAILESH: Will 
the Minister of SURPACB TRANSPORT 
be plealcd to atat. : 

Ca) Whether the ·'M,ratba Mde.ty". 
tbo 75000 DWT veasel and the fourtb one 
beiDI bu ilt by the Cochln Shipyard was 
taten out for trial roDs durinl tbe laat 
month; 

(b) if 80 1 tbe results tbereof ; 

(c) tbe ostimated COlt of tbo ship aDd 
tho advance, if aDY, paid by its buyers, the 
Cbowlule. ; 

Cd) whetber tbe Cbowlule Steam ship 
Company, bas taken delivery of it ; 

(e) if not, what was tbeir obJection: 
and 

(r) how Government propo' e to 
p~oceed in tho matter and enforce the 
delivery? 

THB MINISTER. OF STATB OP TRB 
NINISTRY OF SURFACB TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yo~.-

(b) All tests aDd trials planned were 
.trled out OKCcpt speed test. 

(c) The price fixod bl Government tOf 

0,04. Is Rs. J2.~2' erore "ber_. lb. 
Clnt.livo ,oo.t or itl cODitruct~pn, js a •. 
44 .• 85 Ql'OrC8. ,The in&tahnerit. recei'e~ 
from tbe owoora, fncJudla, SDPC 10ao 
•• at. 1 P. 1 a' orote,_ 
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(d) to (f) The sbip is aettinl ready for 
deHvery by end No~ber 1986. While 
earlier., MI.. Cbawlu1es bad $liVeD Dotice 
of relcindiol tbe CODtr8et tor 004, CSL 
hal already contested their claim. In the 
meanwhile CSL bav.e giveD DOUce to M/-. 
Cbowlules for del iv er, of tbe sbh'. 

Cargo Mis .. Up at Delhi IDterDaHon~1 
Airport 

1523. DR. B.L. SHAILBSH: Win tbe 
Minbter of CIVIL AVIATION be pleased 
to state: 

(a) whether there have been cacse8 of 
earlO mis .. up at Indira Gandhi Internatio­
Dal Airport car,o complex recentl, ; aDd 

(b) if so. the .tepa beiDI taken to 
cbeck tbis? 

THE M1NISTER OF STA TB ,OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (a) There haa been 
only one case of mix-up out or '7393 loaded 
pa11ets handled at 1.0.1. Airport durin, 
the period from 1.5.86 to 31.10.86. 

(b) Airlines have been advjsed to fix 
destinatioD taRS on the loaded pallets for 
clear identification and to re·check 1he tags 
prior to their loadina onto the dircraft. 

Development of Davvad. railway 
station In A.P. 

J 524. SHRJ S. PALAKON'DRA· 
YUDU : Will the Mini.ter of RAILWAYS 
be pleased to Itate : 

(a) whether tbe Railway Board has 
approved tbe Malter Plan to develop 
"DUVVAOA,t railway stalion In Andbra 

Pradesh. and 

(b) if 10, the detaiJ' of (be Malter 
Plao and the amount .anctioned ? 

THE MINISTER OF"STATB" OP THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDI~) : (a) No, Si~. 

(tt) Qu .. Uon do., Dot arlie, 

Irtl.8nOB ProJeets of Aadbra 
Pradesh Pendllli fer A,pro,.' 

152$. SHRJ S. PALAICOND&A. 
YUDU: Will tbe Minister of WATER 
R.ESOURCES be pleated to state: 

(a) tbe bumber of project prol'O~a's or 
Andhra Pradelb peDdiol with the Union 
GoveTnment for clearaDce ; 

(b) the amount _'nad, spent by tbe 
Government of Andbra Pradesh oD tbose 
pendlOI projects: 

(c) the rrasons for deJa)' to live 
clearance: aud 

Cd) whether it is a fact that the 
propoRed/estimate-d amount of a particular 
project/projects will go'" double If more 
tjme is taken io tbe matter 7 

THE MJNlc;TER OP WATER RESO. 
URCBS (SHRI B_ SHANKARANAND) : 
(a) ODe major snd 3 medium protects are 
under examination in Centra) Water Com­
mlision and 9 major and 4 medium 
projects are pending with the State 
Government for compliance of tbe com­
m'ttnts of C. w.e., ob.ervatioDs of Ibe 
Planni"'. Commislion. 

(b) An amount 0' RI. 6 20 crores bal 
been incurred on tbe projt'cts upto end 
of Sixth Plan and the anticipated 
expeftditure durina 1985 .. 86 'i. about al. 
I 59 crorts. 

(c) The projects are pending clearance 
broadly because of the following reasons: 

'(I), Delay In submission of complete 
data/Information in relpon' e to 
the comment~ of tbe eWe/DepU. 
of EDvirooment & Fore., .. 

(10 Inter-State a'pectl to be re.olved 
wltb tbe concerned States. 

(fii) ClearaDCe from tbe eaviroDmcntal 
anale and for tbe reloale of forelt 
land UDder tbe F Olea' CODltl'Vation 
Act. 



(4) The locreale In cost allo,' depends, 
on many tactors iododfDa rise In prfCOl. 
It f. difBcult to indic'ate the exaot amount 
of Increase on tbi. account. 

KlDpar B,ep •• s 

1526. SHRI SYBD SHAHABUDDIN : 
Will the MiDister of SURFACB TRANS. 
PORT be pleased to stat e : 

'(a) whether the worle OD the Kanpur 
bye-pais has been taken up : 

(b) if so, tbe estimated cost thereot and 
the date of commencement of tbe work; 

(c) whether work hal been proceeding 
accordfDI to ~chedule and the date when 
It I. ) ike Iy to be compl eted ; and 

(d) tbe reasons for delay, if any? 

THB MINISTER t)P STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHB.I RAJESH PILOT): (a) to Cd) lbere is 
DO su cb work under execution at present 
iln National Highway,. A Byepass OD 

National Highway 2 at Kanpur in Uttar 
PradeRh was however completed and 
opened to traffic in the year 1985. 

Emergency Landfng of Boelol 737 
at Bombay Airport 

1527. SHRI MOHANBHAI PATEL: 
Win the Minister of CIVIL AVIATION be 
plealed to state: 

(a) whether it is • fact that aa 
omergency landfill of an Indian Airlin'" 
Boeiog 737 was made in Bombay on 7 
October. 1986 followina a faJso fire alarm 
In tbe cockpit : and 

(b) if 10. the action propoled to be 
taken to eUlure aafety of paSleDlcrl 'due to 
eiDeraenoy landings Ilnd fil.e alarm. ? .. 

THE MINISTBIl OF STATS OF 
THB MINISTRY OF CIVIL AVIATION 
(SHU JAGOISH TYTLBR,): (a) Yel, 
Ilr .. 

W,lttln A1I,y;ers t 62 

(b) A Board Is investi,atil1l tbo 
accident" In tbe mea'lwhiJe a flrot·wist 
In.peetion of insulation of the 8re wire and 
overbeatiDI detecCfolJ Iystem is t einl 

. carried out. At tbe recommendation of 
tbe Boeios Company. additional cbecks OD 

tbls 'Y",m are also belDI carritd ' out 
durin8 Mainteoaaco cycles. 

National Cultural Heritage Bill 

J '28. PROF. NARAIN CHAND 
PARACiiHAR : Will the Mirister of 
HUMAN RESOURCE DEVELOPMENT be 
pJealed to rerer to tbe reply liven to· 
UI1I la rr ed Question No. 418' 00 14tb 
AUJlust. 1986 r'aardiol interfer ence by 
INTACH In tbe working of ASI and 
State: 

(a) wbether Goyernment have .Ince 
finalised tbeir views on the draft or the 
'Nation a 1 . Cultural Heritage BiJ1' as 
SU81~sted by (he INT ACH ; and 

(b) if 10, when tbe bill Is likelY to be 
introduced in Parliament 1 

THE MINISTBR OF HUMAN RBSOU­
ReB DEVELOPMENT AND MINI iTER 
OF HEALTH AND FAMILY WELFARE 
(SHRI P.V. NARASIMHA RAO) ! (a) and 
(b) Not yot, Sir. Tho draft bill is un der 
scrutiny. 

COBleradlon of H ieaD TsaDa Memor­
ialln Bibar 

1'29. PROF. NARAIN <':H:~NO 
PARASHAR : Will tho MlniMef 01 
HUMAN RBSOlRCE DEVELOPMENT 
be pleased to stale: 

(a) whether the Hieun Tsang M ("moria) 
under construction at Naland. in Binar ba. 
.inee beeD compte ted and start ed 
rUDctioDinl : 

(b) if 10. tbe total cost and period af 
cClD.truotion and a britf outJ IDC' of the 
activititl and the fuoctioQI carriod oUt at 
'Iae Mem~ri.1 ; 
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(c) wh ether there is aDy co-ordtnat'on 
b.et"eon, tbe activities of the NaJanda Maba 
Vibar located ntarb)' ; and . 

(d) if Dot, wbether aay co-ordioation ia 
propostd to be •• tab1i~bed ? 

THB MINISTER OF HUMAN RSSO­
URCB DBVBLOPMBNT AND MINISTER 
Of HEALTH AND fAMILY WBLPARB 
<SHRI P.V. NARASIMHA RAO) : (a) The 
construction of the Hieun TaaoR Memorial 
bas beeD completed but has Dot Itarted 
function ina. . 

(b) The total expenditure ;1 RI. 4tS.42 
lakhs.. Tbe' c:onrtruction commenced in 
1961 and was completed in 1~84. The 
activltiel and tb. functions are yet to be 
determiDed. 

(c) aod (d) The conltruction - •• 
completed in 1984. In March 1985. tbe 
Government of Bibar agreed in principle to 
tb. merger of Hilan Tsang Memorial with 
the Nava Nalinda Mabavibua and to 
cstabHsb an autonomous organisation. 
However. the State OO'/ernment ha. since 
indicated that a tbinkin~ h" developed for 
establishment of an O£)C'l Univenity at 
Nllianda in~')rp{)rating tbe Nava Nalaoda 
Mabavih~tra into it. Tho matter is ati 11 
und.r conSideration. 

Gama Camera for Treatment of MIC 
Gas Victim. 

1'30. SHRI CHINTAMANI lENA: 
Will the Mi['ister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

. (a) wbc'tber the gama camera for 
treatmtot of MIC lal victims in Bhopal 
ha. not been installed till date; 

(b) whether . the State Gas Relief 
Comm;sslon h'1S (ven cancell cd tbe pUfchase 
orders of certain ancilUary safety divices 
n •• ded for the camera; and 

(c) if so, tbe realODa for the same .nd 
tbe action proposed to be taken by 
Government to ensure lastallition of tbe 
,am era at the earlies, and patella.. or 

eertaio other aociUiarY I.foty de,)c •• 
requi'red ,for tlJ. camera? 

" THB MINISTBR OP ITA TB IN TRB 
DEPARTMENT OF HBALTH IN THS' 
MINISTRY OP HEALTH AND PAMILY 
WBLFARB (KUMARI SAROJ "HAPA­
RDE) : (8) to (c) The information ia beiDI 
coJJectfd from tho Government of Madb,.. 
Pradesh and win be laid on tbe table of 
the Sabba. 

Prop 0.1 to reserve CompartmeDt 
for Sur I Passengers'a VlawabharaU 

Pa8'.eDler 

1"31. SHRI OADADHAR SABA: 
Will the Minister of RAILWAYS be 
plealed to state; 

. (8) wbetber tbere is any propolal to 
rO!r'rve a compartment tor Suri Patlenlera 
in Viswabharati pa8seDs.rs trafn ; and 

(b) if so. the details thereof? 

THB MINISTER OF STATB OF. TRB 
MINISTRY OF RAILWAYS (SHRI 
MA DHAVRAO SCINDI~) : <.> No, Sir. 

(b) Doos not arile. 

Dle.elisatlon of MaYQrakhl P a.t 
Pasaenger 

1532. SHRI GADADHAR SABA: Will 
tbe Minister of RAILWAYS be pleased to 
.tate : 

(a) whether tbere il any propos.1 to 
baul Mayurakhi fast passeoger by dielel 
engine; 

(b) if so, the details thereof; and 

(c) if not, the reasODS therefor? 

THB MINISTER OF STA'ffl OF THE 
MINISTRY OP RAILWAYS (SRaI 
MADHAVRAO SCINDIA): (a) a~d (b) 
No, Sir. 

(c) The R.ailwaYI are facinl an acute 
shortage or diesel locomotives .hlcla ~ •• 
primartly committed to tb. mova.t 'Of 
".eQUa) frelpt tr.mo~ 



Rella ... ' of Defltl.acles la, Natleaal 
Hllb".y Grid/SYstem 

1533. ~HRI BAlASAHBB VJKHB 
PA TIL : WiJJ tbe Min ister of SURPACB 
T&ANSPORT be pleased to state: 

(a) '-wbetb.er any meaSures are proposed 
to be taken to lomove the deficiencieS In. 
NaUonal Hi.bway Grid/System to avoid 
fu II waltaae and hi,ber vobjc~ol coats; 
aDd 

(b) if 80, tbe details thereof includJn, 
tbe expenditure to be incurred thereon 
durin. the curreat year? 

THB· MINISTER OF STATE OP THB 
MINISTR.Y OF SUl,PACB TRANSPORT 
(SHRI RA. lBSH PILOT) : (a) and (b) The 
deve~opment and improvement of the 
National Highways is a con tinuous I1rocess• 
A sum to the extent of R~ 5676 crores is 
requirtd to romove ~xistjng deficiencies 
on National Highways as on tst 'April, 
1 '85. Depending upon the resources 
avaiJabl e. improvement works are taken up 
to remove tbe deficiencies in the Iystem. 
During current financial year there is a 
previ.ion of as. 266 crores for beiDg 
Incurred on various Nationa I Hi,bway. 
iD the Country. 

F.cfatious Sterilisation Cases and 
Mlluse of Disbursement Money 

1534. SHRI BALASAHBB VJKHB 
PATIL: Wil) tbe Minister of HB~LTH 
AND PAM1LY WELfARB be pleas:d to 
.tate : 

(a) whether it is a fact that in most 
of the caaes sterilisation targets 'are' mani­
pulated by the lower ranks working at the 
district ,headquarters and the vilialea 
and r eglst era aro just filled in 
witb fictitiOUS names and addresses and that 
money meaDt for disbursement as incentivo 
i. misused; 

(b) if 80, what steps Government have 
t¥eo to cb.~k tbele malpractices; aDd 

(0) if DOt. what II tbo Gorr oot, ;,oaJ~ , 

THB MINISTER. OF STATE IN THB 
DEPARTMENT OF HS ALTH IN THE 
MINISTRY OF HBALTH AND FAMILY 
WELPAR.B (KUMARI SAROJ KHAP. 
ARDS: (I) fo (c) A regular system of carr,. 
in. oul field evaluation on sample basis iD 
.eJeoted distriots of various stat.s is in 
operation tbroulh interview of acceptors 
aDd verification or records/registerl 
maintained at different JeveIs. These reports 
reveal tbat in most of tbe caaes acceptors 01 
sterjJjaation reported by the states, ar e found 
to be leouiae. State Governments are k.pt 
lofor m ed of major find jags of field 
ovaluations. 

[ Tranllalion] 

Developmen' of Vfsva·BharatJ 

1535. SHRIMATI MADHURBB 
SINGH: will the Minister of HUMAN 
R13S0URCE DEVELOPMENT 'be pleased 
to state: 

(a) whether the University, Oranta Com­
mission has accorded approval for de~elop­
ment and expansion of Visva.Bhafati. SaDtl. 
Diketan ; and 

(b) if so, the salitnt feature I thereot 
and the expecditu:,e involved therein 1 

THE idINISTER OF HUMAN 
RESOURCB DEVELOPMENT AND 
MINISTER OF HEALTH ANI) FAMILY 
WELFARE (SdRI P.V. NARASIMHA 
RAO : (a) Yos, Sir, 

(b) Tbe University Grants CcmmissioD 
bas aJlocated a s' .. m of Rs. 4.0 croros fo, 
development of Visva-Bharati dJring tbo 
S.vent h Plan pel iod. Against this approved 
allocation, the following deveJopmental 
prolrammes have been sanctioned :-

(0 Books/Journals 

(H) Bquipment 

(iii) Construction of 
boatels 

(iv) M~ical Health 
Scheme 

(.) Miscellaacous 

Rs. 2.0 lakh 

Ra. 2.0 lalth 

Rs. 36.0 lub 

RI. 27.0 lakh 

Rs. 15. 50 lath ----
Ra. 82 SO lath ------
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In addition, UGC baa alreed to sanction 
Its. 33. 66 lakhs for commemoration . of 
1·25tb Birth Anniversary of Rabiodranatb 
Talore and Rs. 36.$0 latba for import of 
equipment for studies of the Pine Artl aDd 
A,ricultural Bducation undet a 60ltural 
A.reement. 

The Commission hi' also accepted, in 
principle, tbe University's proposal fot 
cooltructioD of Art Gallery. 

Nepal's AlIOclatloD In Talks About 
AugmeDtation of GaIge Waters 

1536. SHRI NITYANANDAMISHRA : 

SHRI JAGDISH AWAqTHI: 

SHRI SAIFUDDIN CHOW· 

DHARY: 

SHRI G.O. SWELL : 

SHRI DINESH SINGH: 

Will the Minister of W ATBR RSSO .. 
URCBS be pleased to state: 

(a) whether Nepa 1 has air eed to be 
associated with the joint Indo·Ba.f1gladesb 
move to augment flow or OaDla Waters ; 

(b) jf so, whether tbe joint Committee 
of eXperta of India and Bangladesh has 
taken steps to colhct data from Nepal for 
tbis purpose ; and 

Cc) whether Nepal ha.s mad. any sug­
aeilioD io lh is rCliard and i.f So, the details 
thereof '1 

THE MINISTER OF WATER RES()' 
URCBS' (SHRI B. SHANKARANAND : 
(a) to (c) The Indo·Ban&ladesb Joint 
Committee of Experts have sougbt from 
HMO N epa' tbe data aDd information 
needed for ita studY on the possibility of 
luamentiD8 tbe ft~WI of OIDia at Parakka 
throulh storages is Nepal. HMO Nepal 
aisUted tb.e Joint Committee of Experts of 
Nepalls oo-operatioo· on tbe bas" of mutual 
benefit and stated that tbey would examine 
the JCSt , list of requited data io depth and 
",pOod l.Ier. 

MIDI lnigaffoa Projects 'or lCeraJa 

1537. SHRl T. BItSHBSR: Wilt tbe 
Mioister of WATER RESOURCES be 
pleasod to stato : 

(a> whether the Government· of Kerala 
bal approached tbe Ceotre for Coo,ldot •• 
(ion of settinl up miDi irrilatton proJoct. 10 
State; 

. (b) whether it is • fact tbat DOlotiatioDs 
for external help for implementing those. 
projec:ts are in band ; aod 

(c) it 80, tho dataiJ. tbereof 1 

1 HB MINISTER. OF WATBR 
RESOURCBS (SHRI B. SHANKARA­
NA.ND) : (a) and (b) Yea, Sir. 

(c) The proposal bu. beea P08fd to tbe 
European Economic Community for fiDan­
eial auistaDce. 

Repair .aDd Malntenanee of NaUoaal 
Highways Ourlng "86.87 

1'38. SHRI SYEO SHAHABUDDIN: 
SHRI VJRDHI CHANDPR JAIN: 

Will tbe Minilter of SURPACB 
TRANSPORT be pleased to state: 

(.> the estimated expenditure on repairs 
and maintenance of National Highway. 
during 198 6-87 ; 

(b) tbe major Dew works incJud'n, 
wideoiD' and 8lrenatbeDing of cai.linl 
National Hi.hways to be undertaken dudn. 
tbe current ),ear : 

(0) whether allY widelliDI and streD,. 
tbenintr work of the .eamtnt of National 
Highw.ay No. 31 Nortb and South or 
Ki8hao.anj in Bihar i& to be undertaken 
during the current year. and 

(d) if 10, tn. details tbereof 'I 

THE MINISTBR. OF STATE OF THB 
MINISTRY OP SURFACB TRANSPORT 
(SHRI RAISSH PILOT) : (a) R'. 100.00 
crore •• 

(b) A statemeDt II liven below. 

(c) and (d) The segment of National 
Hilbway No. 31 Nortb and South of 
Kisbanlanj in Biba; Is already doubl.Jlae 
and there is no proposal for widenm,l 
l.tr.DIChenln. of tbtl pOrtioD duriDI tbe 
eurr.o, y ..... 



Statemeat 

Sc/l'tnI·WIM ,xtract 0/ work, pro"d.d I" 1986.67 Annual Programme 

S. No. Item 

Road Works 

1. Construction of missing links 

2. Improvement to Jowarad. sections 

3. Widcoina to two lanos (without ItroDltbonjo·l) 

4. WjdeniDI and strcDathening sio&lc lane to tw:> lanos 

5. Strcnlthcning to weak t\\'o lane stretches 

6. R.econstrucfion/widening weak/narrow eu)vcrt8 

7. Providing byepasscs around congested towns 

8. Approaches to bridges 

9. Wid.niDI to four lanes 

10. Strenathenina weak major arterial routes 

It. Miscel1aneous items 

Tala) 

Brldg, Work' 

1. Missin, major bridges 

2. Replacement of ~ubmer8ible major bridges. dips. vented 
causoways with High level brid"es 

3. Reconstruction/widening of narrow/weak & da.m~gedJfmkaJor 
bridges includiol construction of bridles on ml§Stnl n s 
& byepaa.sea 

4. Minor bridae. 

S. Bridle on NatioD~l Hi.bways proposed fOr four.laniDI 

6. Road over" ander bridge. 

7. Bridle works aD strength.ning of arteri 11 routes 

I, Mhcellaneous items 

Total 

World Bank Projects (Road. & Bridies) . 

Orand total : 

Cost 

(R8. in crore,) 

19.00 

8.49 

24.35 

1S,26 

'2.28 

9,2' 

25.10 

9.4' 

17.76 

56.29 

48.01 ---
282,54 ---

20.42 

5.50 

57.76 

41.72 

0.80 

20.96 

1.'0 

0.73 --
14'.39 --
321.40 --
'56.01 ----
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SeedaR up COlDmDIIley Irrigation 
Centre. 

1539. DR. 1(.0. ADIYODI: wnl 
tbe Minister of W ATBR RESOURCES be 
pJeased to atate : 

(a) the State-wise number of Community 
Irrigation Centres beiog set up in the 
CouDtry and tbe allocation made for each 
State. 

(b) whether priority" will be given to 
Scheduled Caste/Scheduled Tribe areas; 
aod 

(c) if 10, tbe details thereof? 

THE MINI~TER OF WATER RE­
~OURCB~ (SHRT B. SHANK.ARANANO) : 
(a) to (c) Information is being collected 
and will bo laid on tbe TabJe of the 
Hou.e. 

Ame.elmont to Prevention of food 
.Adulteratlon Act, 1954 

1540. SHRI RAM"~HRAY PRASAD 
SINGH: WiJl the Minister of HBALTH 
AND FAMILY WBLFARE be pleased to 
state: 

Ca) wbother Government have decided 
to amend the Prevention of Food Adultera­
tion Act, 19'4 consideriDI lome irregulari. 
ties pointed out by tbe Hlah Courts and 
~upreme Court in the matter of food 
adulteration; aDd 

(b) if 80, the details in this relard and 
if not, the reasons ther efor ? 

T~B MINISTER OF STATS IN' THB 
DBPAR.TMBNT OF HEALTH IN THB 
MINISTRY OF HSALTH AND fAMILY 
WELfARB (KUMARI SARO} 
KHAPARDB) : <a) and (I)) The Govern­
ment baa initiated action to amend provi. 
lions or tbe ,PreventioD of Food Adultera­
lioD Act, 195 .. aD tbe basi. of Iu.,eatlou 
rCGeiv.d from ,arioUl qUlrter •• 

,Noa-PJ.,iDI or ladla. Natfoll. 
'" ABtbom at Seoul AsJad 

1'41. SIIltl BASUDBB ACHARIA : 
S HRI ANJL BASU : 
SHal SAIPUDDIN 'CHOW· ". 
DHARY: 

SHRI HANNAN MOLLAH : 

SHRI DINBSH OOSWAMJ : 

will tbe Minister of HUMAN as. 
sou ReS DBVELOPMBNT be pleaaed to 
.tate : j 

(8) whether Governmont are aware 
tbat in tbe Tenth Asiaa Games at Seoul 
Indian contingent marched while lome lonl 
other tbaD the National Anthem was bein. 
played; 

(b) whether it is a fact that our 
National Anthem was also not played at 
tbe time when Gold ldodals wore awarded 
to our Gold' M"da) winners; 

(c) whether any protest was lad,ed b, 
Government wHb tbo 0'"880i80r8; and 

Cd) if not. tho reason! therefor? 

THB MINISTBR OF STATE IN THB 
DEPARTMBNTS Of" YOUTH AFfAIRS 
AND SPORTS AND WOMBN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OP HUMAN RBSOURCB 
DEVELOPMBNT (SHRIMATI MARGA. 
RET ALVA) : (a) National Anthems are­
never played durinl tbe march past in 
Astan Games and accordingly our national 
anthem wa. also not played durins marcb 
past of the Indian contina,nt in tbe open iDI 
ceremony 01 X Allan Games. 

(b) to (d) OUf National Anthem .,81 
played at the time wheu Gold medal. WIN 
awarded' Co our aport.per.oul in accor­
dance with the rule.. Tbe queation 01 
lodain. any protest 'iD tb is tODoectioa, 
therefore, did Dot af ile. 

La" Prohlbltlnl Caplt.fI_ fee ID 
Medical eouep. 

154.2. SHal G. BHOOPA1HY: Will 
tbo Mlnlater of HEAL1H AND J "~lL\' 
WBLFAaB be ,".Met to atate : 



Ca) wheth.r t bere i. aa, prooos.1 to 
'.Glutato fI low prohlbttiDI c.·pitatloD rees 
ttl Medical CoIle •• in tbe country; and 

(b) If 10, wheD , 

THS MINISTBR. OF STATE IN THE 
DBPAaTMENT OP HEALTH IN THB 
MINISTRY Of HEALTH AND FAMILY 
WBLFARB (KUMARI SAROJ 
CHAPAB.DE) ; (8) and !b) The Govern­
IDtDt of Jndia bave under conliderat Ion 
Dec.lary ItllsJatille measures for replatiaa 
lee to be cbarted from the students of 
Medical Colleges and propole ~o briDe 
forward tbe requisite lerislation shortly. 

Crlterla for AppolDtmeDt of MetUeal 
Superintendent 

1543. SHRI RAM PYARBPANIKA : 
Will the Mini.ter of HEALTH AND 
PAMILY WELFARE be pleased to state: 

(a) tbe criteria on which administrlltors 
for hospital., like Medical Superintcndents, 
aIt appointed at presen~; 

(b) whether tbere is any .ystem of 
providin. traininl in medical administration 
to medical personnel befure they are 
a"pointed a8 administrators; aDd 

(c) if not. whether any luch traioin, 
.cheme 18 under contemplation? 

TIm MINI~TBR OF S'f A TB IN THB 
DBPARTMENT OP HBAL TH IN THB 
MINISTRY OF HBALTH AND FAMILY 
WELFARB (K.UMARI SAROJ 
KHAPARDB) : <a) The Central Health 
Service btl four lub-cadr.e8-Teachi~1 
SpeciaUlt, Non.Tecbiol Specialist, Public 
Healtb and General Duty. As per CBS 
Rules, 19 82. ofB~r. holding. POit fa 
'Specialist Grade I, of TeachlOI •. N~n. 
Teubiog aod Pub1ic Health sub-cadre wltb 
I jeers' reaul"r servIce in tbe respective 
_ado aDd Cblef Medical Offices in General 
Oat, Carda with 7 Years' re,ular serviet 
III tbe Grado are eliaible for appointment 
to tbe pMt8 of Medical Superintendents/ 
A4dIdODal Medical SUPCrlDtead'D~ •• 

· 1I'''"I111~' 1 , .. 

(b)·'and (c) Some of tbe CHS oftlcer1 do 
Icquiro administrative experience while 
b.,ldiol posts in tbe lower arade before 
tbey are :oromoted al Medical Superinten­
dent/Additional Medical Superintondent.' 
It is. however, proposed to impart in·.ervice 
tralnlo8 to Sen ior officer. b, wa, of Ihor t­
term training coune, observational tours 
and workshops in. the field of Administra. 
tioD. CHS officers 8.t Junior level are DOW 
being liven lucb training. 

Sport. ,tan'.r. I .. States 

1544. SHRI NITYANANDA 
MISHR.A : w.n the Minister of HUMAN 
RESOURCB DEVELOPMENT be pleased 
to atate : 

(a) the States which have not been abJe 
to come up to tho national Jevel of sport. 
in diff.rent lames both for team and 
individual event.; 

(b) whether a study baa been mad e in 
tbis r eaard ? 

(c) jf so, the findings thereof; and . 

Cd) the steps proposed to be taken to 
raise the 1 eve) of tbe Sports in all the. 
States' 

THB MINISTER. OF STATB IN THB 
DBPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMBN AND 
CHILD DBVELOPMENT IN THB 
MINISTRY OF HUMAN RB4:;OURCB 
DBVELOPMENT (SHRIMATI ·I\fAROA. 
RET ALVA) : (.a) and (b) No study bas 
been made reaardin. the States which have 
not been abl e to come up to the oat ional 
I eve' or sport, iD different aames both for 
team and individual events. 

(c) Does not ar ile-

(d) Goyernm~Dt are already implemoo­
tlnl .chern.. such 81 Gr~tlts to Stat. 
Sports CouDcil., National Sports Talent 
Searcb Scholar.bipa. AJ I Iudia Rural Sporta 
Tourta.onts. and National Sports Cbam­
pfon~bipi fot women which are aimed at 
belpina tb. Itat el. to rai. .tandard. or 
.pottl. 
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Stop. to .t up Sports Traialul 
Ceatre, for Trlbals fa Orilla 

1545.. SHRI NITY ANANDA 
MI~HRA :' WiJJ tbe Mini.ter of HUMAN 
RBSOURCB DEVELOPMBNr bo pleased 
to state: 

, (a) whether Union Gover~meot 
propose to set up some tralnina centres for 
sports In tbe tribal belts of Otilsa to ta p 
,oung talents who could be groomed fot 
Dational and international events in 
'uture: 

(b) what are the w:hemes DOW in opera­
tion for tnppiOI talents from rural areas 
with particular r.cference to Oris.a; 

(c) whether tb~ activities uDder tho 
acbeme arc being monitored 0101.:1y; and 

(d) if lOt wbat prospects doe. it bold to 
produce better sport. Calentl in tho country 
fa Dear future .7 

THB MINISTER OF STATB IN THB 
DBPARTMBNTS OF YOUTH AFFAIRS 
a SPORTS AND WOMBN & CHILD 
DBVELOPMENT IN THB MINISTRY OF 
HUMAN RBSOURCB DBVELOPMENT 
(SHRIMATI MARGAR.ET ALVA): (a) to 
Cd) WbU. tbere is . no scheme to set up 
tra.niol centres for sport. in the trihal belt 0' OrilSa as sucb. tho Sports Authority of 
India is implementing It 1;cheme for promo­
tion of Sports in Special Areas which 
inc:ludes tribal areas leneraJ)y. Tbe 
acheme of All India Rural Spor~8 Tourna­
ment. coverinl block, district and State 
levels aims specifically at prom..>tina sports 
In rural areas iocl udin. those in Orllsa. 

The two schemes mentioned above are 
operated and 8uperviled by the Sport. 
Authority or India aod Netaji Su~bas 
National Institute of Sports, Patl~la 
respectively and bold potential for spotting 
01 taJent amonl rural and tribal poople. 

Sub-ltandard Constradlol of Indira 
GaDdbi 'lDternatioaal Airport 

1546. SHRI NITYANANDA 
MISHR.A. : 
SHRI Y ASHW ANTRAO 
GADAKH PATIL : 
SHRI PllAKASH V. PATIL : 

Will tbe Minilt.~ of CIVIL AVIATION 
be 'pleased to .ta~: 

'1 , 

(a) wbether tbe CeQfral Bureau of 
Investi,attOn bat registered cales qaiost 
lome tormer top omelals ortbe Internadonal 
Airports Authority of India In cooaectioD 
with the aU eaed malpraeUcel In tbe CODI. 
tru<:tion 01 tbo Indira Gandhi International 
AirpOrt, Delhi; and 

(b) if so, the detail. tbereof aod tbe 
total amouDt or 10lses involved? 

THB MINISTER OF STATB OP THB 
MINISTRY OP CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) No, Sir. The 
Central Bureau of loveslilation bas not I' 
yet registered any case. 

(b) Queltion doe. not arist. 

BUYing and !JelUng of KidDe)" for 
We.t Asian buyer. 

154'. SaRI RAMASHRAY PRASAD 
SINOH: 

SHRI SIMON TIOGA : 

Will the Minister of HEALTH AND 
FAMILY WFLFARB be pJeased to atate : 

It 

(a) whether it i. a fact that traffickfnsc 
in live human organs has become a thrivinc 
business in tbe countc) and a few bospital. 
in Bombay are involved in kidney trade for 
West A.iao bu?ers; 

(b) whether attention of the Indian 
Medical Association bas been drawD to 
this by .ome Kuwaiti doctors; and . 

(0) if so. tbo details tbereof and reaction 
of Government thereto? 

THE MINISTER OF STATI! IN THB 
DEPARTMENT OF HBALTH IN THE 
MINISTRY OF' HEALTH AND FAMILY 
WELFARE (KUMAR.t SA~OJ KHAPAtt • 

. DB) : (a) and (b) At a couference 10 
Helsinki a Kuwaiti doctor prelented • 
paper in WhlCb be aIJeaed that kldae, 
transplants in lome Kuwaiti nationals bad 
beeD done in Bomba, from unrelated 
donors for bu.e monct817 cOD.ideratioD. The 
Government of Maharaahtr. have, bo~er, 
not sent any roport to this lifeot. 

(0) Do" Dot arise, 
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. Tete, .... 'acldty II c..p .......... 
. of Pa ..... · Train. 

" 1548. SHRlllAMASHltAY PRASAD 
SINGH : Will the Mioi.ter of RAILWAYS 
be plealed to atate : 

(a) wbetber Government are ~Dllde­
rinl to provide telel)booe facilit, tD eacb 
compartment of passeoler trains for tbe 
cODvenieuce of the palaeDlerl; 

(b) il.o, the detan. thereof, aDd 

(c) if Dot. the reasons therefor? 

1HB MINISTER OP STATB OF THe 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No 
Sir. 

(b) Doel not ari ••• 

(c) Pot lack of resources Ranway. bave 
nOt been In 8 posftion to pJan for mobile 
communication; Basic infrastructure of 
eaten.iv. communicatkn alona the Railway 
route ia 8 pre-requisite for such 'a 'acility. 

1. 

2. 

3. 

4. 

Name of tbe 
veslO) 

MV State of 
Andbra Pradebb 

MVa.vidal 

MV V'shva 
Anura. 

MV Vilbwa 
Sbatti 

Date on 
which 
amul.liDI 
detected 

4.4.85 

12.7.85 

31.7.85 
1.8.85 
2.8.85 

26.9.85 

Shlp •• r :.Shlp' .... C ... poraUoa 01 
JDcUa IDed lor Carryi... Coatrabud 

geodl 
. '" 

1J4'. SH.RJ RAMASHRAY PR.ASAD 
SINGH: 
SHRI MOOL CHAND OAGA I 

SHRI BALASAHEB VIKHB 
PATIL: 

Will the MINISTER OF SURFACB 
TRANSPORT bo ple.led to state: 

(.) whether any ships of ·Shippjn. 
Corporation of India have been fined b, 
CUltoms Authorities ror carryiD~ confraband 

. 100ds; and 

(b) jf '0, tbe details thereof aod bow 
tbe amount paid as fine bal bf'en adju.ted 
in Shipping Corporation of India accounts? 

THB MINISTER OF ~TATB OF THB 
MINISTRY OF SURfACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yel Sir. 

(b) Detail. of tbe caseti where fiDCI 

have alread, been impoled on S[I by tbe 
Customs autbor;ties from Mil n. b. 1985 are 
al fol Jows :-

Fines impoled 
by CUltoml 
Au thorit ies 

Rs. ~ 6000 on vessel and R,. 
8000 on Master. Appeal filed hy 

SCI. 
Pines of Rs. 1000/- ;mpos.d OD 

Mahter. 
Pine O(R9. 30000/­
Levied oft Mast er. 
Appeal filed. 
Fine of Egyptian P und .. 6711 
imposed on ves~el by the 
Customs Au I horitjea of ely"t 
Fines levied on the ship 8'(1d/or oD 
ship's Itall' fa' tbe course of thefr 
duties ,are recoverable from tbo 
Protection and Indemnity Club 
lubJect. to tbe deductible of US 
O.))ar. 25000 in anyone iDCidcmt 
and luch finel I8re reckoned ,. 
Ite.mer Ollpensea in the account. 
of tbe SCI. 
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Jacome from Pasteupr Tralle Between 
Sboraaur aDd MaD1810re 

1550. SHRI MULlAPPALLY RAMA· 
CHANDRAN : Will the Minister of 
RAIL WAYS be pleased to state : 

(8) whether any study bas beeD made 
to assess tbe income to Railways from 
passenger traffic between Shot'anur and 
MaogaJore in Palghat Division; and 

(b) jf so, tbe detaHs of annual income 
therefrom duriog the last three years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDI~) : (a) No, Sir. 

(b) Does Dot arise', 

Legal ProeeedJolll ARabl.t CoChlD 
Shipyard for Non-DeJlvery of Ship. 

wit hiD Stipulated Time 

1"1. SHRI MULLAPPALLY RAMA,. 
CHANDRAN: Will the Minister of 

SURFACB TRANSPORT be pleased to 
Itate ~ 

(a) whether any lapse on the part of 
Cocbin Shipyard has r fsulted "in nnn·delivery 
of ships to buyers within stipulated time: 

(b) if so, whether HDY of the buyerl 
have instituted legal proceedings against 
Cocb in Shipyard for compensation/breacb 
.)f contract ; 

(c) if so, the details thereof; 

(d) whether compared to other ship­
yards in the world, CocbiD Sbi pyard is tho 
slowest in sbip production ; 

(e) if 80, the reasons therefor: ard 

(f) tbe steps taken by Government to 
Improve th e effici ency of the unit ? 

THB MINISTER OF STATB OF THB 
MINISRTY Of SURFACB TILANSPORT 

(SHRI .. AlESH PILOT) : (a) to (0) No. 
The contractual dar~ of del"., of ship 
004 Is Sept. 1984. C()ntract provides .for 
grace period and delays on account at 
Force Majeure. CSt has claimed force 
majeure allowance tn respect of this .hlp. 
Owners have beeD given notice tbat Iblp 
will be ready for de) ivery OD 29·11·86. 
OWDer. have Dot accepted In fulJ CSL·, 
claim of force~majeure aod have al98l' 
notice of rescirdlDI contract. Shipyard bat 
contested tbe samo. 

(d) to (r) No precise data about tbe 
productivity norms of otber shipyards in tbe 
world are available: hence it is not feasible 
to make comparison of ship production in 
CSL with otb er foreign shipyards. 

However, to acb ieve bJgber production 
and productivity and to adopt improved 
method of production CSL· bas aJread, 
concluded a production consultancy 8,r .. 
ment with IHI Japan. 

CODstructJon or Railway Line. fa 
Andbra Pradesh 

1552~ SHRI V. TULSIRAM : Will the 
Minister of RAILWAYS be pleased to 
.tate : 

la) whether Govt'Tnmen~ have conduc­
ted varions ~ urveys dur ing the last tbree 
years in Andhra Prad e~h for laying broad 
and meter gauge lines in that Stato ; 

(b) If so, the det ails of surveys aDd 
areas covered; 

(c) the time by wbich ttae remalnlDI 
work j~ expected to be completed, if any; 
and 

(d) the railway linel gaug.-wisl pro­
posed to be laid in the States by tbe end 
of Seventh Plan Period? 

THE MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SRltr 
MADHAVI\AO SCINDJA) : (a) Ye .. Sir. 



(b) and Ce) Surveys havo been' comp1e­
ted tor Jayinl new lines in tolJowiOC 
area. :-

(I) Nandyal to Yerraluntla via 
Banganapalle, Nos~am aod Jam­
mtJ)amadugu (Len~th 126 kms.). , 

(if) Adilabad·Pimpalkutti via Talma­
dUIU and Gimma (Lenlth-2 J 
kms.). 

(jjj) Nizamab:ld.Rama,undam via Jag. 
tlal (Length 1 S5 kms.) 

(Iv) Nidubr.,tu .. N:zamapatn8n via 
Chando)e (Length 22 kms.) 

(v) Palea la In.~Katpadi In. via 
Chjtto,. (L enSth 63 kms.) 

(vi) NadilPdi Gudur/Kalabasti via 
Vinukonda, PodUe. Kanigiri and 
Rapur (L~ngtb-3S0 kms.> 

Survey. for follOWing flew lines are in 
prolress and expected to be completed in 
ISla7 ;-

s. No. S"",.y lor N6W Line 

(i) Krilbna-Vikarabad via Vutoku'r, 
Abban8gar. ' 

(Lenatb 140 kms.) 

(ii) MaoherJa to Raicbur via GadwaJ. 
(L ength 260 kmlJ 

(iii) Kakinada-Kotapalli via Rama-
chandrapuram. 

(Length 43 kml.) 

(iv) Parallel BO Jine from Guntaka. 
to Kuroool Town with conversion 
from MG in.o BO from Orona­
chalam to Ountur (470 kms,> via 
Oiddalur & Vinukon"a. 

(v) Parallel BO )joe from Kurnool 
Town to Secundcrabad (224 kms.) 
via Mahbubnagar and Podoor. 

(d) Following otlgoing Dew lines fully 
or partly in Andhca Pradesh will be pro­
Iroi'\ed in Seventh Five Year Plan accord­
ing to availability of resource;., fur New 
Lines :-

(1) Bibinagar-Nadikud, (8G) 110 k n,. cOlUmhsioaod. B1J.lnc~ 39 km.;. is also 
planned to be commissioned. 

(2) Motumari Jaggarapel (BG) 
will be comp: eted, 

(3) .A.dilabad Pimpalkutti (BG) 

(4) Tt!lapur·Patancheru (BG) 
(5) Rayadurg.Chitradurg (MG) 

Replar Supply of Measles vaccines 
to Rural Areas in Andhra Pradesh 

1553. SHkI V. TULSIR I\M : Will the 
Minister' of HEALTH AND FAMILY 
WBLfARB be pJeased to state: 

(a) wbelhel' measles vaccines are Dot 
,qulary 8uppUed in rural aroas in Andhra 
Pradesh. 

(b) tbe cdteria for .r(3UliDg lupplies 
to tbe rural and Ilrbao areas in Anabra 

'Pradeab al filod by tLto UQioa GoverD-
atat, 

() will be progressed 
() acr;ordiog to availability 
() of r osourcel. ' · 
() 

(c) the names of dlstricts in Andhra 
Pradesh which received fulL hi.tIC below 
balf and demaod IDld c: by AaJhra fl. adesh 
Government during tbe last three yeals: aDd 

(d) the step~ t.a.k~n by Guvernment to 
arrange prop regular supply of 
vacclnos ? 

THE MINISTBR OF ~TATB IN THB 
DEPARrMBNf OF IIBALTH IN THB 
MIN1S'fRY OF HtiALl'H AND FAMILY 
WBLPARB (KUMARl SAROJ KHA­
PA&DS) : '(a) and (b) Measles V",CCU1C it 



, ., 

lupplied on a relLJlar basil to tbe districts 
covered under th' Unlv.r .. ' ImmutifzaCioo 
Programme ~tarted io 1985·86. No di .. 
tinction 11a" been made in ,tbis r~ •• rcI bet­
ween rural and urban districts" ADdhra 
Pr.desb bas bcon recelviDI full allocadoD 
of Measles Vaccine al per tbe requirement 
of the t.rae' population of inflnte to be 
oo\pered in tbe districts under tbe Univenal 
ImmUDJZathlD Programme. fn additioD. 
lome quantity of the vaccine is also ,up­
plied to th_e State Government to meet it. 
requirement in tbe non·UIP areas. Tb. 
vaccint i8 supplied to the State Health 
Authorities and. tbey in turn make further 
allotment to the districts concerned. Howe­
vet, in the even t of an outbreak of Measles, 
tbe State Govt. can utilise the v"ccine 
available with them and tbe quantit, so 
utUised will be recouped by tbe Govern­
ment of India. later. 

(c) It (d) During 1985·86, the two 
districts i.e. Cuddapab and Anaotpur, 
c:overed under tbe Universal Immunization 
Programm., were supplied with Measles 
vaccine infull. Durin. the curroot Year, 3 
more districts Le. Nizamabad, Kurnool and 
Mahboobnagar, which bave been included 
in 'the pro,ramme, received a lupply or 
3.375 lakh doses against an allocation of 
S.98 lakhs doses. Tbe balance quantity 
will be supplied duriog the tbtrd and 
fourth Quarter of the year. Additional 
quantity of Meall es Vacciue will also be 
supplied as and when the import (throulh 
tbe UNICEF) position improves. 

Kerala Government Proposal 
Promote Sports and Gemes 

1554. DR. K.O. ADIYODI: Will the 
Minister of HUVLAN RESOURCB 
DEVELOPMENT be pleased to state: 

(a) whether Government have undor 
oootidetation any propQsal submitted by 
Kerala Government promotion of 
sporta and lames: .,. 

(b) if 80, tbe details thereof? 

THE MINISTeR OP STATE IN 
THB DBPARTMBNTS OP YOUTH 

. AFFAIKS AND SPORTS AND WOMAN 
AND CWLD DBVSLO'MlNT 

,,~, ',fI.>. ~ , ) 

IN THB MINISTRY OF HUMAN 
RBSOUaC6 OBVBLOPMBNT (SR&I· 
MATI MARGARBT ALVA); (.) Cettaia' 

, propolal. in outline r •• ardin. developmoat 
of sports infrastructure iD tb eState bave 
bOeD NCeived roceot 1,. Dot a n. of tbo 
dtl'eront proposall are awaited. 

(b) Tbe propos.11 in outline include 
OODltructioD of open stadia, indoor 'tadia, 
Iwill:'min. pools, synthetic atbletlc tncts, 
sports oomplexel, etc. 

Proposal lor Uaemplo)'llleDt 
Allowuee to India. Sea .. _ 

1555. SHRI SATYAGOPAL MlSR.A: 
Will tbo Minister of SURPACti TRANS­
PORT be pleased to state : 

4 

<a) whether tbere is any proposal 
under consideration of OovernmeDt 
to provide un tmployment allowance to 
our Seamen from SiJn-off to Sian-oD ; 

(b) if so, tbe details tbereof : and 

(c) if Dot, the reasons therefor 7 

THB MINISTER OF STATB OF THB 
MINISTRY OF SUkFACB TRANSPORT 
(SHRI RAIESH PILOT) : <a) to (c) This 
bas boeD discussed in detail at varioul 
meetings of shipowners aad seafarer. but 
no acceptable scheme has yet been 
fioalised. Shipowners hive expressed tbe;r 
inability to make fund, available in tbe 
prescnt .. atate of recession. 

Close Circuit Televl.IOD at Railway 
St_tJODI 

15'f;' Will the Minister or RAILWAYS 
be ple.sod to Itate : .. 

(a) whether close circuit television bal 
beeD Introduced at varioul important 
statioos of Indian RaiJwa)'s ; 

(b) wbetber these close circuit tel .. 
visions pia, T.V. Commercials; 

(0) wbetber Ooveromeat are aware 
tbat tbe. T.V. Commercials aJoDl.lib tho 
.quad of truodliDI tr.ins ,pia, bavoo OQ 
,bulJ rIU .. , •• Uo.: 
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(d) wbethe.r tb. purpole or tbe 'acility 
,or c",. 'cl,r6uU I,st.,.' ilf for matto, the 
railw., enquiry .rviCe .. til, available to 
the public; aDd 

(e) It 10, whether Government propole 
to take Itepa to .t~p lileolJe rilliol T.V. 
t~rminal8 I,t .ta~iODI , 

THE MINISTER. OF STATS OP THB 
t,UtQSTRY Of R.AILWAYS (SHRI 
~'A'DHAVR.AO SCINDIA) (a) Yet. Sir. 

1 

(b) Yes, Sir. 

(c) No, Sir. 

Cd) Yet, Sir. 

(e) There i. no proposal to discontinue 
tbe .,.tem. Instructions have bowo", 
been issued to reduce the sound level 
wherever it is found to b. excelsive. 

Coa,tructlon 01 B.G. Ranway Line 
Touching all Distrid Head Quart~rs 

" In A.am 

1557. SHRf BHADRBSHWAR TANTI : 
Will tbe Minister of RAILWAYS be 
pl~a8ed to state: 

(e) wbether Union Government bave 
decided to construct tbe proposed Broad 
Gaus, rail way liDO touching all n"e dis­
trict beadqua1"ters In upper ASlam ; 

(b) whether tbe lurvty in tbis r.lpect 
ba' beeD completed; and 

(c) .if so, tbe details tb~r~o.f ? 

THB MINISTER OP STATB OF THE 
~INIST&Y OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c) A 
lurvoy for con.itructioD of a Broad Gaule 
railway IiDe Irom Guwabati to Dibrugarb 
cOIlDeotiol Nav,aon. Jorbet and Sibsalar hal 
beoa COOdpClcd. The Iqtb of tho propOied 
Jille alODlwatb caton,loo to Tin,uti. is 464 
&lQ8 aDd il I)timated to COlt .Ra. 342 
Qrqros. AQotber .orvey. for cODV.ratoD of 
tbe eai.tin. MG line fro~ Gu •• batf to 
Dibrullrb IDto 80 bu'allo been ooaducted. 

The leDlth of tbl. line is 545 km.. and is 
•• tim'ted 'ft) cost'RI 327 crOft.. A 6aal 
deciltOD 'f.gardin. exten,ion of DO line 
beyood Guwahati will be taken ,alter 
examination of tbe Survey Reports. 

Caa. or Cancer -and Ban oa 
A'yert_ment of Tobaeeo Products 

1558. DR. CHINTA MOHAN: 

DR. O. VIJ AY A RI\MA RAO : 

Will the Mioister of HBAL TH AND 
. FAMILY WELFARB be pleased (0 Itate : 

<a> whether recent researcb .bowl tbat 
Tobacco specific nitrofsamines and Dot 
nicotine is the real cause of cancer; 

Cb) whether it is a fact tbat TSNAS 
content in tobacco leaves increase. 
hundred-fold with CUring and processIng 
carried out in tho case of chewioa tobacco 
and tbus increasing chances of oral caocer 
among tobacco cbewers ; aod 

(c) whetber Government propose to 
ban all advertisoments on tobacco products 
direct aDd indirect? 

THB MINISrER OF STATE IN THB 
DEPARTMENT OF HBALTH, IN THB 
MINISTRY OF HEALTH AND PAMILl' 
WELFARE (KUMARI SORAJ KHAP. 
ARDE) : (a) Aecordiol to scientific infor. 
mation available Nicotine" whicb per Ie is 
Dot a cancer produciDg agent chanlea Into 
tobacco specific n it rOlam i.n es (TSNAS) 
which arc carcinolenic in the courlO of 
prac:es8idl aad burning of tobacco. 

(b) Suodryiog aDd procOlsfn. of tbe 
tobacoo has been ShOWD to be associated 
with aD increase in tb. TSNAS conteot. Tbo 
inere.l. is not CODstant but depends UPOD 
tbe typo of tobacco, tbe season and tbe 
soU in which it is arown, aDd the quantity 
of (ertUiset. uled. 

(c) Government is actively coDlideriol 
comprebensive proaremmo .,aiole 

tobaoco .... in the COUDtl')'. 
j, " 
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Hlah Level Committee to Arbitrate 
River Water Dt.pates 

15'9. SHRIO. BHOOPATHY : Will 
the Minister of WATER RESOURCBS 
be plca~ed to state: 

(8) whether there is any proposal to 
establilh a Hip Level Committee to 
arbitrate th e disputes with regard to river 
waters; and 

(b) if so, tho details tbereof ? 

THB MINI9TER OF WATBR 
RESOURCES (SHRI B. SHANKA.RA· 
NAND): (a) There is '10 such proposal. 

(b) Doe. Dot arise. 

Sec lion 

I. ViJayawada.Makudi as part of 
Vijayawada-Balbar.bah Sectoln 

2. Kazipet-Sana tnllar 

3. Mulanur.Guduputii as part of 
JolarpeUai.Beogalore Section. 

4. Krishna Cl10a I·Guntor· T e Da 1 i 
Section .. 

World Baak LoaD fer new irrigation 
Projects 

1561. SHRI O. BHOOPATHY: Will 
the Ministet of WATBR RBSOURCES 

be p l.scd to ata t e : 

(a) tbe total amount secured a. Joan 
fJ om the World Bank for 8DaDeiDa DCW 

irrilatioD proJoct, I~ tbe count.., ; aDd 

~ " ' " 

Written ... _, t •• 

£lec:trlleado. of Railway Roate. f. 
ADd.,. Prade ... 

156(,. SHIt, G., BHOOPATHY : Will 
tbe Minlstor of R.AILWAYS b,e plorsed to 
state tbe' Railway routes earmarked fo,.. 
electrtftcation in ADdhra Pradosh tbe 
expenSe' to be Incurred and the e9'ptcted 
date or camp) etloD ? 

THB MINISTBR OP STATE OF THB 
MINISTRY OF RAILWAYS (SHkl 
MADHA VRAO SCINDIA) : 

The follo"iDs SOCtiODS in ADdhra 
Pradesh bave been approved tor electri­
fioation :-

EI tlmat.d CO" 

(Rup.t8 III 
erorel 

109.43 

47.63 

5.00 

9.10 

Expected dale 
0/ Compl.tloll 

15)88·89 

Work approved to be 
oompleted in VIII PlaD. 

-do-

. 
15)89-90 

(b> tbe details of amount apeat OD olcb 
project? 

THB MINISTER OF WATER RSSa. 
,URCBS (SHRI B. SHANKARANAND): 
(8) Total amount of LoaD offered bl tbl 
World Bluk for fiD1l0Cioi Dew irriptioa 
projects preseoUy under implemcDtlUoo 
amount to US • 2633 million. 

(b) A StatemeDt i8 ,IveD below. 
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Need or leop '" .. Blect ... ttea . 
Da., .... 

1512. BHal B.O. OHOLAP : Will tbe 
MiDilter of RAILWAYS be pleased to 
atat. : 

(., whether It i. a 'act that Div. Vasal 
plllan,er trame is 'beld up tor waDt of 
loop-UncI OD two etatioos end electrified 
doable line; 

(b) if 80, tbe e.timattd cost of tbe 
laellitiel which are required for palaeoler 
service, aDd by wh.ch time tbe same are 
IikeJy fo be provided; 

(c) whether it i •• fact that pallenger ' 
service can be started immediately jf loop­
line. and diesel engines are provided there; 
aDd 

(d) if 10, by whicb time the same wlJl 
be done? 

THE MINISTER OF STATB OF THB 
MINISTRY OF RA'L~JlAYS (SHRI MA­
DHA VltAO SCINDIA): (a> The route 
between Diva and Valai Road il open 
ooly (or goods traffic. and infrastructUll 
facUities bave Dot becD provided for 
runniDI of paSlCOi.r traiol. 

(b) At the preleDt da, cost, works 
requhed for up,radiog the section for 
pass engef services are expected to COlt 
approximately Rs. S.5 Clore. in tho first 

,-, 

WillI., A"~w,n J"~4 

pbase. la. ,:'cw of acute scarcity 01 
reSOUletl, 80 1,ikeJy date for th~ lint to 
be read, for pls.eOler tralDS can be aivla 
at this 1' •• 1 .1 the work is Dot apProvt.d 
~y~ . 

(c) No, Sir. The r.out e ia OD I. 
electrified territory. 

,(d) Does Dot arile. 

Reward for Beat Performance fa 
Family Plaaaina 

1.563. SHRI LAKSHMAN MALLICK: 
Wil. tbe MiDiater of HEALTH AND 
FAMILY. WELFARE be pleased to Itate : 

(a) whother it is a fact tbat reccntlJ 
UDion Government awarded pr:zel to 
certain States OD the best pepformance in 
family plaDolnl during IP84-85 ; and 

(b) if 10, tbe aames of lucb Stat.s 
aloDlwith amount of prizes awarded. 
catolory-wile ? 

THB MINISTBR OF STATE 11\J THB 
DBPARTMBNT OF HEALTH IN THB 
MINISTR.Y OF HBALTH AND FAMILY 
WBLFARE (KUMARI SAROJ KHAPA. 
ROE) : (a) Yel, Sir. 

(b) A statement giving the names 01 
award winning States/UTI aJongwJtb the 
amount of award is given bclow. 

Statement 

St4,.mlnl Showing 'hI Name, of kNard WI"nlng Slatel/VTs. 
dloll,wilh 1M Amount of dwa,.d • 

GROUP 

'A' 

'8' 

Punjab 
~ar,an. 

Tamil Nadu 
Karnataka 

ST ATBS/UTs. 

1st Prize 
2nd Prize 

... 

PRJZE MONEY 

Ra. 2.5 crore. 
Rs. 1.0 crore 

lit Prize Rs. '.' ero, .. 
2nd Prize R'iII 1 0 i'J. •. crore 

'et A.am 1st Prize RI. 2.S crores 
(No. otber State qualified for award in this Group aad, therefore, no Seeo~d Prize 

WI. awarded). 
'D' MIDipur 

's' A. it N. IdlDdl -
Total :-

(fa JfOu,. .p' • ·st thfr ... OD11·oae "", in each "oup) • 
• 

RI. 0.5 crore 
Rs •. 0.25 ero!, 

Rs, 10.25 croros 
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\lit of Ethyleae OsWe f. SteIIU.· 
tlen of MedIcal Pr04aetJ 

15tS4. SHRI LAKSHMA N MALLICK. : 
Will tbe . Minister of HEALTH AND 
PAMILY WELFARE be pleased to .tate : 

.. . 
(a) wbether Government I attention 

bal been drawn tf) the news item appeariol 
in the 'Pre e Prell' Journal' de t td 2'th 
September, 1986 saying tbat Ethylene 
Oxide widely \I.ed for steriHsatioD of 
medical product. in the couotry can prove 
to be a major health hazard: 

(I) if 10, whether an, study has been 
conducted in tbls regard; and 

(c) if 10. tbe details tbercof? 

THB.MINISTER OF S1·ATB IN THB 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA· 
RDE) : (a) Yes, Sir. 

(b) and (c) Government are Dot aware 
whether anv fltudf el relatina to hazarda of 
Bthylene Oxide sterilisation bave been 
carried out in India. 

Langoage policy for slgD .. boards and 
name-pl.tes at Railway Statlo.1 

1565. SHRI SYED SHAHABUDDIN : 
Will tbe Minister of RAILWAYS be 
pleased to stat e ; 

(a) the poUCy regarding the selection 
or lanaUB g.s for railway signboards 00 

platforms is well as name "I at es at railway 
• tatioo, : 

(b) the names of major junctions, with 
the namel of districts where Urdu ba, 
also bien used for those purposes, raJl"a,. 
wl.e; and 

(c) tbe print order for tbe RaUway 
tlm.tables of the various Railways in Urdu 
from 1st April. 1986 ? 

'THIMINISTBR. 01' STAT! OP THI 
MINISTIlY OF RAILWAYS (SHII 
MADHAVRAO SCINDIA): (a) All Dam .. 
boards, sian-boards, notice. etc. il non", 
Hindi .pc.kiDS ,sroas arc required to be 
displayed in threo lanluaaes witb roalooal 
)811'UIIO OD top followed by Hindi aad 
BOIJisb, wbereas in Hindi lpeakial areal, 
these 'boards are required to be dj'P1a,1d 
in t"o laoauaae' with Hindi Oft top 
followed by Bnglisb. However, jn addltioo 
to above. usc of Urdu baa alao beeD 
permitted io statioD name-boar4s in such 01 
tbe states where it bas been accorded tbe 
official statuI of second 1anauaae or lD 
sucb relions where Urdu splatiol peoplo 
are in largo Dumbers. 

(b) and (c) InformatioD is be'D, 00110. 
ted and will be pJaced 00 tbe table of tbo 
HOUle. 

Puacfu.Utr Rate of Trala. 

1566. SHat SyeO SHAHABUDOIN : 
Will the Minister of RAILWAYS be 
pI eased to state : 

(a) tbe formula for workln, out tbe 
punctuality rate of train. ; 

(b) tbe punctuality rate of Superfast, 
BIPrele and Mail trafn., .epa rat eJ" 
railway-wile durina each Quart.r 01 1985 i 
and 

(c) whether any system of incentive. 
and rewards has been institutod for 
improving tbe punctuality rate? 

THB MIN1S'IER OF STATB OF THB 
MINISTRY OP RAILWAYS (SHU 
MADHAVRAO SCINDIA): Ca) Percenta •• 
of tbe Dumber of trains .trivlD, ri.bt tim • 
at destination to tbe total number ·of trlial 
run Is the formula for caJcul.tlal the 
punctuality 01 a1l t,.'ns run 00 lodfaa 
Railway •• 

(b) Punctuality peroeDtslo of Maill 
.Express trainl (includill, Sup~r' •• t traiot) 
Dot )OSin, time on df6erent loaal Railwa" 
durjn. 'be ,ear 198', quarter wile. 1, ,,,.D 
below ;-- . 
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R.allway Punctualk, ,peroonta.e ~uriDl quarter 

JAN-MAil. APR·JUNB JULY·SSP OCT·DEC 
85 8S 85 85 

_ .. _,... -_. - --~ 

BROAD.GAUGE 

Centra) 85.0 81.7 87.1 89.3 

Sastern 79.9 72.8 78.6 82.3 

Northern 94.5 94.0 94.5 93.4 

Northeastern '7.8 8'.2 PO.l 9J.1 

Northeast Prontier 92.1 55.7 51.5 64.0 

Southern 95.6 93.0 . 96.5 93.5 

Soutb Central P2.2 89.0 94.6 94.2 

South Sa It ern 93.3 89.9 '0.3 '2.4 

Western 91.4 89.0 88.9 '1.5 

MET~B GAUGB 

Northero 97.0 

Northea stern 91.1 

Northeast FroLtier 85.9 

Southern 95,8 

South Central 9S.5 

Western 95.4 

(c) Yes, Sir. 

Exploitation of GrolJnd Wate r fn 
Ker_faka 

1567. SHRI H.N. NANJE GOWDA: 

SHRI G.S. BASAVARAJlJ t 

Will the Minister of WATPR R£lSOU. 
RCes be pleased to state: 

(8) whether scientific !;tudies h~ve 
revealed that Karnataka hOA around 20 
hths bectometres of ground water reserves 
wbich cou1d be harnessed to bring in 80 

additional 40 lakb hlctares under 
irrilition : 

(b) whether the studies were condu~ted 
." tbe National Remote "SensiDg Alency 
OD tbe balh6 of tbe, data provided b, tbe 
.... t.l. lat,tlit e ; 

'5.4 96.2 95.8 

89.2 87.7 89.9 

77.5 84.7 82.1 

94.7 Sl7.2. 97.5 

91.1 1)5.S 97.2 

90.6 91.4 95.4 

Cc) whetber Karnataka Governmont 
bad exploited only one-fifteenth of itl 
around water potentia I ; aDd 

(d) . if so, the at eps taken by K.srnataka 
State and whether the Centre baR 8areed 
to bell' and aSI;st the State Government 
for tbe utilisation of the ground waler ? 

THE MINISTER OF WATER RESOU. 
RCES (SHRI B. SHANKARANAND): (a) 
Aq per pres.ot estimates, utiiisabJe ground 
water resource for irrigation j'; tbe 
Karnataka State i, of the order of 13 lath 
hectare meters which could be developed 
to create an irrigation potential of 12 )akb 
bl ctarel. Tbese estimates ar. under 
revision. 

(b) Y 08, Sit • 
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(c) Tbe level of exploitation or ,round 
water re10Ul'Ce is e'timatetJ a. about J5%. 

(d) During tbe VII Plan period an 
trriaatioD pOtential of 70,000 hectares I. 
propo"ied to be cceated from'lroD,nd water. 
The Contral Grouod Water Board plans to 
complete hydrogeological surve,. of tbe 
ontire Stato and construct about 400 
additional .xplorator, boreholos. The 
Ministry of Water Res.ources is al80 
operating a CentrallY Sponsored Scheme 
ul1der wh,itb matchtng grants are provided 
for the purchase or equipment by tbe State 
Grouod Water Departments. 

Scholarships by Yagoslana to Indian 
Nationals 

1568. SHRI BHARAT KUMAR 
ODEDRA : Will tbe Minister of HUMAN 
RESOURCB DEVELOPMENT be pleased 
to state : 

(a) whether Yugoslavia bas offered 
recently som,e scholar&hips to Indian 
Nationals for tbe yoar 1986·87 ; and 

(b) if so, the details thereot ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P.V. NARASIMHA 
R.AO) : (a) Yes, Sir. 

(b) Scholarsbips have been offered for 
PObt·gI adua te stud,es or short-term 
Ipeciali!-.&tJon in technical science. socia I 
science, technology, forestry or economy. 
While tbe duration of each scbol~rship 
"aries between six to nine months, total 
duration of tbe schoJanbipa oftered i. 40 
months. 

Declslolls taken at CODrereDce of 
Health MiDI.tera Re Medical servlee. 

Ia Rural Are. 

1569. SHRI BHARAT KUMAR. 
ODEDR At: Will tbe minister of HBALTH 
AND FAMILY WELFARE be pJeased '0 
Itat. : 

(., whether a ConfereDCo or Healtb 
Mloisterl aDd Seer otar Ie. wa:. b elet 
receotl,ln Ne. Delhi: 

(b) ,if 10. tbe measures takeD ~ to' 
improve and provide medical ,.rvfeel to tb. 
rural a'rea. of tbe CouDtl'7 ; 

(c) whetl\er some deci.ionl iD re,ard to 
imprOving tbe servioe conditions or doctor. 
were allo tak en : aDd 

(d) If so, tbe detail. of tbe decittiou. 
taken at this CoDfenoce , 

THB MINISTER OF STATB IN THB 
DEPARTMENT OF HEALTH IN THB 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ KHAPA. 
RDB) : (a) Yes, Sir. 

(b) To provide adequate medical 
facilities in rural areas of tbe country by 
2000 A.D .• it is proposed :-

(i) to provide one HeaUh Goide for 
every .Ulage and at Je.lt ono 
trained Dai in every village; 

(in to provide a sub·ctotre and on. 
male and female multi-purpose 
bealtb worker for every 5000 
ruraJ population in general and 
for every 3000 populatjoo in 
tribal and billy areas; 

(iii) to open Dew PHCa so as to 
ultimately bave one Primary 
Health Centre for: ever)' 30,000 
rural popUlation in Senecal aDd 
tor every 20 ;000 population in 
tribal and billy areas; 

(iv) to provide facilities for treatment 
in basio speeia IIlios at uPlraded 
Primary Healtb Centros/Community 
Health Contres. to b. estabUabed 
in a oba.cd maDDer, 10 that 
ultimately there is ODe upgraded 
PRe/CHC for over, ODe lakh rural 
pO~.fion. 

Tho taraeta under the Icheme of 
TrainiQ, of Dai., Health Guides. ,~.tabli-
Ihmeat of 8ub-ceDtr ea aDd ,Primao He~ltb 



c •• reI ar. 'Pt'opoled to ,be Ic'hieved rullv 
i.e. 10'0% by ·tb. end of Se+entb Plan. 
The establt.bmen t of COmmon it, Health 
cntrcs/Uparadation of PHe. will, 
bow"", b. achi'eyed SO % by 1990. 

,(c) and Cd) 10 order to attraet doctors 
to fural areas. the Conference recommen­
eled tbat attractive inceDtive' lucb al rural 
allowance. hou.. reat allowance. free 
qUlrtors aDd other ameoltiel be provided. 

Reaervation in pOltaraduate admission· 
may be provided for the In-service candida­
tes who have put in .tipuhlt cd fural 
Ic"ice. 

Medical ae •• rrh tn Various Diseases 

15'0. SHRI MOOL CHAND DAGA: 
WilJ the Mini,ter of HE~LTH AND 
FAMILY WELFARE be pJeas-d to atat. : 

(a) .n which dilelso1 medical researcb 
bas been conducted 80 rar alongwith names 
of the ccntres ; 

(bl bow many of tbe scientific papers 
publisbed found 'a place in the Scientific 
journals abroad during tbe last two years ; 
aDd 

(c) tbe expenditure incurred annually 
on import of medical journal's from abroad 
for hospitals and research ctnlres and on 
country'. own pubiications in tbi, respect. 

THE MJNISTER OF STATE IN THE 
DEPARTMENT OF HBALTH IN THB 
MINISTRY OF HEALTH AND fAMILY 
WBLPAR E (KU MAR I SAROJ KHAPA R DE): 
(8) Although research in some rorm or tbe 
other is being carried out in all discases' 
dlloiplines, tho ICMR in tbe recent past 
bas identitled certain priority areas of 
research in coolonance with abe National 
Health PoHcy and the new 20 poiDt 
p'olramme of tbe Prime Minister. The 
'priority areas of rosoarob are tbo 

, 'followina ~or.-

,(1) ·Communicable di.!!.8S Uke 
1ubcrcul0l11, . LoprOI,.. Malaria, 

~ 

Pi'a,'alil, Cholera aDd . other 
Boteric D'.186e1, Viral Di~e8'" 
etc. A. part bf tbil, Vector 
CODtrol is also beiDI studied. 

,(2) CODtractption. and dis til 01 
pertainfal to Reproduction. 

(3) Nutritional dis*order,; 

(4) Non.CommuDi~able Disease. lucb 
a. Cardfc-VascuJar Dilea.a, 
("ancer, Mental Dis'orders, By. 
Disorders. Metabolic dilordera. 

. (5) EnvironmtmtaJ Htaltb : 

(6) Basic Research; 

The Council has established Permanent 
Institutes to carry out researcb In minion­
o!'ionted areas Jo most of the priority 
artas. 10 addition tbe Council bas 
establisbed Reaional Medical Researcb 
Centres, in differ,en' aeo,raphical arcas to 
carry out researcb io health" problems 
unique to the regions. 

Apart from the intra-mural researtb 
rcrerred to above, the ICMR is· also 
lupportiol extra-mural resoarcb in no,,­
ICMR Institutes (Medical Colleae., 
Universities etc.) throulb ad·hoc research 
schemes and fellowsbips. Further major 
prOirammcs have been undertaken on 
lpecific 8ubjects throulh Centrea 01 
AdvdDced Restarcb located in Non-leMa 
Institutes and also throurh National 
Multi.centric Collabotativc studies 
fo muJated by the Task Forces PCOIrammOl. 
Tbis exercise also iovolves priority areas 81 
indicated above. 

(b) The Dumber or scientffic papers 
published by Indian au thora in foreilD 
Journals based 00 leMa. funded research 
is liven below for tbe years 1982·83 and 
1983-84 tespectivdy :-

Ycar 

1982·83 

IJ89·84 

Total 

1 04/1J 8 

109/IJ4 

Percentale 

47.7% 

"-1'% 
1,be 8pr., for 1984-85 al wen al fot 

1",5-" ar. belal co1!ootCd. 



(c) Aa there II DO ban on ',' Import of 
medical jour·oala from' abroad, diff.reot 
,lnatitutioDl and 'be State. import tbe 
medieal Journals on their own. No 
monitprinl .,.tem exists for obtainiDI 
Information In this rOlard. How •• er. tbe 
information availabJe with tbe Minlstr, of 
Health in reaard to CLTRI, CbiDlleplttli 
aDd NatioDal Medical Library i. liven 
below:-

Expmdit"r. Incurred lor (I. RI.) 

PorellD Journals Indian Journals 

1985.86 198.6.87 1985·86 1986·87 

CLTRI 

44890.32 51973.70 853.35 

NML Rs. 30.16. Rs.20,oool-
27'.00/- per annum 
per aonum 

fl'orelgo Stac1eats aDd their Test. for 
AIds 

1571. SHllI MOHANBHAI PATBL: 
Will the Minister of HBALTH ANi) 
FAMILY WELFAR.B be pleased to state: 

(a) wbether Oovernment have carried 
out AIDS Virus test. for all foretgn 
It ud enta in India • 

(b) tbo total Dumber of sucb students 
In tbe country at preseot and tbeir number 
State-wise; 

(c) tbe Dumber of studentlJ wbo •• re 
dotected witb AIDS .• aDd 

(d) the steps taken to eOlure tbat tbis 
dreaded virus do!s Dot spread amonlst tbe 
Iodian sludents wbo frequentl, mix up with 
tboir foreian counterparts? 

THB MINISTER Of STATB IN THE 
DEPAR.TMENT OF HBALTH . IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFAR.E (KUMARI SAROJ KHAPA. 
aDS) : (a) No. Sir. 

~b) to (d) Instructions were issued 
ver, receDtly that all new (orelan students 
enrolllDl for vartous courses duriDI tbe 
curr eDt academic ,ear mould underlo a 
b"aUb obeok-ap. iDGlucIlD,. tell BlV 

aa·tlbody teat in.. This prOlrllllme haa 
Jutt beeD laititaed. So far. . out of tho 
Itudeata lOr'cDed Done have beeD found to 
bave AIDS disease: However, AIDS 
iDfectioD ba. been detected in one CAse. 

o AIDS virus doe. Dot Ipread tbroUlh 
casua 1 locittl contact amon. toile .. 
students. Global studies undertakeo 10 
far iddicate that homo or hetero-aelQal 
prom ilcuity. especially aDal intercourse arid .. 
ahared uolteriJised s,riale use by intrave. 
nous druB addicts 81 two major faotor. 
aasociated with spread of AIDS. The 
bealth educational activities alreadJ 
uodertaken arc expected to educate tbo 
coile,. students apart from other., to 
avoid the pitfalls indicated above. 

BUDd Persons and Dotaatfoa 01 Eye.j 
to Eye BaH 

1572. SHRIMATI PRABHAWATI 
GUPTA : Will tbe Minister of HBALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) the number of blind per.ODS in the 
country. State-wise ; 

(b) the number of people who donated 
tbeir e,. to tbe Bye Bank till date" 
State-wise; and 

(c) the Dumber of persons 9fho lot new 
life after settinl eyes durin8 the lalt tbree 
years? 

THE MINISTER OF STATD IN THB 
DBPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMAR" SARO) KHAPA. 
aOB> : (a) Aocording to the Survey 
carried out by l.e.M.R. in 1971-73, there 
are 9 mi!lioo bliud in India. State-Wise 
Saure for the blind as per subsequent 
lurv., catried out by the Nadonal Sample 
Surve, OrlanisatioD in 1986 i. aiven io 
atatement-I. 

(b) 2617 perSODS ba\-e donated. thlir 
eyea durin. 198' aDd I 962 perSODS bave 
dooated their ey. durin.. 1:986 (upto 
AUlult, 1 ~86) al per available '.pora. 
State-wile figurea are liven in .tatemODt-Il. 

(c) This .nformatioa il Dot· moaiCorlCl 
UDder tb •. Ptoar.DUDe at pre.,at. 
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.. ·te ..... lt 

-
.d.;.....ST~22' .,. dona'" by S.,.. dOMltId tf) 

l'.r80'" durl", ",'011' during 
1915. 19 II 6 (1Ip10 AU, II 1916) 

--. 
(I) (2) (3) 

I. Andbra Pradesh 173 64 

2. A .. am 1 

3. Blbar 208 139 

4. Oujarat 40 144 

S. Raryana 

cs. Himacbal Pradesb 

7. I .. " K. 

I. lCarnataka 15 96 

~. Kerala 122 111 

10. Madhya Pradesh 330 98 

11. Mabarasbtra 705 SSO 

12. Man'pur 

13. Meabata,a 

14. Naaaland 

15. Orilsa 119 J2 

16. Punjab -
17. Rajastban lOS 95 

18. SikkJm 

19. Tamil Nadu 40 39 

20. Tripara 

21. Uttar Pradesh 330 408 

22. Welt BoDlal 106 24 

Total CA) 2354 1780 

B.-U.Ts. wi'" ull4ll1111,.. 

1. Arunachal Prade.b 

001, Daman a Diu 
"":,' 

2. -
3. Mlzoram ...... -
4. Pondicberry - -

To'.' (8) -
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(1) 

-_.,--... ~ -_ .. ....~ .... - ' ........ _.._._- ........ "'--"'-~"" 

f. 

2. 
3. 

•• 
5. 

C.-U. r,. ""'howl IAgI8ltltur~ 

A. & N. Islands 

Cbandigarh 

Oadra &; Nagar Haveli 

Delbi 

Lctkshadwoep 

Total (c) 

Grand Tota I :-

Shorfage of Aatl·Rabfes drugs and 
Deatlts due to RaWes 

1573. SHRIMA1'J PHABHAWATJ 
GUPTA: Wl,l the- Minht('r of HEALTH 
AND fAMILY WELFARE be pleafled' to 
state: 

(a) whetber it is a fact tbat there is a 
ahortage of. at~ti .. rabies druas in tbe 
country; 

(b) the number of people died due to 
this during the Jalt tbree yaars; and 

(c) the ItepCi taken by OOVArnm('nt for 
availability of these drug~ ? 

THE MINI~TBR OF STATE IN THB 
DEPARTMENT OP Hr~ALTH IN THE 
MINISTRY OF HEALTH A~D FAMILY 
WBLFARE (KUMARI SAROJ KHAPAR· 
DE) : (a) Some States ha\e at dIfferent 
polnt~ of time reported temporary shortage 
of antJ-rables vaccines and antj·rabies 
serum. 

(b) Tbe Dumber of reported doatbs due 
to rabies in India during tbe year6 1983. 
1984 and 1985 is 663, 722 and .87 
respectively. 

(c) The vaccine manufacturlog units in 
tbe country have boen alked to augment 
tbe ir production. . 

(2) (3) 

28 2$ 

-
2'5 

._.. 

263 . 

2617 

157 

182 

1962 

Booki Publlsbed by Natioaal Book 
Trust 

1574. DR. A K. PATEL: Will the 
Mini~ter of HUMAN RESOURCE DSVE­
LOPMENT be pleased to state: 

(a) the value of books publisod b) tho 
National Book Trust during the la.t three 
years; 

(b) the yalue of tbe booi. in .tock 
witb the Trust at present; and 

(c) the Iota I profit and 10SI of tbe 
Trust during the last th' eo years? 

1HB MINISTER OF HUMAN RB· 
SOURCE DEVELOPMbNT AND 
MINISTER. OF HBALTH AND FAMILY 
WELFARB (SHR[ P.V~. NARASIMHA 
RAO) : (a) The value of books published 
by tbe Trust durioa the Jast three ,ears il 
al uoder : 

Aprl11913-MQrch IIU 

Rs. 30.28 lakh, 

April 1984-l4arch INS 

al. 44.15 !akha 

.4.,,11198'-March l_ 

as. 42.04 lakbl 
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(b) Tt.l value (arots> of book. 1),101 
with Trust'. stock as on 31.3.86 II 1.1. 110 
lath •• 

(0) Tbe Trust is a Don-commercial 
OI'I&OI •• tloD not wotkln, OD profit aod loIS 
balil. poaltion of Income and Expenditure 
aocoDot of tbe Trust duriag the last three 
8aue,;.) ,ear. i. as uDder: 

1 '.3-84 Exce8' of Income over np~lUlltu,. 

Rs. 16,45,040.02 

l' 84 .. 85 Excu, 01 expenditure over in,com6 

Rlt. 11,55,276.91 

1985.86 Excess 01 income over _xp_dllurl 

Rs. 31,10,037.15 

US $ 52.00 

OM 1,821.60 

Trains Caneelled In GuJarat dur'ng 
Rainy Season 

1575. SHRI AMARSJNH 
RATHAWA Will the Minister of 
RAILWAYS be pleased to state: 

(al whether many train services had 
boen C80celled in Western Railway durins 
tbe last rainy season; 

(b) if 80, tbe number of train! cancelled 
in Gujarat' durio. 1986; 

'(g) I-be reasons for cancellation of 
tninl in rahy SCason every year in W09tern 
a.aUw-lY and particularly in Oujarat; 
and 

(d) the stepg heing taken to avoid sucb 
cancellation In future? 

THB MINISTBR OF STATE OF THE 
MINISTRY OF RAILWAYS, (SHRI 
MADHA.VRAO SCINDIA): <a) Yes Sir.' 
certain traiDs wore cancelJed due to floodS 
aDd breaches, 

(b) Pour traios io June, 1986 and 
eilbtoeD trains in Jul" 1916 were. caDcel~ 
IICI durin, Dlon.o~Q poriod. 

(0) .and (d)··' Trains are cancelled and 
reaolated when Railway line. are breaohed 
or reDd~red oDs.fe ror paslaae ot trains due 
to vet, heavy rains and ftoods. Neoessary 
precautfonary measure. }ftc provi4lD, 
additional water-ways wherever requ.ired 
and providinM .tone pitchiog OD the alopes· 
of embankments are taken to avoid 
breaches." ' .. 

IrriR8doD Projects .f GuJarat 

1576. SHRI AMARSINH 
RATHAWA : Will the Minister 01 
WATER RESOURCES be pleased to 
state : 

(8) tbe Dumber of medium and major 
irription projects sanctioned for Oujar8t 
durioS the Sixth Five Year Plan; 

(b) tbe number of irrigation projects 
~.omplefed by the' end of Sixth Five' Year 
Plan; and 

(c) the number and dttaiJ. or irriaa·t t 011 

projects atill under construction in Gujarac 
and by when thest! are likely to be 
completed? 

THE MINISTER OF WATER ltE· 
SOURCES (~HRI B. SHANKAR~NAND) : 
(a) and (b) 2 major aDd 11 medium irriga~ ... 
tion projects were considered acceptable" 
by tbe Planniog Commission durina the 
Sixth Plan period. 7 major and 71 medium 
projects were completed upto the end of 
tbe Sixtb Plan. Information relatiog to 
minor irriaation project s is Dot maintained 
at the Centre ~ince these projects (an 
entirely within the purview of the State 
Government. 

(c) 10 major aud 82 medium irrigation 
projects with a total spill-over C(.)St of Rs. 
4983.61 croreS are under construction. Out 
of these 5 major and 76 meuium projects 
are like]y to be completed durin8 VII PlaD 
period. 

Rise Ia Polio caleS State-wise 

1'77. ' PROF. RAMKRISHNA 
MOaB: Will tbe Minister of HEALTH 
-,NO FAMILY WELFARB be plea!teu N 
Ita&. ; 
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(a) tbe estimated anoual perceDtage of 
rile In tb. pallO incidlDta ID tbo coontry. 

. State-wise; and 

(b) the reason. for tbo uosatl,'aotory 
acblevements of . the fmmuDlI.tlon 
pro,rammo ? 

THE MINISTER OF STATB IN THB 
DEPARTMBNT OF HEALTH IN: THB 
MINISTRY OF HEALTH AND PAMILY 
WELFARB (K.UMARl S\ROJ KHAPAR· 
DB) : (a) Actu"lIy, there is a decrease of 
Poliomyolitis cases durio. 1984 aDd 1985, 
•• compared to 1982 and 1983. But there 
was a slight increase 10 cases d\lriDI 1985, 
al comp_~red to 1984, which might be due 
to the i'lcreased awareness or the disease 
aod, detection of ca.es. · Tbe nUOlb\ r of 

catel or ·Po1iomyolili. reported to the 
Cenrnl Bureau of Health Iotelilacoco 
(Cam) by tbe Medical InltJluiiODI duriq 
tbe pall four yean i.' as under :-

Year 

1'82 

1983 

1984 

1985 

-

Cases 

21469 

213,10 

18040 

19733 

The above 8 iven 81ures reftect only. the 
r.ported catt. by lbe various Medica) 
Insthut iODS. Tho percentIles jn~reaff:1 
decrease of Pollom),cl itia cases for 1984 
and 19S5 in the different States/UTa are 
ShOWD in tbe statement liveD below. 

Statement 

State/VT Year Year % . % 810 deer-e aRe Iocr· Remark. 
1984 1985 eas e corros- ease corres-

pondiDI pondiDI 
period period 

--_.,~".,,.,..,-,---..,,~-~.._ .. --__ ... ----_. _---,_,,", .. ,~~ .... -.. _ .. - .' ..... - -.- ._--, ~-' 

Andbra Pradesh 1979 652 203.06 

Assam 170 46 26'.56 

Bihar 'I 119 57.1 

Oujarat 429 1012 57.6 

Haryana S6 30 86.7 

Himachal Piadeab 316 316 0.94 

Jammu " Kar,bmir 147 256 42.58 

Karnataka 2496 1709 46.05 

Kerala 330 122 170.5 

Madhya Pradesh 1699 2122 19.9J 

M :.tbarashtra 1816 1463' 24.13 

Manipur 21 + + + 



1 

Melbala,. 

Nal8land 

Orll •• 

Puojab 

Rajasthan 

Stkkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

Welt Bengal 

A & N Islands 

Arunacbal Pradesb 

Cbandlaarb 

D & N Haveli 

Delbi 

Goa 

Lakshadwcep 

Mizoram 

Pondicherry 

India Total -

2 

19 

1119 

1110 

1909 

639 

S4 

467 

306 

5 

13 

8 

2'82 

19 

1 

3 

279 

18040 

3 4 

6 100.0 

+ + + 
981 14.07 

1274 12.87 

2969 28.46 

3 100.00 

792 19.3 

1271 95.75 

2646 82.35 

+ + 

+ + 
17 23.53 

2 300.0 

2010 28.46 

,4 375.0 

100.0 

$3 94.3 

147 89.8 

19733 8.57 

1. Data is 't1~ompJete. provisional and not comparablo due to ill defined COYerale. 

2. Data relates to the patients troated in Medical Institutions only. 

-:=.'II Nil, + =-NGt received. 

(b) In the early yearlOJ, that ilo, before 
the commencement of tbe ExpandC'd Pro­
aramme of Immunization (1978.79) and, 
lately tho Universal Ilnmunization Pro­
gramme (1985·86), ~bere was no reJZular 
prOlramme, as such for providing immuni· 
zaUon against Po}iomyelilil. Purther, in 
the"bolionioa ,ears. tbe Proaramme did 
Dot pick up as expected due to poor 
infra.~rueturet iDCludinl gold cbain and, for 
waDt 01 traiDed manpower. These 
deficieOcel are bema· made up and, tbe 
Prolrammes aro dOl". well DOW. 

Sloklng of malo Canal of Madbya 
Gaoga Project 

IS78. PROF. RAMKRISHNA 
~ORB : Wilt tbe Minister of WATER 
RBSOURCBS be pJea.ed to Itate : 

(8) whetb or it is a fact that embank­
ments of tbe 115 Kilometre main ,anal of 

. Madbya Q,aDla Project have beeD sink lng 
eDdanlcriDI a number of villalos aJonl Lb. 
baok. 



(b) wbethe" Government have made tbe Comm1ttee bas been accepted br 
aD)' 'tady to know tbe caul.. tbereof; Goveroment and action i8 bela, takeD 
aDd' thcteoD. 

(0) if, 80. tbe detaill tbereof aDd the 
meuuros taken by Government to lave tbe 
embankment whicb is codaolerinl tbe 
villalol' 

THB MINISTER OF WATER B.S­
SOURCBS (SHRI B. SHANK.ARANANO): . 
'a> to (e) Tbere has been no siDkioJ of tbe 
embankment. However, tbe Uttar Prade.h 
Government bave reported tbat a settle­
men' of 15 to 20 ems. was Doticed in a 
length of about SO metres in tbe embank­
ment cODstructed across an old cour.e of a 
drain at Ktn. 103 of maiD caoal. No 
oaoltr to tl .• embankmont and tbe villiael 
oearby il apprehended a. the embankment 
bal bccn built witb Dece •• lry core walls to 
IIfeluard a.alnst .01 seepaae/breacb. 

Cr ideal EvaluatJoa of l\'lalatenlDce 
wiag of oAkUDeI 

1579. PROf. RAMKRlS.H.NA 
MOkb : Will tbo Minister of CIVIL 
AVlAliON be pleu'cd \0 state: 

(a) whether Oovelment have made any 
critiea! evaluation of abe maintenance 
Wlnl of tbe alrUnes after tbe failuro of tbc 
PrlDlC MiDla&er's aircraft on his rcturD 
jOUIOC)' afler .tteDoID, tbe Londo.o 
:)\lmmlt; 

(b) jf so, tbe rClults tbereof and action 
takeD lhe,co.ui ana 

(c) tbe di.parities, if any, with rewd 
to tbe incentlvcS IlDd facUlties offered by 
Government co tbe staff of Oe,eJopmcDt 
and Malotenance WID,S for tbe ~ar ccr 
prospec:ts atauna tbe rtalons for tbe 
dl.patl tJ os 1 

THB M1Nl.,TER Of STATB OF THB 
MiNISTRY OP CIViL AVIAI10N (SHltl 
Jr\G1>lSH "1 Y fLbKJ : (a' \0 (c) 'rne 
GovernmeDt appoiQ',ed a Committoe uod.r 
the COaltmaOlnlp 0" Air Marlbill C.K.S, 
.K.dJ~, CbaluD4o, National Airport. 
h"'luoru) 10 Uhl 'O.MG. Tao IIport of 

New 'Multi-Change' Ticket ID DTC 
Bu.1 

1'80, SHill SRIBALLAV ,PANI· 
GRAHl: WilJ the Minister of SURFACB 
TRANSPORT be pleased to atate : 

(a) whether Delhi Transpol t Corpora­
tion bas decided to introduce a new 'multi­
cbaD.e' ticket to reduce tbe financial 
burden on commutels travelling by morc 
tban two buses in the Capita); and 

(b) if so, the d et ails tb er eof ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF SURfACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes. Sir. 

(b) Tbe Corporation bas introduced a 
multi-change ticket co~tiDa &8. 1. SOP por 
ticke.t w.e.f. 1.11.1986 00 trial basiS fot 
one montb. This ticket will permit two 
bUI cbanlOeovet8 and will be valici for 
maximum two bours duriDa whi,b 'b~ 
commuter wHl bave. to undertake bi, 

journey. 

Comp"riatioa wi tb the be., of 
I.B.M., U.S.A. 

1581. SHRI BAS\)ObB ACHAkIA : 

SHRI SAIFUDDIN CHOW· 
DHARY: 
SHill AMAL DATTA: 
~HlU MU1\Ll DEORA : 

Will tbe Miniater of RAILWA YS be 
plcased to stale : 

(a) wbetber it's a racl tbat tho a.a. 
1100 CLore rallway information computtri. 
,aUon prolfamme.. bejoK ·Iiven to &be 
IBM of USA iDblead of ECIL of India. 

(b) if 10. the roalool for. auob • 

"Mi.IoD' 
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(c) bow tbb decision is goiDI to belp 
tbe railwa,s ,in t erml o( mon ey atld 
.fBcieDcy: and 

(d) whether it would help In develop-
ment of indiaeaoul comput.rl.atlon 
'"stem' 

THE MINISTER OF ST ~ TB Of THB 
MINISTRY Of R,c\ILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) No, Sir. 
It. decision was taken in 1982 on the type 
01 computer to be utilised for tb. CeQ'ral 
antem of the freight OIS project. Tbis 
eDvisa8~d that tbe Centr~1 Syst.m com­
puter couJd be either an IBM or an IBM. 
compatible computer nlanufactured by any 
other company. The tender which was 
fioated for tbis has o')t yet been finalised. 
10 regard to tbe seven zonal computer 
s,stems, no dicision has yot been taken 
about tbe type of computer to be 
procured. 

(b) Doe. not arise. 

(c) Does not arise. 

(d) 0008 not aris e. 

Central Investment 08 tbe Develop­
ment of Nflava Sbe,s Oarbour 

1582. SHRI UTTAM RATHOD: 
Will the Minister of SURFACE TRANS­
PORT' be pJeased to state the Central 
inve.tmont so far made on tbe development 
of Nbava Sheva harbour? 

THB MINISTER OF STATB OF THB 
MINIS fRY OF SURFACB TRAN~PORT 
(SHRI RAJBSH PILOT) : Upto September. 
198ti, an amount of Rs. 81.97 crores has 
been incurred on Nha'lu Shev.:1 Port Pcoject. 
Out of tbis, an amount of R~. 10 crores 
bae been provided by tbe Central Govern­
ment by way of loans and the balance of 
. RI. 71.97 crores bes been met by tb" Port 
Trust f,om out of loaos taken from Bombay 
Port Trust. 

RtCOmmeDdttloa. of Wklbm ...... Y ... 
DaD eommittee 00 Setba .. mudaram 

Project 

J·S83. SHRJ UTTAM RATHOD: 
Will tbe Minister of SURPAoe TRANS­
!'OaT bo plealod to state : 

(a·) tbe recommendatiODs of L1ksbmi-. 
narayanad Committee whicb atudied the 
'eatibilfty of Setbullrnudlram ,. Canal 
Project; 

(b) the acUoD taken tbereoD; 

(0) wbether it was admitted on the 
Boor of Lok Sabba in 1981 by the tboo 
Defence Minister tbat Sethusamudaram 
Proj"ct Is or strategio and d~feDce impor .. 
tance; and 

Cd) if so, the roason8 for tbe dela, ID 
imp! emeatl0R tbe Project 1 

THE MINISTER OF STATe OP THB 
MINISTRY OF SURFAce TRANSPORT 
(SHR I RAJESH PILOT) : (a) The Com­
mittee unde'f the Chairmanship of Late 
Sbrl Laksbminara,anan in its report in 
April, 1983 had recommended tbe CODstru­
ction of a Ship canal for 30 loaded draft 
vessell at an estimated cost of RI. 282 
crore •. 

(b) The matter was exa mined by Oovt. 
At the time of formu latioo of tb. VII 
Plan, no proYiei 00 hal beeo made lor the 
Project. 

Cc) Information is being collected. 

(d) Tbe position ba~ been elplaDn ed in 
'b' above. 

Better Facilities for Mountafaeerl and 
Trekker. 

1'84. SHRI SUBHASH YADAV : 
SARI DHARAM PI\L SINGH 
MALIK: 
SHRI M. RA\OHUMA 
RBDD1' : 

Will the Minister of HUMAN RE. 
SOURCe DBVBLOPMENT be pleased to 
state : 

(a) whether tbe leadiD, mountaineer. 
~ and trekkers during the 4tb Himalayan 

Mountaineerinl and Tourism meetinl 
have dlmaDded. bett.r facilities to tbe 
trainees; . 

(b)' if '10, tbe .detaUt tbereof; anf,l 
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(c) the acU~D' taken by OoverDIDIDt 
thereoD? 

THE MINISTBR OP STATE IN THB 
DEPARTMENTS OP YOUTH AffAIR.S 
AND SPOR·TS AND WOMBN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMBNT (SHRtMATI· MAROA· 
ReT ALVA) : (a) The Indian M luntainee· 
rlnl Foundation have indicated that no such 
demand was made. 

(b) and (c) Does bot arlle. 

Survey for Railway Line between 
Ko)bapur alld a.taatld 

IS8'. SHill HUSSAIN DALWAI: 
Will tbe Minister of RAILWAYS be 
pleased to .tate : 

<a) whether a01 .tud, wat undertaken 
for a railway line between Kolbapur and 
Ratoaliri in Mabar •• htraj 

(b) if 10, tbe dotails of tbe project and 
the findings; aod 

(c) if oot, tbe reaSODS tberefor ? 

THE MINISTBR OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINIDA): (a) No, Sir. 

(b) DoeS not arile. 

(0) Railways are faclDI severe cons­
traint· of resourcos and bave beavy com­
mitments on ba'nd for N •• Linea. 

1Da ..... te '.dlUIe. ror huclllaa Life 
Carlo at Dellal Airport 

1586. SHRI HUSSAIN DALWAI: 
WiU the MIDI.ter of CIV1L ,AVJATION be 
plealed '0 at,to : 

> (8) wbether it i$ a fact tbat carlO 
handlin. facilities at Delhi airport .tc 
inadequate, particularly in re!pect of Jive 
carao, Uk e btrdl; 

(b) whether it is aJao a flct tbat recea­
tly a bout 200 par,ots were found ,dead at 
the said carlo omce; and 

(0) tbe Iteps propoaed to be tak.n 10 
ensure tbat such inltances do not eccur 
a,ain ? 

THB MINISTER OP STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHR} 
JAGDISH TYTLf:R) : (a) No, Sir. 

(b) No. Sir. 

(c) Adequate facUi,i. already exi,t at 
tho Indira Gandbi International Airport for 
propet bandlaD. or Jiv. carlo. 

[""4111Ia lion) 

CODatruetioD of Rail",., U.s In 
MadlQ'a Pradesh 

lS87. SHRI MAHIlNDRA SINOH: 
Will tho MiDI.ter of ltAILWAYS be 
pleased to state: 

(a) the average of Railway track per 
Sq. K.M State-wise alonawitb the aYerale 
for tbe country as a whole; and 

(b) whetber Government propo,o to 
aive clearanc e for conltructioD of JaadaJpur. 
DaUirajbara railwa, liDe , 

THe MIN(STBR~OF SrATE Of THB 
MINISTRY OF RAILWAYS (SBRI 
MADHAVltAO SClNDJA) : (a) A st'ate­
alent i8 Jiven below. 

(b) Approval of tho project will be 
conaidered 00 compl,UOD of lurv" for tbe 
wbole )foe and ,.amIDatioD Qf ' urvc1: 



".1. Maille of Stat.e 
No. 

(1) (2) 

."",. AllltHr,' . 226 

aoate kilometre per 
Iqi km. of 8rta 

(3) 

.~ ----------------.-------------
1. Andhra Pradesh 

2. Assam 

J. Bihar 

4. OuJarat 
5. RaryaD. 

6. Himacbal Pradesh 

7. Jammu and Ka.bmir 

8. lCarnataka 

9. Kerala 
10. ~adbya Pradesh 
11. Me baralbtra 

12. M~nlpur 

13. Melbala,. 

14. Mizoram 

1.5. NagalaDd 
16. Orissa 

17. Punjab 

18. Rajasthan 

19. Sikkim 

,20. Tamil Nadu 

21. Tri'pura 

22,. Uttar Pradesh 

23. We,d Benlal 

UNION TERRITORIES 

I. ADd mao Nicobar laJand· 

2~ ,Arunachal Pradesh 
fI' _- f~, 

3.. C.~aodjlarb 

4. Delbi 

5. Daclar Nalar Haven ,. 
6. Goa. Dama n-D lu 

.- " ... " ) 't J.,akal;\dweep 
I.. Pondlcb'l7 

.OJ8 

.030 

.. 031 

.028 

.034 

.005 

.0003 

.016 

.024 

.013 

.018 

.001 

.013 

.042 

.016 

.030 

.003 

.030 

.042 

.096 

.113 

.. 
.021 

•• 
.OS5' 

--,---------------------
AlIlDdia .019 
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Profit farae4 by Vayudoot Servlcel 

1588. SHRI MAHENDRA SINGH: 
Will the Minister of CIVIL AVIATION be 
pleased to state: 

(al tb'" type "and numher' of 'aeroplanes 
with tbe Vayudo()t Service and the past',en­
ler carrying capacity ~r eacb of tbe 
aeroplanes and dt~tai1" of ,profit or 108s 
in re~pect or this service ; 

(b) whether preference for starting this 
.crvice wnl be live'" to these arOlg .here 
profit is guaranteed: and 

.. 
(c) whether tt il proposed to .,ut tbll 

., ,teryjce fr.om ~eemu4;b city in ~"',' 
Pfad csh whlcb il bavlnll an airport ... 11 
'be headquarter of CeDtral Reserve ·P'" 

. Force and thero 'is DO postibilltr of ..., 
.1011. 7. . .. ,. 

, TAB MINISTER OP STATS OP TRB 
MINISTRY Of CIVIL AVIATION (SRaI 
JAODISH TYTLBtt) : (a) The de •• ill of 
the type, Dumber and tbe pas.eDger carl7l­
iOI capacity of the afrcraft in tbe I .. t of 
Vayudoot are 8S (0110w8 : 

Type of aircraft Number of a ireraft Pas.eOlor carr,log capaoiIJ 
of each aircraft 

Dornier 228·200 

F-27 

H8-748 

10 

2 

2 

15) 

44 

48 

The performance of Vayudoot durinl tbe lalt three tinaoctal year. wal as follows : 

1983·84 1984·85 - ...... ___ -

<+> 2.76 C+) 12.57 

(b) White economic viability of opera .. 
tions is one of the criterill adopted by , 
Vayudoot for sel~ction of stations, it i~ 

Dot tbe sole cr~terla. Vayudoot,. bas also 
to connect places th:lt are joacces'iible and 
are important from the point of view Df 
tourism and commerce. 

(0) There arc at present no plans to 
connect Neemuch city with Vayudoot 
8 crvi ceS. 

Ceatral School In Uttar Pradesh 

1589. SHRI HAlt ISH RAWAT : 
SHRf RAJ KUMAR RAJ: 

Will tbe Minister of HUMAN 
RBSOURCE DBVBLOP:VlBNT be pleased 
'0 atate : 

1985·86 

(in lath. or rupee.) 

(-) 60.00 (estimated) 

(a) the number of tb. Central Scboola 
in different States and whether these ~obool. 
bave been opened keepina in vi.w the 
a\'erale number of Central GoveraUleot 
employees work in. in ,each of tbe.e State. ; 

(b) if 10, wbetb ,:r it Is a lact tbat tbe 
number of tbese schools in Uttar Pred •• 
is far less tban tbe "umber of Central 
Goveroment 'employees workjnl In tbe 
State; 

(c) if 80, wbetber to removi thll 
aDomaly more Central Schools will .. 
opeDed at an lucb place. In Uttar Prad .. 
for which proposall bave be_ ... ,ccived., 
tb. Ministry: aDd 

I, .. , ... 

(d) if 80, tbo Dumber and plao. 01 1M 
schools to be opeoed evory ,.r .. tla. s,.,e' .-., '. . 



THB M1NIStBR OF HUMAN 'y 

IlBS~UIlCB DEVSLOPMBNT AND 
MINIStSR OF HBALTH AN.p fA.MILY 
WBLPARB (SHRI P.V. NA.RASIMRA' 
RAO) : (a) to Cd) The number of Kendriy. 
Vktyala'et41 (Ceottal Schools) in differ,ent 
It.te. and UDfoD T.;:rtitories is liven in tho 
.tat ... ot liven below. 

StatemeDt, 

Slat_me", SIIowlnr thtl Numbe, of 
KnuI"Ytl Vldyalayas In DII,"'" 

Stale,/Unlon r"rttorle, 

.. No. Name of tbe Total number 
State/Ur. of lCe-ndrh'a 

Vidyalayas 

I. ADdhra Prodesh 32 

I· Allan 3' 
~ abar 40 

i~· Oujarat 21 
S, Haryana 15 ,. Himacbal Pradesh 1 t 

7. Jammu & Kaabmir 21 

I. Karnataka 23 

t. Kerala 19 

10. Madhya Pradesh 56 

11. Mabarashtra 40 
12. Manipuf 4 

13, Megbal.ya , 
14. Nagaland 3 

IS. Orilsa 17 
I'. Punjab 31 

17. llajaathan 36 

II. Sikkjm 1 

I'. Tamil Nadu 25 
20 Trlpura 4 

21. Uttar Prader.h 83 

22. Welt Bengal 35 

Un'.,,, Te"itorl" 

I. A & N Islands 2 

2. Arunachal Pradeab 6 

I. Cbandllarb , 
... Delhi 28 

s- Goa, Daman & Diu 4 

•• Pondicberr, 1 ,. MiIotaaa 1 

I(endriya Vidya)syaa are opened at 
places having sizeable concentratiol1 of 

, trapsferable Central Government eml'loyeet 
'Including Defence' arid Pern"Military per­
sonael. Th ey are a Iso opened in the 
campuses of pub' ic sector undertakings and 
institutions 0 f higher learning, Which 
desire to have these, VidyaJayas 8,od agree 
to meet the entire recurring and non .. recurr­
ins eXpOodilure. Tbey are not opened on 
the basfq ot average number of Centra) 
Government employees WOf k iog in a State/ 
Union Tetritocy. At present there ar.83 
Kendriya Vtdynlsyas in Uttar Prade.h. 
which is the largest number in any State. 
There is no fixed quota of Kcodriya 
Vidya)syas earmarked for any particulaf 
State. Opening of K enddya VidyaJ8,as 
and tbeir locations depend upon tbe 
number of mature pr(1posals fulfilling all 
the prescribed Dorms and thd budget pro­
vision available for OpooiOI new KendriY8 
Vidyalayai. 

W.H.O. Report on QUIDtity or Tar 
aDd Nicotine in IndJaa Cigarettes 

J 590. SHRI HARJSH RAW AT: Will 
the Minister of HEALTH AND FAMILY 
WE.LFARE be pleased to ~tate : 

(a) whether aCCOI din& to 0' survey made 
by World Htaltb OrganisDtion. th,c quantity 
of Tar and .,Nicotine in the cigarette. 
manufactured in India ;s moro than that . 
available ira cigareth;s manufactured in 
developed couDtri es ; and 

(b) if 80, the percentage of quantity 
thereof in tbe ciaarl:ttts manufactured in 
tbis country, as compar,d to that of 
different countries and the steps proposed 
to be taken by Government to reduce it ? 

THE MINISTER OF STATE IN THB 
DBPARTMBNT OF HEALTH IN THE 
MINISTRY OF HEALIH AND PAMILY 
WELFARE (KUMARI SAROJ KHA .. 
PARDE) : (a) Yes. 

(b) The percentage of tar and (deotine 
in the cilrettes manufactured in this country 
as compared to differont ,countries is liven 
In the enclosed given below. 

The GovernmeDt is actively considerio. 
~ oomprebentJve prolrammc [faainlt 
tobacco-US. iD the colmtfl. 



LocatioD 

AUltria 

Cblna 

PraOCI 

German,. Pederal 

Republic 

HODI KODa 

India 

Indonesia 

Israel 

Italy 

Japan 

Kenya 

Phil ippines 

Scotland 

Sinl_pore 

South Africa 

UK. 

USA 

USSR 

Stateme.t 

.1 .. ,., ollar and IIlcotl .. yl';d, 01 ctJIIIIMrclal Cla,aratt" 
from le1fetld local/DM 

Tlr Nicotine -------- ------
IDa.1 cil. mediaD m •• /eil. mediaD 

6-36 19 0.2-2.1 0.9 

21-33 26 0.1-1.2 0.9 

15-44 23 0'-22 1.3 

2-25 14 0.2-1.5 0.8 

1-32 19 0.1-2.6 1.2 

21-38 27 1.1-2.0 L5 

18-55 36 0.8-2.8 1.7 

9-26 21 0.6-1.3 0.9 

14-36 23 0.4-2.2 1.1 

1.5.9 1.05 

15.6 1.02 

16-32 23 1.0-3.4 1.1 

22-44 32 0.8-2.3 1.4 

9-33 18 0.7-2.4 1.4 

13-24 20 0.8-1.6 1.3 

12-39 28 0.5-2.4 1.7 

17-28 21 0.9-1.8 1.1 

1-27 J4 0.1-1.8 1.1 

21-31 2' 1.3-1.' 1.6 

Source : Tobaoco SoIDldDa, lare MODanPJ Volume 38, 1986, 

No. of 
'Samples 

27 

1'0 

10 

18 

' 41 

16 

20 

10 

23 

l' 
' 64 

11 

14 

68 

fj 

"3% 

J7 
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C~lebratl_ ~f, 125.b Blttb Aaolver .. r1 
of Maelam Bita)1 Ruov8IIl Came 

,! 1591. :DR. PHULRENU aURA : 
Will th~ Minister of HUMAN ltESOURCB 
bS~BLOPMENT be pleased to'atate : 

(~) whetber Government have any' pro­
.,olaf to celebrate tbe 12Stb birtb aDitiver­
.ar, or Madam Bikaji Rnovam Came; 

(b) if 10. the-details thereof; and 

(c) if not t th e reasons therefor? 

. THE MINISTER OF HUMAN RESO­
URCB DEVELOPMENT AND MINISTER 
Of HBALTH AND FAMILY WELFARE 
(SHRI ~.V. NARASIMHA RAO) : (a) No, 
Sir. 

(b) and (c) Do not arise. 

New Strategy for Development of 
Minor InlgatfoD 

1592. SHRI BANWARI LAL 
PUROHIT: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether there is a proposal under 
the cODslderation of GO\lernment to adopt 
a new strategy to ghe an impetui to the 
devolopment of minor irri.,ation in tbe 
country; 

(b) if so, tbe details tbereof ID this 
r"ard ; and 

. (c) the steps Government bave 80 far 
, taken for tbe effective implementation of 

tbe new f>tratelY in tbe country? 

THB MINISTER OF WATER RESO­
URCES (SHRI B. SHANKARANAND): (a) 
No, Sir. 

(b) aod (c) Does not arise. 

Orders to Blrla Units lor M_· 
"Iacturtog WaIGDe 

'1593. SRRI RAM BHAGAT PASWAN: 
~in ~tbe MiDi,ter "of RAILWAYS be pleased 

.\0 Itato : 

<aU whether It is a fact tbat 'be Rallwa,s 
have placed maximum number of orders 
for' ma'Du'ac1 ufiol walooe to tbe units of 
Birlas ; aad 

(b) if so, tbe reasons thefeof and the 
details of orders placed during the last 
three' year.; uDit.wile ? 

THB MINISTER OF ST A TS OF THB 
MINISTRY OP RAILWAYS (~HRI 
MADHAVRAO SCINDJA): (a) The maxi­
mum orders for manufacturiol waloDs 
placed on any ainlle company during the 
Jast 3 y~ar. have be en the orders pJaced 
on MIs. BurD Stand;:lrd Co. l.td .• wbich is 
a .Public sector undertaking, and Dot on 
any of the private sector companies manu­
(acturiOI wa gons. 

(b) Doee not ar lse-

Doab ling of Track Befwefn Jammu­
Tawl aDd Jalaadbar 

1594. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of RAIL­
WAYS be pJeafC~d farefer totbe repJy 
liven to the Uostarred Question No. 3593 
dated 16 August, 1984 reararding doublinl 
of track betweon lammu·Tawi and Jalandbar 
and state: 

(a) whether tbe Report for tbe doubl .. 
ing of the track between Jammu-Tawi and 
JalaDdhar city hal siDco been received 
and examined by tbe Railway Board; 

(b) if so, the outcome of the olamina­
tionaod "hether if is justified OD tbe basis 
of traffic offered 00 the section ; 

(c) if so, the decisioD tal(co by the 
Boa rd t~ double the track ; aDd 

(d) if DO deCision has been taken so 
fir, abe likely date by which the decisioD 
will be tlkeD ? 

THfl MINISTER OF STATE OF TMB 
MINISTRY OF RAILW AYS (SHRI 
MADHA VRAO SCINDIA) : (a) No, Si r. 

. ""(b) l(r(4) Do "an,. .nre.; 
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N.tf .... Seheol Health ProlrUUBe 

I 

1595. PROP. NAR.AIN CHAND 
PARASHAR: Will the Minister ofHBALTH 
AND PAMILY WELFARB be pleased to 
atate : 

<a) the names of 100 Primar, Healtb 
Centra of tho country where 8 100 per 
oent CeDtra"y sponsored Scbool. Healtb 
Selviees Scheme had been introduced in the 
year 1984.85, State-Wile • 

(b) whether the sc"eme bal sloce beeD 
extendeJ to otber Primary Healtb Centres 
in the country durin. 1985·8 (; and 
1986·87 ; 

(c:) if so, tbe detaill tbereof, State­
wile; aDd 

(d) the litel, date by whicb the ob,I.,. 
tiv. of baviDs • N. tiooal School Re.tda 
Prolramme would be achieved 'Iq •• to 
eover tbe Cont •• couatr, , 

THB MINISTER OP STATB IN Tal 
DEPAR.TMBNT OF HEALTH IN TBI 
MINISTRY OP HBALTH AND PAMlLY,' 
WELFARE (KUMARI 8A&OJ' ERA­
PARDE) : <.) A Statomeat tbo"illl , •• 
State aDd distrlct·wile Dame. or PHC. • 
liven below. 

(b) No. 

(c) Does Dot arile. 

(d) The Nationa) Scbool Healtll Pro­
gramme will be Implemented in tbe coUDtI7 
after evaluation 01 tbe present experbDeatal 
Pilot Project fUDcttoniOI iD 100 PRes. 

StatemaD' 

S. No. 

National School Htalth Service, Sch'm~ Slat~ and Di,tr/cl·WIM 
Llj' 0/100 P Bel (Block) 1985.86 

Statel.. Districts PHCa. 

1. Andbra pradesh 1. Srikalulum 1. DODtbal 

2. BaDpreddy 2. PodOf 
3. Sbamirplta 

4. Dome 

5. Mab.abwlram ,. Hayatallar 

2. A.saD" 1. North Cacbar 1. Mlbur 
Hill. 2. OunjUD. 

3. Laatioa 

3. Blhal 1. Palama 1. Oattwa 
2.. gaotba) 2. JbamuDdi (Boari lore) 

ParpD. J. HariharaanJ 
4. Obodbowa 

,I 

$. Dumb 

•• Pore-lore 



. 4. GuJarat 

5. aarYIDB 

•. Himachal't.de,b 

,. Jaanu a K •• bm if 

I. Karnataka 

,. Madbya Pradosh 

10. Maharaabtra 

II. Yaalpar 

KARTJ:l(A 21. 1901 (8~KA) 

I. ~obiDder.arb 

2. Robtak 

1. Sima •• 

1. Baramulla 

1. Bal._um 

2. Dharwad 

1. Bilaspur 

2. Raipur 

3. Damob 

4. Seonl 

s. Cbhindwara 

6. Barwanl 

1. Db.r 

8. Jaba)pur 

1. Naoded 

2. Latur ,. Auraolabad 

1. MaD'pur Saat 

W,'tllll tilII,wm 23. 

I. !Cuvad, • 

2. Padbadbarl ,. Mali,. MiYlna 

4. Momt. 

5. lCotda San.bADI 

1. Bawel 

2. lCiloi 

1. Komarsain 

2. lC.otkhai 

1. Uri 

1. H. Bala.adi 
2. Kakkeri 

3. Nanda.ad 

4. Kittur 

I. Byabahi 

6. LakkuDdi 
7. Ranalal 
8. Ho.nnatbi 

1. Marwab' 

2. Manora 

3. Hindo;ia 

4. OopalganJ ,. Amarwara ,. NJwali 

7. GandWBni 

8. Patan 

1. Wai 

2. HanderguJy 

3. Pbul.mbri 

4. LadsawaD, ,. Bazar"."a 
d. Pacbod 
7. Adool 

8. Sillod 

1. LUODI 
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12. Melbalaya 1. West Garo 1. A.anangiri 
Hine. 

f.13. Naaaland I. TueD,aDI 1. Shamatoc 

14. Ori.s. 1. OaDlaDl I. Khallikote 

2. Kalahamdi 2. Biswanatbpur 

3. Cutt,ack 3. Borhampur 

4. Belikuda 

$. Rajkanlda 

6. Sutioda 

15. punjab I. Ropar 1. Gbaruan 

2. Chamkaur Sabib 

3. Kiratpur SabJb 

4. Nurpur Dedi 

16. Rajasthan 1. Duqarpur I. Saawara 
2. Ajmer 2. RupaDlarb 

3, Srinaaar 

4. Jawaja 

5. Pisaolsr 
d. Bbioal 

7. Kader. 

17. Sikkim 1. Ganatok 1. Ranrphu 

18. Tamil Nadu 1. South Arcot 1. Kacbira 

. 19, Tripura 1. Kailasabar 1. K.aDchanbari 

(North Tripora) 
.. ~-----------~ 

20. Uttar Pradesh 1- Gonda 1. Manka pur 

2. Basti 2. KaptaDlai 

3. Meerut 3. Bhaawanpur 

4. Kbardkbo 

s. Jaui 

a. Balbpat 

7. Datia 

B. Baraut 

9. BiDOti 

10. Paritahi 

11. M.,waDa 
12. Deolal. . , ~ 

... " ''' ... ,,, .... ,." I """ ••• ,,, ,,,_. ""I"" • 
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.4. Luck now 13. OOisinganj 
14. Mohanl.' 
15. Baksbi·k 
16. Sarojini 
17. Mal 
18. Kakorl 

21. W.sf Benlal 1. Purulia 1. Maobazar 
2. JaJpaill'i 2. Mal 

3. Kaickfni 
4. Madariba 

. . 5 • Alipurdu 
6. Kum~rgra 

7. JaJpaigu 

22 '. And'amln & Nicoba~ Island I. Nicobar 1. Katchal . \ 

2.3. Aru'l8Chal Pradesb 1. Siang 1 Bam'a Baoge 

24.', Mizoram 1. Cbiotpuitui I. Lawnatalai 
Statea/Union Territories 

Districts 

PHCI 

UDelalmed Gillet. Impoi ted by Minerals 
. aad Me;a1! Tra4iog Corporation Lying 

18 Vlsakbapatoam Port 

1596. SHRI SODB R AMATAH: Will 
the Mioister of SU ~PACa TRANSPORT 
be pleased to state : 

(a)· whether 35,000 metric tonnes of 
Im'lorted gillets w.Jrtb R'l. 10 erores import. 
ed by \tio ~r~ 1S and /idetals r radiD~ Corp ,}­
ration. hlve been lyiQ~ uD~11l11lled at 
Visakbap-atoam POlt • . ; 

(b) if so. the detaill,thereof ; and 

(c). tbe steps taken by tbe ?ott Autbori. 
tlei in 'the matter '? 

THB MINISTER Of STATE OP THE 
'MINlSTRY OF SURPACe TRANSPORT 
(SHlI R.AJESH PILOT) : (a) No, Sir. , , . ,. 

. (I) aDd (e) Do not ari ••• 

:: .. ~. " I .... SOvlet Sportl Project. 

1597. SHltl V.S. KRISHNA lYBR : 
WUI tbe Minitter of HUMAN RBSOUttCB 
DBVBJ.,OPMBNT b, pIc •• ed t" tt •• , ; 

-24 
-44 
-100 

(a) whetbfr Government er terf'd into an 
agreement 'A'ith Soviet Union to imp'ement 
Indo .. Soviet Rs. 10 crores ~ports Project to 
give advance training to sportsmen in 
various discipJ in es • 

(b) if so, when will th~ abo,;" project 
be impi ement ed : 

(c) whether the sp' rt~mcD of varioui 
disciplines have been scI fC{t'd tor 1 d\l8f1ce 
training; and 

(d) tbe other detaiJs regarding s, Jeet ioo 
of sportsmen and place of !fainrng etc. ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YGUTH AFFAiRS 
AND SPORTS AND WO\.fEN AND ( HI.lO 
DBVELOPMENT IN THE MJNJSTRY OF 

.HUM,I\N RBSOURCE DEVELOPMENr 
(SHRIMATI MARGARET ALVA); (a) No Sir. 

The two sfoci are exploring 'the POS~ibility 
of uparadiol the Soulb Centre of Netaj' 
Subbas National loath"t e of SPOt t. at 
Baogalorc ioto a Ceotre of Exec Jene. "'itb 
Soviet a.iataace. 

<1» to (d) Do Dot arjs~. 
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ConsumptiOil of etade by Rail,...,. 

J 598. SHRJ V.S. KRI,SHNA JYBR. : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) bow much quantity of crude io too­
oea ha' beeD provided to rallwa,. duribl 
1985.86 ; 

(b) the rate of conl'umption of diesel 
by railways ; 

(c) whetber .lectric transportatioll is 
economica t than di~.el transportation i and 

(d) ir so, whether Government would 
consider taking up electrification or railways' 
OD a large seal e ? ' 

THE MINISTER OF STATE OF THB 
MtNfSfRY OP RA.ILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Crude is 

not used as ruel in locomotives on Indian 
Railways. LocomotiYes on the Indian 
Railw;lYs ate worked wit.h dieseJ oil. AI 
per revised estimates, during 1985·86 tbe 
provision of diesel oil ro: traction purpos •• 
is 1.54 milljon kilolitres. 

(b) Tb e rate of eonlumpt ion of diesel 
in litrcs per tholl~aad gross tonne kilo­
metres. is us under :-

• Passenger and ·Ooods and 
Proportion of Proportion of 
mixed. mixed 
(in litre!) (10 litres) 

------ -----.--
Broad G~ugt S.lO 3.46 

Mette Gauae 5.84 4.39 

-bas ed on 1984·8' figures. 

(c) Electric traction on a section be­
comes more economical than diesel tractioD 
when the traffic den,ity rbea above tbe 
break-even level. 

(d) Railways already have a pleD of 
electrification baaed on traffio requirements" 
and availability of funds. 

Consumption of Dietel .,,' Broad 
GaDae aad Metre GaIIle Tnt., 

1599. SHRI V.S. KRISHNA lYB& : 
Win the Minister of RAILWAYS be ple.1Id ,0 state: 

(II) ."etber It II a fact tbat more 
diesel Is consumed by thl Broad 0-011 
trains in compari.on to Metre Gau •• 
trainl : 

(b) ir I", tbe ratio of diCltI Cia lit'''' 
con8umed by Broad. Gag, aD4 "., .... 
Oau,e tra ins ; and 

(c) keepiol tbl. 10 vie. wbat I..,. 
Government contemplate to lave diesel' 

THE MINISTER OF STATE OP TIIB 
MINISTRY OF RAILWAYS (IHRI 
MADHAVRAO SCINDIA) : <a) Yel, Sir. 

(b) and (c) The ratio of die .. l coo.., 
med by Broad GaUle aDd Metro Oln._ 
trains is about-'.7. Rtlwever, tla, 
consumptions of dielel on a pup. It,· 
roJated to the trafflc carried on tbat lau ... 
The traffic bauled on Broad Gaule" 
approximately·,. 7 times of tbe tnIBe 
hauled 00 Metre Oaugc. Tbe dietoUsatloo 
of train8, whether on Broad GaUle or 
Metrl Oauae. it decided elseotial1, 
accordlnl to tbe deDsity of tb. tr.fBc. The 
conlumptioD of fuel, whetber on Broad or 
Metre Oaule iI, however. clOlel1 monitored 
with a view to effect economy aad 
efficiency in fuel consumption. 

Z_I Bruebe, of V.G.C • 

,1600.. SHRI V.S. KRISHNA IYBk: 
WiJl the MJoister of HUMAN RBSOUR­
CE DBVELOPMENT be plealed to atate: 

(a) wbether Government propose (0 ,. 

up Zona) brancbes of tbe University Or,atl 
Commia.ioD to deoeDtrali.e Its fuactlo.iDlf 
and 

(b) if 10, when the &0_1 braach .. 
would be set up ? 

~ 

THB MINISTER. OF HUICAH 
RESOURCB DBVELOPMENT ~ 
MINISTER OP HEALTH AND FAMILY 
WBLfARE <SMRI P.V. NAaAau,mA 
RAO) : (a) and (b) Tbo Ooverameot bay, 
DO propolal at prOlent to aet up ... 1 
braDcbel of tbe, Uat • ...., O,ao .. 
Commi •• ioo. 
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.' Oft......... ".r ~1 .... tIa BbaaJal:l 
RaIl •• , Statio. 

'60 I. SHR.I _AJ I( U.MAR RAI : Will 
tlsl Minleter .rRAILWAYS be pt •• sed to 
Itl" : 

(a) wbether the proposal to construct .0 'ov.rlWtdle near, Maunath . BbanJao 
raiNa, StatioD in Ut!8r ',adeab, has 
beeD approv cd ; 

(b) it so. tbe amount sanctioned b, 
GovernmeDt for thi' propol91 for tbe yelr 
1'86-87 : aDd 

(c) thl": time by which the tJridao ill 
litdJ to be completed , 

THE MINISTBR Of STATB OF THE 
MINISTRY OF R~ILWAYS (SHRI 
UADHAVRAO SCINDIAl : (a) Yel, Sir, 

(I)) An outlay of R~.2S laths hal been 
earanarked for the work of road over 
brldae Dcar Maunatb Bbanjan tn the Budget 0' the current yeer. 

(c) The compJetion of tbe wOlk .. ill 
depend on tbe comp) et ion of tbe approa­
ches by tbe State Public Works 
Department. 

FObd. for CODverifon of Var_sl. 
Bbatnl Rallw.y LlDe 

1602. SHRI RAJ KUMAR RAJ: Will 
tbe Minister of RAILWAYS be pleased to 
Itatc : 

<.) tbe funds alJotted for the year 
198".87 for cODverliDI Varaoasi·Bhatoi 
Uao ioto Bro3d·Gauge JiD e. 

(b) wbether tbtl money i. beiDI utilised 
properly ; aDd 

(c) lbe time by wbich the COQversioD 
WOt k or tbe !'aid liDe will ~ com,ploted ? 

TI:IB MIN1SraR. OF STATE OF lHB 
.tINIS,r.aY OF JlAILWAYS (SMRI 
"ADHAVaA.O SCINDIA) (a) B.a, 1.77 ... 

(I» Yel, Slr~ 

(c) Its oompletion ,will depend OD 

availabillt, of resources for Gau •• 
CODversion projects in tbe cominl years. 

'Kar.taka', proposal to set ap 
Ird.atl on Developmeat Baak 

1603. SHaI O.S. BASAVARAJU : 
SHRI S.M. GURADDI : 

Will tbe Minister of WA rER 
ReSOURCES be pi eased to state: 

(a) wbether Union Government have 
. turn ed' down the proposal of Karnafaka 

Oovtrnmeot witb reaard to estabHshiDI an 
Irrigation Development B~~Dk to Speed up 
IrrilatioD Projects in tbat Sta to ; 

(b) wbether the Centre bas refused to 
finance tbe rtbabilitatioD of vUJagerc; whOle 
land bad been affected by seepage because 
of nearby hyde) projects ; 

(c) jf so, tbe main r eaSODS to turD 
down tho States" proposal fnr oatabJishiDI 
irrigation Bank aod a \ao to finaDce 
rehabilitation of villalen ; and 

(d) whetber Centre is consideriDa a 
new proposal in this regard aod if not, tbe 
reasons tberefor ? 

THE MINISTER OF WATER RESO. 
UR.CeS (SHRI B. SHANKARANAND): 
(a) to (d) At tbo Nations.! Conference of 
Ministers of Irrigation and Wafer Resource, 
beld in July, 1986, tbe Minister for 
Public Works, Command Area Develop-
ment and Irrigation, Government of 
Karnataka suggested establisbment of 
irrigatiQn developm.nt baok at tbe national 
le,el to fioaoce irrigation proj eets. 
Ini.ation projects arc_ planned. fpndod and 
implemented by tbe Stale Governmentl 
and central aSSistance is given ill the form 
of block 10aDI and Iran ts and is not tied 
&0 aD1 partiQular scbeme of development • 
Tbe cost 01 rehabilitation of villa gera alto,. by prOJocts· tl covored by tIM 
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project e.Umatel. Tbe question of centre 
flnanclol rehabilitation or Vinalcrs doe. 
Dot arise. 

Narloaa) Water M .... lemeat Project 

1604. SHRI· BHATTAM SRIRAMA 
MURTY: W,ill the Ministor of WATBR 
RESOURCES be pleased to state: 

(a) whether OoV'erf1ment have taken up 
with the aS5istaoce 01 the Wor Id B:)nk a 
new project "The National Water 
Management Project" ; and 

(b) if SO~ the details tber eor ? 

THE MINISTER OF WATER RESO· 
URCBS (SARI B. SHANKAKANANO): 
(a) and (b) Yes. Sir The project 
envhage4J preparation of opera fional plana 
for reliable a~d equitable dilt,.ibutioJ of 
water over the entire Comm lnd, close 
liokage b~tw ~en tbe cropping pattern and 
water distribution below the outlet aDO 
increased involvement of farmera in water 
di6tribution. 

[Translation] 

Additional AIr Ie"ice from RaDch' to 
Bomba, 

1605. SHRI SHIV PRASAD SAHU: 
Will tl1C Minister of CIVIL AVJATION be 
pleased to etate : 

(8) whether it is a fact tbat Ranchi 
has developed ioto a very big industrial 
tOWIl and a number of factories including 
Tatanagar and Cbandil sponge factory have 
been aet up around tbis town; 

(b) wbeth er Government propose to 
introduce an additional air service from 
Raoobi to Hombay ; and 

(0) if tiO, the limo by which it is likely 
to be lDtfoduccd ? 

THB MINISTER OP dTATB Of tHB 
MINlSl'kY Of CIVIL AVI~110N (SHRI 
"A<J1.>I~ti T't'TLbR) : (a) Yor, Sir. 

(b) and (c) At present Indjan 'Ajrl~D" 
, ,~ , \;i " 

bas no proposal to introduce additional .ir 
scrvlce from Raaob. to Bomba,. passe:Dlerl 
desirous of traveJlioa from Rancbi co 
Bomba, bave cObvenieat connection at 
Patlla on Indian Airline. 8.737, four day. 
a week, FJtI~t No. le·29S (CaJcutta-,Paloa­
Ahmedabad-Bombay). 

Saney of New RIll"., Lt., from 
Rancb' to Hazarlbagb-Koderma 

1606. SHRI SHIV PRASAD SAHU: 
Will the Minister of RA1LWAYS be 
plea'ed to .state wbetl'ter survey wOJk f~r 
laying another new broad gauae lin" trom 
Raocbi to Haza,lbaah-Kodarma hal beeo 
completed and if so, the resuJts thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Yes, Sir. 
An Enaineering·cum· Tra~c survey of three 
seaments of rail line from Ranchi to 
Giridib via Haza.riba~h and Koderma (294 
Kms) b::1 been carried out. Tho estimated 
COlt of tbe project is Rs. 262.47 crores 
and it is fina nciaUy unremunerat lve. 

[Englishl 

Sublalhkl Hydel Project 

1607. SHRI ABDUL HAMID: Will 
th~ Minister of WATBR RESOURCES be' 
pleased to state: 

(a) whether it is a fact that a lum of 
R$. 400 crores bas been sanctioned for 
SubaDshiri Hydro Electric Project prepared 
by the Brahmaputra Board; 

(b) whether it il a fact that tbe 
Arunachal Pradesb Governmen t bas Dot 
yet given clearaDce for ,be execution 'of tbe 
work; and 

(c) if 10, tb. reaction of Union 
Government thereto? 

THB MINISTER OF WATER. 
RBSOUR.C8S (SH&I 8. ~HANK""AN· 

, AND):' (a) No, Sir. 



{~ :and (.) tbe Proje"t ,js 8,1;11 under 
examination from t:echno'!ecoDO"'w anale 
al wrll a~ from rore~t, environment and 
ecoJo,icaJ aO,11., by tbe coccerned 
Miuil.rie'/Department!l of the Central 
Oove~(\ment and bas Dot yet been formany 
referred for cl earaDce to the' ArUDachal 
Prade8b Government. 

( 1'ra",latlon] 

DeclaratioD Of ADeleot Mor:uments 8. 
Religious Plaets 

1608. SHRI KALI PRASAD 
PANDEY: Will the Minister of HUM.~N 

· RBSOURCBS DEVELOPMENT bo p)eae;od 
·to sla" : . 

,/ Ca) the number of ancient monuments 
declared as religious places since 1985-86 
to date and nllmber of such monuments 

'where restricti:lns i'ave been imposed! 
and 

(b) whether offering of 'namaz' in the 
historIcal ruio4J, l'f Ferozeshab Kotla is 
prohtbited and if so, since when and if not. 
tbe reasons th~refor ., 

.', 
THE MINISTER OF HUM~N RESO. 

URce DBVELOPMBNT AND MINISTER 
OF HB,\LTH AND FAMILY WELFARE 
'(SHRI P.V. NARA.)IMHA RAO): (aJ 
None, Sir. 

(b) Yes, Sir. Since 1913 when the 
monument Kotla Piroz ~bab was declared 
as a protected monumenl'at which point of 

· time the 'mosque wal not in worship. 

PreservaUoa of Archaeological 
Monuments and Manuscripts 

1609. SHRI KALI PRASAD 
, PANDEY: Wall the Minister of HUMAN 

RBSOURCB DBVeLOPMBNT be plea8ed 

· " to Ill\to, : \ 

(8) th" annual expenditure, boiDa 
incurred on tbe maintenanco and "rea elva­
lion of impo,tant arcba,eololical pLtcca and 

. aliciec",·maDuscrip,. by too Arobaeo191iQlJ 
$"rvo), of !D'.t. ; 

Writ,." ,4"",., 2jo 

Cb) ,whotber Governmont propoeo to 
take etrective steps to improyo the 
dilapidated condition of tboFe archaeologi. 
cd rlace'J after lottina them jnspectedl 
8urveyed by 80 Bxport Committee or a 
Committee of tminent Public men: if '0, 
when and if not, tbe re,soDs lher=for; 

(e) (he action taken to check smu81liol 
of ,ancient Idol. and' to Improve the 
diJapidated condition of mu.eum ; 

(d} the fiaancial assistance received 
irom International Orlanisations for tbe 
preservation of ancieilt monuments durio. 
tbe last three years aJongwUh the details 
of it. utilizAtion; and 

(e) tho details of the monumeDts for 
which eranta have been sought ·for from 
international organisations durin, tbe 
current year and tb~ details of tbe amouots 
gtaated by tbem ? 

THE MINISTER OF HUMAN RESO· 
URCS DEVELOPMENT AND MINISTER 
OP HEALTH AND FAMILY WELFARE 
(SHRI P.V. NARASIMHA RAO): <a) 
Expenditure of Rs. 414.71 lakbs wal 
incurred in 1985·86 and a provision of R •• 
667.60 laths baH been made by the 
Archaeological Survey of Iadia in 
1986.87. for the maintenance and 
preservation of ceotra)Jy protlCted 
monuments and sHes. The Archaeological 
Survey of India does not maintain and 
pres,rrve manu8cripts except tbose in its 
Site Museums. 

(b) Officers of the ArcbaooJoaica J 
Survey of India regularly inspeot "be 
monuments/sites under Central prottctioD 
and dra w up proaramm es to pr e~erv e these. 
Committe.s of Experts have been 
CODst huted. as consid~r cd necessary, lor 
imporlaDt monuments like raj Mahal. 
AJanta. J,'gannatb Puri to adviae tbe 
Archae-oloaical Survey of India periodlcalJy 
for the preservation of. theae mODument •• 

(c) Action takeD to check smulaJiO, of 
ancient -idols in abe centra) 11 proteot.d 
monuments i. detailed in tbe statemonr 
liven below. Tile A(cheololicaJ Surve, 
of Ina;. maintaml lite museUlD' which are 
in lOuDd ooDditlOD. 
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(d) No grants baye been sougbt from 

any International OraanisatioD for tbe 
last tbree years for preservation of .any 
Indian MODument. 

(e) Does not arise. 

Statemeat 

Statement Showing ~ction lakIn to 
Check Smuggling o/ldols 

1. Armed Guards bave been posted In 
fifteen centrally prot.:ted monuments and 
museums admini.tered by the Archaeololi­
cal Survey of India, in addition to Itrena­
tbening of watl:h and ward arrao,ement8 
in oth er monuments/sites. 

2. ConstrJction of twenty five senlp. 
ture-sheds at important sitos to house 
100le and uncared for Iculptures, thelr 
documentation aod establishment of 
archeological site museums. 

3. Promu' gation of tb e Antiquities 
and Art Treasures, Act. 1972. to regu­
late tbe export trade in antiquities and art 

treasures; to provide tor tbe prevention of 
smuggling and fraudulent dealing in 
antiquities; to pro~ide for the compulsory 
acquisition of antiquities and art treasures 
for preser'8tion at public places. 

4. Creation in 1974 of a Clntral 
Investiaating Unit (Antiques) in tbe 
Central Bureau of InvestiaatioD Jocated 
at Delhi to investigate casel concerniol 
theft of antiquities. 

S. Maintenance of a computerisod 
data baok of cases of tbeft and recoveries 
of certam important cultural properties 
(Sculptures. idols and paintiDls) contaioiDI 
information about crames, criminals aDd 
cultural property in tbe C.B.I. 

6. Coordination between tbe Central 
Bureau of Investi&ati :'0, tne Arcbaeological 
Survey of India, State Police, Customs aDd 
CbeckpOlu for prompt reporuDI of 'rime 
crimina!s, tbefts concerning cultural propert, 
and smua,J inl of object •• 

7. Asstl~oce of Inter pol is allo lou,lu 
where ncceaaa,y for lovoltiaa&iOD of lucb 
CajCi. 

C ... traetiOD of .pre_.,... Ultl, 
Ptad.b, Bihar .... West Benll. 

1610. SHRI KALI PRASAD PANDEY: 
wJJJ tbe Minister of SURFACS TRANS­
PORT be pleased to state: 

(a) whetber Government propole Ito 
construct any expressway in Uttar Pradeu, 
Bihar and West Benaal; 

(b) if 10, the detaU. thereof includlDi 
tho total oapcaditurc Ilkol, to be iDourre4 
thor eon : and 

(c) if not, the reaaoDl therefor 7 

THE MINISTER 017 STATB OF THB 
MINISTRY OF SURFACB TR.ANSPOaT 
<SHRI RAJESH PILOT) : (a) No, Sir. 

lb) Does Dot arise. 

(c) Expres. Hiabways are provided 001, 
OD YCry heavy traffic corridors .ubject to 
their being economicalJy ~;ab)e. 

Pa_Dger Amenities at Bombay 
Railway Station 

1611. SHRI aURUDAS KAMAT: 
Will tbe Mini8ter of RAILWAYS be 
pleased to stat. : 

(0) the details of Ichemes iocludiD' 
construction of Oier bridges for commat. 
ers, road overbr idaes for vehicular trame 
and other work Uke opening of ticket 
window., tlcctronic Indica tors, improve­
ment of statioD platforms that have beea 
taken up by the RaHway, in Bombay I •• t 
year; and 

(b) the schemes that Ire proposed to be 
taken up durina the next tbree ,ean 'l 

THE MINISTER OP STATB Of THB 
MINISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA): (a) Tb-e iafor­
matioo is beioa collected aDd will be laid 
OD tbe Table of the Sabba. 

(b) The scbemes are IDaUsed on , • ., 
to ,.ear basi. lor the· Annual PlaD _c.,. 
diDi to avail.bUIl, of r •• ouro. ... 



Bnlakatam-\VellfD1toD 1~1a" DrI", 
.... 'New ar..... Coened'lII Wellt.g­
to. 1.1 .... sad Mattlaeher, fa 1('':81• 

1'.J2. PIlOP. K.V. THOMAS: Will tbe 
MiDiS.,r ~ SUR'ACB TRANSPORT b. 
Pleased to a'ate .: 

(.) the prolre.1 mad. io tb e constru-
ction of ErnakullmWlllington Island 
brid ••. I~ K era 1.: 

(b) 'he total cost of tho brldle ; 

(c) wheD it is I ikely to be opened ror 

tr.tlic; 

(cI) whetber a decision baa been taken 
to CODstruct a new bridae connectinl 
WeUtolton Itland aad Mattancbery; 

(.) if 80. the time by wbich tbe coostru­
ctiOll wort is likely to bo started; aDd 

(f) the cost of tbe bridge" 

THB MINISTER OF STATB OP THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJBSH PILOT) : Ca) Tbe work on 
fOQodations and substructure of Ernakulam­
WelliDlton Island bridle (VeD(lurutby 
Bridle) is at various stalcs of pro,res.; 

(b) work of bridal proper weI awardod 
at a COlt of RI. 489. 00 lacs; 

(0) Tbe work on tbo ~ridlle is schoou­
Iecl ta be comploted by 1988; 

(d) to (f) The Deed for constructioD 
of a new bridl' in lieu of old Mattancbery 
bridle taia'i. A surv.y study on tbo pro­
posed Dew brid,e by National Traosport­
ation PlanDlDl aDd Research Centre ba. 
boeo lanctioned by tbe Government of 
K.erala in September 1985. 

W ....... oJ TraDlfer C ..... :.t 
Codlln Port 

1'13 PROF. LV. THOMAS: Will the 
Ui .... r of. SURPACB TRANSPORT be ..... '" '0 .,at,; 
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(.) tbe number or hours tbe commis­
•• ooed tran!!'!!r craDes at Cocbin Port 
worked after commissioning; 

Cb) wbether tbe workin. of tbe cranes 'I slUsfactory; and 

(0) If Dot, the reasons therefor? 

THE MINISTER OF ST ATB OF THE 
MtNISTRY OF SURFACE TRANSPORT 
(SHRI RAJBSH PILOT): (a) to (c) The 
cranes hllve been put to trial operatiool 
and they have betn found to be workin. 
satisfaetoriJy. 

Safety 01 Bridges on NJlfonal Hlgbw.ys 

1614. PROP. K. V. THOMAS: 

SHRIO.DEVARAYA NAIK: 

Will tbe Minister of . SURFACB 
TRANSPORT be pleased to .tate : 

(a) tbe steps taken to aSSe&s t be safet, 
of bridges on NatioD~ 1 Highways; and 

(b) the number of bridges on National 
Highways in Kera1a which afe safe 'I 

THE MINISTER OP STATB OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRJ RAJESH PILOT) : (Ct) Recently a 
detailed suney of the existing condItion of 
bridges o~ Notional Highways has been 
undertaken to assess their safety; 

(b) Out of (be total number of 121 
brid,es on National HiabwaYI in Kerala; 
27 bridges are reported to be sutferinl 
from some sort of distress. Out of tbele 
27 bridges. 12 bridgcs are proposed to be 
reconstractod. two bridges will ,be by .. 
passed witb the completion of Cochin bye­
pass and tbe remaining 13 bridles wjJJ be 
repaired. However, all these brid,.s are 
in a traffic worthy condition at persen'. 

Airport at uklhadweep 

1615. PROP. K.V. THO\fAS :WiJl tllO 

Minister of CIVIL A VIA TION be p'~ated 
to itato : 
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. (a) when will a new Airport ~~ 

Laklbadweep be COD~tfucted ; 

(b) wbethtr a relulu helicop~er service 
will be operat ed between Cochin and 
Latsbadweep ; and 

Cc) whether there is any proposal to 
bave, a regular ftisht betw~en Lakshadweep 

and Cocbin ? 

THE MINISTER OF STATB OF THE 
MINISTRY OF CIVIL AVIATION (SHRt 
JAGDISH T'YTLEIl): (a) Airport at A.atti 
Island in Lak~badweep is proposed to be 
construcl.d during the ycar, 1987. ' 

(b) Helicopter Corpoution or India 
o!es to aive one Helicopter OD wet 

prop , Ad i . 
lease term~ to the Uoion,Tcfntory m Dlto-

.ration of Laksbadweep In February. 19,87 
lubject to commercia' arrangeJDentl be~nl 
fi l;sed in thi~ behalf between Ihe UOJO.1 

T:~ritr'rY of Laksbadweep and the He}i.· 
,.r Corporation of India. The pattern of 

cop , "1\ b 
operation of Hdico1)~er set v,ce~ . W1 I e 
decided by Union Territory AdmlDlstrat 00 

of Laluhadweep. 

(c) Yes, 8lf. There is a proposal to 
b a regular tligbt between Lakshadweep 

adveCO hin on comp' etion of the aerodrome 
an C • f t I and availabHity of other 10 ras fuCtura 

facilities at ,~gatti in Lakshadwe epa 

Help from Prl,ate Sector to Start 
Na,oday. Vldyala)'al 

1616. SHRI N. DENNIS: Will tbe 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to State: 

(a) whether Government. propose 10 
seek help of private. ~ ectobr Jd~ 0, P,tOt '?I ad' 
Navodaya Vidya\ayas In eac as tlC • an 

(b) If 80, details of the scheme in tbis 

I'lard , 

THE MINISTER Of HUMAN aB50. 
URCB DEVELOPMENT AND MI~IST£R 
OF HEA.LTH AND FAMILY WBLPARB 
<SHR,l P.V. NARASIMHA gAO}. (a) and 
(b) Tbe Na\'odaya Vidyalafl Scbomo 

envisage, ctootribution,' (rom philanthropist. 
and IO,cal people for settiD, ap Nlvoda,a 
Vjdyalnyas, It is, the policy of, tbe Oovern· 
meDt to welcome lucb offers of a.alstaDCI 
and in ca.es where there ill more tban ODe 

offer'ror a district, to' sellct tbe IOOtt .ut. 
table ooe. All the Navoda,a Vidyala,aa . 
would bowever be rUD by tbe Naveda, •. 
Vfdyalaya Samiti. 

Extensfon of CoromaDda' Explft. 
opto Kamdyanmarl 

1.617. SHRI N. DENNIS = Will tbe 
Minister of RAILWAYS be pleaSed to 
~ta te : 

(a) whether Gevernment are awar-e of 
tbe demand 0' the passenllers and pi12r;ms 
(or tbe edention of 141/142 Corom~ndal 
Bxpress upto Kanniyakumari ~ia TriVIa­
drum; and 

(b) if so, whether Governmeot propose 
to extend the same upto Kuoniyakumarl ? 

THE MINISTER OP STATE OP THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes., Sir. 

(b) E"tension of 141/142 Coromanda. 
Express upto Trivandrum by merain, it 
with 19/20 Trivandrum Mail was consi. 
dered but the propc8al did not find favour 
with sections of the traveJ1iOj public. Two 
tbroUlb coaches each have, bowever, been 
provided between Howrah/Dur, and 
Trivoodrum. 

lnere,slog tbe FreqUfacJ of Hlm •• gar 
Express . 

ltU 8. SHRI N. DENNIS : WiJJ tb·e 
Minisler of RAILWAYS b. plea6ed te? 
state: 

(a) .betber Government are aware of 
the demand or (be passenaers alid pil.rfms 
for increasing tbe frequency of 907/908 
Himsa&aI ESPIes, at lea't tWI,e a week; lIod 

(b) if so, whether· Go~ernment propOI" 
to inertiae tbe frequtDoy of the ',aip 1 '. 
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THE MIN.ISTBR OF STATB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVR AO !'CINDIA) : (a) YOSt Sir. 

(b) Increase in the frequency of the 
traIn is not fealibJe at pregeot due to 
paucity or r esourceB. , 

ImprovemeDt In rail road cODnectloDs 
to DlJanusbkodl 

1619. SHRI N. DENNIS: Will the 
Minlster of RAILWAYS be pleased to 
state tbe steps taken to fmJ'rove the rail! 
rOld connections to Dbanusbkodi ? 

THE MJNISTER OF STATE Of THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : No seteps tor 
provision of a rai I connection to Dhanulb­
todi are under consideration of tbe Ministry 
of Railways. A road bridge at Pamban is 
bowever under construction by the Tamq .. 
nadu State Highway Department. 

Test to Check Pregnancy 

1620. SHRI PARASRAM 
BHARDWAJ: 

SHRI R.M. BHOYB: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that a new test 
wbich can identify a woman within 30 
minutes whether abe is pregnant or not is 
likely to come in market: and 

(b) if so. the details thereof? 

THE MINlSTER OF ST A TB IN THE 
DEPARTMENT OF HEALTH IN THB 
MIr~ISTRY Of HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ KHA. 
PARDB) : (a) Yes, Sir. 

(b) The followioa kits are under trial 
with Indian Council or Medical Research. 

(i) G. Test Beta 2~O u·i. 

(U) 'Bvbtast' Monoclonal Prepancy 
Telt , 

(iii) 'Accu}one' Monoclonal Pr(.'~naDCY 
Test~ 

(1\,) Pregeotor (Immunologfcal Pre-
gnancy Detection Kit). 

(v) 'Dipstick Assay' for preloar cy 
Test. 

PrtgsDancy test kit at Item V has beeD 
deveroped by tbe Nations I Inst itute of 
Immuno'ogy. New DeJhi whereaf' other fest' 
kits are of imported origin. As Sf"0n as the 
re~w)fs of these tests are reCt"iVfd fron the 
ICMR regard ing their feasibility f(lr intro­
duction in the National Famllv We:fare , 
Programme in field condition." GovfToment 
wi'l take a decision re:gardin~: thdr u\e in 
the F, W. Programme. 

Road under BrIdge Dfar Ajitsing 
Nagar 

1621. SHRI V. SOBHANADREES. 
WARA R,\O : WilJ the M'Dt~lcr (If RAIL. 
WAYS be p1eased to state: 

(a) whether Government have received 
pre.entatioos regardif'1 the need tl' cons­

truct road' under brid~e near Ajitsinsz. 
Nagar in lieu of railway leve) crosSln~ OD 

Vijayawada.EJuru raIlway )ioe ; 

(b) whether the Government of Andhra 
Pradesh ha~ reQue~ted tbe Railways to 
take up this work in the Work~ Pro­
STamm. of Railways for 198 '·88; and 

(c) if so, the reaction of tbo Railways? 

THE MINISTER OF STATE Of THE 
MINISTRY OF RAILWAYS SHk( 
MADHAVRAO SCINDIA) : (8) Yea, Sir. 

(b) Yes. Sir. 

(c) Tbe propol8} lor constructioD of • 
road under brj4,e in lieu of exi~tinl JeveJ 
crossing near AJitsingb Nagar i. under 
consideratioD of the Ministry of Railway. 
for iDClusioD fD tbe Railways' Work, Pro.. 
.rammo of Jg87·88. 
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Baa OD Import of C.T. Sea ... , 

1622. SHal V. SOBHANADRBBS· 
WARA RAO : 

SHRI VIJAY N. PATIL : 

Will the Mlnl.t.er of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it II a fact that C.T. 
Scanner (Computer Tomography X.Ray 
Bqulpment) baa proved extremely benetlcial 
•• a life lavinl painless diagnostic tool; 

(b) whether it i. also a fact that the 
tJaloD Government bas taken dlCi.ioD to 
ban tb e import of C. T. Scanner wbtJ ether e 
is ,reat need aDd demand for the same in 
different parts of the country; and 

(c) whether Government propose to 
reconlider and lift the ban in the larger 
ioterest of the public and if 10, when 1 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH IN THE 
MINJSTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) KHA:. 
PARDE) : (a) Ye •. 

(b) and (c) No. The Import of C.T. 
ScaDDer has not been banned. However, 
tbe ulual procedure 01 obtaioinl clearance 
from tbe indigenous anile is insisted 
upon" 

Vlalt of Brlti.b Stud1 Group Relard­
Ing Scbeme ror UpgradatioD of Air 

Trame Control 

1623. SHRI AMARSINH 
RATHAWA: 

SHRI CHINTAMANI lENA: 

Will the Minlsteer of CIVIL AVIATION 
be plealed to state: 

Ca> whetber a study group from BritalD 
receDtJy vi.Ued India and prepared a 
IcII8m e for u"lfadiDI of air traffic control 
lad air navilatioD facilities at tbe IDter. 
Dational Airports in the country uptil 2000 
A.D. and b eJond ; 

(b) if 10, the broad outlines of the 
Icl;leme and tbe recommendations made 
by tbe ,roup: 

(0) tbe financial package to implement 
tbe sami ; and 

(d) the reaction of the GO'lcrnment of 
India thereto ? 

THB MINISTER OF STATE OF THJ! 
MINISTRY OF CIVIL AVJATION (SHRI 
JAGDISH TYTlER): (8) A Brili.h team 
bas recently carried out a feasibi),lY study 
at Delhi and Bombav internationaJ airport8 
with a view to upgrade tbe air traffic con­
trol and air navigation facilities-

(b) to (d) The study report submitted 
by 'he British group is being tJ.emir ed by 
the National Airports Autbority at present. 

Sfatues of British Era In Delhi 

1624. SHRI DINESH SlNGH: Win 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pJt'ased to !'tete what 
Governme"t propo~e to do "ith the statues 
of British era in Delhi? 

THE MINISTER OF HUMAN RESO. 
URCE DEVELOPMENT AND MIN]STER 
OF HEAL1H AND FAMJLY WELFARE 

(SHRI P.V. NARAS1MHA RAO) : 
The statues are in t h t' cUHody of 
Central Public Work~ Df p;]rtmer t Th~ 
Department of Arcbaeology, Delhi Adminj. 
stration hal a propo~al to acquire them 
aDd develop an open air museum in due 
course. 

(Traa,lation) 

Enquiry Against Railwa, Employ( e. 
after Retirement 

1625. SHRI RAM PUJAN PATEL: 
Win the Minister cf RAILWAYS be pJeased 
to atate : 

(a) 'the names of tbose employees who 
retired f,om Western RaiJway between 1 
Jlnuary. 1984 and 31 Octobtr, 1986 and 
laslnst wbom inquiry bas been instituted; 
,,04 



(b) the realJODS for conducting inquiry 
_aliost each of these employees? 

THB MINI~TBR OP STATB OF THB 
MINI~TRY OF RAILWAYS (SHRI 
M .\OHAVR AO SCINDIA) : (a) and (b) 
Seven officers/staff or tbe Western RaUwa, 
who retired between 1 January, 1984 and 
31 October, 1986 are facina inquiry 
arisinl out of vigihlnce inv.,tigations. As 
the inquiries are still in progrels, 
the Dames of the persons concerned and 
tbe detailed reasons thereof are Dot beiDI 
daclosed. 

[English] 

Fly-over 00 Llluab Railway Crossing 

1626. SHRI HANNAN MOLLAH: 
WjJI the Minister of RAILWAYS be ploased 
to state: 

(a) whether Government arc consider­
ing for a fI"-over at Liluab Railway 
Croasiog; 

(b) whether Government are aware 
tbat a number of accidents took place 
at that plac. ; 

tc) whether Government are also aware 
that it is a long standing demand of tbe 
people of Howarab District t and 

(d) if SOt wben the said proposal 
would be materialised '1 

THE MlNISTER OF STATE OF THE 
MINI·STRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes. Sir. 

(b) 7 minor accidents took place at tbe 
Liluab Railway Crossiog in tbe last three 
yearL . 

(c) Yei, Sir. 

(d) Tbe R.ailways finalise tbe proposall 
for construction of rO;1d over/und er bridae. 
tn rcpl.~cctDOot or existinl busy level cross­
iDaS aft or tbe, are SpUDSO red by tbe State 
GOV'CQllltDt OoaG11D.d wltb aD uDcl,rtakiol _. 

Co bear their share of th e C01t. No pro. 
pOlal for provision of a road over bridle at 
Lfluab raUwa, ero.s'Dg bas been sponsor eel 
by tho Government of West Boolal so fir. 

New G S.A. for V.I[ 

1627. SHRI RAM DRAN : 

SHRI DINESH SINGH: 

PROF. RAMttRISHNA 
MORE: 
SHRI Y ASHW ANTRAO 
OADAKH P\TIL: 

SHRI DINBSH GOSWAMI : 

Will tbe Minister of CIVIL AVIATION 
be pleased to state: 

(a) whetber the Air India bas 
decided to appoInt a new General Sale. 
Agency in London reversing its earlier 
decision to abolish tbe system of General 
Sa les A~ency as it was considered detri­
mental to Air India; 

(b) tho capital base and tbe standio. of 
tbe Comploy aWarded General Slle. 
Agency and whether it is sufficient; 

(c) the reason tor reversing tbe earli.r 
decision to abolish tbe system ; aad 

(j) the terml and conditions of the new 
General Sales A,eney ? 

THE MINISTER OF STATS OF THB 
MINISTR.Y OP CIVIL AVIATION (SHRI 
JAG DISH TYTLBR) : (a) and (c) Yos. Sir. 
Air India made alternate arrangements for 
selling tickeh through l.A.T.A. aseots, after 
the e"piry of tbe contract with the .arUe, 
G.S.A. 

The sellinl arrangement. lbroulh 
various I.A.T.A. ageots did not produce 
tbe desired resuhs. 

Witb a view to au.meot revenue, Air 
India took a conscious decision to revert to 
the .ystem 01 appointlnl a O.S.A. 

(b) Mis. Gimvale Lta. tradiol as We). 
come Travels, bas a paid up ~Ipita' of U.K. 
$50,000. Tbe maio Directors of tbis com­
paUl aro husme.ameD iD \).K. ~n4 tlae 
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agency is financially sound. Tbi. companY 
bas furnished an irrevocable bank guarantee 
of U .. K •• 1.2 million to Air-India. 

Cd) The terms and conditions of the 
appointment of tbe new Gene'ral Sales 
Aaent are based on tbe standard Air-India 
General Sales Agency format. 

Reserva tfOD for AdmisslOD In Regional 
Engln~erlDg College, Hamlrpur (H.P.) 

1628. PROP NARAIN CHAND 
PARASHAR : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state: 

(a) whether Regional' Engineering 
College, Hamirpur in Himacbal Pradesh 
has demanded tbe r~ser\lation of a few 
seats for admis, ion of the children of the 
statr in Sa lnik School at Sujanpur tira ; 

(b) if so, the decision taken in this 
regard and the exact number of seats 
allowed under su~b reservation to REC ; 
and 

(c) if not, the likely date by which a 
deci'sioD WGuld be taken? 

THE f\.HN(STER OF HUMAN RBSO­
URCE DBVt:LOPMENT AND MINISTER 
OP HE~L1H AND PAMILY WBLFARE 
(SHRI P,V. N I\RASll\fHA RAO); {a) Yes, 
Sir. 

(b) Ttl):> request has not been agreed 
to as i' is n :): in k eep10g wItb t he admission 
policy followed unlfol"lnly by all the Saioik 
Schooh JD the country. 

(c) Does not arjse. 

Medical Facllitiel to Pensioners 
Livbe In Areas not Covered by CGHS 

Facility In Delbi 

1629. SHRI MOOL CHAND DAOA : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state '! 

(a) whether Government pensioners 
living in areas not covered under Central 
Government Health Scheme afe eDtitled to 
aD)' medioal laQUil)' i and 

(b) If Dot. the steps proposed to pro­
vide medical facility to such pensioners' 

THB MINISTER OP STATE IN THB 
DEPARTMENT OP HEALTH IN THB 
MINISTRY OF HB~LTH AND FAMILY 
WELFARE (KUMAR) SAROJ KHA. 
PARDE) : (a) No, Sir. 

(b) At present no such proposals are 
under cODsiCeratlon to pro,ide medical 
facilities to pensioners in arias not covered 
under Central Government Health Scheme. 

Excessive PreseDce of Pesticides 'n 
Fruits aDd Vegetable. 

1630. SHRI MANIK REDDY: WMI 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(p) whether it is a fact that despite II 
legislations in force, not a sin,le challan 
has been made so far for excessive presence 
of pesticides in fruits and vegetables; and 

(b) if so, the reasons thereof? 

THE MINISTER OF' STATE IN THB 
DEPARTMENT OF HEALTH IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA. 
PARDE) : (a) and (b> No case of excessive 
presence of pesticides in fruits and voae­
tablel hal been reported and hence tbore 
has been no prosecution under the pro­
visioDs of Prevention of Food Adulteration 
Act, 1954. 

---
lZ.00 hr., 

[Engll.h] 

MR. SPEAKER: What Is your point of 
order? 

SHRI BASUDEB ACHARIA 
(Bankura) : You bave also given your COD­

sent at tbe time of ·your llJcetinl with UI 
that there would be a di8cus,ion 00 atro­
cities on women. In Ganjam district of 
Orisa. tbore was a aaoa rapo OD women b, 
Polioa. 
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MR. SPBAKER : No. Acbariaji, Jook 
here. Tbe~ is ODe tb in8_ If J just open 
tbe Pandora's box of tbe State subjects. 

(r"terrllp tlon,) 

SHRI BASUDEB ACHA RIA: 
Atrocities OD women is Dot a State 
suhject. 

MR. SPEAKER : No. I do Dot think 
80. No. Not al1owed. 

~HRI BASUDEB ACH~RIA : We have 
discussed it in the past. 

( Int~rrup tlons) 

SHRf INDRAJIr GUpr A (Basirhat) : 
There is a report that 8 girls from Bengal 
who were ye,terdaY detected here by tbe 
Police were smiJsgJed and b:-ougbt here and 
sold to brothel keepers. 

MR. SPEAKBR : We have an cle~tcd 
Legislative Assembly and I think (his 
question should be raised there. Those 
peop) e who are responsible should be 
punisbed. I deplore this incident if it bas 
happened. I read it. It should be taken 
up but I canDot di,cuss it here. 

( Interruptions) 

[E"glllh] 

MR. SPEAKER: I bave over-ruled 
it. 

(lnte,ruptions) 

MR. SPBAKER : No th jog goes on 
record" 

(11I"rruptlonl) 

MR. SPEAKER : Wbat is your point 
of order ., 

SHRI V. SOBHANADREBSWARA 
RAO (Vijayawada) : I have aiv.n a privile-
10 mOlioo againlt tbo Minister for Water 
a.ourGOI. 

MR. SPEAK.ER I have alread, takoD 
act iOD. 

r Tranflatlon] 

(Int~"rruptio"8 ) 

MR. SPEAKER: Why are apeatina 
10 loudly? I have already said. 

[English] 

SHRI S. JAIPAL REDDY: I have also 
. tabled a privilege motion against tho 
Minist er for Water Resources because be 
lave a wronS reply. 

MR. SPEAKER: I have already takon 
action. 

(/llte rruptlonl) 

[Trans/at ion] 

MR .. SPEAKER: I have already told 
you (hat there is no use of makiDg so much 
noise. 

SHRI MOHD. MAHFOOZ ALI KHAN 
(Etah) : The employees of the Stat. 
Government are on strike. It is a step­
motherly treatment with the State Govern­
.ment .•... (Interruption,) 

[English] 

MR. SPEAKER : I do not know. 

( Translation] 

SHRIMOHD.MAHFOOZAUKHAN: 
The employees of the Rajasthan a.nd U.P. 
State Governments are on strike. 
(Interruptions) 

[Enll18hJ 

MR. SPEAKER : When I am replying 
to an boo. Membor, why are you inteuup­
ling unnecessarily and gettinl boarse ., 

( Tranl/alion] 
(/nlerluplion,J) 

SHRI MOHO. MAHPOOZ ALI· 
KHAN : You do Dol list en to me. 

. (Inl."upIJoU) 



MR~ SPEAKBR: I shaH li,tOD wben , ..• 

(Tnterrllptlon8) 

MR. SPEAKER : PI ease listen to me. 

(In terruptions) 

MR. SPBAKER : You are again 
interruPting. 

( Interruption,) 

MR. SPEAKER : I have requested 
you ••.•.• 

(In tlrruption,) 

"R. SPEAKER: This is wbat I am 
say ing ..•••• 

(I"terruption,) 

MR. SPEAKER: My dear. Sif ••••••• 

(lnterrup lion I ) 

MR. SPEAKER: You do not listen to 
me. You are again interrupting. I Wal 

saying .••.••• 
(Int.,ruptions) 

[English] 

MR. SPEAKER: This hon. gentleman 
would not listen and I am not ,oina to 
allow anything to go on record. Because 
it is a State Subject, I am not loinl to 
touch. 

r Trans lation] 

(Intt""plions) 

MR. SPEAKER: I have already said 
that I have already taken action •. 

(Interruptions) 

MR. SPEAKER : I have beard you. 
Tbore i. no use of your speaking. I have 
told you tbat I am takina action. You are 
forcing me '0 do this tbiDI. This I caonot 
do. 

(In",ruptiolJs) 

lB",llih] 

MR.. SPEAKBR: Wby are you un­
D .. ~e8sarill aettiDa Ixcited 'I 

SHRI V. SOBHANADRBESWARA. 
RAO : Not unnecessarily. Sir. 

(I"'.""ptions) 

MR. SPEAKER : Please lit down. Mr. 
Acbaria. you a( e a Jeader. oOn'l Iran .. 
Iress the limits. Please sit down and come 
to me. 

(1"fl'fUP tI0"8) 

MR. SPEAKER : No, )'ou com. fo me. 
We shaH SM. If it is within your bOUDdl. 
we caD discuss. 

[Tranl/atlon) 

MR. SPBAKBR : Mr. Mobd. Mabfooz 
Ali Khan, you are transgrossinl and doiol 
a wrOOI tbing. I shall bave to ask yau to 
withdraw .•.•• 

MR. SPEAKBR: If )OU don'. keep 
quiet I shall turD you out •••••• 

(In lerrup lionl) 

[Englllh] 

MR. SPEAKER: All right. Withdraw 
from the House. 

([nIt rruptions) 

[ Tra",lallon] 

SHRI MOHO. MAHFOOZ ALI 
KHAN: Please liaten to my requost. 

[Englilh] 

MR. SPEAKBR : No. No quostion. 

[ Tranllation] 

SHRl MOHD. MAHPOOZ ALI 
KHAN: What for do we come bere if w. 
cannot raile our point 'I 

[&,II.h] 

MB.. SPEAKBR : I cannot allo", 
because tbert is a State Assembly. Notbinl 
doinl. 

(lnt,rru,,'ou) 
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MR. SPEAKBR : AU right. Withdraw 
from the Hou!e. 1 do.l't want to listen to 
you. 

.. 
( Tranllalton] 

SHRI MOHO. MAHPOOZ ALI 
KHAN: All rillht, I withdraw from the 
House. 

(&HRI MOHO. MAHFOOZ. ALI 
KHAN: Then left the house. 

(Intlrruptions) 

MR. SPEAKER : I don °t listen. 
Nothing doing. This is too much. 

( In terrup fio"a) 

MR. SPE~K.ER : Wby arc you doio, 
tbis? Please si t down. 

(Interruptions) 

MR. SPEAKER: Now. Perhaps to be 
laid. 

( Inltrruptlo",) 

[Tranl/ation] 

MR. SPEAKER: Why arc you (alking 
to bim ? Keep quiet please. 

12.07 hrl. 

[E'ngll.rh] 

PAPERS L~ID ON THB TABLE 

Agricultural Price PoUcy - A Long 
Term Per.pecti'Ve 

THB MINISTER OF AGRICUL TURS 
(DR.. O.S. DHILLON) : Sir, I bel to lay 
9D the Table a copy of tbe • Agricultural 
Price Policy-A Lo!), Term Perspective' 
(Hindi and Bnllish versions). 

, [PI •• td iD Libral1 $ee No. LT 31 "/86] 

Papers Laid 270 

AnDual Reports and Review on 'he 
working, of Indian Railway Con!troc· 
C'OD Contpany Limited, New DeIhl 
aad Rail India Tecbnlra' and Eeono­
mle Services Lf:nlted. New Dtlbl for 

tbe 1ear 1"5.86 

THe M'l'ifISTER OF STATE OF THB 
M1NISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : Sir, I beg to 
Jay on tho Ta('\Je a copy each of tbe 
following papers (Hindi and English 
versions) under sub·section ( () of section 
169 A of the Companies Act, 1956 :--

(1) (n Rev;ew by tbo Government 
on tbe working of the Indian 
Railway Construction Company 
Limited, New Delhi, for tho 
year 1985-86. 

(ii) Annual Report of the Indian 
Rai Iway Construction Com­
pany Limited. New Delhi, for 
tbe year 1985 .. 86 along with 
Audited Accounts and tbe 
comments of the Comptroller 
and Auditor General thereon. 

[Placed in library, See No. LT 
3197/86] 

(2) (0 Review by the Government on 
the working of tbe Rail India 
Technical and Economic 
Services Limited. New Delhi, 
for the year 1985· 86. 

(il) Annual Report or the Rail 
India Technical and Economic 
Services Limited, New Delhi, 
for the year 1985·86 along 
with Audited Accounts and tbe 
comments of tbe Comptroller 
aod Auditor General thoreoD. 

[Placed in library See No. L T 
3198/86] 

NotlleatJon under See. 133 of the 
Motor Veblcles Act, t 939. 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
<SHRI RAJBSH PILOT) : Sir, I beg to lay 
OD tbe Table a copy each of the followinl 
Notifications (Hindi aDd ED,lisb versions) 
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under sub-sectioD (4) ot section 133 of 
the Motor Vehicles Act, J 939 .-

(1) The Motor Vebicies (NationaJoper" 
mits) Amendment Rules, 1986 pub­
lished fn Notification No. O.S.R. 
t 073 tE) in Gazette of India dated 
tbe 10th September, 1986. 

(2) The Tourist Vehicles (Additional 
Conditi01,s of Per'l'it) Rules, J 986 
J)ub1i~bed in Notification No. 
O.S.R. lOS6 (E) in Gazette of 
India dated the 2nd September, 
1986. 

[Placed in Library See No. LT 
3199/86] 

Notlfleatiol under See. 28 of the 
UDlversity Graats CommlssfoD Act, 

1956 

THE MINISTER. OF STATE IN THE 
DBPARTMBNT'\ OP EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DE.VELOPMENT 
(SHRIM~TI KRISHNA SAHI) : Sir. I beg 
to lay on the Table a COPy of the University 
Grants Commission (Qua'ifications required 
of a person to be appointed to tbe teaching 
ItatY of a uni'fersity or otber iQstitut ions 
affiliated to it) (Amendment) Regulation, 
1985 (Hindi and English vorsions) pubJisbed 
in Notification No. F. 193/74·(CP) (CP) in 
Gazette of India dated the 26th November, 
1985 under section 28 of the University 
Graots Commission Act, 19'6. 

[Placed in Library. See No. LT 3200/86] 

ADDual Report aDd Review on the 
working of tbe Cancer Institute, 

Madras for the year 1985.86 

THE MINIS1ER OF STATE IN THB 
DBPARTMENT OF HEALTH IN THB 
MINISTRY OP HEALTH AND FAMILY 
WBLFARE (K.UMARI SAROJ KHAPAR. 
DB) : I bel to la) on tbe Table :-

(1) A copy of tbe ADDual Report 
(Hindi and Enalisb ver.ions) of 
tbe Cancer Institute, Madras, lor 
the year 1985·86 81001 witb 
AQdited Accounts. 

(2) A cop of tbe Review (Hindi aDd 
. English ver~ioDI) by the Govern­

ment on ~he workio. of tbe 
Canct.r Institu!e. Madras, fo, tbe 
year 1985-86. 

[Placed in Library. See No. LT 3201/86] 

12.08 brs. 

PUBLIC ACCOUNTS COMMItTEE 

Plfty-Seventh Report 

SHRI E. AYYAPU RBDDY (Kurnool) : 
Sir. I heg to present the Fifty Seventh 
Report (Hindi and EnaUsh versions) of tbe 
Public Accouats Committee on Bxce!lses 
over Voted Grant! aDd Charged Appropria­
tions (1984-8 ') and action taken by 
Government on the rccommendation~ coo­
taiD(.d in their Soventeenth Report (Biahth 
Lok Sabba) relating to Excesses over 
Voted Granted and Charged Appropriations 
(1983·84). 

CALLING ATTENTION TO 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

[Tran61atlo,,1 

Reportedl), distorted ve:rsion of INA 
trials in tbe T.V. Serial 'Raj Se Swaraj' .. 

SHRI HARISH RAWAT (Almora): 
I call th~ attention of the MiDister of 
~. fOrmatlOD aDd Broadcastinl to tbe foHow­
IDI matter of urgent public importance aDd 
request tbat be ma, make a 8tat 
thereon :_ ement 

"~- . . 
.,a ~ Situation arisinl out of 

public resentment a,aiDst repor. 
tedly distorted version of I N A 
trials in the T.V. serjal 'RaJ· ~ 
Swaraj' and .he action taken b 
the Government In tbo matt.,,!! ' 
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THE MINISTER. OF STATE OF THB 
MINISTRY OF INPuRMATION AND 
BROADCASTING (SHRI A.IC.. PANJA): 
'aaJ Se Swaraj' 'I a sponsorc:d serial 
,produced by Dr. NI.lar AUana, an eminent 
theatre personality, The serial relate§ to 
lome famous c our's trjals in reoen t I nd ia n 
Hiltory. The first part related to the trial 
of Bal·Oaogadhar TJlak (4 epilodcs). the 
second to the trial of Mahatma Gandhi 
(4 episodes) and tbe tbird to the trial of 
INA (' episodes). Whil. approviol the 
proposed serial, Doordarsban bad taken 
ioto consideration the SS8Ulance of the 
projucers that ,bey would produce this 
prolramme after tbrough research work 
and al~o with tbe help of porIons connec­
ted with the INA. Arter the telecast of 
the first episode of the )NA trial which 
lave tbe back.round to the trial, some 
representatioDs were received that Netl)i 
had not been properly portrayed. An 
enqatry was mad. it revealod tbat what bad 
been shown in tb. serial was that after 
livio. some lood news to bis coli el.ues. 
Netaji asked for drinks. Wben h. saw 
Col. Dhillon drinking juice. he ask.d him 
tbo reasons to wbich Col. Dhillon replied 
that be bad taken an oath tbat be would not 
touch alcohol till India attained Indepen­
dence. To whiGh Netaji replied "Bravo". 
Later in a subsequent scene a waiter .er~ es 
juicos of vadous types to both Netaji and 
Capt. Laksbmi Swaminathao. It is not. 
fact tbat I.N.A. trial was shown in a 
distorted version. Keeping in view, 
however. the 'eeUo,s aDd sentiments 
Ilpre§sed by a erOSI Icctioo of the peoplo 
tbat tbe impression tbey lot wal tbat 
Netaji was lakina or enoouraliol alcoholic 
drink aDd, tberefore, be bad Dot beeD 
properl, depicted, tbe Doordarsbao ex· 
pressed regret for the samo aod bence it 
bas boen decided Dot to re~telecalt tbis 

'epiaC'de witb tb, above Iceac in future. 
Further, tbe ICOOO is allo belDg deleted 
from tbo video tape evoo for our arcb ivai 
purpose. Moreover. DoordarlblD bas also 
blOD directed to take special car. wbil. 
ttlOGa.tiDa prOle.lDOl .. 00 oatioD.,lloadon. 

SBRl AS UTOSH LAW (Dum Dum): 
lir, ma, 1 GOOF.tulat, ,be "OD. MiDlattr 

Hara, •. Indo.'fa A.ull,alia, 
Nt'" Zealalld Qlld Tltalland r' 

for 'takina imDJIqiat e 'steps, bonourin8 tlae 
lentiment. of tbe people of West Benlal 1 

([nt,rr"Pllon.)·· , 

r Tranl/aliOll] 

MR. SPEAKER : It you want to 
quarrel. you may 20 outside. 

[En,JI.rh] 

Noth iog goes OD record. 

(Int.rruptlon, )** 

MR. SPEAKER : What is bapoenlDR in 
tbis Hous e ? Pleas c si t dOWD. Misl 
Mamata Banerjee. will you take your 
seat? Nothing dotol. Please sit dO"D. 

Mr. Harj'tb Rawat. 

[ Translation] 

SHRT HARISH RA W AT: Mr. 
Speaker. Sir, the boo. Members belonginl 
to the CPM can bave objections on the 
discontinuance of the 'eria) bv the HOD. 

Minister. tbey may also have objection to 
congratuJatiDI him but tbey should not 
forget that none other tban Miss Mamata 
Bao erjee had first raised tbis issue in this 
Houso. 

MR. SPEAKER: Mr. Rawat, you please 
walt for some time. Tbe Prime Minister 
will make his statement. 

STATEMBNT RB: PRIME MINISTER"S 
VISIT TO HARARB, INDONESIA~ 
AUSTRALIA, NEW2EALAND 

AND THAILAND 

[B'n,lt,1I1 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI): I attended \be Eilbtb Con­
ference of Non.Ulned Countries at Harare 

··Not reoorcfed .. 
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[Shrt 'Rajiv Gandhi] 

from J 9t to 7 tb Sept ember. Jt was a 
, memorable'and bistoric occasion. The 25th 

aanlvorsary of the Movemeot was marked 
by a Special Commemorative Session 
r.calUnl the aignal contribution of tbe 
Nonaligned Movement to world peace and 
reaffirming the continuif'1 validity of the 
priDeiplea and objectives enunciated by its 
founding fa l bers.Nehru, Tito, Soekarno, 
Nkrumah and Nasser. 

Warm tributes were paid at the Summit 
to tbe memory or tbe former Chairperson 
of 'be Movement, Smt. Indira Gandhi. 
India', role, as Chairperson of the Move· 
ment, in consolidating the unity. strengtb 
and cohesion of the MO/cment, was higbly 
appreciated. Our stewarjship has broulbt 
to the Mov'em~nt harmony nnd stability 
within, and strength at\d d)oamhm exter­
nally. Diverse and hot erog eo e OU! in com­
position but unified by a common 
commitment to freedom, peace and just Ice, 
tbe Movement bas I ernained steadfast in its 
principles. 

At Harare, we handed over the 
Chairmanship of th e Movement to Zimba­
bwe. The fooul of the Summit was on 
tbree of the most fundamental issues of our 
times-human rights in Soulb Arrica~ freedom 
for Namibia and .he riaht of all humanity 
to live in 'h worJd free from tbe constant 
tbreat of nuel ear extinction. 

The Conference adopted a ~pecial 
Dfclaration on South Africa and establis­
hed a (Fund for Action For Resisting 
Invasion. Colonial i~m 6nd Apul theid: tbe 
AFRICA FunD). The APRICA Fund 
Committee is chaired by India Witll Zambi~ 
as Vice Chairman, Tbe establishment of tbit 
Fund reflects the determination of our 
Movement to give con~rete <;ontent to our 
8olidarit)' witb our bretheren iQ tbe Front­
nnc States and liberation movements in 
S~utbern Af.rica. We have commenced 
preparatorY work on the estal>)ishment of 
tbil Fund, its work programme BDd the 
modalities of ita operation. We have bad 
Intensive consultations with leaders of the 
Prontline States on measurcs to Itrengtben 
,beir cilpability to filbt' apartboid. to 

f'lratland 

e,!force sanctions egaiD'st the racist Pre­
toria relime and to cope wilb that reslme" 
retaliatory actions. A meetina of Senior 
Ofl,iciats of tbe Fund Committe will take 

. J)lace in Lusoka later tbi~ month. A Minls­
terial·level meetinl will precede a Suromft 
of Heads ()f State or Government of Mem­
ber countries of tbe Fund Committee which 
wi!) prob'lhly be hdd in Delhi. I sincerely 
h0pe this Pund wi II receive tbe full sUl)port 
not only of Governments within and out. 
sid,e the Nonaligned ~10vemeDt but of all 
Parliaments, voluntary oraanlzations and 
individuals coocerned at the vioJat ion of 
basic norms or c·jvjlj'ation in Soutb A (rica 
and the threat to peaco posed by Pretoria. 

The Movement remained firm in its 
supt10rt to tho cause of the Palestinians aad 
resoluto in tbt defence of tbe freedom, in. 
dependence and sovereignty of Donalianed 
countries threatened by foreigD intervention 
and interference. 

Tbe Harare ApPea I on Disarmament 
. adopted by acclarnat ion, reflected our 

Movement's commitment to peace and 
disarmament and our concern at tbe Iro­
wiil.1 threat to human survival. It urged the 
United States and the Soviet Union to tat. 
immediate step:; to prevent the outbreak of 
a nuclear war and to agree to a morato. 
rium on nuclear tests as a first step toward. 
a comprehensive teU ban treaty. The 
Summit endorsed the Six .. Nation Fjvo­
Cantbent Initiathe (Oi Peace and Disarm­
ament which was launched in Dt!Jbi. 

. The last few ye,Hs have seen a deepen. 
Ing of tbe world e~onomic; crisis. AD action 
Progrdmme_for Economic Cooperation was 
adopte.d at Harare and a Ministerial 
Com~ltte.e s-:t up for harmoin81ng and 
coordloatJng action on global and Oconomi 
• A P . c Issues. ,olJtlcal Declaralion r~f1ec'ed tho 
~ovomen~ S COIlS I,. n sus . on most of tbe 
d1.ffioult Jssues confttwtioB the world 
today. 

The. Summit was a \Val efshed. It colncl. 
ded ~lt h • he 25th ,:, nniversary or tbe 
roundln~ of tbe Movement. We" reaffirmed 
o~r '~Jtb in the Muvement and In our 
vision of a world community. united for 

, peace, di,armament and development. W. 
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l"do1le,llJ-. Austra'ia New 

Calilng Atttmt/on 2', 

Zealand and T"alla"d 
Wisb Prime Minister Mugabe success in 
'acini the eba 11 ~nlte~ ah·ead and pledge him 
our (uU support and cooperation. 

During the course of the Harare 
Summit I had the opportunity or making 
the acqURintenance of a number of leaders 
and renewiDI my frieDd~bip with chose 
whom I bad .he privJfcg e of m 2 eting on 
earlier occasions. We had a very useful 
.,chaDge of vie-WI on various international 
1.lues al'!d on strengthening ·our bilateraJ 
relationship with a number of countries. 

I also paid official visits fo Indonesia, 
Auatra'ia. New Zealand ard Thail and from 
13th to 20th October. 

We share with Indone~ia a common 
cultural heritage, a simil'lr strlJggle 8Rainst 
colonja1ism, and oartner!-lhip in the Non­
aliloeJ Movement. My talks with Plesident 
SoebArto reBected s~ared perceptions on 
major jnte-rn ltional hsue~. We recognized 
that the It-vel of our trade anJ ecoDoD.ic 
relations wa~ not c('mm (nsu' at e with our 
political ties. We 3!!;reed to WOr k out 

. longtel'm arrangements to add greater 
economic and commercia) content to our 
relatioDsh ip ond to int enslfy iot ~raction in 
tbe field of ~cience tind technology. We look 
forward to the further con~l)lidation und 
Itren~thenjng of our trad Iliona) ties with 
IDdonesi~-l. 

Our relations with Au·,traIJa B,nd N'ew 
Zoaland have been friendJy but with little 
interaction in pol1tlcal Of economic term~. 
Our countries,. belong to the A~ia Pacific 
region but we have looked more to the 
Wost and elsewhere rather than at our own 
reaion. Tbis process ;.; beil.lS reverled. 
I hope my vis its b~ve liven this process a 
further impetus. 

I work ed closely with Prime Minister 
Hawke within tbe Commonwealth at Nassau 
and in London to forge a conseosus on 
sanctions against the Pretoria regime, 
Duriha my visit to Australia we reviewed 
the progre~. in cODsolidating" t~is consensus 
and builtH g world opinion. We aJso revie­
wed our trade and economic re'lation.· and 
aareed that excbaoacs must be Intensified. 
A JOl(1~ Bu~jlJcss Counci I wa's established to 
1(1m u late. trade and economic rolations. A 
Science and Techuolo&y Aaloement was also 
IIIDId dudDi the vilit. Wo .peed OD the 

need for greater interaotion 00 expandhr. 
our cooperation in the field8 of agriculture; 
space, meteoroJIY Clnd other areas. 

M) taits with Prime Minister LID.e 
durin, my visit to New ZeaJand underlined 
a Cl08e identity of views on many internat. 
ional jssues and oQr common· desire to 
strengt.hen bila feral coopera tion. Agri. 
cult'Jre and afforestation were identified as 
promisio, areas of cooperatio~. Agreement. 
00 Trade ard the A\toidsnce of Double 
Tazation Were also aianed during my vlait. 

My brief visit to Thailand was the fir •• 
ever official visit by an Indian Prime 
Minister. We were accorded a warm 
welcome in a country with which we have 
deep and abiding cultural links. I had 
in f ere~fing discussions with the King aod D 

uSeful exchange of views with Prime Minis­
ter Premo A Protocol on Science aDd 
TechnoloBY was signed during the visit. We 
agreed to Jook into the passibility of esta­
blishing a Joint Commission. I am lure 
that in tbe years to come we will realise tbe 
untapped pot entia) for 1he devolopment of 
our bilateral relationship with Thalland. 

My visits to thes e fonr countries of 
South East Asia nnd the Pacific provided 
the opportunity tor translating the goodwill 
that ~xist8 for India in this rerion into more 
substantive political rela~ion8bips and ex .. 
panding trade and economic cooperation. 
Though these ViSTts were necessarily of a 

. very ~ho rt dur atioo, we ha\' e good reason 
to be happy with their outcome. 

CALLING ATTENTION TO MAlTER 
OF UKGENT PUBLIC IMPORTANCB 

Confd. 

(English] 

R,portedly Distorted Version of I.N.A. 
Trials 10 the T.V, SerIal 'Raj Se SwaraJ-. 

SHRI S. JAIPAL REDDY: Sir. wb, 
hal tbe statemcot boen made 80 J8 te ? 

MR. SPEAKER; Order, Ordcl". 
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~HRI HA.RISH RAWAT (Almora): 00 
behalf of the entire HOlue, I would Uke to 
cllDgratu'afe tbe HOn. Prime Minister 00 

bit nlost successful for eigo tour. 

(English] 

SHSI s. JAIPAL DEDDY: 1he con­
gratulation -is also belated. 

[ 7'ra",'atloaJ 

SHRI HARTSH RAWAT : Mr. Speaker 
Sir, the oppsition Members of tbis H\luse 
have aD objection to our cODgratulatina 
hOD. Shri Ajit Panja for di,c,_'otinuiog the 
aerial Raj So Sweraj' which contained.ome 
distorted versions about Netaji and our 
freed"'m movem~nt. It is a fact that as 
soon as hon. Shri Aj it Pdoja ca I e to ko')w 
that th f flerial 'Raj se Swa raj' was depict­
ina some distorted facta which were burting 
the feelings of the peopl e, be immediately 
took effective steps. H, took tbis de~i8ion 
when lome of our friends from the Cong .. 
re.a party appriaed bim of their views and 
I tbink be certainly deserves conaratulatioll& 
for thi~ act. 

SHRI AMAR ROYPRADHAN (Cooch 
Bihar): Wbose responsibility was it? 
•••.•••• . (ln/~rruptions) •••••• 

SHRI HARISH RA\VAT : He bas 
certainly t.;f\rried out hi, responsihility in an 
effecthc manner. I have not said anythinl 
wrong ....• ,( Interruptions) . •. 

f\1R. SPBAKER: You address the 
Chair. Let him speak; be bas to speak. 

SHRI BARISH RAWAT : I wae 
addressina yo 1 only. I was just seeing 
wbat reaction it bad OD tbem. Our 
colleagu~ Kumlri Mamata Banerjee, the 
hone Member (rom Jadavpur, a1.0 deserv •• 
congratutatioo9. Sbe was the first person 
to raise (hl8 issue io this Houlc. Mr. 
Speak.er, Sir, we are allo arat~ll:ll to ,OU 
for allowing disculsion on sucb an impor­
taot issue. Tbe bOD. Minister bas tried to 
el.1f ify maoy things in bi, statement. While 
1 'bank. him for respectina tbe focliDl1 of 

tbe people, I reue& tbat the stat.meat docs 
Dot treat the incident with due StriOUIDcU. 
It seems that tbe, officials of the Depart­
ment have presented tbe issue iu • diluted 
form beforo Ue HOUle. Throu8h your, 
Sir, I want to briog it to the DoUCe of bon. 
Shri AJit Panja tbat on October 6, .•••. 

MR. SPEAKER: There is .0 much 
nolle in tho Houso that nothlol is audible. 

SHRI HARJSH RAWAT: The • erial 
'Raj se Swaraj' show. that in Sinlaporo 

. Netaji rai!les toast after Bivins some lood 
news to his colleagues. By sbowiol one of 
Netaji's collealue saying that he takes onl, 
fruit juice, the serial tries to depict that 
Netaji ao;;k!' thi. colleague Captain Laxmi 
SehB81 to have drink.. I do not want to 
go into any technical aspect of the ilsue. 
I want to say that this incident should not 
be analysed technicalty. Instead, it sbould 
be viewed from the angle of the sentiments 
of the people. N etaj i Subhalh Cbandra 
Bose is our national hero and crores or 
people see hiM as an ideal man. No 
producer of a serial or a movie hal any 
right to depict tbe lives of Netaji and other 
persons related with our freedom .&trOllle 
in such a way that someone's feelioll are 
hurt. It has certainly hurt our ftelinls 
and we want to convey our anguish to tbe 
Information and Broadeastins Minister. 

Sir, today some people are trying to 
monopolise the namt of Netaji. Tho 
people who ir) 1942 labelled Netaji al a 
Japanese ageet and a traitor and said that 
he f.hould be hangtd on a roadsjde lamp­
post, today I find that the peop! e from tbat 
very party are trying to depict the incident 
as 8 failure of tho GO\lcrnment to encalb 
tbe name of Netaji. But I do not view 
this incident from a pOlitical anile aDd •• 
sucb I am not namiol any party. Thi .. 
was publilbed In tbo newt paper entitled 
'·JaDyua" in 1942. I tbink tbat eveD at 
tbat timo chi. act 01 theirs was deplorable .. 
... (I"terrupIlOlll) ..•• I would not name tbe 
party .bOlo,tor It W88. The diatortioD in 
depictina the life of NetaJ,i la allO 
d.picablc. 



12,_ .n. 
(MR. DBPUTY.SPBAKBR In ',h, Chai,] 

I would lite: e to requ elt tbe hone 
MfGl.tet to enquire into this whole episode. 
An T.V. aerials Ibould be Icrutiniled before 
tbeir teJecalf. You bave appointed flome 
patt" to flcrutiofae the lerial'. worthinesl 
for telecast. I am surprised how tbat 
pane) overlooked the .ceoe depicting Netaji 
cOD.umin. liquor. Why tbis scent was not 
censored and deleted? Wbo is responsible 
for It' Are tbe officers at fault or tbe 
paDII? What step. have you takeD to take 
action against the guilty pelsonl? You 
bave not mentioned anytbiog about it in 
,our staftment. . J tbink. bOD. Shri Panja 
ha. got my point. 

Sir. there should be some prescribed 
qua'ification. standard and norms fO become 
eHlible ror apooint'meht as a member of 
the paoel tbat bas been set up to seJect 
.erials and filros. I am surprised tbat wbeo 
you are tel teas' ing the best possible seriah 
and prolrammes, why do not you appoint 
lucb person, to this panel wbo are familiBr 
with the different aspect. or life? You ask 
them to scrutinise and select serials in a 
rilht way 10 ,hat all serials depicted Oll 

tclcvhioQ are praIsed. No one should be 
allowed to prescot b storical facts in a 
diltorted fasbion. 

I would I.ke to know (rom boa. Sbri 
panja who are the members of this panel? 
What are tbe basis of their appointment? 
Ha.ve -any guidelines been laid (or the 
selection of tbe serials? It such guidelines 
have been laid, ore tbese followod by tbo 
panel, wbite selecting the serials? Have 
then luidolin -:8 ever been violated while 
sO'.lectiol lome serial etc. and if so, \\'bat 
action bave you taken 8Jainst the persooa 
who violated tbese guidelines? 

Sir, I want to live ODe IUlle6tion to 
hon. Mr. Pailja. Before the aerials on our 
Duional J caders aDd perIoDs connected with 
the. freedo.n atruille are telecast, tbe, 
sbould at teast be sbOWl) to perlons like 
Memb'!ts of Parliament freedom figbters 
aod other historians 80 tbat tbey could 
Jud,o tboir wortbiness for telecast. I 
would like to request 10U to PI' .UentioD 
to ,btl lug_tion. 

" : 4 
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Mr. Deputy·Speaker Sir, tbere i. DO 

let cri.t~rion for ~JectiD' filmB and lerial!. 
. Very often we come across .complalntl 

tbrouah tbe newspaper. Ibat certa in vested 
Interests work behind tbe seJoction of tbe 
serials. Certain extra considerations 
iofJuence tho selection sod. tbus, set 
standards arc ignored. Thi s has beeD 
proved a 1.0. I want fo know whether lOY 
enquiry has been ordered jnto the cbarae.\ 
levelled regardina the selection of T.V. 
serials or whether any C.B.I. enquiry is 
goiol on 81aiost the concerned officers, and 
if eo, what action has been taken against 
tbem , 

Mr. Deputy·Speaker, Sir. as thinlS 
stand now: the teJevisir,n proj t:cts middle .. 
cln ss menta I ity and convention9 but tbe 
advertisements shown are highly objeeti\lna­
ble Some davs back, at the time 01 the 
te1ecast of film 'Gandhi'. on television, an 
advertisement was shown wbich claimed 
th.t only the name of the product was 
Indian and ttl e rest wa, foreign. Tbere 
could Dot be a more sarcastic coment 00 
Gandhi who advocated so mucn for 
indigenous lood~ an J started swadesbi 
movement. A film OD him was being. tele­
calt and during that it was adverOsed that 
o .Jy the name of that l.V. W.\8 Iodian and 
tbo rest was foreign. Similarly, it is 
highJy objectio~able that advertisements for 
consumer goods depict women a s sex 
symboh. I would Ii ke to know from the 
hon. Minister whether there is any selection 
committee for tbe advertis emonts t~ bt 
shown on T.V. and 2f so. wbat IS it. 
criterion or is it only money the tbat 
matters? It is aho noticed what eBcclS do 
tbey create and in what seos e the people 
Ira~p the message? 

The bon. Minister may pJease clarify 
a l) tbese points and rectify his statement 
which tries to cover up the wroDa-doiD8I 
of some T.V. official •• 

[En,IIIh] 

SHRI ANIL BASU (Arambaab): Mr. 
Depoty Sptakef, Sit, this statement by tbe 
hon. Minister Is seJf·c('n'radictor,.. It II 
mo.t unfortunato lor aH of us tba t afllt 
39 yearl of independtDcP. we are cisc .... 
io, 'tbl' dentlratioo of leacers of 011 
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fr eedom struggl e by tbe mOlt powerful 
media of tbe country and that is T.V. Tbe 
T.V. lerial telecast under the Dame or 
Raj S, Swartl/ hal proved beyond doubt 
that tbere i. DO proper study of our free. 
dom Itrullle evon after 39 years of 
independence. The Goyernment of India 
has shown a very cl8ua) approach to the 
tona-felt need of our countrymen for a 
comprehensive hiltory of our freedom 
atru'lle •. 

Sir, In tbe first part of tbe Statement 
of tbe Minister of InformatioD and Broad­
caltinl, it is said : 

"While approving the proposed 
serial, DoordanbaD bad taken 
into consideration tbe alsurance 
of the producers that they would 
produce tbis programme after 
thot ough research work and, a 180 

with tbe help of persons connected 
with the 'INA" 

Now, who is the producer? I want to 
kDO" whether the Minister bas meationed 
anything regarding tbe producer in tbe 
Statement. The Producer of the above- . 
mentioned serial was Hindusfan Levers. a 
multi-national company originatiDg in U.K. 
Can you deny this fact? You know Sir, 
tbe British impenalists have no respect for 
the leaders of our freedom stl'Uag1e and tbat 
il wby I will say, it is a motivated attempt 
on tbe part of tbe Producer to denilrate 
our leaders of freedom struille. That is 
the main rca son. 

In the later part of tbe Sta~ement, tbe 
Miobter had admitted tbat. Wbile tele­
casting tbe programme-Raj Se Swaraj 
on INA-it it not a fact tbat INA tria) 
was shown in a diRtorted falbion? How 
do yoo ascertain that '1 What would be 
the Impression of tbe people who were the 
Ipectator' of that prolr.mme wben tbey 
IIW Netaji taking or encouraging alcoholic 
drink. '1 Now, tbe ~linlst.r is. telling tbat 
it i. Dot a fact. How do you aacoraain 
that it is not a fact? In tbe fir.' part of 
tbe statement, you bave atated tbat. you 
bave advised tb. Producer to make tbi' 
plQlrammc after tboro\JIb rele.'ob work 

'I 

and io coolultation wit h the INA. NoW, 
I Wlnt fa .sk you, what research work tbey 
h •• e done? Who are the petsoo~ they 
had contacted', The ~tatemeat issued'" 
Dr. Laksbmi Seh,al .fter whnes.ina tbl. 
prolramm e ia a serious one. Actaan,.; 
Capt Lakshmi Sella_' haa said tbat 'it Is a 
very state of affairs that Go'VerDment bave' 
telecaat such a proaramme denilratin. 
Netaji. Have you contact ed Dr. Lak.hmi· 
Scbaa) aDd a pol 01 Ized to b er ? 

The Minister must ,tell u~ wbo is tbe 
producer of tbi' prolramme-is it Hindus­
tan Leven? I. that the case for telc­
C8_ting offendiDI sceneS, i. e. because it baa· 
been produced by them? The sceno 18 
totally out of cootext with Jegard to INA. 
Trial-I mefi.ll the scene sbowing Netaji.1 
takiDK liquor. I would also like to know 
whether tbe CcotrolJ er of Programme bad 
approved the telecasting of it 00 the 
Doordanhan. Is there a Censor Board for 
Telev'sion? Did that Ct nsor board approve 
tbis? Who 81 e the persons on that centor 
board wbich approved it? Please let u. 
know the name of persons or officers there. 
Did tbe Controller and the ceD~or board 
approve it and fulfil all the formalitiel 
prescribed by Doordarshan ? 

You are well aware tbat tbe whole 
country says tbat Docrdarshan is not 
Doordarshan; it ha. become Rajiv 
DarshaD. (lnle'ruption~) 

KUMARI MAMATA BANERJBB 
(Jadavpur) : It is Dol a political maU.,. 
N elajJ is above aU poUt ics. (Interruption,) 

SHRI ANIL BASU : Can you lay what 
action you propose to take aaaialt thole 
perioDs ? (l"terrllptions) 

MR. DEPUTY SPBAKER : I win 10 
throUlb tb e record. 

SHRI ANIL BASU: Doordarsban .1 
deliberatelY dcoigraunl the JeaderCl 01 
freedom movement. (Inltl"uptlonJ) 

MR. DEPUTY SPEA.KER: I will ,0 
tbroll18b it, and set if tbor e is ID)'tbiDI 01-
parliamoaCar)' •••• 
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SHI) AN.IL BASU: Can 'tI~e bon. 
MiDilter ttll us : bad it beeo a case con· 
ceroiD. otber national t·~ader. I.e. ofber 
freedom ,truille leaders like Pandit 
J.wabarlal N eMn. wha t would have 
happened to "is Mio'stershlp '1 What 
would haole happened to the hith.ups tn 
Doordarsban! Now tbe Minister is 
befooling the whole COU1trv through this 
autlust H~u8e. (/"'f!rruptlo",) He has made 
I oontradictory statement. 

SHRI ASUTOSH LAW (Dum Dum) : 
Tbis should be expunged. (/nt"r,Jption,) 

MR. DEPUTY SPBAKBR: Let bim 
speak. I will 10 throush it. 

SHRI ANIL B ASU : I would like to 
Isk the hon. Minister what steps he con­
templates to take to prevent 8'Jcb ~ccur· 
rences in future. In Tbe statement be bas 
said that he was issuing directives to 
Doordarshan. What are tbe posit ive aod 
aotual steps he is Eaktng" Merely erasinl 
some pa~t. df the telecast will Dot do. Da 
,ou tbink: it is sufficient, after teJecastiDI 
lucb programme. 1 (Int~rruPlions) 

1 thiok the Minister will come forward 
to repl) to my pointlJ. The Minister 
sbould remember tbat the !lame of Netaji 
was not included in tbe time capsule 
also. 

KUMA.RI MAMATA BANBRJBB: 
That is different. 

SHRl ANIL B ~SU : I think the 
Minister win answer tbese que.tlon~. With 
tbese words, I conclude. 

SHRI AliT KUMAR SABA 
(Vishnupur) : Tllere is a calculated attempt 
to malian our nationaJ Jaders. This is Dot 
tbe aru time that we' have aeeo it; in tbe 
past al"o, it bad bappened. In tho cale ~f 
PaDdit Nehru, his Private Secretar" Matbal 
",rott a book about him; and inJhat .book, I 

be dtlib&:rat~ly taroi.bed the imaae or 
Nehru. Some so-called 'iot'eIU.eatafa of 
'our oouutry are dolDI aU tis ... ,bini', . 
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There is an organised attempt by CJ A 
to mali,n our freedom movement and 
national leaders' in .'bich some so· called 
ladian intdlill'Dtsia are .'so Involved, al 

is evident in the cale or a film on Gandhi 
directed by Attenborouab and In Raj Se 
SwraJ. Who are the producer.? Tbe 
producer is. the Hindustan Ltvrr, whlcb I, 
a multl·national corporation. An attempt 
is also ,ade to distort the Indian freedom 
movement. Projecting (lo1y non violenoe. 
There Is DO mention of contribution and 
extreme sacrifices made by Kbudiram, 
Bba¥at Sinah. Gotinda sand t,bousand 
otbers. On the one hand, CIA is investinl 
money to publicis e literature that win 
debase our cultural ethos; 00 the otber 
band, ~he:v are trying their best to ere-ate 
a sense of batred among tbe youths four 
coun~ry against the 801 emn values 0' our 
culture and re~pect tbat we .ive to our 
elders, patriots and our rreedom Baht.rs. 

By depicting Netaji as a drunkard, tbe 
produce( and .cript writer have not only 
liven a 'Ierious blow to tbe sentimeDts or 
every rndian but io reaHty they are aiding 
and aberting the eTA lame to lenerate a 
feeliDg amo "i Indian youths against all its 
great 'ead_fl. The game is too obvious 
and the government should answer it in 
clear and simp} e terms. 

Wbo are tbe members of tbe CeDsor iii 
Committee? The Minister bas said 
notbina in his statement about tbe actioD 
be IS loinl to take ag"inst 'bose people 
who are involved in Raj Se Swraj Netaji 
case, 

SHRJ OADADHAR SARA (Birbhum) : 
The most serious cor,cefn of tb~ House 
to day is the resentment and the protelt 
aga'nst the portrayal N etaji and INA and 
tbe deliberate attempt to denigrate the 
image of two national leaders-Netaji and 
Laksbmi Swam;oathan. Wha t was shown 
iD tb. TV serials was Dot only condemnable 
·and scandalous but it was totajJy unrelated 
to blstoricat facts. It Wi' widely condem­
ned aU over Iddia. 

Now, tbe question is, tbo indecent and 
incorrect seene tbat was tbOWD, whetber it 
was produced." a OovernlllODt of l.Pd~~ 
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powerrul medium or ageocy, which ,wal 
controlled by the Government of lodia, 
whether 'be top man in cbarle or this 
media should have anowed sucb· terrible 
thin" to happen, bow is it posstble that 
IOcb a serious miltate wa~ committed or an 

, attempt was made to deniarate their image, 
witbout violation of the existiol \ roviliioos 
of scrutiny to be undertaken by fI.Ie CenCJor 
Board. Wbat was the Censor Board doiog 
aDd what is the role and its function io tbis 
mltter? W~8t action was taken to undo 
tbe damage that was done to these two 
national leaders and tbeir imale? Tbis 
Houle is in tbe dark about tbe findinlls of 
the Inquiry Committee and the action 
taken in tbis light alainst those who are 
responsible for tills denfaration, and 
wbetber any decision W..lS taken 10 suspend 
tbose relPoolible for tbis and to discontinue 
tbe lerial 00 t~e Television. 

These arc tbe question. that concern the 
Houle and tbe cation. I demand a 
categoric,l answer and an assurance from 
tbe bon. Mioister in this matter. 

MR. DEPUTY-SPEAKER HOD. 

Minister. 

SHRI A K. PANJA: Sir, first of all, 
I share· tbe feeliogs and 8entiments elpres­
led by the hon. Members, particularly Mr. 
Harish Rawat, who on tbe very 6rst day of 
my taking over charle, along wilb Sbrimati 
Geeta'MukherJee and Shri Asutosh Law, 
bad aaked me to look into this in detail. 
I am srat.rul to Sbrimati Geeta Mukherjee 
Maaule Ihe did po'iot out this episod~ in 
our Consultative Committee meetiog which 
I took, two days after tbat. (Int,rrupllon,) 

MR. DBPUTY·SPEAKER : LiltOD to 
the Minister. 

SHRI A.K. PANJA ~ I am arateful for 
this reason because all the boo. Membera 
ha.e mad. ccr ta in aUIBestions and I bave 
takeD note of all the IuaaeitioDI made by 
art Gadadbar Saba aleo. Some of them 
h.ve been Implemented. I will pres ... tlJ 
pia", th~m before tho Htu ... 

SHRI AMAR ROYPllA'DRAN : Hal 
anyo_ been 8u~peDdedt at all' T.'.1': I, 
the queltion. (l"terruptltRtI) 

MR. DBPUTY-SPBAKBR : Do DOt 
divert the atteation of tbe MIDI.t.,. 

(/.,e""p,IoII.) 

MR. DEPUTY·SPEAKER : Ma, I 
reque.st tbe boo. Members firs I to take 
their seats? Let him reply. 

([11"""Pllolll)· 

MR. DEPUTY-SPEAKER Nofblol 
loe8,on record. Do Dot record. I will 
not .now. 

(I" I,rruptlou)* 

MR. DEPUl Y·SPBAKER : The 
Minister is replying. If )OU do like tbis. 
be cannot reply to the que8tioDs whicb you 
a!e ra ising. 

(1111t1t rupllon,) 

MR. DEPUTY-SPEAKBR: Let him 
Bol.h. He is replying to all your quettloDl. 
Why are you raislog all sorts of things' 

You are Dot 8upposed to aoswer. 
Please tak e your teat. 

C Interruption,)·· 
I 

MR. DEPUTY-SPEAKBR : Nothia, is 
loinl OD record. PI ease Qrder. If you 
are "goiag to interrupt like thl~, he will not 
reply. Please take ,our seatl. 

(l"t.rruptlon,)·· 

MR. DBPUTY·SPEAKER: The hone 
Minister may please continue. 

(/ltlerrupllon,)·* 

MR. DEPUTY-SPEAKER': Are you 
replylDI OD bebaif of him , 

SHRI AlIT PANJA: Asl " .. IUb­
mittiDI, tbe hOD. Momber. who iatlr,enc', 
Mr. Amu RoypraQbaD, uDtortuoatlJ, duria. 

·Not recorded. 

**No.reoorded 
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tbese 1()f\1 22 day, of my talc ina cbarae of 
tbil MinistrJ. bas not ever liveD me a ring 
to say what be wanted to say. This is ver, 
'uDfortunate. (Int,"~ptlon') 

SHRI AMAR ROYPRADHAN : I am 
OD a point of order. 

MR. DEPUrY-SPEAKER: What is 
your point of ord er ? 

SHRJ AMAR ROY PRADHAN : 00 a 
poiat of personal cxplanat~on. 

MR. DBPUTY·SPBAKER: No point 
of order. 

SHRI ANIL BASU : He bas cast 
aspersions on bim. (Int6,ruptiona) 

MR. DEPUTY-SPBAKBR: If alJ of 
you are sbouting, I cannot bear . what you 
are saying. When all of you a re shouting I 
cannot foJlow. (Interrupt/o.,) 

SHRI AMAR ROYPRADHAN : I am 
on a point of order. 

MR. DEPUTY-SPEAKER 
your point of order ? 

What is 

SHRI AMAR ROYPRADHAN: I am 
on a point of order because of tbe f~ct 
that the bon Minister mentioned my name. 
It is not a personal affairs that I shalJ have 
to meet him and talk. But he doe. not know 
that firtt, I raised this issue under rule 377 
and also duriDg zero hout regardin, TV serial 
where Netaj, depicted io a derogatory 
manner. It ia on tbe record .• • (I.'er­
rMpllon6). 

MR. DBPUTY·SPEAKBR : Pleale 
listeD to tbe Minister first II"ter,.Mptioll8) 

SHRI AMAR ROYPRADHAN: How 
can be sa, that? It 18 on the record. 
(I.,."uptlou ). 

M",. DEPUTY·SPBA.&BR : If tbere is 
anytbIDl obJecUoDlbJe J will NO to it. 

(111,.",,1I01JI ) 

MR. DEPUTY·SPEAKER : I have to1d 
you tbat there i, no point of order. (1" ., • 

. rupllon,) 

SHRI ANIL BASU : What is this? 
Are we (ools sitting here? (IIIt.rruf) tion I). 

MR. DBPUTY.SPBAKBR Mr. 
Harish Rawat, you please Ii~ten to the 
Minister. Why are you speaking iike this? 
If everybody speaks like tbis, how can I 
conduct tbe House? This is not the way. 
If all of you are shouting Uke this an(1 vou 
are not listening to the Minister then I 
cannot run the House. (/nll'rruptio1C) 
There is no point of order. .. 

SHRI AMAR ROYPRAOHAN: Ho 
did not know about 377 It l~ the duty 
and job i_,f Speaker"s office' to let him know 
that I bave ratsed the maftt'f under 377 
about Netaji Subhasb Chandra Bo~.e on 
TV serial ·Raj.ae .. SwarajJl •• (Interruptions)·· 

MR. SPEAKBR : N(lthing will 10 on 
record. 

SHRI A.K. PANJA : It is hearteniD, 
to find' some of the Memher~ of the 
oppo~ition become so vocal about Netaji 
Subhasb Chandra Bose. We are all :-'8PPY 
to find th It the, are al~o having t he same 
feelings and sentiments. speCially the 
CPI(M) P..lrty Members, as the m:,instream 
of India does, what tbe Indian people 
thouaht of N etaji since he star ted the 
struggle a,ainse the Briti~b rule. 

Sir" we are also bappy 1ba' after 40 
years of Independence. hon. Members 
belonJing to thi~ particular pol itical Darty 
have realised the artatness of NetaH 
Subhash Cbander Bose aod fhat ;s why ••• 
( Inter,uption,) 

MR. DEPUTY SPEAKER: Please tat" 
your seats ••• 

(In ,.,ruptloll4) 

MR. DEPUTY SPEAKER : Except 
MiDist.r's repJ,. Dotbln. will 10 on record .... 

··~9t recorded. 
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'IMr, Deputy Speak~r] 

That is all, Whoever is 8houting, DothlDa ~. 
"Ill 10 on record. . • 

(/IIt~,ruplfonl)·· 

SHRI A.K. PANJA : 1 do bot 10 by 
the 1 evel only-CPUM) or CPI I am 
talkiDg about tho people who, •• (Inte"",­
"on,) 

MR • .I>BPUTY SPEAKBR You COD-

tlnue Mr. Minister • • • 
(In t,rrup lians)·· 

SHRI A.K. PANJA : I am 'bappy to 
find tbat bon. Members are aa,iDa 80 lOany 
things. Will the bon. Members belonging 
to CPI (M) would clarify to the whol. of 
tbe country whether a portrait of N\ltaji 
Subbast} Cbander BOle i8 there in their party 
office in West Bonaa} or not? •• (1""r­
rupllons) 

SHRI AMAL DATTA; It is in your 
party office 1 •• • (lalerruptions). 

SHRI A:K. PANJA: They may not 
Ie eep the photograph' of N etaji Subbath 
Chander Bose in thoir party office but 
Nataii is very mucb within the bearts all 
over India In all the States. 

So for as tbe questions railed by Shri 
Barish Rawat are concerned. (lutlrruptlolJa) 

MR. DBPUTY SPEAKBR : Please 
order ••• 

(Interruptions) 

SHRI A.K. PANJA: So far as tbe 
qaeations raised by Shri Barish Rawat are 
goncerned, I may answer one of them 
which is very relevant tbat who ate the 
persons ••. (Interruptions). 

MR. DBPU1Y SPEAKBR : Notbinl 
will 10 00 record. Don't worrY. • • 

(Ilfl,rruptio",) 

MR. DBPUTY SPBt\K.BR : The 
MiDister is on bls legs. J cannot allow 

'OUt 

SHRI A.K. PANJA: Sir, immediately 
after taking over chatgt". at that time wben 
I hed the meeting of the Consultative Com. 
mittee, th is pohu was raised by ~br;mati 
Geeta Mukherjee alon~ wit1\ Visbvabaodbu 
Ii. I my!\elf at thut time bad mtssed that 
portion of the serial or the picture when it 
was shown on th e T.V. So, I asked them 
whither any of the members present in that 
Committee bad actoa lIy teen tbe film on 
the T.V. because our eyes are tbe best 
judge. I found that DODe of the members 
at that time had seen. So, I arranged a 
&how for wboever was available. Unfor­
tunately, Shrimati Mukherjee was' bot 
available, and we sa. the film. We bad 
it reviewed three times. There are Cer­
tain versions. Before crying for suspension 
or punishments we have 10 ~ee a film in 
aU its aspects. The lluideJincs are there. 
Examining all aspects. we found from the' 
inquiry that in fact thet e was no ma1afide 
intlntion. What has happened is that 
about 33 or 40 scoods portion-I have not 
calculated tbo exact time-was Dot at an 
necessary. 

'13.00 bra. 

In fact it the offending portion was not 
even televant for showing tho INA t " J B 
1 tb' fi rJa. ut 
n IS 1m when the prodUcer prOdUces 

and to correct the kr.oW)edge of th h ' 
Member, Shri' Ani( Basu it Was sp e 00. . ,~on.ored 
by tbe Hlndustan lever but the P d 

O N" ' ro ucer 
was r. Issa Alnaha a wen knol"'n d 
Wb 

yY pro ucer 
en a producer of fame and • 

t • name U:· cd 
o come, prior to the guidelines fr d 

there was a reliance placed On hI" aWme, m. hen 
some aood producer of a fj) 

1 m comes 
poop e used to rely and ask "hetb h'" 
torically they have checked it er IS. 

'th h t c· up. AloDI WI t a a ommllt ee at that t· 
d 

. Ime which 
approve this serial- INf\ s . 1 . erla -tbat 
comonttee has been dissoJv d T 
C . t e. be now ommat ee, it cannot be tak f 

b en rom aJi 
lectors, ut we have done sofar a • 
Tbe ne" Committ e is cor,~ihtjng o~ r;;~Slble. 
GeneraJ. Doordarshan De t ~rc:ctor 
O J 0 'Pll Y DUeclor 

enera, oordarsbaD, ControJJer 
srammes (CommerCial) DOD or PIO­
and Cwo Don-officials· o~ '. b oordarsban 
one will be a lady me:nber \V;,m at leaat 
officials there are tb' • these nOD-

Irteen per'OD S W 
have tat cn them bere Jf tb h · e • eon. Meanb 
WIDta to toow Ib~ name, I can teJl- v 
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1. Dr. Oorba" Stagb 

2. Dr. Preetam Singh' Safoer 

3. Prof. Sydney Ribbairo 

4. Sbri At.bay Kumar Jain 

s. Sbri M.K. aaslotra 

6. Smt. Satya Choudhary 

7, Smt. Indu Jain 

8. Mrs. Raz.~a Ismail 

9. Smt. Meera B. Agi . ' JO • Mr. Mirnal Pandey 

1 J. Mr. Som Beoegal 

12. Mrs. Kamala Vardhan 

13. Ms. Aruna Vasudeva 

We know in India there are many per­
SODS who wer e tb" lead ers in prod uction, 
dillltribution and exhibi'ion fIIides of various 
films. Also, there are people who are 
well-versed in various culture. But what 
\Ve try to do is to represent each group as 
best as possible. We wanted to take them. 
This is not a final thing Of course. sug­
gestions made by any quarters would be 
Jooked into by us. When this is done 
(1" terruplionj). 

Shri Rawat has asked for tbe steps. 
We found, prov;ously. first of aU th~re 

was oni,v the theme. What is to be shown­
INA trial? The theme and synopsis is 
taken \oto and then f he producer is asked 
to make a pilot. That pilot i~ looked into. 
Entire reliance w,~s on the producer to 
allow h,Cl own know) edg ~~ to a 11 ow his 
wisdom to play in such a maDn~r tbat it 
becomes presco tab I e. 

SHRI SOMNA TH CHATIERJEB 
No script. 

SHRI A.K. PANJA : Previously only 
the scrIpt and the pilot form was fakeo. 
There is possibill ty of human error. There­
after the pI ev i ew is made before it aoel 
for telecast. Here we do not find any 
mala fide intention on tbe part of the 
,poolOrer or tb~ producer or aDyof tbe per· 

, toOl, the officer. and r e.poetable .cDUelDa 

Calli., Mlation 294 

who previewed.. But when we previewed. 
it. tbere i. a qUl8tion of doubt,. of cour.e. 
tbe colour. Colour film if you see .•• 
(/nt.rfflptions). 

If it "is black and v-bfte, there i. aU 
tbis misconception except diaJeaue of 
NetaJi Subbalb Cbander Bose, as sought to 
bo put in aJong with DbfJoD. would not 
have created any problems. When it i. iD 
colour projectioD. tbe problem is created 
because of the colour of tb e films. 
(Interruptions). I do Dot know whether 
hOD. Members want to know what baa 
actuallY happened or want to do sometbiDI 
else, I do not know. 

This is the position. Tberefor e, now 
the full script is beiDa examinod and the 
Committee bas been asked to take special 
care so rar as projection of our national 
leaders is concerned. 

SHRI SOMNATH CHATTERJEE : 
What will be the Job of this Committee ., 

SHRI A.K. PANJA : As I said, alool 
with the officials,. two persons wHI be 
selected-one must be the 181,. Tho 
whole thlnl-from the propo:~al, pilot and 
then purview, before it is telecast to the 
public, this Committee will be JOtking into. 
As 1000 as this WHS taken in ••• 

SHRI DINESH OOSWAMI: Mr. 
Panja, is there anybody hero who bas lome 
study or knowledge about tbo INA trial. 
or about the episodes or about the freedom 

. movement? (Interruptions). That is a very 
cruci a I po i 0 t • 

SHRI A.K. P A NJ A : Apparantly I 
could not make myself clear to tbe hone 
Membfr. This is the pIesent Committee. 
The previous CommWee which approved 
tbe INA trials series has been dissolved 
and tbis DeW Committee bas come into 
force. 

[ Translation] 

SHltI HARISH RAW AT: Sir" !Illt' , 
know whether allY freedom fh. h, , r wa •• 
included in the old or tb, DCW OOD"QlIUCI 
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[&t,lls"] 

SH1U BASUDBB AeHARIA 
asking about the new Committee. 

(lnl.rruptlo.s) 

He is 

MR. DEPUTY .. SPEAKER Mr. 
Oos'Nami. please take your seat. 

SH~I A.K. PANJA : This Committee 
is not meant only for thil) serial. But so 
far as thE' INA trial film is conceroed, we 
bave found that there is a certificate 
obtained by the then Committee by review­
in, it before Mr. Dhillon who was one of 
the m~~iD cye-witne,ses and DO objection 
was raised by Mr. DbilIon so far as tbis 
portion was concerned. That original 
certificate and a 110 the records available 
have been kept with tbe Doordarshan. 
But, Sir, as I also told the Committee. of 
course. Mr. Dhil Ion was one of the eye 
witoessess. but bis age should have been 
taken ira to cnn ;ideration, how it was \bown 
to him. whether the whole script wa'j 
explained to him. But tb •• e are the 
things lacunae which cannot be overloo1ced. 
I make it c!e'lf tbat in respect of each film 
to examine its from all angles. to have it 
accepted by 750 million people is, of 
course, an itnpo~, siblo task, but it is 
possible of COnf!:e that so far as certain 
aspects of the film are concerned. while 
depictmg ;lational l~aders s",d th~ir ]ife 
when thea' e IS a que~tion of national inte­
aration, wheil there is a question of the 
country'S s:'!cudly, a speddol look has to 
be aiven and in that. of c )Ur,~e9 pCr)ple 
who wOu~d he convcrRan~, with those things 
or knOIN e.Jaeable pe' s:ms, wise peop) e, 
would eel t J iOil' be ; a k ~n lato cvn,id era lion 
wbile h .. lVio:!. .:1 previl.::w or ·t'.\o,~e :~erials 

Thc;ftf0~ e, J.,tbo i&h s .. 'me of tbe Opposinon 
Mcmbl!cs ca.l ed for slJ~pellsion, we did o·.)t 
bod any question of suspension because in 
ract alon~.;~wlth tb~ Members I saw it. it is 
a question of perception of a particular 
pelsoa, the perception of bow he is viewinM, 
what was to.: stature of Netaji Subllasb 
Chandra BJ8e in 1942, 1943, 1944 and 
1945, and hOW be has arown up in our 
memory with love and adoratioo in l)i8 6 
is a question of perception wbich requires 
cloar and detailed Itudy b, people wbo ar~ 
wise. 

SHRI S JAIPAL REDny : Sir, was 
tbe stature of N etaJi lower in 1932 tban In 
1986 ? 

(Int~rrupllon8) 

SHRI A.~. PANIA : Our love and 
admiratioD bas increased years after yoars 
by which all the leaders are respected. 
This is tbe culture and heritage of IOdia, 
Dot like other countries that after one 
national Jeader goe., he is forgotlen or 
taken out of the grave or removed 8om •• 
where else. This is our IndiFUl culture 
whore we respect the national leaders, not 
that we take a leader out of tbe Ifave and 
remove him somewhere el~e. (1IlIerruptio1l.). 
Therefore. in my answer to Mr. Anil 
Basu-he shouted about Hindustan Lever 
being the muitinat iona 1, but when N etaji 
was not accepted by t be portion of the 
Party to which be b:!longs; at tbat time 
there wai no multinational opera tin~. but 
8tlll that was Netaji's strualle for freedom 
and his contribution was not properly 
appreciated by tbe Party to whicb Mr. 
Basu belongs. 

Sir. Mr. Ajit Kumar Saba also raised 
the ~ame question as Mr. Balu has done, 
so I need Dot reply ala in. 

Sir. I am grateful to Mr. Oadadbar 
S aha for his very good suggestions, which I 
have takea note of and of courle, I will 
discuss tho3e with the officer~~ concerned. 

Sir, the other point wbich I would cer­
tainI)' lik.e 10 take into consideration il 
this. It might be some bon. Members 
may bc:Jp me 10 fiudlns at a way out. We 
have taken four points Into consideratioD 
for re/iew and CicceptiDS this serial-over· 
an story line and concspt, synopo8is of 1 
to 13 episodes, the detailed script of the 
first episode, the details of the production 
team-the Director, the cameraman Icript 
writer etc. 

Along with that-the pilot project and 
the reVIew, how it is beiDI done-owe are 
taking all this infor cons doration 80 Iba' 
in futuro this sort of human error would 
be avo ided a. far as poss 'bl e. 

SHR.I SOMNATH CHATTBR.JBB : II it 
a CODdeDsed form , 
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SHRI A.te. PANJA : The pilot project 
II nt>t a condensed form. Thorefore, we' 
are DOW .Iking for tbe total script so tbat 
there will Dot be any mit,ivln,s while pro­
jeetin, our national leader.. It baa been 
statrd by Mr. Basu that no step wh;cb hal 
betn taken. has been mentioned In the 
statement. Probably, Mr. Balu did not 
find time in the morning to 10 tbrough tbe 
statement. Steps taken have been detailed 
bere. 

SHRI ANIL BASU : The statement was 
Dot available in tbe mornin,. 

(IntI rruption,) 

SHRt A.K. PANJA : The first step 
taken was that this was stopped so that 
we can have a review of the matter. Tbe 
second was that this offending portion ba', 
been deleted eVen (or archival purposes, 
that is where video films are s~nt. Third, 
the Committee and tbo Doordarsban have 
been directed to take special care 10 far 
"as telecasting of these plogrammes are 
concerned. 

So far as Netaji's stature is concerned, 
it II not a question of a particular Stare 
or a particular community or a particular 
drawing room of a particular leader. Nor 
should it be used for political purposes, or 
for any other aains. Netaji'. atr _:ggle and 
Netaji's Jife is embodiment of the struggle 
for freedom aJl over tbe wortd, whrever the 
peopl e are struggling for freedom. That is 
tho stature in wbich, through the history. 
like a ~bining ,lory. Netaji's is living in 
the human mind where there is buman 
bondage, we find Netaji alCiog with 
our national leaders coming with full 
glory. 

I hope tbe steps ta kon by the Govern­
ment '-'P to today will satisfy the Members 
of the House and I can assure that already 
guidelines laid down Wju'd be implemented 
'trictly whenever we depict our national 
leaders for being telecast through our 
television,! 

SHRI ASUTOSH LAW (Dum Dum) 
Are they bold enouah to cODlra'ulate tbe 
MiQi.tc" for makinl a reply, la'.,u,tl(),...) 

MR. DBPUI'Y·SPBAKBR : Ple •• e, 
order. Please )fsten to the bon. Parlia­
mentary Affairs Minister. 

SHRI AMAL DATTA : Will tbe 
revised video tapes be made available 
to us ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHEILA DIKSHIT): . 
Mr. Deputy.Speakcr, Sir. I propose tbat 
the House m9Y sit through Lunch today. 

MR. DEPUTY·SPEAKER : So, I think, 
we are not going to have our lunch· hour 
now, It is becau.e .. many Members waDt 
to speak on tbt' RaiJway Budget and also 
the Mini'1ter wants to reply at S O'clock 
today. You can bave lutlCh. But the 
House will not adjourn for Lunch. 

SHRI S. JAIPAL REDDY: Sbould we 
forego our lunch to pay more to the 
Railways? 

MR. DEPUTY ... SPEAKER 
have your lunch. 

13.16 hrs. 

You can 

STATEMENT RE : "NEW INSTI. 
TUTIONAL ARRANGBMENTS 

FOR SHIP FINANCING"~ 

[English) 

THE MINISTER OF STATE IN TH8 
MINISlRY OF FJNANCE (SHRI 
JANARDHANA POOJARY) : The Sbipp­
ing Development Fund Committee (SDf'C) 
was established by the Government in 19'9 
initially to finance acqui~itioQ of ship. and 
subSequently, fisbin. trawlers, from local 
~bipyards and from abroad. Over tbe 
ycars, apart from promotiDI a si80ificaot 
increase in national tonale botb in tho 
,t'neral ShippioB Sector Bnd Jo tho 
fisbir1, trawler industry. tbe SDFC bal COD­
tdbuted sianiftcantly to tbe emerlcnce of 
India as onc of tbe chief maritime natioDl 
io 'be developiD& world. 
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10 recent years shipPing industry hal 
passed throulb a very difficult period in 
view of the world-wide recession 'tod 
.barp decline in freight rates. Tbis bas 
Imposed a conliderable financial burden on 
SDPC and has affect ed its t:ability to finance 
new ship acquisitions. It bal, therefore. 
become necessary to evolve a new financ­
ing mechanism for oxtendinl adequate 
support tn shipping a nd trawler. industries. 
After a careful review, it bas been decided 
to wind up SDFC and to create a new 
financing agency iu the place of SDFC 
which would blve wider financial responsi­
bilities aod grea·er flexibility of operation. 
The new financial agency will manage tbe 
allets and Habilities of the SDFC t\fld 
finance fresh ship acquisition on the basis 
of their viability. All India finafacial 
institutions wi): contribute to the equity of 
tbe new agency and the Industrial Credit and 
Investment Corporation of India is beiol 
entrust ed with the responsibility of pro­
moting this aleney. 

The new compaoy ·would extond 
finanoial assistance to shippio& a~d trawl­
inl industries for acquisition of vessels in 
India and abroad. While tbo proposed 
com pany would function on sound com-
'mercial basis, tbe requisite level of con­
ce.'Jsioos/support to the shipping and fishing 
industries would be cootioucd to be oxten .. 
ded in a manner to be docided by tbe 
Government. Ministry of Finance. Depart­
mont of Surface Transport; Ministry of 
A~riculture. will have representatives on 
the Board of Directors on tbe new 
company_ 

Pending establishment of tbe new com­
pany, lCleI itself will undertake review 
of all caistina CRses of SO FC and also 
receive and process applications for fresh 
loanS from tbe shippiDI aod trawlinl 
industries for acqaisitioD of vessels. It is 
expected tbat tbe Dew company will be set 
up and, commence lendiDI operations before 
tbe eDd of 1986. 

The new institutional arrangement is 
upect.~ to lervo as aD effective instrument 
for development of modern and efficient 
sbippiol and ,tra wliol iodu6triel on a 
V Ulbje basil. -----

13.18 bra. 

STATEMENT REGARDING 
RATIONALISATION OF NEWS­
PRINT DISTRIBUTION IN THB 

COUNTRY 

(Bn,III"] 

THB MINISTER OF C;TATE OP THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A K. PANJA) : 
As the Hon'ble Members of tbis august 
House ar e aware the is.ue 01 rationalisation 
of 'be distribution of newsprint in tbe 
country with a view to removing certain 
exi~ting lacunae has been under the con,l· 
derat ion of the Government for sometime 
past. The Go\,ernment have in this regard 
considered in dotail various alternatives for 
evolving a Policy for distribution of news­
print in a rational manner. I am happy 
to inform this aUlust House that based 00 

these deliberations, tbe Government have 
finaliled the Newsprint Allocation Policy 
to be applied for tbe licencing years 
1986·87 and 1987·88. 

The salient features of the Policy are: 

(I) The Policy is based on the princl .. 
pIe of self·reliance. The impor­
ted newlprint will supplement the 
domest ic production; 

(ii) It is essentially a need-based 
PoHey. Eat,;,b newspaper will be 
supplied newsprint as per its own 
requirement based on actual per­
formance. This i3 consistent witb 
the Government"s commitment for 
promoting tbe arowtb of tho 
Press; 

(iit) Due to constraints of foreila 
(XChaDse resources, it bad Dot 
been pOlIsibJe to service tbe 
entire newspi int allocated to tbe 
newspapers sInce 1982-83. Tbo 
newspaper industry bas been 
aaitatiog for rele.aiol this backJol. 
After a careful consideration- il 
bas been decided tbat tbe entire 
accumulattd backlol of uDicnioed 
DOW.priDt frOID 1'1a-83 OD .... 
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will be released in a pbased 
manner over a pericd o( 3 ,ear. 
by suypJy of iDdj'~DOUIJ newI­
print: 

(I,,) COD~lstent witb the Government·s 
de~ire to encourage tbe growth of 
small and medium new.papers. 
newspapers with an aonua) fnti. 
tlement of upto 300 MT will let 
tbeir entire requirement in Impor­
ted variety. However, with a 
view to encourage the growth of 
tb e Presl, the practice of requirina 
a fr~lb applicant to furnish a 
bank guarantee bas been dispen­
sed with. Also an overall growtb 
rate of 5 % has been .J)owed 
to aceommodate the requirements 
of fresb applicants and tbose aristng 
from increalo in circulation of 
existing papers; 

(v) As self .. reliance is tbe corner stone 
of tbe Government's policY In 
varioul field,. it is, therefore. 
imperative that the ind igenous 
industry receives due eocourale­
meot. Consistent with Ihis 
approach, tb. policy provides for 
ensuring that the indigenous news­
print is lift ed regularly by the Dews' 
paper. To achieve this objective 
under the new policy, a monitorinl 
system ha;.; been introduced- tbe 
validity period of authorisation of 
the allocation of indigenous news­
print hal been reduced to 3 months 
00 a uniform basis. Further, it hal 
been provided that if a newspaper 
fails to lift tbe indigoi1ous q .. ota of 
newsprir,t allotted to it, II will, 
to that extent, forfeit its entitle­
ment in respect of tbe imported 
Dewsprint" Similarly, a newspaPer 
whicb is found to bave given a 
fals.e certificate about tbe liftin, 
of the indigenous quota shall be 
liable to be debarred from lettiD. 
aDl' (urthar allocation of imported 
D c:w.print. 

(vi) LaltIy~ it may be mentioned abat 
it would be tbe COD~taDt endeavour 
of tho Government to make avai­
labll adequate a._print to tbo 

bonafide users. For tbis, we solicit 
tbe cooperation 0' the newspaper 
industry. At tbe same time. it 
has been considered appropriato 
to devise certain' administrative 
measures for this purpose. Tbe 
Policy therefore, provides tbat 
where 8 newspaper is' fOlJnd to 
bave furnished a false declaration 
about it s circulation. it may be 
debarred from allocation of news­
print for 8. specified period wbich 
may ext ent upto one year. 

3. I am placing a copy of tbe News­
print Allocation Policy for the licencing 
years 1986.87 aod 1987·88 on the Table 
of tbis aUlust Houle. 

[Planed in Library. See No. LT 3203/86] 

I ma, only point out to your loodsel( 
that there was an aa~ur8nce on my part to 
make this policy known by tbe 14th of 
November. Today being the 13th of 
November, I bave made tbe policy knolJ'o 
aod kept the a.so/rance .. 

13.22 hr •• 

[SHLtI VAKKOM P LJRUSHOTHAMAN 
In the Chair] 

MATTBRS UNDER RULE 377 

[Engillh] 

(I) Need to ensure that sUe offered for 
the setting op of proposed gas based 
fertilizer unit at Shabjaluuapur is Dot 

changed. 

SHRI JITBNDRA PR.ASADA (Sbab .. 
Jahaopur) : I would liKe to draw the 
attention of tbe Government towards 
tbe settinl up of proposed 
Gas baaed Fertilizer Unit at 
ShabjabaDPur. U.p. It js DOW three y.ars 
since tbo letter of intent was given by tbe 
Government of India for this Fertilizer 
UDit. The propoled plant was to conform 
to tile eODclitiODI laid down iD r.preS to 
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environment and .uido JiOI' laid down by 
tbe Ministry of Industry of Government. of 
India. A~ per scbedule announc~d earlier; 
several times by the Government th~ plant 
,,111 be commissioned by 1988 but hll now 
no steps bave been taken by tbe promoter 
i.e. APJ Caparo Group. On the contrary 
delayin. tee tics have been adopted by tbe 
promoter, by rejteting tbe site already 
chosen by tbe Government and offered to 
them. The aite offered was wasteland, 

way from the city and takes care of the 
:Ollutton anlI e also, dis;>lacement of 
number of residdots is the least. 

It is understood that they bave made a 
formal request to the Gov.rnment to 
acquire a site other than what was offered 
to tbem. The site asked for by the 
promoters is Prime Agricultural Lind of 
the District, ie is. near~r t? t~e town of 
Sbabjabll9pur, its wlOd dlIechon II towards 
tbe city and a very large number of penODS 

'n be displaced. This lite does Dot 
:nfOTOl to the declared policy aod norms 
of the Ministry of Eo,iroom ent and tbe 
Ministry of Industry. * Go~erome?t of 
India. Hence; it is not a sUitable site for 
letting up of tho Industry from BDY 
aDlle. 

I request the Central Govt .. to inter\lene 
d assure the people of Sbabjabanr)ur tbat 

:~e site originally offered will n~t be 
changed aDd tbe plant will be: commI88~0· 
ned by 1988. 

(II) Need to take necessary steps to 
implement special Component 
plan and tribal sub-plan for the 
Welfare of Scbeduled Castes 

Scbeduled Tribes 

8HRI ANADI CHARAN OAS ~Jai. 
pur) : The Govt. of India in tb~ Ministry 
01 Welfare i. layinR emphaSIS for the 
development of Scbedul ed Caste/Schoduled 
Tribea and tribal artas in the counu~. 
The development of thelo communltiea 18 

the respon~ibiIity of. tbe States/Centre. 
Ministry of Welfare bas issued luidelino. 
tbat the State GoverDmcnts/U.T.s should 
qa.otify funds to tho propOrtioD 0' SCI 

and ST. population in tbe States/UTs for 
the special component plan and tribal 
sub-plaD out of the State plao relources. 
Most of tbe State Governments are Qot 
earmarking funda accordinl to the 
luideJinel. Ministry bal fatled to 
implement the schemes of SCP aDd TSP in 
accordance with tbe guidefine •• 

Heoce I request the Minister of We1fare 
to take necessary steps in this regard. 

(IiI) Need to del'elop Bakel Fort 
Dear kasargod In Kera). as a 

Tourist Ceatre 

SHRI J R AMA RAI (ICasaragOd): The 
main probl em of lCeraJa is un .. empl()yment 
among tbe educated youth. Due to 
power shortage, tbe Northern parts. of 
Keral. stiU remain to be industrially 
backward. To some eltont this problem 
can be solved by developing tourism. 
There is a beautifUl Fort called Bakel Fort 
Dear KasarRod which is ODe of tbe belt 
preserved monuments of Ketala State UDder 
tbe Arcbaooloa;cal Surveyor India. It is 
also a cultural link of Kaonsdigas witb the 
erstwhile Ikkeri Naiks of Badnur. Even 
tbou.h the State Government bas forwarded 
a scheme to develop this Fort into a tourist 
centre to (he Archaeological Survey of 
India for clearance, it is t.tiJi pendiol witb 
the Departmeot at Madras since 1981. 

I request the Tourism Ministry to 
expedft e the matter and pay immediate 
attention to develop this Fort and convert 
it into a tourist centre which wiJl heJp to 
solve un-employment problem and brina 
foreign eKcbao,e tp our country a)8o. 

(I,) Need '0 clear major projects 
of Aodbra Pradesh aDd set up a 
power .tadOD In Rayal.seem. fa 

ADdhr. Pradesh 

DIt. CHINT A MOHAN (Tjrupati): 
Sir. I like to raise a matter of public 
importance. The major Important 
projects: Telgug8al., POJavaram, Icclaau­
paJJj ma, be cleared at the earllclt with 
Jumcient amount of a'ltst.DOI to COlDplet, 
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tbem. We have also Ibortale of power. 
I alto rtquest the Ceatral GovernMent to 
start a 120 MW Higb Power station in 
Ravalaseema particularly at Tirul)!lti. 

h) Need to tend a study team to 
Andhra Pradesh to a.seu tbe 
damage caased due to c1rouabt 
and releale liberal Interim aid 

to ~ombat the situation 

SHRI S. JAIPAL REDDY (Mahbubna· 
,8r) : Sir, I rise to draw the attention of 
the Government under Rule 371 througb 
you to the unprecedented conditions of 
distress caused by dr('\ufIlht in many parts 
of Andhra Pradesh. The extra-ordinary 
situation in Mabboobnagar district of 
ADdbr'l Pradesh warrants a special 
reference. The severity of drouabt 
sUuation can be gauged from a number of 
reports on starvation deaths in the district 
by varloml daily newspapers and political 
parties. The subtle academic diltincti~n 
that is normally sought to be drawn 
between drought and fam;oe fs no longer 
relevant in tbe context of current conditi. 
ons in MahbubnaAar. The present 
aUultion has come about by extensive 
malnutrition that hal been aff'ectiDI the 
poorer sections of people over a number of 
years. It is important to note that Mabbu­
bDaJBr district bas been hit by drouaht for 
the third year in a row. Although some 
amount by way of interim relief to 
Mahbubnagar ba.:: been rel eased by the 
State Government, it is far from adequate. 
I urge UpOD the Central Government to 
lend a study grOup to Ma bbuhnagar 
district and other parts of Aodbra Pradesh ~ 
to submit 8 report on tbe drought 
conduions. I also p1ead for release of 
lIberal tnterim aid from tbe Central 
Government for dealinll with tbe droulht 
situation, pendlng tbe inquiry by fI! Central 
team. I am of tb e conslderod view tba t 
borroal yard.~ticks of re)i~f would not be 
I."Ucable al it is a natural calamity of 
rare severity. The Government of India 
sbould, tberefore, come forward with a •• ist. 
ance on a _pedal Icale. 

(yf) Neecl to Open more Primary 
Heal th C.ntres In trlba' areas 
of ' Ken'. to achieve tbe target 
of "Healtb for all by 2000 

A.D " 
DR. ".G. ADIYODI (Calicol): One 

.utreriaa frCKD IlprOI, il19cl,Uy bo1cotte4 

by tbe entire community. even by tb' kitb 
and kin. The special alODY i. the most 
daD.eroOI a.pect of the patient. The 
prevention. treatment, rehabilitation and 
social upUrtment of the leper should go 
band in in band. It warrants top prioity by 
the Government, especially in the tribal 
areal. 

A. per tbe 1981 census the total· 
affected' persons were 39 $3 lakhs and in 
tbe J 983-84 census the a1l India averaae 
per 1000 population was ',77%, DuriD, 
the same period 42,903 neW cases were 
detected and 2.55,605 ca~es were dischac. 
led from the hospitals in our country. 

.A. per the tribal population, K.eral. 
requires at the mmimum 13 primary health 
centres and 90 sub·centres whereas only S 
primary healtb centres and 43 sub-centres 
are existent as on 31.3.1983. Unless tbe 
required Dumber of institutions are set up 
as per tbe latest census tbe mcs"8se wjll not 
reach the tribal. who are in utmost demand 
of these facHities. 

1 appeal to the Government to achievo 
our commiUod target-Health for all by 
2000 AD. 

(vIi) Need to create • separdfe Inde­
pendent telephone circle (or 

Goa, Daman and Diu 

SHRI SHANTARAM NA]K (Panaji): 
It i. not known as to on wha r iasis Goa 
has heen made a part of M'lharashtra 
Telephont" Circle. The said Maharashtra 
Telephone Circle. c, naists of 29 duurlcts 
of Maharashtra sucb as Abm~dbagar, 

Bhh:. Pune. R '_jgad. Satara. (North), Thane, 
KoJhapur etc, and Goa diltrict of the 
Union Terri'ory of Ooa. DamnQ & DIU. 

In fac~. Telt'pbonc Departmr:nt can 
create as maDY CirCleS as requJfed out of 
tbe districts of a IlVen Slate but to take a 
few district f.om one State and one 
district from another Slate or UniOD 

. Territory is not proper The Telepbone 
Departmcnt bave to oon:'lder the aeoara­
pblcal division created Ilnder the COllStitU" 

lion a. tbe basis aDd Dot creat tbeir qwq 
,eolrapbical uDi$1 
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I, therefore, request tb~ Government 
tbat a separate independent Telephone 
Circle should be created for the Union 
Territo" of Goa, Daman and Diu with 
three Divisions, One for North Ooa, 
another for South Goa and tbe third for 
Daman and Diu. 

Irrra,'ationl 

('fill) Need to gl.e adequate fund. to 
Uttar Pradesh for rapid agrlm)­
tural development of the eastern 

parh of the State 

SHRI ZAINUL BASHER (Ghazipor): 
A Committee under the chairmanship of 
Shri A.R. Sen was constituted by tbe 
Government with 8 view to increaslnll 
a.ricu1tural production in Eastern India. 
The aforementioned committee has also 
made a Itudy of agricultural development 
tn Eastern Uttar Pradesh. A Confcr eDce 
was organi8ed in 'Patna in January 1986 to 
deleberate upon the final report of this 
committee. The said conference. was 
attended by tho Union Minister of Agricul. 
ture, the Governor of Relerve Bank aod 
tbe Cbairman of NABARD. Durinl the 
course of deliberations, tbe .Cbief Minister 
of Uttar Pradesh had demanded aD 
additional. allocataon of Rs. 4500 crores a8 

Central as,istance during the Seventh and 
tbe EiSJoath Plan per;od.. for tho deyelop" 
ment of Ea~lcrn Uttar Pr.ldesh. ' 

There is a areat scope for increasiol 
.Iricultural productio:l in Eastern Uaar 
Pradosh. A.s a result of the efforts of tbe 
State Government, I ice production baa 
tncreased by 45 per cent during tb e last 
four years inspite of tbe limited resources 
at its disp0sal. Similarly, wbett producti­
on bas abo increased However. if bpeeial 
attention Ie paid to irriaatioD, flood 
control. canal water seepage, devdopment 
of barren lands. soil conservation. power 
lupply, storage facilities, and communica­
tiona, agricultural production in eaatern 
Uttar Pradeab can IDcreale manifold. 

The Sen Committee bal admitted tbat 
the State Government wUI not b. io I 

position to makt a provilioD 10' ,. 

r,qulred funds from Its own relourcea 
dUriDI tbe Seventh and Bilbt Plans. The 
Committee bas accepted that special 
Central assistance is requir,.d for the 
Centrally sponsored acbemes. Centra II, 
financed projeets and tbe .chemes rUD by 
the State. The Committee has allo 
accepted tbe fact tbat it i. not possible for 
the State Governm·eDt to mobilize additJo­
na I relourcel. 

Under the circumstances explained 
above, I would request the Central 
Government to render 60ecial assistance. 
as demanded by the S' af e Government. for 
rapid prOllre~8 jn agricultural produotion In 
E.'tern Uttar Pradesh. 

13.34 br •• 

SALES PROMOTIONE\iPLOYEBS 
(CONDITIONS OF SERVICE) 

AMENDMBNT BILL, 198' 

Amendments made by RaJy. Sabba 

THE MINISTER OF STATE OF THB 
MINISTRY OF LABOUR (SHRJ P.A. 
SANOMA) : I beg to move : 

"That the following amendments load. 
by RaJya Sabha io tbe Bill further to 
amend tb e Sales Promotion Employees 
(Conditions of Service) Act, 1976 be 
'takeointo consideration" . 

"En.eIIDIl Formula 

(i) That at palle 1, lino I, for the word 
"Thirty-sixth" the word "Tbirty .. 
seven'hJ

' be substituted." 

"Clause 1 

(ii) That at page 1 ~ line 4, lor tbe 
fiaUfe ., 1985" the figure "3986" 
by 'ub~ lltul,4." 

MR.. CHAIRMAN: The question il : 

"T bit the followin. amendment. mad. 
b, Raj)'a Sabba in lbe Bill further to 



amend the Sa1es Promotion Bmplo­
,eel (Conditions of Sorvice) Act, 
.1976 be tating into cODsideratioD" 

, 'ElltlCtllf, Formula 

(0 Tbat at page 1, lin e I, lor tbe 
word ~·Thirty.sbttb'" tbe word 
'·Tbirty.seventb,j be lubslituled. 

(Ii) That at pale I, line 4, lor tbe 
figure "1985" the aaure "1986" 
be lub'tilutsd." 

7'11. motion wa.r adopted 

saRI P.A SANOMA: I beg to 
move: 

"Tnai the amendments made by 
Rajya Sflbb:l in the Hi II be sireed 

to." 
MR. CHr\IRMAN : The question il : 

·'Tha.t the amendments made by 
Rejya SJbha in tbe BiU be agreed 
to." 

Til. morion was adopled 

----

13 35 brs. 

SUPPLBMUNTARY o Er..1ANDS 
FOR GRANT:; (R~ILW")YS) 

1986 .. 87-CONTD. 

MR. CHAIR~AN: Now, will take up 
Item No. 1 J, SupplemenBry Demands for 
Grants (Railways). Shfi Ganga Ram. Hoo. 
Members are rcqu :sted not to take more 
tbaD five minute8 

(Interruptions) 

SHRI RA\f PYARE PANIKA: Sir, 
,.sterdaY. it wa~ decld.d tb~t sufficient 
time will be given on tbis subject: Now, 
you are saying that we wll' be liven 5 
mia.te. each. We waot at le.lt 10 

lDtDu" oaell. 

(RIYI.),1986.87 3 to 

r~R. CHAIRMAN: There ia a long Ii •• 
from tbe Congress aide. HOD. Mini.t.r 
wanted to reply at ,'0' clock. What oeD 
I do '1 

SHRI V. KRISHNA RAO: We bave 
been liven only one chance 8!'d for tbat 
allo you are Dot living 10 minutes, I'b.D 
what can we do '1 

[ 'l'rtl1lllatlon] 

SHRI GANGA RAM (Firozabad): 
Mr. Chairman, Sir, I rise to support tbe 
Supp] ementary Demand for Orants, in 
respect of the Ministry of Railways for tbe 
year 1986.87, ~ubmitted to the vote of 
the House. A demand of RI. 590.42, I 

crores has been made on 13 items. Out of 
tbis amount, Rs. 519.30, cror es have been 
d.manded for meetiol additional rev.nue 
operating expenses alone, as a consequence 
of the recommendation of tho Fourth Pay 
Commission, which has Jed to an increase 
in the pay and a,llow8nces, dcarnesl 
allowances, besides, the annual productivit, 
Hnked bonus which bat aJ~o incr eased. 
This increas e is outside the control of the 
Railway Ministry and hence its justification 
is indisputable. The expenses on tbe 
remaining three items are also unavoidable. 
Thorefore. an additional expenditure of Rs. 
590.42 crores on all the~e items has to be 
incurred over and above the budget estimates 
to meet the Incr e]sed staff costs. Hence, 
the House should accord. its approval to 
tbe&e Supplementary Demand for Grants. 

In order to meet tbe additional 
expenditure, there is a proposal to jmpl .. 
ment a new rational frei8ht structure from 
1.12.86. There is abo a proposal for 
revision in the gradual reduction of ratel 
of different categories and a 1 S per cent 
i~~rea8e in tbe rates of parcels and otber 
luggage. Althouab, the increase in rates 
is bound to result in fur tber price-rile, ,et 
tbere is no alternative to meet the afore 
mentioned expenses. The Rallwa, 
Ministry is helpless in tbis situation aDd 
we have to accept it. Tbe bon. Minister 
of State for Railway, baa dwelt at lenltb 
on those circumstances in b,s statement aDd 
I •• re e witb him. 
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[Sbri (Jaol' Ram] 

There is DO doubt tbat under tbe 
stewardship or tbe boo. Minister of State 
ror Railways, tbe speed of the trains hat 
increased and thor e bas beea an improve­
mont in tb, maintenance, cleanlinelS and 
puoctuality of trains. Hon. Sbri Madha,· 
rao Seindia deserves congratulations for it. 
Yet, tbere is a scope for further improve­
ment in the Railways. In this connection, 
I would like to draw thef;l attention of tbe 
hon. Minister to the deDlorable condition 
of tbe Avadh Esprea. Gaola-Jammu 
S"press and tbe pasteDler trains. MOlt 
of tho scats in tbese trains are broken. tb. 
fans do not work, dOOfS and latches are 
damaged. and tho condition of the 
lavatories is al~o pitiable. Tb~ Railway 
Mnistry must bring an improvement in 
this situation. We rollst keep in mind 
that when we are increasiDg the freii}bt 
charges in tbp. wake of the increase in pay 
aDd allowance, of the railway staff 8S a 
result of the recommendations of tbe 
Fourth Pay Commission, then we must 
provide sat&~rat.::tory amenities to tbe 
pa~senler8. It -is abJolutely euential to 
pay attention to this_ 

I' woald like to draw the attention of 
the hone Minister especially to the Avadb 
Express which is rur,ning in our area. 
Th's train which runs from Aara to luck. 
now, has been extended upto Kota. 
However duc to tbe Don-electrification of 
the railway tracks between Lucknowand 
Kanpur, and between Tundla and Agra and 
further, it runs as a passenger train. It is 
necessary to e'ec'rify the aforementioned 
sections of tbe railway tracks. A.C. two 
tier sleeper coacbes with a minimum of 40 
berthll each should be attached to tbo 
Avadb Bltpress from Agrs and Lucknow. 

The Gomti Express must be liven a 
bait for at least two minutes at Tundla 
Junction. An immediate action is a Iso 
required to bo taken to give a few minutes 
bait '0 so ne super·ra)t trains at Pirozabad 
and Stukohabad Railway JUDctionl. 
Barlier. there was a railway line from Agra 
Port to Bab but now it is no more io use. 
I would reque. t you to make it oper.tioDa1 
00.;0 apiD in tbe publio tat,rllt. 

Alra, the city of Tat does Dot bave 
an ideal Railway Station altboulb It 
attracts national and international tood.t., 
besidtl distif:1guished IOC8tS. Therefore, 
I would lUI. cst tbat Aara Caott. Rail"., 
Station should be improved. extended and 
mod~mi.ed at tbe earliest. 

With a view to eJimioatin, corruptioD 
in the Railways, effective steps must be 
taken. Special attention 6hould be paid 
to tbe bookins of loods and other freight 
items because there is a Jot of corruption 
tbere. 

Tbe representation of the Icheduled 
castes and scbedul e~ tribes in varioul 
committees of tbe Ra ilway MiDi~try is 
negligible. The same j;; truc about tbe 
Railway Service Commission. which bas 
never been beaded by 8 person beloDliDa 
fo tbese cJaSsts. The 22, pre cent quota 
of reservation of jobs for the aforementio. 
ned clasties in tbe Railwa) Department 
bas oo.t been filled up. The posts in thl. 
reserved quota must be filled up. Betidel, 
there is a Jot of discontent amonl tbe 
officers and employees beloDaiD, to tbese 
classes as a result of the discriminatory 
and biased attitude of the authorities. 
Tbis mUlt be stopped aDd a special cell to 
monitor tbe lame should be let up for 'heir 
welfare and for remo\'aJ of their. 
grievances. 

[En,116h) 

SHRI G.L. DOGRA (Udbampur) : Mr. 
Chairman, Sir : I .,111 try to be beJef and. 
therefor e, I requ elt you Dot to di!turb mo 
before I finish. 

I rise to support the' SupplemcDtar, 
Demandt for Orant., .ofar as Railway. are 
concerned. Defor e I say 8nythin.. I mOl' 
express my aratefulnesl to tbo 10UDI aDd 
dynamic Ministe! for brinainl to tbe nOtice 
of the bon. Pdme Mjniater that th e Jammu­
Udhampur line needs a better treatment 
lofar as finaDces are concerned. Tbo 
Prime Mini.ter wal kind eDouab to 
anDounce in Jammu that the Jammu­
UdbampW' JIM will be complet ed witbin 
Bve ,'.1, So, J would ,eqUill lb. 
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MiDilter to look to tbi. point, 10 tbat 
wbln tbe annOUDcement "i' made, it 8hould 
be implemented as espenditiou.ly .1 

pos-ible. 

This line is important, not ooly from 
tbe development point of view, but ~Iso 
from that of dcfeo;:e. Sofar as tbe north 
aDd Dorth·we,tern frontiers are concerned, 
tbe, are very import:lot because of present 
international d~velopments. Tbe threat 
to our country from outside interference is 
very Ireat. It can lead to anything at any 
time. Tbe most dependable mode of 
transport-as I have very of teo said-is 
tbe Railways. Our YOUDI# enthusiastic 
man of vision is in charle of Railways. I 
request him just to look to this aspects and 
see that RaiJw:t\'s in this area are not 
treated at par with other peaceful areas. 
Wben you are defending the country aod 
spendill~ so much on defence effort~, we know 
we are compelted to do so. My own feeling 
is tbat it is not our Government which 
determines what amount hal to be spent, 
but it is Islamabad which compels us to 

spend money. So, all those dfofts which 
are linked with development, defence and 
safety should be given pricrity, and we 
sbould not Deglect them. 

Sofar a, Railways arc conc..:rned; I ha ve 
Jaid stress on a doublclillc between 
Jalandhar and Jammu, because if some­
tbinl happens to one track, having a double 
trac:k will cosurc safety. Bven if you 
caDDot make bridaes, you may use the 
exi'tinl b~'idlel, but the track sbould be 
doubled. 

And it should DOl be neal ect ed any 
more. It is good that between DeJbi and 
Ambala a track has teen made doubl e : 
aDd there is a double· track b\!tweeo 
Ambala and Jallaodar. But between 
Jammu and Jallandar, "a double track is 
allo importa~t aod it aboultl be attended 
to. 

I am torry to say tha~ tbe bon. Railwa, 
Minister wal clitisod for doinl what be 
should bave done. Tbe Irant that you 
waot tbe House to pass i8 inadequate Ju 
my opinion. I do Dot know wb) yesterday 
Ie .... laid that jt IhouJd have in the 
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ori,tnal budget. It makes !'!o difference. 
Wben h. is in a position to do certa in 
tbiDIS. it sbould be dJoe. I do Dot know 
whether tbe Plannins Comm issioD will 
provide enough money. It was said tbat 
you will bavo a deficit fioancc; tbere wUI 
be de,tielt fioar:cing. 10 infrastructure and 
productive projects. we IIbould resolt to 
deficit financlDI and tbete ColO be no limit 
to It in tbea e two thinas• Tbe non produc­
tive e&peodhu"c is a different tbioa, bot 
we sbould not spend a Single pie on non­
productive projects. Therefore, tbe 
PJanDiol Commission should soo the r .. lity 
of it and give as much mone), as possible 
so tbat tbey can spend that money 00 tbese 
lioes. Tbb is very important_ If tbe 
railways are Dot properly maintained, bow 
can we make further progress. I am very 
bappy to see tbat the Supple.mentary 
DomaDUS for Grants for the railways have 
como for dUtcussioD in 'be House. This 
wUI bt:lp in moderolsing our railways and 
their upkeep. It is important to spend 
money on tbe upkeep of railways than on 
constructlon of new railway lines. The 
PlaonlDg CommiSSIon should live tbem al 
much money a.i tbey require; they should 
Dot be miser about at. 

As far as passenger amenities are 
concerned, Yo .... bou ld try to provide more 
money for them. In Jammu, wbicb is. 
vcry important station, there i. Dot 
sufficient space for stcond class pas.conser. 
in tbe waiting rooms. There mOle waitiol 
rooma are required. There even waUio, 
rooms for hither clalles aro also required. 
There you arc cbaraioa more, ufar a8 
waitioi rooms are concerned, whereas In 
Kan pur and Luckoow you are cbarlin, 
much 1 CIS. COld water and olb er (acilitle. 
whIch iH'e a must for second ,Jass pass en­
lers and which abould be liveD to. them 
are not properly matDtaioed. 

Whon tbe Railway Budget was presented 
I drew YOUI attention'towards opeDia. of 
out-aaeocles at Udbampur. Anaolnaa aDd 
otber places; and ,Oil aoemed to be talti .. 
Dotes about them. ~ou probably aareed to 
do sometbing sofar. But notblng bas beca 
done abOut tbem. At UJb.unpur, .1 II 
yery Dccouary, becausc It II a NortllOm 
Command H •• quantll IDd buokull it 
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absolutely necessary over there, both for 
goods as well as passengers. 

Wben a ticket colleetor Eoes to Jammu. 
there is no proper arrangement for his 
cooking and stayin" etc. He has to make 
his own arrangement. When a ticket 
collector reaches ]lmmu after haviol Dut in 
24 hour. of duty, which is a very bard duty, 
be becomes corrpl defy tired and it tl not 
proper to ask him to cook for himself and 
do other thin IS. Therefore, ,OU should 
look into an tbeso t bi~g8 aa far as staff is 
concerned; all reasonab1e amenities should 
be provided to tbem .. Jammu Station is 
very inadequately .~tafFed and a day train 
between Dclh i and Jammu a vice versa is 
also ·required. Th~ m ember of retiring 
rooms at Jammu Is in 5' fBcient and charge., 
are higber tban cowdpore and Lucknow. 

I request tbe hOD. Minister to !("ok 
ioto the conditions at - Jammu Railway 
ItatioD wbere people have to wait for 
bours together. I requested bim to see 
tbat sufficient BtatT is provided there to 
look after tbe passongers. 

With these few words I thank the hon. 
Minister and I also thank you because you 
were ab1e to tolerate. I am in the habit 
of talking and ~ou are in the babit of 
stopping .. 

MR. CHAIR~fAN : Shri Ram Pyare 
Panika. 

[ 7'ram,lation] 

SHRI RAM PYARE PANIKA 
(Robelt8&anj) : Mr. Chairman, Sir, I rise 
to 8uoport the Supplementary Demand for 
Orants of tbe Railways. Before I say 
all)'tbiog, I wouJd like to congratulate lhe 
boo. Minister of Railways for his commend· 
able work. Sir. tbe Railway. are the 
bockbon e of our economy. If you look at 
tbe prOares8 achieved by tho Railwa,. 
durinl tbo last few montbs, you must aho 
pay attention to the conditions under wbkb 
it was acbieved. It is indeed pralaewortby 
tbat the Railwaya baye midi prop ... tD 
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evtry field, whtther it is the rolling-stock: 
or track renewal, in spite of financial aDd 
other constraint. and we are proud of itl 
achievements. 

Sir. till Sept ember 101t, the Ranwa,. 
have bandIed over OD~ million tonnes 01 
frdl!bt t and bave also achieved tbe trame 
rec.ipts ta.rget. Not only tbiFl, tbe Railways 
have made progress in every field, wbotber 
It i. railway operations, railway. safety or 
tbe cah.ring system. 

Sir. tbe Railway Ministry bas two 
?ndertakings under its contro) .. namely, tbe 
RITES and fReON. Whereas, there 'I a 

RrDeral cC'mplaiDt about our public sector 
that it' units are Dot showing good results, 
the~o two co~panies ha e earned tbe 
distinction of receiving awards· tbrice within 
a period of one year. Therefore, I WOQJd 

certainly like to cODaraluiate the bon. 
M;nistcr Similarly, in the field of caterinl. 
1and!lble work has been done bv introduc­
ing tbe system of supplying meals in 
aluminium roils. People h2ve liked (bil 
sYstem and it bas become popular. There­
fore. I would request you to expand this 
work further. Simi~8rly, a number of 
good steps have been taken with reaard to 
improvell.ent in Railway Stations. So far 
as the number of accidents in concerned; 
there has been some decline, though tbey 
bave not been checked comple~e)y. This 
is because of tbe fact tbat the Planninl 
Commission bas nct rtleascd funds accord. 
ina to the demands of the R.ailways. There 
was a propo~aJ for renewal of 20.000 kma. 
of tracks but funds have been allocated 
for tbe renewal of only 6,000 kms. Thore­
fore. the Railway, deserve congratulatioDs 
for ilS achievements in spite of the financial 
constraints and the Planning Commission 
should sanction • .peciaJ arant for tbo 
purpo6e. 

Sir, we remember the days ~hen tbe 
Janata Party was in power, and tbe trains 
were not runnir,a due to tbe nOD-availabilit, 
of coal. Coal was not available at tbe 
stations J'oday. we caD proudly SalY tbat 
15 to 30 days' atock ia available with itl. 
Had we had some more hme at our dis­
posal thea perhap'J wo c;ould have bandied 
• fe. 1D0r. million tODoea of frciaht. U 
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you coosider all the 8~pect •• you wi)) find 
tbat there bal been prog:-eMive development 
In the Railway •. 

Mr. Chairman, Sir. I would appeal to 
our YOUDI Minister throlJgh you. that he 
Ibou Id launch a crusade against the Plano­
ins Commfssion to ~et m(.)re allocations 
from the Plannina Commis.ion. The 
entire Hou4Je would supporl him in tbis 
endeavour. All round development in the 
country during the Sixth Five Y c:lr Plan 
could be poss ibJe only if the Ra ilway sector 
pro 'ie S!les. 

I would like to aive a few suggestions. 
I hope tbat the hone Miolst.r will not 
disappoint mc. I believe that the bon. 
Mini~ter will not disappoint any Member. 
if someone hJppeDti to approach bim fQr 
lome work ; he WI) I certa inly do whatever 
be can. 

In our area, chan\les were effect ed in 
respect of two trains. We are thankful 
to you for starting Nilancba} Bxpress. In 
this regard" I requ est you to do away with 
the restriction imposed for Mirzapur and 
restor e th e earli er pOlitioD. Had It not 
been there earlior, we would not have 
demanded it. 

SecondlY, the Chandigarh-Hathia 
Expr esS. which connects Adivasi ar ea with 
tbe iodu,trial area, run s only five' days a 
week. We shall be grateful if its daily 
service is started. 

Another train 'Triveni', which runs 
from Lucknow to Shaklio8aur h'.l't an un­
necessary stoppage af Cho,t,an. I want 
that it should be made a fas, train. It 
connee's the area~ of Madhya Pradesh aDd 
Uttar Prad .. ah from ShaktiD8&ar to Singrauli 
baving at p(lpuJatioD of 10 000. Therefore, 
it would be much better if it is made a 
'alt train and is run 8S Sbakti Express. 

ODe more train sbould be introduced 
for Bombay.. There are so matty trains 
for Bombay from Allababad and .. a 
felUlt' of it. the Allahabad station bas 
become over .. crowded. We often travel to 

Bomba,. We want that a new tram 
~hoDld be infroductd (rom Varanasi to 
Bombay Yla Chunar·Chopan and JCatni 
which i~ a big tribal belt. So many South 
Indians are wor1cinR at Sir.rauJi and tbis 
train will be mOl' convenient'o them. It 
will reduce the distar ce to Bombay and 
will also COtler Chunar. It will be ¥ery 
benefJciaJ to the Rajjw~ys because It will 
result in the saving of diesel as weI! as 
time. 

Therefore, I support the Supplemenfary 
Demands of thi~ Ministry and would say. 
as my other colleagues have also said, that 
there i. no need of any debate on these 
Demands, Yesterdey, a Member from tbe 
Opposition spoke on it,. but could Dot 
understand it at all. No Minister can 
anticipate as to what report tbe Pay 
CommissioD j_.; going to submit. O'oly after 
the submission or tbe report, the provision 
for the r.sources bas to be made. I whole 
heartedly welcome whatover our boo. 
MiDiAt er bas proposed. 

[EngliJh] 

SHRI BASUDBB ACHARIA 
(Baokura) : This increase in the freight 
rates announc~d by the· Railway Minister 
is vet another step of perilous financial 
p05ition of the railway., The improvement 
in efficiency, additional earaing of Rs. 106 
crores and surplus of RI. 69 crores in the 
Budalt of the current year, all these have 
bCt'n reduced to a whippioa deficit of Rs. 
41 S crorf'. This 1 S per cent increase in 
the rates of luggage and by flattening tbe 
rates of taper for tbe frei2ht traffic will 
bri.ng Rs. 3 IS crorf!S in the last four 
month. of tbe currellt financial year i.e. 
more than Rs. JOOO crores in a full year. 
This steep increase in tbe f,dabt rate will 
definitely affect the pricts of esseotial 
commodities becauso the ,transportation 
cost will be Increased considerably aDd the 
impact of ri • ., will be more tban what it 
appears to be. This taper of rates with 
distancCI was SUIICst ed by tbe Paraojpe 
Committeo known as Rail Tariff Enquiry 
Committee. which lubQliUed its report in 
1980. While taking ioto accoont the 
prosr,esRive decline in fi_d cost of baulalO 
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8S dbtaoces increased, the Committee bas 
recommended a taper that wouJd cover the 
cost and ensure returo to raih',\ytll over all 
distances. 

14.00 br .. 

This Corom ittee aho SUI~csted that 
rates should tapper off more slowly than 
the costs over f'horter dhfances wbUe they 
sbould tappt'f C"ff mnrl sharply fClr medi~m 
and specially for 'onacr dh:tence8. But 
the eltistiog taperiI'Il off is more ftattrned 
tban ",bat was rtcommended by tbe 
Paranjape Committee. The latest increase 
will furtber accentuate the distortion tbat 
hal taken place during the recellt yearl. 
Tbe latest rate for' 250(j kilometres is S2 
per cent of the rat e (or 100 kilometres, 
that is. double than what was aJuggestrd by 
tbe Rail Tariff Enquiry ComfJit' ee. This 
increa5e in fre;~bt will definit ely increase 
tbe sbare of road transport. ~p\ cially in 
medium distances. "he sbare of road 

• traotport which was only 11 p;:rccnt in 
the ,ear 19 SO-51, has now been increased 
to SO pet cent and this will further increase 
bccau4\e of the increase in tbe freight tates. 
The reason advanced by tbe Minister for 
tbe steep ri!iie in the freight rates is cbat tbe 
expenditure wi)} be increased due to tbe 
implementation of the recommendations of 
tbe Fourth P'lY Commisslon. Is it a tact 
tbat tbe Government was not aware of th'e 
recommendations and the obli,ation Chat 
was aoing to be there 7 It i., r~~ ther un· 
believable tbat Oovernment was unaware 
about tbe recommendations of tbe Pay 
Commission. Why all, these were not 
taken into consideration at tbe time of 
formulation of the Budget? The surplus 
of Rs. 69 crores which W88 stated at the 
time of presentlng tbe Budget was rather a 
dehberate attempt to underestimate tbe 
financial position of tbe Railways. 

Anotbor reaSOD wa' advanced tbat 
tb.re will be increase in the expenditure 
b, the adoption of Dew technology. But 
tbe adoplion of new technology Should help 
ia rcduclO8 tbo operation cO.it of tbe Ra H­
way. ratber ,ban increasing tbe expenditure 
ladeed, tbe Railways require more money. 

'TIla\ j. Wb), ir1'e.pcc,~v, Qf aD), pOliti,al 

part,. fl) the paat we demanded tbat Pfann­
i", CflmmilfliC)D .hould allocate necesl.r, 
funds for the RailwaYIIJ. Railwaya now 
want to set up a finqncial corporation to 
,rt Rs. 250 crores durilll the current 
fluanc;al year. But why should there' be a 
separate financipJ corpofatton" Wby can­
not the finar ce Ministry t aise th is amouDt 
and live it to the Railway.? The Centra) 
Government should Dot .hirk its respond. 
biHty in "rovidin. investment fund for tbe 
Railways as Railways are the important 
public ufility organisation. 

J4.06 brs. 

[MR. DEPUTY SPEAKER In the chair] 

Tbe aJJocation by tbe Planniog Com­
mis!lfon bas been reduced since the Fourth 
five Year Plan. The planning Commission 
~bould allocate necessary (und. Wby 1 It 
18 be(,8u~e abcut J !3rd of th e RC2 i)"ay 
track is 8tck. 22000 Icms. Raitw8)' track 
is sick which needs immediate replacement. 
Tbe hOD. Minister in his interview with , 
Telegraph' has stated-about .4000 km, 
would be replaced per annum. But where 
from will this money com.? Th:! buge 
amount that is required for replacement 
of tbe railway track? You are also to 
phase out al! the",e steam locomotives be­
cause you are to entrr 21st century with 
elec~ric traction. You have to have diesel 
fr~cfion. Tbere will be DO steam traction 
in the 21st century. Only 1/6 l h of the 
ruo'dnl tracks bas been eJectrified. Vou 
have to el~ctrify ~he railway track. You 
require money for elecrrificatioD. But' 
you are Dot utilising your locomotive 
factory. You are importing electric and 
diesel locomotives by spending Bearce 
foreiaD excbange. These Jocomotive&j with 
6000 kms. horse power-caD be manu­
factured in our locomotive factory with 
leaser cost. But the capacity of tbese 
locomotive factories is not beiDI utililcd. 

We are very mueb concerned about tbe 
acctrlents. 'there have been 14 major 
accidents in tbe last 10 months. All these 
accidents are not for human faiJure. You 
are usiDg over-al.d track. 1'ou are uliOI 
over-aaed codoe. and locomotives and 
coacbe. aDd W8ilODS. How QaD· you 
preveDt accid.ntl 1 If a drive, 'i. 
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'orced to "ork 'or more than ten boor. 
tben accident taktl pJace, tbere II bound 
to be human 'allure. We bave disc.Olled 
fn t~~i! House tbe accident wblch took 
place near Gomo Station. Goods train 
collid.d with Morya Express train on 21st 
July. The driver was forced to work for 
more than t 7 bours~ although be asked for 
relfef at three reUevfJJI point~. The safety 
rules are now being violated. Trainl are 
DOW beinl al'owed to move without luards. 
without proper vaccum certiticate. 

MR. DEPUTY SPEAl{FR: You have 
taken fifteen minutes. I have to accom· 
modat e many Members. 

SRRI BASUDEB ACHARIA : The 
f'xamindtioD of tbe tfain after 300 kms bas 
been done away with. Now the examination 
of the train is done only aftf"r 2000 kml. 
So. this should be looked into if you are 
(0 prevent tbe accidents. Why are you 
oot imp1ementfng to·hour dut, for the 
I :>cameo from ailnina on to sigoing off ? 

Sir. I would Uke to lay ~ow about 
lome of the projectl of our State. Much 
bas been said here about Digba-Tamtuk 
line b1 tbe Minister and othen. The 
Minister also atated in his repl, to my 
Starred Question that Rs. 1 crore has been 
elloea' ed ror the construction of tbis rail­
way link, althoulh tbe estimate is Ra. 77 
crores. But I do Dot find anytbinl either 
in tbe Supplomentary budget or in the 
Rail.ay Budget which was presented fn 
February last But I do Dot know for what 
purpo1 «I tbls paltry Bum of ~s. 1 .crore 
bas hoen a \I~cated. The estimate 18 Rs. 
77 crort!1 when this will be compJeted. 
How much timt'. it will take? And by 
th.lt time the cost will also escalate, 

Sir for the construction of tbe Caltutta 
Metro'llailway, the roads of the city of 
Calcu\ ta !lave been damaged. There waa 
an agreement between the Goyer~~eot 
or Welt Benaal and tbe R.ailway M1Ddtry 
that the damale caused due to tbe cons­
tructilD 01 this Metro Railway would be 
repaired by the Railways. But this b •• 

not beeD dODe. 

Sir about the purulia-Kotahila con­
v'\"i~ of .~.rrow 8u.,0 iDto bfOa4 ,UI,e,' 

tbe es'jmat e II only B.s. 6 crorts, and we 
bave beeD pu: suinl it f~r tb e last 6.7 
,ears and a promise WIS given. a bout thi·. 
by late Sbrl Kedar Ps odey in this very 
House. 

Then. retarding tbe lot rod uction or • 
p,sseoger train between two importaot 
towns of Bfh~r, Of'l. is of coal and anotber 
is of steeJ-Dhanl'r.ld end Jam!'bedpur­
there is no railway link between these two 
important towns although there is a railway 
line. The pas~en~ tr train does not run 
between Pat"erdih and Su:famdib stations. 
Tber e the traction is e lC"ctrified. With a 
.mall investment thic; passenger train can 
be introduced. So, I request the Minister 
to loolc into 'hese matter", and I strOf'II, 
oppose this steep tise in th e ratee of good. 
Ireiaht. Thank you. 

(]fllerruptiolU) 

MR. DEPUTY-SPEAKBR: Now, Mr. 
Sharad Diahe may speak. I request every 
Member to take on1) S to (; miDutes al 

there are many Members to speak. 

SHRI SHARAD DIOHE (Bombay 
North Central) : Mr. Deputy-Speaker, Sir, 
I rise to support tbe Supplementary 
Demnds ror Grants for RailwaYI. 

By presentia, this Demand the Mini.ter 
has stated tbat tbere bas been a.oocI 
progres8 regardinl RailwaJ'. He said 
'hat originally it was eovlealtd tbat tho 
orialoaUn. JoadiDI tarlet wal 267 milUoR 
toonee 01 revenue earning .ood. trafllo and 
he estimates riabtJ, that It would 80 ap to 
270 m ilJion tonnlS of revenue .,rninl 
goods traffic. Tbat mean., there is ,xceM 
of 8 million tonnos over the tar.et. J mUit 
cODgratulate him lor tbls prosrel.. Howe­
vcr. we sbould not be complacent about 
this proarels becaule the RaHway. aro 
even far from reachin. tbe Sixth Plan tarl.t 
of ~OO million tODDes of traffic wbich wu 
later OD leaJed down to 282 mlJUOD tODDCI. 

EveD then, tbe present B.ute or 290 
would be less tban the tarlet of tbis five 
,ear plao. Tberefore,,) would urle upon 
tbo NiDieter tba t furtber .tcps would bay, 
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to t.e tatln to achieve tbe prOlre •• and we 
lIIIIou14 not be complacent about the pre. 
sent achieve Now, .1 far a8 the demands 
.re concerned, the main relsona for matio. 
tbe Increalll are four, namely, implemeD· 
tation of the roport ,,1 the Pay Commission 
payment of in.talmenta of dearaels8J1oW8nC8 
and railway staff productivity·linked boous 
IDd lastl, tbe 'aereue In dif,burlerolDt 
arlslnl out of tbe Hberalisation of Pension 
rules. Tho, bave liven rile to nearly Rs. 
350 al expenditure. Tho pension rules 

. bave given rile to Rs 350 cror. as 
a.ainlt tbe BJdget e.timate of Rs. 260 
crOI'Ol. Therefore. in aB. staff cOlts bave 
increased the bud,et by Rs. 590 crotes. 
Therefore, tbese demands are made. 

I would a1'o, as some Member. bave 
said, say tbat they could have been also 
anticipated when tbe Budget was originally 
framed. As far as th e Pay Commission 
recommendations are concerned, the, were 
expectin~ them and some amount could 
have been - provided in tbe R.ailw.y. 
orlainal bud.et itsclf. 

As rar as tb e targering freight rates are 
CODcemed, I would submit tbat tbere 
lboold be some iotelfated tranlport 
policy. We have lot a1l tbe 
three transport WiDaS under one 
Ministry for lometime past and, therefore, 
tbero should b~ one integrated transoort 
pollc,. As was mentioned by one 
bOD. Member, the ParaDjpe Com-
mittee rep,rt in 1980 latd down 
some lu'delines and those aaide­
Unel say tbat tran.port as far as abort dis­
laDCO i. ooncerned, it should be left to tbe 
road transport and as far as medium dis· 
tuee and lona dtstanae aro concerned, tbe, 
mould b" taken by tbt Railways. If we 
.. tbe tapperi I oarerully, even tbe 
medium distance traffic is diverted practi­
call' from R.ai\ways to tht road trallsport. 
We tee tbat the rates curve for medium 
raDlinl from 400 to 700 kml. bal Clased 
to be a taper .110 and it ba. beeo COOl­

pl.tely flattened at tbat stap.o tbat tbe 
Ibape of road transport in medium dis­
tance tramc may h •• e areat apurt, aDd tbe 
_ole traiDe would be dlvert.d to road 
a.tIlo whiOh ts no. dosirablt at aU. 80, 

'rom tbla poiot of vi,,, aho, If tbe ('Jcca.j~a 
Arise., tbis aaUeniol of tbis taper mly be 
re\,;ewed and alain cOosider from tbe point 
of view of principles laid down by tbe 
ParanJpe C('Immit'ee repo:t. Witb these 
oblervltions, I support tbe R.ailway demand. 

MR. DEPUTY·SPEAKER : I hope 
everybody will follow Shri Sharad Di.he to 
keep the time factor. Shri K.P. Sioab 
Deo. 

SHRI K.P. SINOH DEO (Dhenkanal) • 
Mr. Deputy .. Speaker, Sir, while agreei". 
with my bon. friend Shri Baludeb 
Acbarla tbat the ~epplementary demands 
generally are bad, I would say tbat at tbe 
eod of his speech, be wHoted 'Jorne 0' bis 
projects to be included in the supplemeo. 
tary budget. 

Here, I would say tbat this is a wel­
come .xception and I welcome if. I would 
)fke to cOolratuJate the young and dynamic 
Railway Minister, the Ministry, the officer. 
and tbe railwaymeo for not only sustaininl 
tbe 100d work dqne in the last year but 
alao improving upon it. Tbis also has 
beeD reBected in the Asian Games wben the 
golden girl, Kumari. P.T. Usha got gold 
modal. for India. India is proud and I 
would like to congratuJate her through ,ou. 

Tbe Economic Surve~ of 198' in para 
1.1 3 bas complimeoted the Railways for 
their excellent performalice last ~ear. And 
in the Minister's reply tbis ytar, ill the 
lupplementary demand, in which be has 
improved on the 9.1 % by the figure which 
be bas quoted and I congratulate blm. 

He has tr it'd to mangt the deficit of 
R.s. "0 crotes wbich be has sa id is due to 
Pay Commission recommendation., dearnr •• 
allowance, productivity linked bonus and 
pension lund joel.ase, by befter financial 
resuJts by various economies. By avoidjn. 
lar.e .. cale deficit, be bas brouaht it down 
001, to Rs. 95 crores for which I COOgra­
tulato bim. 

The Economic Su,Ye}l of 1986 In pa",. 
3.37 and 3.38 bas abo QUiulllentod . 
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"Improved over-aU efDcicncy 0' 
raU.,ays durio. 1984-8$ and 
AprU.December. 1985 was reflec­
led in walOD turn. around time­
an 1m proved effigjeoc), iDdicltor 
of waaeo utilisation. Another 
efficiency indicator wal the net 
tODn e per kilometre per "'Igon 
per day-this also .bowed 
improvement. " 

Thia bal been reflect ed in the Mini.t or'. 
speech. 

"3. '38 The railway. continued 
.heir programme of replacement 
of over-aged assets and model nisa .. 
tion of operations In order to 
imp.rove effici~ncy and safety. 
However. owing to severe resource 
constra ints, t"e renewal of railway 
tracks could not. be undertaken at 
the required' eveJ. Alainst 14,000 
K M or track renewals in tbe 
Sheth Plan pefiod, renewa]s of 
only 9,541 KM were carried out 
and 1,007 KM of new lines 
opened up. 

In the Seventh Plan, top priority 
bas been accorded to the rep1ace­
ment., of ovoraged assets. rna in­
tenance of existing aSletl aDd 
completion of on aoina projects 
which add to tran::port capacity. 
TechDological upgradafioD and 
modernisation is also given consi­
derable emphasi!'" 

I am quite furprised to read yesterday's 
Economic Times where the Planninl Com­
mission bas made certain observations on 
tbe perfr rmance of the railways. 

"Plannin. Cotllmi'·~ion un­
bappy !-C-:>st and time over-runs 
appear to have become a chronic 
featurJ of project impleme;;tation. 
The Commilsion i~ unhappy over 
the perlistent tendency on tbe 
part of tbe RailwaYs towards dis. 
tortion of investment prioritiel 
needs to be avoided. Need to 
augment provislonl for r.babUits­
dOD aad maiDa'DIDOO of a ••• ta 

which ahould let precedence "over 
creatioD of Dew •• sets. 

Seco,ndly, tbe pace of modernil-
ation Bod absorptioo of n •• 
technololY has been alow and pre­
ponderance of outmoded .cbuo. 
)01' In tbe system. Loco file' II 
tntroduced-30 y.arl old d.lfln, 
under-powered and uatuitable for 
haulJDI heavier ,'ock traJDI. 
RoJ liD' atock dOl ilD8 re.tricl 
spoed and are jnemcl ent carrier. 
of buJk traffic. 

"Immediate concern js tberefore 
to modernise the preacnt network 
and uparade it to meet tbe pr~. 
sent and future demands. 

Tbe railways could profitably 
adopt a ·'mission.oricDtedi' 
approach to biah priority areal. 
The railways should concentrate 
iDcreaFinlly OD their main fune-

. tionl of providing transport service 
rather than manufacturinl rolliDI 
stock and equipment tor whieh 
adequate facilities are not avai­
lable in the country." 

I would reque5t you kindly to repJy to 
these comments and oblervatioDs of tb~ 
PlaoniDa Commission. 

It is in this contelt Cbat I would Jik. 
fo draw your 8 ttepti~n to the transport 
policy aod wbat the Planning Commission 
role bas been to beJp the railwlY. aod tbe 
transport 'seniti,s in tbe country. 

The Pande Committee on Transport 
wa~ let up be th~ Government of India. 
Sbri B.D, Pand. was the C'1binct Secret." 
and lat.r on Governor of two States. H. 
bas tbis to sa, :-

"The formulation of a correct 
approach to a natiooa) traosport 
pO) icy should appr opria t ely beaID 
witb an e'aminaUoD of the broad 
locio-ecooomic obJoctivel aDd 
priorltiea it b.a to aervt'. ~o tb.' 
lb. d".lopmlD' or the tran.port 



32' Supp. /).101 G. NOV8MBSit 13, lt86 

~. [Sbri K.P. Singh Deo] 

sector proceeds in cl0.e eonformit, 
with the needs of the economy. 

.4Before iodepeDden~et the tranl· 
port comprilinl mainly rai1WMY! 
and roads, wa. d~eloped prI­
marily to provide communications 
with major ports and longer 
citfeq• keeping in view tbe admInis­
trative, strateaic and trade 
imperative of tbat time.'" 

It was only after Independence the 
focut was changed. Reha bititation or 
Railways and reconstruction of highways 
was taken after the Second World War. 

'Concern wat sbowo for tbe first time in 
rebuilding transport network. Also, for 
tbe fir t time. tbe initiation of Industrial 
Deyelopmont Programme was connected 
anJ impact analysis was done in respect 
of R.ailways al well at Transport. 

Tbe allocations giveD by tbe PlanniDI 
Commission to tbo Ra ilways aDd Transport 
as a percentlae of the total Public Sector 
Outlay is: In tbe First Plan it was only 
Rs. 217 erores out of the Rs. 434 crores 
which was 50% of the Transport BlJdget 
but 11 per cent of th e tota 1 Plan outlay: 
In tbe Second Plan it was Rs 723 crores 
out of Rs. 1100 crores which comes to 
6S.7 % aod it was 1 S.4 per ceo t over-all 
Plan; in tbe third Plan it was Rs. 
1326 crores out of Rs. 1983 cror es and 
tbe ptrcentage of it was 66:1 % which 
comea to 15.4% ; in the Four.th Plan, it 
came down to Rs. 934 cr )res out of tbe 
R~, 2522 crores wbich was 37 % of the 
transport and out of 1 S779 which worked 
out to 7 per cent; io the Fifth, Plan 
(du. ing the period 1974 .. 78) and upto 
1980) It wa. Rs, 1523 crores out of Ra. 
4078 Cloros which was 37 per coot 
and out of total outlay of Rs. 28991 
crores, it worked out to 5.2 % ; in tbe 
Siltb Plan it was Rs. S 100 crores and the 
p.rccntale wat S.2. The transport outlay 
was Rs. 12412 crores out of • total outlay 
01 Rs. 91500 trore. ; in tbe Seventh Plaa, 
it is only 6.8 per cent. The outlay of 
Railway. is as. 12334 orores out of tbe 
total outlay of as. 1,80,000 crores Tho 
iransport allocation ia 1.1. 22971. eror •• . .. . 

Sfr, uDlet. tbe Plannfnl CommfssioD 
cOmes in I bi, way ana there is a com­
pnb en.lve attempt to prepare IODI-term 
tnDIPort policy in which tbe macro­
eeono~ic plaD baa to be taken Into COD II· 
deratioD, tboro is no use preacbin1 some. 
thilll to tbe Railways which tbe PIa noin, 
Commisllon bas Dot been able to practice 
anything. I bave all symp:ubles with the 
Railway Minister and I UfaC UpOD. throuah 
'au , Sir, tbe Plaooin. Comml.sico to wake 
up and take a review and lee that tbe, 
can help tho Railway. to meet the demands 
of the country at well as all the ob.ervl. 
tions made by tbe bon. Members. 

Let us talce a look at the Indian 
Railways. It is more than 13U years old 
with a track distance cover ina more thaD 
17000 kms or ra ilW8Y lin e. Rigb t from 
the pre-Independence 'ra, it was serYing a 
particular service or a particular ro) e. 
Therefore. The Pande Committee, after its 
review sometimes before 1980, came to 
the conclusion tbat tbo crit eri. for cboice 
of Dew railway·linos should be based on 
tbe following four considerations: (a) Pro­
ject-oriented lines-i.e. to strve new 
industries and to top mineral and other 
resources; (b) selle as mlssjng links which 
cao form alternative routes to reliove con­
gestion on existing long rail-routes ; (c) 
strategic consideration aDd (d) deve10pment 
I inks--to establish new luowtb centr~" and 
to give access to remole areas. These are 
pertiotnt suggtStiObS. I would like to 
quote the Pande Committee Report: 

"Therefore, in any relion wbere 
na'ura) resources on a larlo· 
&eale are e viceDt)y available, in 
integrated Plan should be evolved 
to develop new growth centres 
and promote economic activity, 
the provision of a new {ail link I 
Unk beiDg an element In Such 
development plans. In • bose 
schem.. socia-economic need. 
and benefits Ihould have prioritiet 
over purely financial considers. 
tions. '. 

MR. DEPUTY SPEAKBR: Please 
conclude. You have takeD more tbaD 10 
minute •• 
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&HRI K.P. SINGH DBO : Tbl. II • 
very important matter for our own lurvivaJ. 
If you, persisteDtly disturb me, I will hive 
to take more time •••• 

SHRI RAJKUMAR RAI (Ghost) : 
these are ver,. reJevant poir.t8. He must 
be aiven some time. 

([,,'.,rupllon.) 

MR. DBPU rY SPBAKER 
allow him? 

(/tlte"upllon,) 

Can I 

SHRI MOOL CHAND DAGA (Pali) : 
Tbere are 30 Speakers. What will bappen 
if one i\ given an hour's time and others 
are given to m:nute .. ? This is not 'air. 

MR. DEPUTY-SPEAKER: Mr. Dala, 
please take your seat. 

SHRI MOOL CHAND DAGA: The 
time sbould be regulated. 

SHRI K.P. SINGH DBO: "Por 
rationaliscltioo of transport, reducing total 
traDsporl effort aDd relicviDI s.lctioDS of 
clutiol saturated network arc important 
GrilOfla for c:oDstrucaioD of new rail Jines". 
Tberefore, tb. PaDdo Committee bas 
c:aLogorlcally su&gested and rocommend~d 

these. The first ODe "as Talctler-S ambal­
pur railway link. This is in para 9.l1.3. 
This is 171 kIDS. Tho anlicipated cost was 
Rs. 58.15 croce.. It was due (0 tho kind 
intervention of tbe Railway M.inis~cr lbat 
last ,ear lome funds Were allocated. 
OtberW1SO, ttl;; work would bave come to 
a ItapdsUl1. I need not 10 Ulto tbe pros 
aDd COD. of tb e falcbor .. Sambalpur railway 
lank becaule the malO ~riter,a are lhal it 18 

bolpJOI lbe ooonomic development of tbe 
tribal' areas, it is opeDlDB up tbe bJDterJand 

of Bballl, R.ourkela, Paradeep and otber 
areal ; at tbe bame time, the alltance from 
BnubilDeswar and Cu"a~k to Delbi is 
flduGed by 4/0 kmlo j tbere will be 
.emotional iDCelllatioD of woslcrn Or.,la 
WIlD ca .... co Orts .. a and the coaatal JiDes. 

Tbe 8O~ODd wu tb, Cuttack.K.baralPur. 
Tat.apr latUIated Ua. wbiob GOUld b. 
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reduced by connecting Bao.plnt aad 
Jakbpura railway lioe whicb Is 176 kml. 
Ooly tbe first pbase of Daitari .. Jdkbpura 
Une whleb is 33 kms wa. opeoed in 1982. 
Again tbe Planning Commission is dill,· 
dallyiDI whb it., Although io 1982 the 
leeoDd phase, tbat ii, Daltari-Keonjbargarb 
which il 9S kms was sanctioned. fO far. DO 

financial allocation has been made. J 
would again urge upon the Railwa, 
Minister to 6ee that this i8 implemented 
immediately because tbere Is no point 
doing tIling. in a half·hearted maDDer. It 
hal to be a systems approach and not 
point-to.poiDt approach. This bal a 
further beariol on the industrial develop­
ment of the entire tribal areas of Madhya 
Pradesh .. pt'rts of Blbar and Orissa where 
50 000 tribal workers were affected \\hen 
tho MMTC refused to take tbe iron ore 
and chromite ore because they have to 
traverse a dt~tance of more than 400 kms 
in a round-a bou t way from Orissa vja 
Bihar, BenJU I and then back to OJ issa. 

The third one is Sambalpur Division 
where again no alloca tions ha\ic been made. 
It was in 1984 toat OUI present Prime 
Minister went and laid tbe foundation 
~'one and it had raised great expectations 
amona tbe people. 67 per ceot of tbo 
SOlltb·Eastern Railway passes through the 
Sta.te of Orissa, but we have only one 
DIVi'lioD, that is In Kburda. If Sambalpur 
Division come. up, tben only proper 
attention can b. siven to tbe devclopmtnt 
of traosport links. 

The fourth one is Bolangir Khurda line. 
290 kms,... wbich was commlSlloned for 
teCbno-economiC survey in 1983. It 
should be completed be~ause this wUI 
8!la'D op...:n up the euti,o tribal belt of 
Ofllsa, that is, Phulb&oi, Bolaollf aDd 
Puri districts. 

SHRI DINSSH OOSWAMI 
(Ouwabati): &-Jr. DeputY·Speaker, SIr, J 
take my stand bore to opposo tbe 
Supplementary DemaDds for Gr~tI 
brOulbt fortb by my dear flaood, Sbri 
Maobavrao SGIDdia. and I Oppose Jt on 
Cbloo COUll". J7'ratJy, .l beU.ve I b~t 
IDtroductlOD of SuPPjemtDtary Dc;maods 
tOf, GJIDU for IUob buae lums aDd Jev)' of 
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additlona1 fref.'ht tariff' malees the entire 
budgetary process a mockery. We ha've 
come to a new experience io tbis country. 
Very sweet Budgets are presented bv the 
Finance Minister and the Railway Minister. 
Thereafrer, price! are raised by raisina the 
administer ed prices of commodities. We 
bave se en th e petrol prices beinl railed 
almost every year. 

Frei~ht is raised. Fortuoately fare hal 
not been raIsed. One cao aee the reasoo for 
this. It is b-!cause P ro~abj'y there ar e 
some by.elections-a mini eJectio(l­
comio. and he does not want to anh,ooise 
the voters at this moment. I have "0 

hesitation in my mind tbat on:e the 
elecfions are over, Sbri Madhavrao Scindia 
will com~ forW~lfd whh additional proposals 
lor fare increase also. So, tbe elementary 
pranciple or parllamen'ary democracy that 
Dot a peony should go to the Consolidated 
Fund of India witbout the approval of the 
Parliament. even this notional control of 
tbe Parliament, has been given a IO-by: 

Wben the Railway Budget ts presented 
we get an opportunity of di~cu·sing the 
freight and 'are proposals .bat are put 
forth by the Railway Minister. But, now 
a new device has been introduced wherein 
tbe ParUamen"t bas no opportunity but to 
accept it as a fait accompli. 

My second objection is that tbe 
addition of 15% coupled with 10% 
luppJementary surcbarae 00 go"ds traffic 
whicb the Mloister levied on 15.4.1985 is 
IOing to ha ve tremendous ioftal ionary 
etJect OD this country. Almost all tbo 
eommodhi e8 will be bit witb the result that 
prices win soar, tbere will be additional 
dearness allowance, there will be additional 
pressure upon tb e Railways and therefore 
t~ere will be more supplementary IraDt8~ 

The third lI'oUQd OD which I oppose it 
i. that a totally Ite~motherly attitude is 
lakoD by tbe BaUway Ministry on the 
nortb eastern naiOD. Sir, 1 have spokeD 
io tbe past with tremeDdous aOluisb and 
b,,(l\:rness. If I have Dot beeD able to be 
liJ¥I'¥ and blUer with MadbavraoJI toda, 
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It II Dor because I doo't wallt to be aDary 
and bitter but-be is luch a charmiDI 
personality with a captivating smile ,that ,I 
should oaly be aogry with 'my.elf for Dot 
beiDa able to be aogry with him. We allo 
beloDg to tbe crickeUna fraternity aDd 
therefore do not take tbat betause my 
words are mild, my feelings are Dot tbat 
stroog. 

Arter si", years of intense Assam 
trouble. thil country committed it'Jelf to 
the economic d evelopmtDt of the nortb 
eastern region. The Prime Minister let 
forI h a Ministerial Committ ee and a taak 
force. Ma, I ask the Railway MJni.ter 
whe1ber it i~ possible to have economic 
development in a back\\-ard region without 
proper infrastructurl.-ll development given to 
tbat region? What I find is that when the 
Railway alJocates money. no tffort is made 
to judie the necessity of a particuhu region 
OD the background of the regional 
imbalances of this country. We have ,ot 
the worst railway ~et up in the nortb 
eastern re,ion. In fact, I would like Mr. 
Madhavl=ao Scindia to travel with me from 
here to Guwabati and see for himself 
what ii the condition of tbe railways there. 
The time tbat is shown for Delhi Guwahati 
in tbe time·table i. 37 bours; but no 
tl ain comes here without getting late for 
four to five bours. 

There was a lons-standin8 demand for 
a railway line by tbe south bank of Brahma­
putra and a railway bridge at pancharatna 
and Jegigopa. After mtense struggle both 
inside and out"ide "the Parliament it was 
8grettd to. A survey was also conducted 
and the proposal tlho"ed that Rs. 85 crorel 
are necessary for tbi,. But the aJlocatioD 
that was made in the oriainaJ railwa, 
budget was onJy Rs. 1 crcre~, which meaDS 
that oveD if tbe construction cost remains 
,be same. it will take 85 years and I bope 
that Mr. Madbavrao Scindia wIll alia 
a.ee with me that there is every polsibility 
that afler 8' years tbere will b. no railwa, 
and there will be lome other type of 
commun lea tion in tbis COUll try. 

We demanded tbat the railway broad· 
suaI' linc Ibould be eDtt ended" to 1 ullukia 
and beJond, ••• in it wat aareed to, but 
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no amount wal allocat t d; 0111y Rt. lOCO _8 a l1ocated. wbich means symbollcaU, 
the project has been "bOWD on parer. It is 
loro.thina lit e in"itin, 8 starvinl mall to 
dinner: when be comes for dinner place 
a coconut leaf is . placed beror e him and 
be is told tbat hoot bas nothing to offer to 
bim. Bett~r don't ten us tbat .bese 
projects bave been accepted. In (act. J 
will submit that tbis matter should be taken 
up honestly with the Prime Mioi,ter ea 
well a~ the PlanniD~ Commission that when 
you talk in terms of the developm~nt of 
tbe north eastern relion, development of 
the north eastern region is not po.sible if 
every Minister takes, a compartmentaJised 
ttiewontbe wbole matter. It is no u'e 
I.yinl tbat industries will go to tbe north 
eastel n region if there is no infrastructuJ'O 
for sending tbe goods produeed in tbe 
Gorth ~8't tJ n re&iOD to the outside m"3rkets. 
Therefore, ) would say tha t ,)I the 
Members of Parliament will be with the 
Railw&y Minister when be mlkH- an 
approach to the Planning Commiuion for 
tbe dev elopm ent of inrrastructur e. 

In the Supplementary Grant. you have 
.aked for certain money for repairs and 
maintenance. We have ,be worst kind of 
coaches in the Nortb·EasterD reaion. In 
fact, when we travel to Oauhati and 
be,ond we feel as if we are being treated 
as second-class citizens. Why t-hOlJld there 
be thIS disparity? h it that we are Dot 
tapflble of properly utili~inR a Rood 
coach? I belb:ve that there seems to. be 
a completely different type of approach ;n 
the matter of al)ocat ion of good and bad 
coaches between ODe relion and another. 
I know there 1S difficulty of coaches but 
it ."ould be equitably distributed. 

Sir, we have pressed for long for a 
Division in,. Rang ia in Assam. May I 
p01Dt out that tbcre was a commitment 
made in the AleC Session lonl back \1Jben 
aD aaftat lon was aoing on tbat a Division 
would be e~tab1i8hed at Raogia aop on tbat 
alsurance tbe a6:itation wa. wltbdrawn? 
If a. commitment made by a Rallwa, 
Minist or io an Alec S.~.iOD 18 Dot 
11DP~ement~d then peop) .,' oOD8~eD,ce in 
,\\.e entire structur. evaporatea. A ,ituaUoD 
bll DOW come tbat tbor e i. ,Oin, '0 be a 

'rail roko' agitation io Ran,lla for this 
demand. After Jong seven ,ears Assam 
has been rree (rom agitatfrDs. Kindly (or 
the sake of the nation· do not t.troduce 
elements (Ot which there h gOiDI to bo 
an agitation in tbat region aaain. 

Tbe (ourtb point I would like to make 
is tbat you bave beeo kiad enouRb 00 

our reque~t Bnd on our repretentatioo to 
t~ke back lome vjctimi~ed employees of 
tbe Assam agitation but I personally 
requested you to take note of the pay.cut 
(If the employees varying rrom one day to 
a ntlmber cf days. This;8 8D in i1ating 
point because Assam Accord is a commit­
rr ent of the nation Dot onJy fO tbe people 
of Assam but 10 the ",bole of the nation 
and even i( one tmpJOYfe feels that the 
commitment of there beiPJ no victimisation 
is rot impJemented theo i t Bm(~unts to a 
fanure of the Accord which lead, to J08~S 
of c(lnfid encr of the people OD 1r.e Gov trn­
ment or India and also tbe Prime Minister. 
] would not like to toucb the point of the 
den ia 1 of the back Ba laries of the viet imised 
emplo) ees bccause you have acted on a 
circular of the Mini~tJY of Pt'rf'onnel and 
we are taking up the mattfr with the 
Ministry of Persor.U1e'. I would like you 
to take into account a humanitarian a.peet. 
I have been (old at the Oaubali fsjhv8Y 

station that the announcer. are only paid 
Rs. 4 Per day. Can you expect a pelion 
to survive at Rs.·:+ per day? I do not 
know if it has been increased. I tock it up 
with your Ministry. I was told it was 
beiDa considered. I do not L:now what 
steps ha'/e bee,n tbleen In this matter. 

The las.t point I would like to 
make i. that the broada8uge railway lino 
~bouJd be diverted outside Gauhati becaUIe 
if it is Dot divertrd tben Oauhati would be 
• dead city ""/ithio 10-15 yearl. Sbri 
aa".i La) promised that tbis will be dODe. 
I do not know be baa been promo~erJ or 
demoted but be bas gone as ('hief Minilter 
or Haryana and with him the promise ha. 
gone into wilderness. As, Sir,. you are 
ringiul the be)) 1 do not want to come 
between tbe time of tbe other mcmbers. 
I hope tbe Minister will tak e into account 
al) tbe 811 point tbat I have made and do 
JUldoe to tbe Nortb-east.fa r.oo. 
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SHRI ICAMLA PRASAO SINGH 
(Jou"pur) : Mr. DtJ)Uf, Speak et. Sir. I 
,uJ)~ort the S\1ppl,.ment ,r, DtmoDdf; 
pre~ent!'>d by the hC'D Minister of State tn 
the Minif;:try of RaP"8YF. At t~e ott,et, 
I would lIke to (0",ra I U18'e tbe hon. 
Mints'" for t8kif\~ tte cC"mmend~bJe decision 
of not il'lcreasi"1 tb" pass.npr, f. reo This 
decieioD I~ in the 'ntere~t of .he prople. 
The hike fft'ecttd in the freipi't rater- is in 
tbe l'ubHe il1terest and was inevitable to 
mobilize re!;ources fOT thf Rail ... ays. I 
cen ~.y for surt that wilbout ~ucb I hik t, 
proper servires and fscilit itS C( uld Dot be 
made availab'e to the public. 

Sir, I do !'lot want to go int 0 the 
6gures at this sfage, but would i ike to live 
lome sUI.eU'ons. through yeu, to the 
Ra ifw ay Min ister. 

Sir. when I was aD MLA iD Uttar 
Pradesh Assembly. tbe people of iny 
constituency useo to ask for electricity, 
drinking water, ftrtilizers. leed. and also 
trajn~. I u~ed to tell tblm tbat the 
Railway. come under the Union List and 
only the Union Government could solvi 
thi. problem. Now. wben I have been 
elected to Parliament, they demand train 
facility for tbem. I would like t.1I tbe 
boo. Minister tbat about 30'lakh people 
of Baltern Uttar Prad(..h are liviDI in 
Bombay. They come to tbeir native place 
to attend marriales tCC. and face a lot of 
problema in reachiol their bomel. They 
travel in tbe overcrowded trains and there 
•• no proper travel facility for them to 
come to their native place or to BO to 
Bombay. In this re,ard, I have written to 
the boo, Minister several times and be did 
allure me but nothinl ba I been done till 
DOW. Therefore, toda, I once a,ain 
request you to extood tbe Mahaoaaari 
Bapress from VaraDlsl to Jaunpur wbich 
II a distaDce of only 58 kms. It can 
terminate at Jaunpur and can run between 
laUDPur and Bombay,", varaDali. It will 
dlADltely solve the problom of tbe looal 
people of that area. 

Sir. I come from Jaunpur whicb II a 
ba~kward aret. Thero I, onl, oat Iraia 

·Oanla·Yamual' wltjcb takes 22 to 2' 
boun to reach Dtlbf. J request yOU to 
introduct' a ,'alt t'afn from D~lbi to 
J8unpur 8Dd, if Ih.t i. not POI"ble, tbe 
Paryapraj Baprt88 ma, be extended from 
AtJ~habad to Varlnllf 10 tbat tbe people 
of l punl"ur .rta·"hieh fs oral, 58 Ie_. 
rrom VaraDall-could catch that trafn at 
Var8"8~i. It \1IJIJI solve their problem to 
.ome extent. 

~ 

I would like 10 conllratuJate Ule hOD. 
Mf"fster ror introducfnR Varanasi.Lucknow 
inter-cfty train. Lpkh. or ".o,,'e or 
our ar"a are thankful to him ror thf~. I 
would 8ul2est tbar fin A.C. Chair Car 
and 8 Pentary Cpr should also be attathed 
to this inter-city train. A fir.t class 
bo,ie Is attached to the train whicb .tartl 
at 4.45 and the passengtrs from Jaunpur 
knock at tbe doors from outside. but tbe 
peOP'e inside do Dot wake UP. Therefore, 
I requllt yoU to attach an A. O. Cbafr 
car to it. 

Sir, I would like to Submit to the 
boo. Minister, tbrough you tbat 
sometime. first cl.s. and three tier bOlfe. 
are not attacbed to 135-136 Varanasi­
Barcflly pal8lnler train. Therefore, I 
request you tbat theao bOlles must be 
attacbed to it regularly aDd in addition 
to i!, if possible, ODe extra Firat elasa 
bogie and a three tier coacb sbould be 
added Co it. 

h Sir, on a previous ocea,ion allo I 
ad ~fnted oU,t th.t wbenever a pa'seDler 

faUs dJ or bl. condition becomes ve" 
serious during tbe Course 0' tbe joumq 
tbere . is no ar~rDlement for providing 
fmmedlate me(hcaJ aid ia the traios. 
Tb.refore. I uqueat YOU •• at .bere Ihould 
be a mobUe hospital In the trafDs jn the 
aame b wa, as we bave ODe P.H.C. fOJ 
one t ousand people at Block level., '0 
that medical aid may be made available 
to tbe II"k perlODI trayeJJinl iD tile 
train. tberefor., I would lik. to ,ay 
tbat a mobile hOlpitaJ mult be attach.d 
to the tralnl. The lecurlt, arraDI'lDIotl 
are Dot apto the' mark bOOlule 80 
atteDdallt rem ••• fa tbe coach. J havo 
m,seJI .eeD tbat. J tra,eJled ." the' 
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firSt OI.lSI' or' tbe Oaa.,a-YarautJ3 train 
aad tbero wal DO atteod.Dt In tba't 
compartm~Dt. I bave seeD tbat OD lome 
Itatie,DS the' attendant lets down keePing 
tbe door open thereby giving ample cbance 
to aeYbodY to toter and .teah the luglage 
or tbe paaleolers. Tbe entire lUll_Be 'of 
a pauenger from our Owtl area tva' .tolco 
at Btawab. Something sbould be. done 
In tbfs regard. One Guard, Should be 
po~te" In every coach of the train be it 
Pirst Ctass eoach, ACC First Class or ACe 
Bleeper. Tbis arraDlement 'sbould be 

. made. 

One of our station is a city station 
oD which YOy have provided inter-efty 
train-Varun Bxpres8. Trains like Him­
afri, Ganga-Yamuna etc. pas. tbroush 
this station but tbere is only one platform 
on this station. I would request that 
one mo're platform should be constructed 
thelc. Shed, overbridae. drinking Water 
and gojowD should also be provided there. 
I bope tbe bon. Minister will pay atten­
tion to tbese point •• 

, . 
With 1hese words I submit that the 

bon. Minister 'may kindly look into our 
demands. Supportiog these 0 emands (or 
,rant •• I conclude. 

SHRI M,t\NTK.R.AO HODLYA 0" VIT 
(Nandurbar) : Mr. Deputy Speaker, Sir 
I Support the Supplementary Demands 
for Granh for the Railways pre~ented in 
the Houso. I also requeit tbl G·)vern· 
m~Dt of India a'1d th e Planning Commis. 
.ion that more fundtJ should be made 
available to tbe Railways. The Hon. 
Prime Minister, Sbri Rajif' Gandhi 
im:11emeotinl severa) proarammes for abo 
developmeot or the Adivasi and backward 
areas. I want to give certain sUIgestions 
about tbe railway fa cHili e' In tbe Ad iva"i 
and backward area of tbe reaion of 
. Mabaralbtra from where I come. 

, \ 

I request that rail facilities should be 
. ,provl'ed 10 tbe A,d,iva.i areas 0 f Mabara-
. Ihtrl lad Madbya Pradesb. Some 15 
'.fa back, a survey Will made for construt­
'Uo.'." railwa, line io M.omad~.Male.aoD'-· 
Qbu lIa. Nar4baD_ all4 .040.... WbM 

decision bal been taken by tbe raUwl1 
MJni.tr; for cODstructiDg tbis railway liD" .. 
If a ,dec.sion baa been taken to COD.tf1J~I.: 
this Hoe, theD in wbicb Plan this _ork 
wlll be tak eo up? It is an Ad iV.li area~ 
and priorit', should be liven to coD8truct.' 
ing the railway line in thi" area. I 
reque.t that this railwa, Jine .b9uJd be 
sanctioned. 

My second tUlgestion is th.t Surat. 
RhusawaJ line was constructed bero,. 
Independence but till date no 'acility hal 
been provided. OD tbis line. Platforms 
and sbedl' 00 platforms should be 
construoted tbero. The . railway Crossjol:i 
should be manned day and nigbt. It is 
very' necessary. J request the bon .. 
Minjlter to provido these facilities. 

Thirdly, Surat-Bhusawal Jine pas ... 
through Gujarat. Maharasbtra aod the 
Adivalj backward areas wbich faU under 
Western Railway and Central Railway. 
I demand tbat tbis railway line should be 
doubled. 

On Surat-BbusawAl railway line 
tbe people after felliog trees in tbe jungle, 
load wood in the pas~enler tralo at 
Rbandbbuja statiot1 and carry them upto 
Byara, Bardoli and Surar. It IbouJd be 
stopped. 

, Reservation quota for the Scheduled 
Trib ~s in the RaiJway~ i. Dot fiJled. Th.i8 
mu,t be tilled. Non-Schedule Tribe people 
uro takin" benefits in the Dame of SCbedul~d 
Tribe'. Tois 8bould be looked into aDd 
Non-S~beduled Tribe people so appointed 
sbould be removed. 

I am thankful to you for tbe time liveD 
to me for speakioK. 

(,,'UII] 

SHRIMATI JAYANTI PATNIK 
(Cuttack): Mr. Deputy Speaker, Sir, I ril • 
to Support tbe Supplementary .Demands tor 
Graot. for tho Ministry of Aa,lways. The 
RallY/",1 at., tbo wheals of UI" India.o 

,'~9"". Wb,n wo speak of OCODO~Xf 
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more attention should be paid to tbe back .. 
ward States wbicb are ricb in the aatural 
dlource8, but below tbe national averaae io 
IDdilD Rail"ay .,stem. 

Sir. Orilsa is rich ill mineral aad forest 
retourcel but mineral and forest base~ 
industries have not developed accordlDI to 
the requirements ot time due to lack of 
iofrastructural facilities mainly on tbe 
aillway syst em. 

Orilsa did not have its due sbare in the 
I'0wth of Indian Railways. Alone of OUt 

Members from Orissa has already explain­
ed Orbsa did aot have due sbare in the 
Irowtb of Indian Railways either in pre­
IDdependence time or in the post indepen­
d'Dce time. We are not self·sufficient in 
tbe- Railway system. 

Dorlnl pre-independence era. tbe 
railway line. were laid by the BrUisber. 
tbroul" Orissa without touching the 
Interior. 

After independence, rew lines were 
.con.truc1 ed as project.oriented lines. No 
otber R.ailway lioc bas beeo laid eather to 
III up tbe missing lioes or to develop tbe 
potentially ricb ar eas. 

Sir, nOw after a long time, the Talcher­
Sambalpur Railway Hoe bas been sanctioned 
1mt one feels disappointed when we see the 
provJsion or tbe allocation. It i. very 

mellr •• 

Sir, tbe State Government il ready to 
live their own land and tbe rest of tbe land 
wbich is to be aCQuirtld should be done 
lmmedtat ely and the work should start full 
Iwing. But there, not much work bas been 
done. Until and unless, we get more 
allocation. I do not think there will be any 
Pl'Olre~s. I would request our bo~. 
Minister, who is very much .,mpathetlc 
toward. tbe backward r.gioos, that more 
-allooatirOo Ibould be given for tbe Talcber-
hmbalpur railway line. 

Sir, about one Rallwa, Dlvilion also. 
.. tho Minister t8 a'read, aware, our l'rim~ 

Miaister bat laid, tbe. foundat.ioD _ stone Iud -
tbat should be taken up . immediately. As 
almost 5 mij}jon tl)noes of iron-ore will 
have to be traosported by ran frOID 
BansbapanJ-BadabiJ Miaio".rea of 1(.00J. 
bar District, it is essential tbat 147 kml I 

lona link between .B"na~hapaDi.Daitari -
sbould b~ taken up immediatelY. This f. 
nectlsary brcaus. 6S tbe capacity of ratl. 
waY8 aloD, the circuitous and crowded: 
route via Kbaragpur i~, limited to only 2 
milJ,;on tODnes. Besides tbat, tbe Railways 
baulage aJong proposed route wiJl t educe 
the distance by 330 kms. and lbereb, 
resultinl in a freiabt savina of Rs. 50 pe~ 
tonne which is mO're F:ianificant in tbe iron­
ore export trade. This will make the 
exports through Paradeet) more competitive. 
So, when the proposal of Hundal ·Corpora­
tion of Korea was UDder consideration, the 
Railway Minister :-hould also think tblt 
tbia is tbe very important line, and as ,b. 
first phase bas aIr !sdv been completed tbe 
second and 3rd .lage sbould be taken -up. 
One of our Members has also said about 
the survey of Khurda to BoJangir via 
Phulbani should be done and tbe Minister 
bad as~ured. in the pa~t tba' it would be 
completed by 31 at December. 1986. I 
do not know in what stage it is tbere.· I 
bope, every bod, has faith in our Mini.ter 
tbat it will be completed as was already 
promised by bim. 

There are lome on-going pr('jects. i.e. 
Raigura·l{oraput I in e-and 10 many raU. 
way works and Manche~war fE'pair hbop is 
also tbere and the work is gOing cn. 1 jOlt 
ask the Minister tbat he should consider 
providing construction office in Orissa 
also. 

15.00 br •• 

Railway js the se'cond Ja' gest sYltem ( 
under a single management invol"jOI a vas' 
exercise. In this. the human r'c.ourct 
element H 180 has {o be taken car e ·of. Por 
this purpose. tbe recommendation", of tb. 

, 4 tb Pay Commission is taken into. The 
Minister bal eXplained how,be il loin, to 
m eel this addU ion.' expend Iture i !e. . by 
Ilatteninl ,of the t.aper in freiabt, ti.·riff,. aad 

.. 'by • 15% in.-;retMe in parcel ,ad Iv ... ,. 
·tlftf.· - . ,_ 



(,', "I WQu,td lik'e the MI'Dister to .ee tbat 
'by tbU tbe transporting medium-diatance 
IratHc t Iboula Dot affect the wort-Inl of 'be 
coardfnatinl committee of tbe tbreo 
Ministers of TranSpl)rt who are there to 
"'work for an intc.rated approach to RaH. 
WaJ'· plannf 01. 

After maklna Ra. 320 crores, Rail'ways 
will still be left witb an uncovered gap of 
~I. 95 crores. Railways arc the bi.gest 
public undertakiol in our country, But 

,70U bave to make ad.quate allOcation of 
fundi. We have seea from tbo 2nd and 
and 3rd Plan ~"p"'rjcflce that tbe allo~ation 
wbt~b was 15,45% tben, bas been reduced 
to 6.8% in tbe 7th Plan. 

Tbere is now a proposal to float a 
Railway Finance Corporation. What _re 
tbe acnvitie. and development, programmes 
to be taken up by tbat Co;'poration? Tbe 
Railways have very much to look to 
security, safety and punctuality. Abovo 
all, they bave to see towards efficient 
maDalemont. 

- kailwDYs aro going in for Operation 
Information Service. Moreover, our hon. 
Rail\\tay Minister has already set the target 
for its compl eHon. I wan t to know 
wbether WOI k bas started; and what pro­
Iresl bas been made. 

With these words, I want to add that 
Ori8sa sbould be in the heart of the hon. 

" Minister, and it should be provided with 
more funda for Railway works. 

SHRI NARAYAN CHOUBBY (Midoa­
poro): DOlipite the ctaim of the Railway 
Minister. the healtb of the Ruilways is very 
bad. You have seeo that ::,uddeoly, dozens 
of trains have been cancolled, in the 
Northern Railway. Government hal not 
liveD aay ,,!planation as to why these 
trains bave been cancelled. 

There is enough confusion io tbo Pr08l. 
Somebody say, tba1 tbe Military Is moving. 
Otbera say goojs traffic it ,Oinl tber e. AI 
,01, tbere is no official indication from the 
M.inistry ot' Railways as to wb, Sb many 

, . trains ba'le been cancelled. Tbis itself 
:"'\ sb~.1 tbat 'tho health of tbe I.ailwa,. i. 
~ .. ... 

saRI MADHA VRAO SCfNDIA : Tbtre 
are operational realons, 

SHItI NARAYA.N CHOUBBY: I do 
not know. Operational reaton' were tben 
earlier also. Perhaps you have DO ,rat ... 
CI1l,oruptlolll) And about it. we cannot do 
anything. Thi. shows that tbe bealtb of 
the Railway Ministry i8 Dot 10od. Rail •• ,. 
f eQuire enoulh funds. If Plann ina C0m­
mission does Dot Ian etion CDoulb fundi for 
Railways, then wbl.tever delires we ma, 
express. or whatever demands we ma, 
make bere, nothing is loing to come out .f 
them. The health of the Ra,Hways will 10 
worle day by day. So. my first request to 
the Planolol Commi •• ion is: 'Allot mon 
fundi for Railways.' 

This bike In (rei.ht has been made 18 
the name of elcess expenditure on staff· 
it is unwarranted. You hike tbe price,'.; 
You disjre. But don't briDI in the nam, 
of the poor staff. You say that Pay 
Commission" recommendations bave to bo 
implemented. bonus bas to be paid. DIODe, 
(or pension has to be provided etc. . They 
ha.e to be paid You did know it. 
Bringing in tbeir name. i.e. aivinl the dOl. 
bad name aod tbeo haDling it, is DOt 
proper. 

I have to submit tbat Railways have 
failed. KindJy go through tbe 6lore. : 
from ~ 950.51 to 1985·86, industrial 
production in the country has 800e up by 
732 %, whereas freight carried by Rail­
~ays bas 10DO up from 93 millioD tODQCI 
In 1950-5 I to only to 285 million tODne. 
in 19.85-86. It has gone up only by 28J~. 
If Railways had b~eD able to keep pace 
with the industrial production of· 'bil 
country, tbe freight it would have carried 
would havo been 681 million tonnes and 
not 285 milJion tonn es. That wouJd· baWl 
added onou.b money to tbe Railways. 

Oovernment bas desired that at JII •• 
75 % of this COUD tr, '8 friolbt baa 10 be 
carried by RaihvaYI. 

But, at present, it doe. Dot carry more 
thaD 30 per oeol. Tho bulk is carried b, 
lb'-road traDeport. You will be koo ... 
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that railwa,. Deed ~ litera of dise) to carry 
1000 km. o,f tODnes. but tbe road traoaport 
r.quir ... 3' Jitr~s of oil tor carrylol tbe 
.. me load ; 10 ~eveo tim. to carry load by 
JO&cI transpor~. COitl 7 times more tban it 
,.'Us to carry by rail; and the r.ihw:~y 
·:-.adually aives up .more and more freight 
.-0 tbe road rrao.port tbua comoell1og this 
oouD(r, to import more aDd more diesel 
ud more and more petroleum. Govern­
_Dt baa got tbe fiaure of what is tbe 
amOYDt of fteilbt that is carried by the 
uilwa, .ystem. But there IS DO fl,ur. witb 
'be loverDlllent what is the amount of 
Iretsbt carried by the road transport. 

OUt Railway Minist er has given us I 
book.' 'You kindly aee on paae 69. Tonnes 

. 'orilinatina aad other goods. Your sbare 
in other ,oods is daily coming down. 
(]IIlerruptiond It was 13.23 % now it is 
}O.13 per ceot. Bvery year it is coming 
dowD. More share or freigbt is beina given 
to the road transport oompel liog railways 
to depend only on the bulk traffic like 
coal. fertilizers, iron ore aDd ores. We 
.hould make inroads in otber goods a180. 
What is tbe amour t of freight carried by 
(he road traffic? 

You have gone 00 sbopping spree­
Dew carriage~; and new rakes throughout tho 
world. People arc going to Japan and Ger­
many and Prance to .Ie new rat os and new 
technology, This technology will cost us. 
Is it tbe proper priority at tbig moment? 
Our rakes are in totlll doldrums. We 
oaaoot make uec of 4000 rakes. Now we 

. -should bave tbe capacity in our workshops 
to remodel our rakes; and for our purpose, 
tbe present rakes of tbat type ~re quite 
sufficiently gQod But.if you require new 
rakes and Dew tecbnology, YOll bave tbem, 

. but tb'it cannot be a priority at tbls 
time. 

Dangerous treod is beina Dotjced ·Ia tho 
Government of ladla-privatisation of 
public leotor. Tatas and BaJaJ have 
caphared Air Iodia aDd Indian Airlines. I 
bo not know wben Sirlu. will be captudna 
tbe railwayaoard, wbeo Bida will be made 
tbe Cbairmau of tbe a.Uwa, Board. But 

I bope It would not be '80. But private 
busineH bal sta.rted. Our jobs whfc!\ wet. 
always made departmentally are bema «lODe 
by private parties and private contraetora­
le·rolling, Canoifti of sleepers, etc. Perb8R!' 
tbe. Job! would have been costin. mor., 
but .beso job~ were efDcleDUy done; aDd 
DOW by havjn. thesf' jobs dorie by private 
contractors. we are facinl danler to tbe 
safety of tbe Indian Railwa,s. Accfdents 
are taking place. COmtnislJoDs ,0 tbere. 
They say that it is due to buman fanure; 
HumeD failure what ror '1 Tbere malt be 
human failure, bot what tbia bumaD 
failure we have found? 

Reaardiol railway meD, their cooditionl 
are Dot improving. At ICharaIP~Jr; We 
do Dot ,et driokin, water during rainy 
scason. You kindly look into it. Tbere 
is a railway line between Patnl and 
Gaya, whicb wa. built ID 1987. a aiolle 
line. It is very important because it is 
Hnkin. South Blbar with Nort" Bihar. So, 
tbe second line should be made. 

The bed rol1s in Soulb Eastern Railway 
is completely in doldrums. You k'indly see 
to it. At HowrJlb, in tbe Pirst Class waltins 
room, you have a very good, a very oice 
waiting room. In Bilaspur, it is a well and 
lood waitiag room. But I think Howrah 
is much more important tban Bilaspore. 
You just cannot eDt ror the I Class wai tin. 
rOOUl at Howrah. Yo~ entcr and lIee, wbat 
its condition is. 

A third I ine from KharalPur to 
Paoskura, and Kamroop to Biaa is immedia­
tely needed. And Boolai sectioD, Sealdab­
Bongai section is als.p in bad shape. I 
ba,e written to the Railway Minister. I 
request the hOD. Minister to visit and •• 
wbat i8 happeDina there in Sealdab. 

I a,ain roques' you to improve the 
eateeinl sy.tem. I do not like th c 0881'0-
roles. We are only required to pay as. 
1.2ei for aDO, but tbo food is 80 bad, that I 
caoQot mention. 

ll,ice, PoI808, Cbapatis, Acbar, ,Cba.tAl 
ell are packed to,other. PI... an \II 
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.fr.om aU tbi.~ (lnlerruptfo,,') You can It I , . .. 

r • "'" excule, yqU can ask aDybod), .1. 
a'lo. 

[.&,11,"] 

·'·AN HON. MEMBER: R.~t of tbe 
'Bua.eltions, you .tDd io writio,. 

SHRI NARAYAN CHOUBFY: I 
request you to kinj)y go throuab the 

. su,ge.tions made by them and see tbat the 
Raft_ays increase their earni"" by making 
in"roads into tbe transoJrt of tbe loods and 
otber commodities. -\ctua tly tbey' are 

»"Uina 72 per cent DOW. but they can let 
2 8 to 30 percent more from freight. 

At tbe on.d I hope tbat tDousb funds 
. will come to tho Raj.lway.. [ hope 
Pla-fDinl C')mmission win see to it snd 

I, that the Railways will do their best and the 
Railways will be back 00 proper rails. . 

SHRI BHAOW~T JHA AZAD 
(BhagaJpur) : Mr .. l>ep'lty .. Spcaker, I bave 
8 apecial hate and l,)ve rotation with the 
Railways since I enter~d this Parlianl.ent in 
1952. Hardly I misled aD occasion to 
speak on Railways and Si\'c my suggestions 
which included botb prescnt criticism, 
barring few years when I bad to mi •• it. 

Durio. lhe last few years I ba ve seen 
the Railways doing tremendously well in 
this country. I do not agree witb my 
friend. my neighbour who concluded jl~qt 
DOW, who said about with tbe bad health 
of the Railways. It is dotog a lood job 
and I hope the youog Railway Minister 
who bas taken over a big pub:ic Sf'ctor 

: ompire, wbich i8 tho largest in the country 
toda" ,the Railways, wUI do better. Bu~ 

. for that be ·bas to be careful aad .,areful, 
~ :t;Pml~1 from a clIO whore l,l. ,believ.3 in 

aiving more coafldonce t . more .libtral 
charlti os and others to hi. subordinates He 
sbould be careful about the R.ail.".y 
·:Boald. 

I have .liven my Ipecial comments 'fo~ 
'1 ltM R.a.ilw~. wben Sbri IC.am~l.patl 

;nt,iCbijl wa. tbe MiDilt.~, Wb~D Shti'Ram 

Sulma, Singbjl was tbere, Shfi LaJlt 
Narayan Milbraji was tbe Railwa, Minis,tat, 
when Sbri Kedar Paodo was tbo MiniSH, ... 
I have seen 8 series of Railway Minlstors 
who. bave been very competent ~nd lOad. 
ADd in spite of tbeir competence on·e tbiDI 
always ha,ppened and I would like to draw 
the Minister'l attention to it. The mo­
ment. there w~s • cbana,;o «be Railw., 
Michtry, bere, tbe imOlediate effect wu 
on my constituency in Bba,alpur. Imme­
diat.e ! Invariably. I am not exalgeratina. 
Immediately after a cbanae in the Ral1wa, 
Ministry. tbere is a ferry,· ODe buodred 
yoars old ferry run~ing b:tweeo Bhaaalpur 
·Buraigbat and Bhfrpur, that ferry is stoppod. 
Immedl~tely it is stopl)ed. It starts ruoD.inS 
once and again io another moment it Is 
alain stopped. For the first time, I bave 
failed to carry conviction with my youol 
Minister to start it again • 

15.13 IIrs. 

[SHRf ZAINUL BASHER in the ChaIr] 

Tb~r'!fore. peo~'e in my con,tituency b,ve 
come to believe that I do not have aoy sa, 
now, neither in the Party. nor with tbe 
Government. 

I want fbis one hundred year old ferry 
to be staT ted again. It is said that it is 
not ecoo:.)mical. I sa" . Mr. Minister, I 
put a chaJienge that it is profitable but for 
YO.lf dishonest and corrupt officials. Thero 
is a Railway Divisional Office at Sooepur 
and there is also 8 big contractor tbere. 
This di honest contractor and tbe dishonest 
officiaJs they do not allow tbe Railwa, 
ferry to be run, and tb~y want to run their 
pri~ate ferry there. What I am layiog i". 
Mr. Miohter. if you s'ert tbis ferry, it is 
,oing to be give a new line of tbin,kinl in 
the RliJwa, Ministry. 

If you have everythinl elle funoina in 
surplus, tbcn why tbis bike? Ploale, for 

. God sake, follow the prcced.ot of your old 
predec~s1or8. competent MiDlsters--tlie, 
were equaUy wood. I wouJd request ,011 

. to .tart tbls 100 year. old ratlway ferr, 
betweeD Bhalalpur and Bibpur immediatel,. 
Bv'., detail I bave worked out on filii. 
SbiPi wero "'10. The, 1014 a"., dI, 
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,hips. Sometimes they said DO diesel was 
available. Tbis Railway Board 19 a wbfte 
.tepbant~ They do Dot care at all'for 
people'. feelings and demands. It took me 
2.1/2 yea'rs to get tbe . ra~test train that 
runs between New Delhi and Ga'uhati i,e. 
Tinsukbia Mail. I could not convince tbem 
that this is n cccilary. 50 Member. of, 
Parliament wrot e, for two years we foulbt, 
then ultimately Kamlapatiji said to the tben 
'Tranlport Member, Mr. Kaul: "Mr. Kaul, 
you are a very wile man. You ha"'e 
specialised fo sa)iog no. For' God sake, 
speCialise in saying yes at leaat oDce." 
And tblo stlrted this Tinsukbia Mail, 

Now, I will give you another example. 
From New Delhi to Oauhali fait trains ar. 
runninl. The whole Hoe from New Delhi 
to Gauhati is double line minus one ,trip 
and tbat strip is between Kiul .. Bbagalpur 
and Dba Ipur-Barhatwa. Five years back 
Kamlapatiji sanctioned doubliol of tl h 
small track. You want more frei.ht to be 
carried. I asaure you that if this small 
track of 60 to 70 kms. h doubted, you will 
be able to carry more 1reilht because the 
whol e lioc is doubl ed. But tbe Rai I way 
Ministry and the Board have got no wisdom 
to understand that tbe whole track is 
double mlnus this small strip. And for 
five years tbey could not mako tbis strap 

'doub).. Sometimes, they live Ra. 1 crore 
'and sometimes, Rs. 50 lakbs. The Prime 
" Minister say. tbat once you take up a 
project, do not keep it Italgerioa so that 
esctllatio:1 of price'i is Dot t hero. This il 
one classic example of j':lcfficiency of tbe 
Railway Board tbat the whole 'tine (rom 

, Dolhi to Gau'hati is double minu~ KIUI· 
Bhalalpur-Barharwa. BUl they do not do 
it. Tuc)' have already spent about Rs. 10 
crores 00 tbis 11Oe. Anotber amount 
required is about Rs. 6 crores. Rails bave 
been taken tboro. BrIdie. bave already 
"ceq atated for construction. Now, I 
told on 31 of October when I was in my 

: , CJD.tituency OD indiraji'. BaUdan Diwas­
.. 1,Iqt a '" notice ~unl on tho Bba.alpur 

"allwI, Station-tbat tbis line would Dot 
"~b~ CO,Qi,tructed any moro. 'I want to know 

wbotber it is 'truo or falso. After speodilla 
" ,;ils. ~O, crocea, more t~ balf of "be 

,mouat, OD lbi' Imall "rip o( tbit vor, 

importatlt itne, it wtll D'll' ~bo wise to atop 
it in tbe middle. I would liko to kaow 
wbotber tbis will be done or oot. 

Now comes the third part. I have with­
drawn myself DOW from this controvers,. 
I have laid tbat I am leUia, old aDd 
YOUDI persooCj bave taken over. There I •• 
leneration gap between. us. I CflnDot 
carry my voice to Mr. Madhavarao Scinclla. 
But I did not think that the aap wac; 10 

bit that ~ven tbis reasonable tbinl would 
not carry home to him. Therefore. I have 
left it to the Bhagalpur people. I "have 
left it out of the hands of the C.oDgresl 
Party. Now, there is an all·party committ .. 
in Bbalalpur. I do not threaten with 
what I said during tbe tillle of Kamala­
patiji when this doub1 e Jine was sanctioopd, 
that if this lino was Dot construct ed whi~b 
is very useful for you to carry traffic and' 
passengers io tbat part' of the country, rail 
ka cluzklca Jam rah6ga. Nobody can carr, 
trains in tbat part of the country. 

SHRI MADHAVARAO SCINDJA : You 
aet me sanctioned Rs. 750 crores from tbe 
PlanniDg Commission. 

SHRI BHAGWAT JHr\ AZAD: That 
, ,is not my job. I know how many ne" 

lines and train~ you have carried to Madhya 
Prad esb. That was necessary I I am 001, 
laying, Mr. Minister tbat tbis line I. beiDI 
constructed. You have spent more thaa 
balf the amount. Rails bave been purchas­
ed. Inspection bungalows havo bOeD 
constructed rOtr const ructi~'g the Uoe. Now 
to drop it in between w iIJ nof be a wiae 
policy. I hope that Mr. Mioi.ier will look 
ioto it. Just balf an' hour before he told 
me that it sball not happen like tblS. it 
will be constructed. I hope it wiU be 
done. If it is not dODe, people will &ak, 
up tbemaelvel.. ' 

I hope I have not annoyed the ~01ID. 
Minister. 1 have always leen simple on hli 
lac~ ,but only, OD one sentence, be ba. 
bocomo a liltlC;, unsmile Hke~' ,I taD la, 
Itlll better thiDSS Wblcb I bave reierv~a"for 
other 00011106', ' I 
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'SHIt.t MADAN PANDBY(Oorakbpur): 
Mr. Cbairman. Sir. we ba:v. baea heariog 
liftce ye!terdy tbe views of the Opooshion. 
TIl., •• eOS to be talking about oo'ly ooe 
tbiil •• i.e. whetber t bis, bike basl been ,duo 
to lome unforeseen circutn"taocts. Sbri 
Narayan Cboubey pleads the cause of tbe 
trorlcers, but for making payment to tho 
workers, sbou1d tbere have been an increase 
In tbis tax or not' Secondly, Rq. 70 
crorea have been, sbown in the p:nsion 
account. Tbh mu~t blve been caUS1Da 
blm pain. But I would like to say that jf 
•• laries are increased, the quantum of 
pensioD coo will increase alonlwith that. 

SHRI NARAYAN CHOUBEY : Was 
that not known earli er ? 

SHRI M~DAN PANDEY: This wa. 
not known because we were not aware as 
to what wi') be tbe recommendations of tbe 
Pa, Commission. Tbis thing could not 
have been anticipatdd bl!fore bane!. Tbis 
J bave submitt ed in few words. 

I want to congratulate the Railways 
Minister on behalf of tho people of 
Oorakhpur. He bas paid attention to c.r­
tain thiogs which be saw during his visit 
to G Hakbpur .. - Avadb Expr.ss bas been 
e'lto 'dod upto 0 :,Ibi instead or LuckDOW 
and its freqaency bas boCR increased from 
three davs to' four da IS a week. The 
peopl e of 0 >rkbpur congratulatc him for 
tbis. He also deserves cOD~ratul3Uoni for 

.. connecting Oorakbpur with Owalior. The 
people of Gerakhpur saY tbat Sbri Scindia. 
durin. bis ~islt, bad observ~d certain thiolS 
but it teems tbat at tbe time of dict~tion. 
• tho clerks migbt have noted two or three 

,tiainls and at the typinl ltalle tbey miabt 
ba"l forlotten. to type ,about Cbbit 00 i .. 
B"aha Bddae. Si~iJarly, they. bave for­
.ttoo about cODver.io~ of lau80 on 
Bhatni.Varanasi seotloD also.. I waot to 

} -:ooDlratulate tbo bOD. Niaiater for letting 
up • Pin.Dcial CorpottUion tor tbl blip of 
tbe Railways so tbat the public could bo 
iD,otv.d. With tbo' earniols whlgb tbey 
aro •• 101 to, bav.e, tho

i
" ,people wtll reel 

; lll~e4,' 8ot' I want t«J lub_" t~' ~bt 
it!.... ..~ ,~~ ,~ .....' ' .. '. ..,:.. ""'" 

poopl. or tbe country are road y to finance 
the c:1.veJop01Oot work for the backw.rd 
areas. 

Had ,ou .anctfoned the Cbbitooi· 
Balsba Bridle, projflct wortb lts. 80-85 
crOfes and subsequently j~creased the 
amount of finance from t':le proposed 
amount of Rs. 260 Crores to Rs. 300 crore." 
we would oot have objerted to tbat It 
appears you mUlt 'have thought of providinl 
it but at lome stale, it baft been left out. 
I also want to submit thatal though Oorakh. 
pur bas been connected witb Calcutta, it 
takes 26 bours to reach there. In the 
modern age, for such a shOT t distance so 
much time does Dot seem to be realona"; 
ble.. I have given in wrifin, allo. I have 
been informed that' presently it is nOt 
possible to. reduce tbe timings. I wan, 
that it sbould be cODverted into a super 
fait train whicb should have overnight 
journey. starting at 4 O'clock so tbat it 
may reach Calcutta by 8 O'clock next day. 
If it is not possible jn this age, when will it 
be possible? If you have toraot!en thele 
tbiDI' earlier. these may kindly be noted 
now. I do Dot ",.nt to violate tbe diroc­
tion of tbe Chair and thereforef want to 
.iv = only two more 8u8aestions, You may 
take more loans through public financin, 
tbat can be returned, but diltrict Oorakh· 
pur. the balf of which does not have even 
ooe IDCb of railway lioe. sbould be sanctioned 
and provided a railway line. It is a va.t 
region. No faet traio is e,vailabl e from 
Babraich. Lakhimpur. Kberi aod DareU.,. 
It takes 24 bour. to reach Babraich from 
there. You may take recourse to publiC 
financing for .tbo development of these 
backward areas. With tnese words, I thank 
you aDd reque&t you aD behalf of the peo­
ple of Gorakbpur to visit there and see tbe 
proj~ct8 of tbe area once Baaill and lot 
th.m completed in the next year's Plao . 

SHRI RAM BHAGAT PASWAN 
(Rolt:·ra): Sir, I whol e-hedttcdly support 
tbe SupplementalY DemaDd. relating Co the 
Ministry or Rai Iwey. and I hope tbat the 
bOD. MiDister would certainly fulfil tbe 
taraets laid down in tho S'eveD'h Five Year 
PJAo. Tho policy of the Government at 
prOient II to deyelop .tbe backward 

. areal. It is a matter of rearet tbat tbou,b 
tIM 4istafaoe between Pa loa aud Delhi is 
.?GO tma., it f. co~ofc4 '0 14 bouts. tb~ 

.. ';l 
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diltance betweeo Dbarbbangl. and Patn. 
which is only 160 luna. ia Dot coveted 
even to 16 bours. There hact been (\. lot 
of dovelrpment of Railwayl since Jndepeo~ 
dence. Late taUt NereiD Mishra and the 
otber Railway Ministers bad 'been quite 
sympathetic 10 our a rca but we relfet to 
sa, that the Sakari.Hassanpur Railway 1 ine 
project which was surveyed lona back bas 
Dot betn takeD np so faf. The Darbhaoga· 
Samastipur ,broad lauge Jine has a dis. 
tahce or 230 km8. But. '(1r want of com­
pletion of a 30 kll'ls. stretch. the Northern 
aDd tbe Eas!ern Railways have to incur a 
monthlY . 10~s of Rs. 22 latcbs as a result 
thereof and tbe Government bave to ~pend 
about Rs. 50,000 bv way of Jabour chars. 
at Samastlpur whele the broad guage line 
terminates. This is a loss to the Govern­
ment no ,'oubt. but at tbe same time the 
people also h&ve to suffer a lot of incon­
venience. Btaid es, Patna, tbe capital of 
Bibar .. should have connection with tbe 
trains comlflg from !loutbero and western 
India for journeys to' North India. There 
is.a broad Bugle line upto Samastipur 
but tbe train that used to run from there 
hat been cancelled. Now, tbe trains 
ori.i:tating from Western India or Delhi 
reacb bere at 8 or 10 O'clock Bod the COD-

a ccti OIIE mail train from tbis place leaves 
at ,O'clock. Tbe Railway authorities 
should consider the prospects of introducing 
a mail train from tbis place for tbe benefit 
of thousands of passenaers wbo come from 
southern reaiOD. I am pointing \0 a practi­
cal difficulty. If you start a train after six 
or .even houn. who wIll wait for that 
lona'l At present thousand. of passenaers 
travel by buses to reacb their destinatloo. 
Tbe R.ailway authorities bave rendered all 
tbe trains of North Bibar u8ele~s. Bven 
the tailwa.y employees do not like to 
travel by tbat train, instead. tbey prefer to 
travel by bu.... Tbe train takeg. a lot of 
time to reach it, de&tination because of 
the (;ODstruction of tbe GaDla Bridae and . 
tbe JOurDCY is bccomina very uncomfortable 
for the passenger.. The result is tbat tb. 
prJ~a\o bus owners are eamia. 'at.ba of 
roPtlli wbicb Dormally should have ,on .. to 
tbe llaU"I's, because the bu's take. oob 
,bree bours whereas \be train tak08 twelve to 
.l"teen hOllra for tbe •• mo dJlt.noe. ThiDre­
fore, 1 toque't tbe hOD, Min.ter to make 
..... at, ilDpro",mool. 1q , ... fQDDia' of 

tbe trains' wbi.:b ru"'l betwcea &lr"'lItl 
and Madhubani via Jainalat. It is quite 
u··derstandable. "wh, people should tnv.1 
for .ixteen to eilhteen hours' for the ,.ame 
Jour(ley wbich r;outd cOllveniently be. 
covertd in tbree bourse AI a matter of, 
fact. '.re for express train i. charaec1, 
wbe eis it only ruol a. a passenger train 
"opp:n. at every station. That was one 
of the reasons why th. pasStDgers did not. 
patronize it. Passen.erl trayelUnl for 
short distances may bave preferred it but 
th~ JZtoeral public d;lcardod it and travelled 
by bust. instead. The Railways are tbu. 
deprivtd of Jakhs of rupees and the bll 
private bus operators ere capitaliliol tho 
situation. The officers of hi. department 
ort en say how a train can be run wben 
there are no pas!engers and tJ'tat is why 
they discontiou ed it. But all tbe .ame, 
~e . have to lee how far we are doinl 
Justice to Ihe common man. Tram No. 
77 and 78 y,bich used to start from 
Hazipur and run upto Jainsaar had aho 
been discontinued for tbe same reason. 
There is a lot of agitation going on for 
this and several people are beni. arrested. 
Perhaps, Ibe Railway Minister and his 
officers ate Dot aware of it. It is my 
eatBest request \bat . 77 Up and 78 Do 
should be immeeiately rettored. Danapur 
'Bxpress should also be restored so Ibat 
Government continue. to It:t revenue 
whicb at tbe moment is pocketed by tbe 
private operators. 

We bad requested for cOD.ruction or 
a broad gauRe line for Darbhao88 to 
Samastipur and some amount had 1)10 

been sanctioned for it. Rs. 69 faiths havo 
already been spent on ita survey. Some 
MPs were a1l0 arreshd lor tbey wore 
aaitatiDI for its expeditious construction 
That stretch is only 30 Kms. but the COM: 
tructlon work is beiDg delayed, Tbat ja 

w~, tbe lenora I pubic 18 a~itated. I llib­
mit tbat necessary provilion should be 
made lor tbat lioe also. 

MR.. CHAIRMAN : Mr. Paa.au, 
10. ba,e made )'our point. Ple.le GQD. 

elude. 
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proposal to conltruct a ral~"ay UDe from 
Labaria to Kusbeshwaf. I do Dot know 
wbetber it ba. boon surveyed or ,not b ... t 

'Ialt time we were a.lured that it would be 
OODltruct.d .hortJy. It is onl, $5 Kma. 

. Itretch and only R.I. 10 clores are to be 
spent OD tt. You miabt be aware tbat 
there il no railway line upto a distance of 
200 kms. to tbe Dorth or to tbe louth or 
to tbe east of tbis pl.ce and tbat II why 
the need ror tbi~ Hoe is beiDI urgently 
felt. Construction of railway IiDes ShOUld 

be taken up on a priority basis in lucb 
ereal. 

I want to make a submission about 
paSSel'ller amenities. PrevJous)sy, food was 
being served in ,hall, in the trains and i tl 
rat e was also Ra, 3 to Rs. 4 but now It IS 

served io aluminium foils and the rates 
bav. also been increased. Perhap., you 
have tried to imitate the food that is 
• rved in aeroplanes. Bat thero is a valt 
differenCe between the pas.enaers wbo travel 
by air and those who travel by trains. 

MR. CHAIRMAN: OK.. we aaree 
that tbe quantity of food haa d.eU~ed wbile 
its rates ha.e lone up. Now please con­
clude. 

SHRI RAM BRAGAT PASWAN 
You have fixed the rates between Rs. 7 
and RI. 14. My submission is tbat keep­
ing tn view tbe complaintl from tbe public, 
you should ,top tbls system immediately 
and restart serviol in thall,. In tbis con­
nection. many articles bave appeared in 
tb. newspaperl and maglzines aDd several 
complaints are belDK received. We. tbe 
Members of Parliament, bave also written 
to you but nothiog has betn done. I do 
nJt know why tbe railway officials Insllt 
OD nluminium foils manufactured by one 
particular compaoy of Calcutta. Tbe 
public hal to eat that food. Therefore, I 
·urle tbat keeping ID view the compJaiats 
of the peoplo, you may. restart serving 
food in ,hall •. 

Aaotber .ubmt •• ioD tbat I want to 
make il about tbe reservation for the 
Scheduled eaat_ and Scbeduled Tribes 10 
'be ,..,tlway ~obs. YQU oeD flo40\1t from 

tbe Railway Service Comml •• ion as to wa.t 
ie tbe percent81e of reservation tbat J. 
beinl _i~eD to the Scheduled Castes lad 
SCheduled Tribes in the ranway' service. 
aDd whether it is accordin. to tbe criterIa 
fixed 'by tbe Government. 

MR. CHAJRMAN : You can I.y an 
tbole things durin. Budaet, 

SHRt RAM BHAGAT PASWAN : At 
pres ent tbe policy of tbe Oovernment i. 
being followe-d. I urge tbat there 8bould 
be a representative of Scheduled Castes 
and ScbeduJed Tribel in the Comml.slon 
so tbat be may see whether tbe reservation 
quota fixed for tbe60 people is being pro­
perly fiHed and whether tbe "olicles of 
tbe Government are befog properly implef' 
meoted. Otherwise it becomes tJroble­
matic and tbey at\! Dot petting ev fO their 
aenuine quota ••• 

MR. CHAIRMAN 
DOW. 

Kindly sit dOWD 

SRRI RAM BHAOAT PASWAN: 
Lastly. I want to say tbat 95 per ceot 
population of North B1bar ••• 

MR. CHAIRMAN : This is not to be 
. r ec:ord ed. 

Shri Ram Bbagat Pa.waD, wbat ever 
you are layfDI now is not beiDg recorded. 
Therefore, )OU may kindly lit dowD. 

SHRI RAM BHAGAT PASWAN : 
All riabt, Mr. Cblrman, Sir, I re.iume my 
seat and tbank you. 

SHRI PIYUS TIRAK\, (AI; purduan) : 
Mr. Chairman, Sir, I take thi. opportunit, 
to draw tbe attentton of our younl Railway 
Minilter to certain thfDas. His fore father. 
bad been tbe ruUnl Kina. and perhapl 
that qualit)' he muat have. It is because, 
b. ba. tDUCb mor'o respoDelbiUty. 'Ah".),s 
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fShrl PiYU9 Tiraky 1 
daht from the Prime Minister, top to 
bottom. aU are speaking of tribal people 
.ad backward areas. But unfortuoat,ly. 
2 croTes of people are Hvln. in tbe Eastern 
.ne and they have asked for a new direct 
train from Dibrugarb to Ranchi and tbe, 
have tbe lupport of about 2.5 Members 
ftom both tbe Houles who bave teq\lelted 

'. tbe Mlnlstry to 8ancttoo Becauge there are 
tea lardent from Madbya Pradlsh to 
Orisaa and Bihar. All the tr,bal people 
are workiDI there. They are very much 
eaaer to have a direct train. Now.a·day. 
people want direct bus. direct fligb~. So. a 
letter has been r~C'eived t"day itself. The 
request bas been very pol itt'l, rejected. 
H. bas .aid. due to constraint of resources 
lite spare line c~pacity. termtnal facilities 
and rolling stock, it fs not feasible. The 
line is alreadY there. You have connected 
Cbandigarh because some exploiter. want 
labour there. For Cbandigarb, that was 
po •• ible. But people now want for their 
own take a direct train and tbat demand is 
a aenuine demand, You must have great 
love for tbem. You subject in Owa'ior, 
most of them are tribal people. So. please 
go tbrouah the representations which have 
been silned by a number of Members­
about 25' Members of Parliament from 
Bastorn zone, Bihar and Orhsl\ also-and 
reconsider the Issue. I expect thii matter 
will be reconsidered very seriously and 
symf)athetically so that this new trai n from 
Bibrugarb to Ranchi mush be gh-en to the 
poor people and the tribal pepple who are 
workina in Assam and in many projects in 
the Ealtern zone. 

There 11 an agreed policy of tbe 
Government that all the district heAd .. 
quarters must be link ed with the rai!w8Y 
Une. In the Eastern Zone, the Govern­
ment is looking forward and have started 
some work. I am bappy that lome work 
bas been taken up and SOlne scheme bas 
been taken up. But tbey must be expedi­
ted becau~e the area bas bten neglected 
for yean tOi.tber. You have already 
taken up tho followiDI schemes: 

1. BaUpara-BhalukPong-A8sam/ 
Arunchal Pradesh 

2. Si\cbar.)lribam-Assam/Manlpur 

3. Lalabazar-Bhalrabi-A$sam/ 
Mfzoram 

4. Dbarma08.ar.lCumar· 
that -Tripura 

s. Amgurl·Tuli -Assam! 
Ndgaland 

6. Guwahati.Burnibat-AJl8m/ 
Me,balaya 

Tbef:e are the new schemel you 
have taken. They have to b, 
expedited because Eastern zone il very 
mucb in need of RaUways. They want to 
b1!ve a connection with the rest of India 
because we hs"e been neglected and cut· 
otT from the re~t of It!dia. Tbat side of the 
people want to come and see what is India 
and mingle with the other peopl,e a180. 

PROP. N.O. RANOA: It is necessary, 
from securi~y point aJso. 

SHRI PIYUS TIRAKY : Yes, we need 
it from security point of view aJ.o. Next 
thing is, upto Guwahati, to Siliguri etc., 
tea gardens and tea industry are tbere. 
These two pairs of trains, 1/2 A.T. Mail 
and 3/4 Metre GaUSe Assam Mail bave 
been canerJled and it is a great los, to tbe 
tea garden people, because tbe tea industry 
is profitable industry at pre.sent. They 
were used to send the tea packets or tea 
boxes OD trains but unfortunatelY tbe train. 
are cancelled aod are Dot available. So, 
~bCy are taki,n g to trucks and trucks mean. 
Increased prIce and tea planters wiJl b 
bapP! if they can avail tbe (rain ro: 
sending the tea box 8. These tw -> trains 
mu~t be restored agam which haVe been 
ca~celJed to facilitate the tea larden. 
whIch ale velY mucb in need of J('adfDI 
and u~load~ng faCilities for coal and other 
nece,sHY' .tems IJe.ded for tea (lard ~ 
Th

' ~ CD •• 
ree mote tr~\ns are coming to Delhi 

from Eastern Side. Tbat is 1111 risht. But 
Mr. ~bagwat Jha Azad has .aid thlt with 
few kJlometres of doubJin, the broad 
, . 'B'b' gu·ae UJC 10 J ar port.oD, the trains wouJd rUD 

much (asfer. BecaUle of the gap. or few 
kilometr~' in Bihar. the trains at PI,.eDt 
are rumlloa slow. I urge tbe OovernmeDl 
to fulfil thl' ,ap. Tho trains 008)jD, from 
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tbe Bastern rCllon mUlt be faster and they 
should come in time and the people in lbe 
Saltern r •• ion should fcel that Government 
Is lookiDI af~er equally a1l the people in 
various partl or India. 

[Tra"8Iatloll] , 

SHRt BANWARI LAL PUROHIT 
eNaiPUr) : Sir, definitely there bas been 
improvement io the f"nctioning or the 
Railways during the last two years. Just 
DOW, we were discussing about the meals. 
t woufd t,l1 tbe boo. Minister that it i. a 
very lood step wb ich he ha s t akon for 
serving meals in tbe new pack. It keeps 
tbe meals, hYRientc whereas previously. we 
bad t:> take food in u lclcaned utensils. 
With the introduction of (') ow system, that 
problem Is over. But it needs a liule more 
improvement. The food which is cooktd 
ID Delhi is of good Quality but the food 
which is supplied from Amid is not of good 
quality. It needs to be improved. Wh ~n 
I enquired about this. 1 ClIne to know that 
South Indian dishe~ are prepared there 
whereas the preparation.;, here are North 
Indian ones. I suggest that an e~timate 

should be made a, to how many passengers 
are South Indian and bow Twmy are North 
Indian. There IS no need to be demoralis­
ed. It is a good steps, and there is need to 
improve it a little more. Tbis good thiog 
baa been done for the first time. ' 

Besides, there is great need (or replace­
ment of coaches. Presently, old coaches 
are io uae. Calcutta Express and Calcutta 
Mail from Bombay pass through our area. 
The condition of the coaches in tbese tr~ins 
is 10 depJorabl e that the people do not. 
want fo tra leJ by the First Class and they 
try for tbree-tier. In tbis connection, I 
have written severallett.rs but the position 
bal not improved. Of course, sometbiol 
baa beeD done io the name of repair but 
that' is indoquate. Attention shou1d be 
paid to tbis aspect. 

Both are prestiaious train.. You 
.bould pay attention to tb e trains palliDg 
,lei Na.pur. Tbese traiDs remain o •• r­
ero.4ed. 'fbo populatioa hal iocr.aacd 

with the result that tbe condition of the 
train. is such·that people are stuffed in 
tbem )ike cattle. In tbe un-reserved 
compartments, there is so m,",cb rUflh tbat 
it i. not possible even to open the toilet 
door. Once one finds room to sit, one is 
unahI e to move anywhere else. Therefore. 
there is need to increase tbe Dumber of 
coaches FO l'S to arcommo(~at e .be pa8leoa­
ers. Presently. {'oJy one ttousand to 
twelve bundred coacbes are manufactured 
whereas tbe requirement is tbree thousand 
coacbes. Therefore, you should think as 
to how ploduction of tbe coacbes can be 
increased. 

Today. maximum corruption ia there in 
tho Railways. Recently, I read in an 
editoria1 that if the work at the upper levil 
is done efficiently. the effici ency percolates 
down to the Jowrr level. You have st arted 
in the right direction. My e"perien~e fs 
tbat if an M.P. approaches at the upper 
level, his work i~ done. I may teJl for 
your information tbat tbere bas been 
impr0vement at higher; evel but at lower 
le,el tbere has not been any improvement. 
Corruption is so rampant tbat when we 
travel, we find tbat the reservation is shown 
as full at railway stadons, but we do Dot 
know how tb e conductor manupulates, tbat 
20 to 2S berths are found to be vacant in 
the train. 

SHRI MADHAVRAO SCINDIA : I 
would request tbe hOD. Member tbat he 
~bould send such information to mo. 

{EngliSh] 

Whenever ~uch a thing happens, tbey .can 
give it in writing. 

[Translallon] 

SH 1 I BANWARI LAL PUROHIT: I 
aaree that yOU have even suspended tbo 
gui lty persons. But 

[Entll"h] 

I am "ritio, maximum number of letter. 
to ,OUt 
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[Shri Banwari Lal Purobit] 

[ Tnllulatioll] 

We have teeD in tbe trains very often 
that two or tbree senior Railway officer. 
trAvel by A.C. Yov should ask them to 
check tho trains for two hour. doting their 
Journey of 24 bour.. If ,OU do this, there 
will be Jass corruption. If postoible. &,OU 

caD ask M.P~. alto to do tbis duty. If )'OU 

live U8 power for e.en two hour. in the 
name of social service, we can show you a 
lot of improvement. Unl es. you give UI 

this authority. we cannot do tbi. work ••••.• 
(lnllr,uptions) 

SHRI MADHAVRAO SCINDJA: My 
lubmi4JE.ion to you i8 that you may kindly 
note down their names, time, date and the 
train number ,and send tbat information to 
me. 

SHRI BANW ARI LAL PUR.OHIT : We 
lee sucb cases bappenin. daily. 

NalPur is a centrally )OC3 ted cit,. It 
is located in tbe centre of Bombay and 
Calcutta as well as Delhi and Madras. 
Reservation quota for this station is very 
low.. You may yourself get tbis checked 
and pay attention to this. 

Now I would request f·l[ certain facill .. 
ties for my own constituency which require 
a small expenditure. There is one Defence 
Factory in o~r area located between·Kanchi 
and Ambajari. Nearby, there is a labour 
colony also. Some 25 to 30 thousand 
work erS work there. There is one railway 
line also and Defence Department too has 
no objection to the propos:ll. I request 
10U Co start a shuttle traiD there. Tbis 
will benefit the poor labourers. 

In our arca, there' is ODO Pandwa city. 
It bas a bia oranle and cotton mlrket in it. 
You can lay a raUwelY line at a distance 
of 30 to 40 kms (rom tbe place. Tbis 
will help in tbe development of the area. 

ODe tralD for Sewa Gram bal also been 
aDnounced. Tbl, Sewa Gram train ,bouJd 
I)c eat end.d upto Bomba,. Wltb tbis 

facility. our area "in be developed aDd 
the poor wi 11 be beneflt.d. . 

SHRI ANOOPCHAND SHAH (Bomba, 
North) : Mr. Cbairman, Sir, I rite to 
support tbe Supplementary Demaads (or 
Grantl for tbe Railways. Por tbe last two II 
) ears-since Shri Madbavrao Seiadt. took 
over tbe charle of the Railwa, Minlstry­
we have been submittial to bim tbe 
problem, of Bombay cODcerniol Railways. 
R.ecently, 12 coacbe. were attacbed to tM 
suburban train on experimental basis. My 
submis!ilioD is that it should not be onl' on 
experimental basis. Suburban traiol 
sbould be provided with 12 coacbes. There 
are five Itations on the Western Railway 
where tbis train can stop. I request tbat 
the platforms of these statioDS sbould be 
extcnded-

[EngI16"] 

-where tbere is possIbility to extend. 

(Tralfs/Qtlonl 

By doing ~o, you will be abl. to Jive more 
facilities to the passenllers. Therefore, ao' 
far as tbe question of suburban trainq of 
Bombay on the Westero Railway i8 conCer­
ned, you should go ahead with the facility 
of providiqa 12 coaches to the suburban 
trains because the present capaeity at the 
Church Gate station bas exhausted. Tbe 
(requene) of ibis train with 12 coaches, that 
you have introduced, should be increased 
and it should be provided with more 
facilities. It should stop at tbe maximum 
number of stations. Wberover tbe plat. 
forms are smaller in size, efforts sho"ld be 
made to extond tb em and I bope tbat 
provision for tbeae works "'ill be made in 
tbe n ext Budget. ' 

So far ·aa tbe Bombay Suburban trainl 
are concerned, it i. said every year tbal 
tbe Bombay Suburban Section . i. rUDDina 
iD Jo.,. However. this is not the real 
.Ituation. If ,OU want, you can separate 
tb. Bomba, Subur"an rrom tbe CeDtral 
and tbe Wostern Zones, and create I Dew 
zODe io order to koow "betb .. tbe Bomba,-
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Silburban Section I. rt4IJ, earolDI· profit or 
i. 'tneurrlo. 10Sl. Tn e position rilbt DOW 

h tbat every train remains over-loaded and 
c'lrrlea palsenlers at leaSf three dmes it. 
capaclt, and you leL re,enue three time. 
more. In spite of sucb high retarns, you 
can see the condiUons under which the 
Bombay commaters .,ravel. Yet tbey navel 
by trains because tbey bave to go to tbeir 
places of work. Whatever business they 
bave to atteod to or in whichever indu~try 
the, may work. they have to travel by 
traiDS in order to rtacb their desti.nations. 
The people associ \ted with the devtlop­
mental works or tbe Government c:ornpul. 
lorily travel by lucb trains. Hence, efforts 
have to be made to give tbem maximum 
po.fble racillti es. 

A little wbile ago, I had mentioned 
about tbe Railway Bond,_ You h'lve Just 
declared tbat a Railway Pinancial Corpora· 
tion would be set up under the Ministry 
of Railway,; whicb will issue bands in order 
to raise fondS (or increasing tbe facilities 
10 the Railways. 

Bosides, durin, your visit to Bombay. I 
approached you personally, in order to 
discuss tbe iss" e of Oi wa- Wasai line. 
This line is 42 kms. long. You had 
assured me that you would be takina a 
personal intere~t in the matter. Today, 
this lioe is functioning merely for the sake 
of aoods traffic; You had said that you 
would be making more provision for it. 
Only Rs. five crores are required for this 
purpose. It tbe required funds are spent 
OD it. this line can also carry Pa,scoger 
traffic. 

You might be aware tbat aD aaita'jon 
hal been goinl on hi Pune. for tbe Jast few 
montbs, which wa. suspend f1d 00 the 
Government"s assurance that the p l'oposa I 
of ItarUnl a train from Pune to Ahmedabad 
via Oiwa-Wasai would be implemebtod. 
Yesterday also, 1 met a Rai~way oflicial in 
tho Railwa, Board in tbis connection. Hi. 
contention is tbat tbe OJwa-Walai line 
oao,oot bo opo.aod lor p~l.n.er trafBc until 
a provision of &,. Bve crQru i. ma,do. 
Toorofore, I WOJJcI request you to arraole 
for tbll moooy .1 .. I'tl, •• 'pol.lbl,. 10 that 

8 ,GOds tramo Jin. could be converted Into 
a pass eDger trafflc one. By atart·in. tills 
line. the pressure 00 BOdlba, Suburban 
traffio could. be reduced aDd pe"p1e could 
go to Gujarat and Rajasthan from Puna 
dire ctl;. 10 tbis way. the pressure OD 

Bombay Suburban traiDs .ill be reduced 
aDd tbe people liviD' ,in place'l like Pun fl. 
Sho)apur, K olbapur will be abl e to curtail 
the distance by at Jeast 60 kms. They will 
have to travel 66 kms.' le.s which would 
impJy savin, of at leaFt four bour. of 
journey. At the lIme t:me, tbo hardship 
of chariging trains will allo Dot be there. 
So. I would request yeu once again, as I 
bad done during your visit to Bombay aslso, 
that efforts should be made to introduce 
a train on the Pune-Ahmedabad line "fa 
Diwa-Wasai at the earHes t. It would be 
belttr if we ,could provide money for it a. 
early 8& possible. If the required iofra­
stl ueture could al 0 be provided on that 
line, the work cao be done faster aDd you 
bad promissed to make eftorts io thi. 
direction. 

These were th~ two issues which I 
wanted to raise. The first concerrJ8 
Bombay Suburban traffic, in regard to which 
I bad Fa;d that it must be made into a 
sepctrate zone, and oeCf'8Sary arrangements 
ror providin~ funds must be made in order 
to provide Ibe required facilities to tbe 
commuter s This is for you to see bow 
much money "OU can allocate for it. With 
these words, I support the Demandl. 

SHRI KAMMODILAL JATAV 
(Morena) : Mr. Chairman Sir, I support 
tbe Demands for Orants presented by bon. 

, Sbri Madhavrao Sciodja. DuriDg tbe Jalt 
two yea,... there hal been a tremtodou. 
improvement in tbe Railwa} s. The travel. 
lina conditioDs of the passenger. io aU 
trains bat. vastly improved a8 c~mpared to 
tbe past. I wouJd like to eODlratulate 
bon. Sbri Madhavrao Scind·ia for that. 
Beaides. I would al80 congratulate him 
for providlo. a ItOPPBle to Malva Espreu 
at Morena and also for beauti8catioD of 
tbe station. However, I wouJd .110 sub­
mit, tbat tbere i. no direct train avatlabl. 
for Iravellia. to Ahmedabad and Calcutta 
'rom a_Uor. Tile peopJe li"iq iD 
0.11101' aad Cbamba) '01\00 have IG 10 &0 
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TUDd1a, AJigarb and Delhi to reach 
Calcutta or Abmedabad and have to spend 
It •. 60 more io the proce,!S. Therefore, I 
would re-quelt you to introduce 8 direct 
train between Owalior and Calcutta 
SimUar),. there beiDI no direct link bet­
ween Gwalior and Ahmedabad, another 
direct train ~ay be ~tarted from 'OwaUor 
for Abmedabad. 

Betides, I have one more submis'ioo 
to make. Tb, Jayaoti .. Janata Exprels 
coming from Jbansi stops at rdor.na, but 
the 8amo train does not bait at Morena 00 

its down journey from Delhi. I would 
request that the Jayaoti·Janata Bxprcss 
starliOI from Delhi must be gi,oa a bait al 
Morona. 

I hsve yet another submission to make. 
Tbere is a bridge over river Cbambal near 
Dbaulpur which bal a very heavy traffic. 
If this bridge is rendered un·operative due 
to aome reasoo, tben a n!w bridge will 
hlve to be constructed which may take 
another ten yoars to compl.te. Hence. I 
would request you to cOQstruct a new 
bridle, so tbat such a Situation could be 
averted .. 

In my constituency, not even one km. 
of ~ew railway line hag been laid during 
tbe last forty Years. The distance botw"en 
Dbaulpur aDd Amba is 50 kms. I Would 
roque.t you to extend tbe narrow ,aOle 
line upto Ambl. Similarly hon. Sbri 
Shantilal Dhaliwal bas requested a Dumber 
of times-to 'tCtend the narrow tauge line 
at Sbivpur upto Bara. This will immeo.ely 
beoefit the people. With tbese words. I 
tbank 'au (or liYiog me time to speak. 

SHRI MOHO. MAHFOOZ ALl KHAN 
(Btab): Mr. Cbairman Sir," tbe outset, 
I would like to congratulate bOD. Sbri 
Madhavrao Scindia on his •• sumina inde­
pendent cbar.e of tbe Railways. aftor hOD .. 

Sbri BansiJal l.ft for Baryaaa to take up 
hi. DC" ... I.amont as tbo ChIef Minllter 
01 tbat Sta to. 

I a m not in favour of tbe lapplement." 
Dc.,uaod. prlllDted bert I.d, tbtrlfor •• 1 

oppoae tbem. When We ar. 'aciDI 
~UBculti"t wby mUlt we praise them' I 
relret to say tbat tbero was a time "'ben DO 

Railway line waa tbere in Btab but for. 
tunately bOD. Shrl Rohan Lal Cbaturvedi 
became tbt Deputy Minister or .Railwa,. 
and a new' branch lioe trom tbe ma iD 
Tundta line was laid, wbich connected 
Barban with Batb. (1"""up,loII.> Befon 
l' 00 h I was el ect~d to this Houle, tbe 

. rl. tben CODlr ell M.P. from Eatb 
satd in hi. ,.Ieetion meetiogs (h" in tbe' 
ovent of his beinl elected again, be would 
certainly let the railway line extended flom 
Butb. A survey was· duly conducted and 
otber form.!1itict were also completed. 
After I wa. eJected to tbe Lok Sabha, I 
asked a question in the House, in reply to 
wbicb the following fi~ures relatioa to the 
losses incurred were liven: 

1982.83-Rs. 60.601akhs 

1983.84-Rs. 60.'8 lakbs 

1984·8S-Rs. 41.61 lakb •. 

Tbis wa- the reply that I received. I 
was vety disappointed at the slate of 
aft'airs. You are not payina any attention 
to it. What I want to say is that you let 
the entire rail map of India. checked and 
seo-which of the railway lines are eco· 
nomlcal ft"ld which are Dot. Instead of 
Jaying DOW I in eSt you may extend the line 
that I have referred to. But YOU are not 
dolo, it. 

Hon. Sbri Bba,wat lba Azad was sayin. 
tbat every Member is concerned only about 
bis own constituency.. I am allo of the 
lame view tbat eyery· Member represent. 
bis own constituency aDd looks after the 
interests of bis State. Had boo. Sbri 
Roban Lal Cbaturvedl been bere, tbe liDO 
between Btah aod Parrukbabad would bave 
been laid. When I am unable to como to 
Delbi from Bath by train, bow can I tbink 
about rar-o! plaoes. Tbe Situation f. one 
of beioa In.arer tbe church, fartber froID 
the God.· The hOD. Members are talk in. 
of 4tataot plaCOl like A.lam aDd DeniaL 

MR. CHAIRMAN ~ You may con"au, 
later. Slari P.V. Naruimba alo. .. 
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STATEME.NT aB : DEMANDS 
OP JUNIOR DOCTORS' FEDERA· 

TION O·P DBLHI. 

(6,11."] 

THE MINISTER OF HUM AN R E· 
SOURCE DEVELOPMENT AND MINIST· 
BR OF HBALTH AND FAMILY WEL­
PARB (SARI P.V. NARASIMHA RAO) : 
Hoo'ble Members may recoJIect the State­
meot I bad made on 10tb November, 1986, 
In relard to tbe Resident Docton.' strike. 
I bad indicated tbat tbough the Doctor. 
bad threatened to go 011 Itrike. tbe effort. 
to find an amicable settlement were still 
beiDa pursued. These effort~ bave been 
continuing and the differences in regard 
(0 tbo various d cmand! have narrow d 
down. 

Tho finance Minist er and my. If bad 
d'icossions with the of!jcials to decide on 
tbe concessions \\e can offer. Even as I 
am speukina to you, tbe officers and 
representatives of tbe Resident Doctors 
Association ar e meeting to thrash out a 
mutually accep tabl e solution. I hopo 
tbat by tomorrow tbe sit uatioD would 
become clear and I will be sble to place 
the relevant developments and fatts before 
tbe House. 

1'.03 hrl. 

'SUPPLB\ofBNTARY DEMANDS 
FOR GRANTS (RAILWAYS) 

1986-87 CONTD. 

[TraM/atlon] 

MR. CHAIRMAN : Shrl Mabfooz A Ii 
Kban, DOW you' rna, speak tor two minutes. 
Your time Is already over. 

SHRI MOHO. MAHPOOZ ALI KHAN: 
'J bad wrUtcD to tbe Minister about t~is IiDe 
The boo. MiDister replied tbat the peopl, 
'ravellod there witbout ticket. I Illay toll 
,00 tbat thie i. • weakae. 08 tbe part of 

tbe Government. Wby do tbey Dot check 
it: why do tbey Jet tbem travel wlthou~ 
ticket? 

In ber Itory titled "Swadesbi Re", 
Chuatai bas written thus-"The train bal 
stopped. I am told tbe driver bal gone 
to bring wood. He will bring wood, make 
coal out or it and then th e train wUJ 
move". Tbil exactly i. the condition of 
the branch line and there is nobody to 
improve it. 

Shri $eindia 100 might have read the 
tbeme of this story. He should al80 pa, 
atte'ntion to the railwav line of this area. 
His mothe, 's. paternal home Is in tbis area. 
Shri Seindfa should also speed up the 
railway line work In thh area. There 
is DO doubt tbat our Minister is very 
competent. He beioDI! to a royal family 
and has a very hilb status wheareas I am 
an ordinary person but he must visit Stab 
once, only tben he will come to know 
wbether it is possible to como to Delhi 
from Etah or not. I had given a su~ges­
lion for improving tbe Etab liDO wit b a 
request to extend it upto Farukhabad. a 
distance of 90 kms. The Minister for 
'arlianentary Affairs Is sitting here and 
Ihe com~s from Kannauj. I would request 
her also that eitber sbe ahould get this 
extended or a Dew train should be started 
since Kannauj also Jh:8 OD this line and 
there is only one train Marudher Expre •• 
avatlable on this line which does not bave 
A.C. and First Class A.C. coachrll. 
(Interruption,) : This is very essential aDd I' 
it is not done, it would be real Jy disappoiDt. 
inJ. Shri Scindta is a young. dynamic aDd 
efficielJt Minister and if we do not approacb 
him whom else should we approacb iD this 
regard. If be does not want to take up 
this matter al we beloDa to tbe oppo.itfoo . , 
it WIll Dot be aood on his part. He should 
tbink in terms of country 88 a whol e. The 
furuiture in the waiting room of Toadla 
StatjOD dates beact to 1957. You Ibould 
al.o pay attention to 8uch things. 

MR.. CHAIRMAN: You please sit 
dowo. (In,.,.,..,tt.Jn,) 
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SHltl MOHO. ~AHFOOZ ALI 
KHAN: I would Jite to mention ODe 

more J)ofn t• Lucknow B'q)resl and 
M~rudhar Expr~s8 must atop at Daryao­
laoJ Railway Itation which 'alh between 
Parukhabad and Kasganj DivisioDS of 
North Sa ,tern RaiJway. Ba lIapur, wbicb il 
a hf'.1t station at pre!cnt, should be made 
fulfledlod station. I hope tbat you would 
.ive con~lderation to my IUllestions. 

( Interruption,) 

DR.. CH~NDRA SHBKHAR 
TRIPATHI (Kbalilabad): Mr. Chairman. 
8ir. I rise to support the Demands regard­
Inl Railways, presented in this House. 
The Indian Railways have cer'ainly showed 
imJ)rov.ment in its functioning. The 
R·dlway. have estahlilbed a record by 
bandlina one 'akh tODnes of 'reiaht more 
than tbe target. This il a fact whtch 
canDot be denied either by tbe rulioa or 
tbe oppo,ition Member~. It is also true 
tbat punctual ty jn the timiDg~ of depar­
ture and 8Jrlval of tbe tlain. have also 
beeD maintained. 

Mr. Chairman, Sir. wh~n I saw tho 
booklet on the Supplementary Dem· nds 
for Grants, I found tbat a sum of 
RI. 80,93,33,000 has been earmarked 
for tbe repairs and maintenance of the 
railway lines Mr. Cbairman, Sir, altbough 
tbe N E.R. covers the Jarlcst bickward 
area, yet it bas been allocated only a 
lum of Rs. 4,20.23,000, whereas 8 sum 
of Rs. 13,09,57,000 bas beeD alloc!ated 
to the Soutb Saltern Railway· and Rs. 
11,32,05,000 to tbe . Western Railway. 
Sir, this regional imbalance should be 
removed. Since, removal of regional 
imbalance and tbe backwardaei. is the 
object of the Central Government, and the 
aUocations from tbe Supplementary 
DemaDds for Grantl made to the N.E.R. il 
very amall, I would roquest tbat it sbould 
be luitably incr.aeed. 

Yr. Cba irmaD, Sir, wba t ev.r wotk 
you take up, whetber it II cOD.tr~otIoD 
of railway Itation or waitins rooms or 
wbetber it 11 PUle CODVlllioD, it Ibould 
~c completed' Qn~ i.. i. .~.rted. II) 

Nortber.o Bast.ra RCltlway, tho work or 
gauge conversiOD from Oorakhpur

t to 
Lucknow was completed in etabt moothl 
time bu t I am very sorry to la, tbat the 
laule cODversion work from Banlral to \ 
Dbatnt and Bhatni to Oorakhpur be·s Dot 
been completed 80 far althouab" it was 
taken up 3·4 years bact. Wbenever. a 
question is atked in tbis regard in tbe 
House, a stereotyped reply is aiveo that 
th ere i. paucity of fundi. Vou have to 
complete tbis work. It is a difl'etent 
matter wbetber you complete it in 20 
years or in 50 years but the fact roms ins 
th~t tbe work which can be completed at 
present at a cost of Rs. 2 crore. would 
require Rs. 72 crore~ later on. Therefor~. 
I rt'qu est you thut whu tever be the work, 
once it is taken up, you should ensure 
tbat it is completed. When you take up 
dozens of work at a time and abandon 
them midway, tbis neither achfeves tbe 
object of railways now of tbe Government. 
It only causes inconvenience to the public 
snd results in large scale misappropriatjon 
of Government funds. I wou1d like to 
8.bmit to the bon. Minister tbat DOW it 
is time to change the )ine of tbinking. A 
chanle in the modes of workln. will have' 
to be effected and the Government will 
have to think how can they provide tb. 
maximum facilities to the public with 
minimum funds. I am very sorry to 8a)' 
tbat even today Eastern Uttar Pradesh 
il backward because all important townl 
art not connected witb the raHway Jines. 
Forty yearl have passed linc. we acbievcd 
I?dependence. W.e bave been demandina 
fight from tbe . time wben Sbri Jaajlvan 
Ram waS lb. Railway Minister tbat Gonda 
should be Jinked witb Sbabjanva 'fa 
Gabdaval Bakhra, Baoli. Dumrja,anj and 
Uttraula. Lakbs of w.:aver. Jive io these 
areas. The cloth woven b)' them is 
markoted to a. far places as ASlam 
Melbalaya, aod NalalaDd. Their Jiveli. 
hood depends on it. trao.portatioD. ID 
tbe ab.eDce of railway faciUt.. tbe, 
flnd it difficult to lit tbe ,aw.mate;ial and 
al a rel~lt thereof their prodace becomes 
coatlier ID the competitive' market. Coo­
lequeDUy,. tbeir children are beiDa driven 
to slarvabon. There Ja a place caUed 
Baku. ~h.r I. bronze aDd copp~r war. 
are produced a~ are al.o repaired 
Bleau,. tber. il DO rail"., liat tber.: 
tbil cr.,t caDDot be developed and a. .• 
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retaIl ()f which laths of people are likel' 
to be render eel Jobl.... There is. 001, 
001 Ibed at p1atform no •. 1 at Kbalilabad 
station where'as platform no. 2 and 3 are 
."itbout 'heds. You can woll imagine 
the pliabt or the paS~ODger8 ,,_ durioa 
lummer aDd rainy season. There is a 
quota of 30 second clal' sleeper bertbl 
at Balti tor thoc;e goinl to Bomba, V.l". 
from Oorakhpur. The waiting room does 
'Dot have a radlity even to accommodate 
10 persona, whereas 30 persoDs arrive 
and anotber 30 leave tbe station, which 
mean. sixty pas~engers. There is no waft­
iDI facility for A.C. and First class 
passengers. Therefore, I request ~'OU to 
provide two sepa rat e rooms, one ror tbe 
A,C. and first class passengers and tbe 
other for the palsenaers of second class 
witb an increa.ed sitting capacity. 

Now I would also like to draw your 
attention to the medical facilities. Train 
accidents occur quite oftenJy railways do 
oot bave any arrangement ror the dialDolil 
of the perSODS who suffer brain injuries. 
A Cat Scan macbine sbould a)so be made 
available 10 that tbe persons suffering 
from brain injuries could be treated. I 
also want to tell that the persons who 
travel from Bombay' are looted between 
Bbosawa' and JbaDsi. DaUy. there is a 
complaInt that passengers are looted by 
tbe police. The lap of Ra. 95 crores, 
wb icb bas benD loft even after raising tbo 
freight charles should be abridged by 
checking these thefts in.tead of levyin, 
further taxes. 1 bave aeen that the raU­
ways spend lakbs of rupees on litigation 
and oven after that the payment bal to be 
made. This should aho be looked into 
so· that crorea or rupees could be saved. 
1 would conclude with a couplet. 

Unka Jo Par) "ai, U.ko Jaan. Wohl, 

AlMa}o Par} that Mal", PlUG KlytJ, 

M.hk. TtMlld,,·E-Sakl GawaN Na Ihl 

Jam Kllali lha, Phi' Bhl Ulialltl Para. 

r.."I.] 

DR. KRUPASlNDHtJ BHOI (Sambal. 
, pur) : • rise to lupport t~1 SlJpPlOlQCatary 

Demands.for Grants or the Rallwa,. iD a 
mood 01 tension. Firat, I conJratuJate 
the YOUOI and dYnamic Railway Miolste, 
who bas brought the ra nway~ to the risht 
track as at the time of emergency. It ,. 
considered as cerebro vascular system in 
tbe country and it is a life Hne of our 
econoDlY. In this contelt, maoy of my 
opposition friend. blve criticised tbe bike 
in railway traffic and parceh. apd tbey have 
given the version of Railway Traffic Enquiry 
Committee. By this they have taken into 
consideration only one part of the Com­
mittee', Report regarding increase in tbe 
freiabt, but tbey have not take·D, into 
account what the saPle Committee had 
recommendet\, i~ 19",7·78 price line-R •• 
36,000 crores in two decades tbe railway 
wil1 require to m~~ke a successrul attempt 
to cator to the needs of tbe who) e cou:ntrr. 
Now the rafe wiJJ be more than Rs. 70,000 
crore:;. I will ur ge upon tbe hone opposI­
tion m.embers to r ealis e that there is DO 

alternat ive with tbe Minister but to 
increase the traffic rate. 

Indian RaHway is the second lar.elt 
railway under single maoaaement throulhout 
tbe world and it is baviol mor«' tbaD 
61,000 route kms, 10 lakh locomotives 
and at the same time tbe .ame Dumber of 
trains. the passenger traffic travelling daily 
is more tban ODe lakh ; the traffic handled 
by the railway is 7.S to 8 latb. daily. So, 
it is a gigantic task which the railway Is 
carrying; and to maintain the economy­
as all my friends have expressed their 
views tha t tbe Planning Commi •• ion abould 
not criticise tbe functioning of tbe 
railways-tbe PJanniol Commi.sion mUlt 
allow more money 80 that tbe wbole 
economy of our country will be in a better 
shape. 

The on1y Indian Railway is servin. for 
8ocj~1 obligations and DO otber country i. 
deahng with social obligations like D'1ove. 
ment of military PenoDDel : tbey are 
taklDa them und.r subsidised rates; con­
sumer 10ods, etc. But, at the same time. 
I ~equeat the lovernment and tbo 'lfme 
Mmiater tbrouab, the HOUle to Se. that 
the economy "bleb "e atl 'oslOI by 'wa, 
'9' lOOi.1 oblt,adona IhouJd be oompeD"t.e~ 
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by the bud.e t. SiDce there is a lull in the 
Hoole, I want to chant a 810ka 10 tbe 
HooM for the knowledge and informatioQ 
of the House. 

'P""hp,.1t" malli. Nagr •• hu DIIII, 
NafJrl Surombha, Puru''',.hu 
Mlldhavrao, Nrl",arlshu Rama, 

Kavy,,"u Mahakavi Kalidasa. 

My boo. friends, SbrJ K. P. Sloth Deo 
and Mr. iJatnaik have urged tho same thiog. 
Unles. I repeat that I will be faiUn. in my 
duty. It Is In my conltitueQcy. On 14th 
September, 1984, the Prime Minister. who 
was then the General Secretary and now 
Prime Minister, }'lad laid tbe foundation 
Itone for a Samba'pur railway hne and a 
Sambal pur Division. Last year. Shri 
Madbavrao Sciadia lave Rs. 7 crores and 
-thil year he bas given only Ra. 2 crores. 
Instead or riding the ladder, we are coroin. 
down. It should be increased. This year, 
'he mUlt give RI. 1 S crores for rail line 
8QtI S crores for tbe Sambalpur Railway 
.., ivisi on. There is a suspicion in my 
conltituency that it is Roing to b. a very 
small one. but at tbat time when tbe 
foundation stone was laid, the hone 
Minister of Railway, Shri Gbani Khan 
Choudbary had, given an impression that a 
minimum of 18,000 people would be 
employed. So, it should not be a small 
one. At the same time I I requ !st the 
hOD. Minister to give a minimum of Rs. 
5 crores for the Attapali site which bas 
been decided. At tbe same time~ be 
should introduce Kalinga Express wbich hal 
stopped. The cond it ion of the Jakpura 
Banlpani Railway line needs immediate 
atte ntion and the Hunda i Corporation haa 
written to tbe Commerce MiDhtry. The 
Railway Mioist ry should pursue them tbe 
lugS est' Ions gIven by them will fetch Rs. 
170 crores to the Railways. 

I wall congratulate the Railway Mini­
ster ODce again and I will asle the Opposi· 
t ion people not to alway, behave liko tbe 
Opposition, tbey must behave, as respoDsi. 
bJe people and tboy mUlt know that the 
&aurel, data and 8tatistics lhow tbat tbo 
,_eDt p.aforOlaoco of (be Railwa,s, tor 

the last two ,ears especially i. comparable 
to tbat durinR tbe time of tbe Bmergeoq_ 

SHRI SOMNATH RATH (Aaka): I 
rise to Support tbe Supplementary Budlet. 
There i8 a lot of, difference between tbe 
Bud,et aDd the Supplementary Budlet. A 
surplus budget has J:'~n converted into a 
deficit budget for no fault of the Rallw8, 
department, the polley of the Railway 
department beiDI to eradicate re,looal 
imba lances and to develop areas mo&tly 
inbabited by Adh'asis, Harijana and poor 
people I rtquest the Railways Minister to 
consider tbe (01 lowing, -I am not aOioa to 
repeat what the 0 1 her Members have said 
about railways in Orissa. The railM1 
communication in O;i8sa beiOI the least, 
the foJlowin. may be considered. 

A techno-economic survey has bocD 
conducted for a railway line from Kburda 
to Bolaoair in Orissa. At tb e belloniDI It 
was intended that ,it will stalt from 
Chatrapur in Oanjam district up to BoJenlir 
But it was taken away from CbatrClpur to 
Khurda. ' 

A Port at Oopalpur-on.sea is gOing to 
b" completed. The PoJicy or principle of 
the Oovernnent being. development of 
ports. communication of this und eveloped 
area Is esseotial. I request the bon. 
Minister to see that a survey of the railway 
line from Berhampur to BarpaJa to be 
taken up simultaneonsly to connect the 
railway line from Kburda to BoJaDlir. I 
have written a lettt!r to tbe bon. Minister 
and be bas replied to say tbat due to 
financial constraint it is not possible. It 
costs only Rs, 25 lakhs and the Ods •• 
Government bas come forward to bear it. 
Tbe Chlcf Minister has written to the 
Railway Mioi~ttY tbat the Orissa Gov.rn­
ment is' preplred to pay tbis amount of 
Its. 25 lakbs. So. a. there, i8 DO cons­
traint of funds, I would request tbe bOD. 
Minister to see that RITES, which is now 
conductiol an economic suney from 
Kburda tQ Dolanair may be entrult,.d With 
the survey from Berhampur to Daa,apaU. 
connect tho above railway line.. BecaUl. 
tbero il no paucity of fundi. tbere il 80 
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reatraiot on funds~ the Orissa Government 
h.vinl come forward to bear tbe COSf, it 
ClD be taken up. Aho, since' the Plannins 
Board of Oaolam district has emphat~aJly 
demanded the survey to be conducted, I 
request tbe boo. Minister to direct RITES 
to conduct tbe survey. 

SRRI K. MOHANDAS (Mukunda-
'puram):: I rise to ~peak on tbe Supple­
mentary' Demands for the RailwaYs. Recently 
the Railways have ;ncre:lsed the freigbt 
rate by 15 per cent and the additional 
revenue to be collected for tbe· remaining 
part of the year is Rs. 313 crore8. In a 
foil year it mlY be anything around R~. 
1000 crores. By anv account it is a very 
steep increase. This h certainly eoina to 
pObh uP prices of practially everytbinl 
which is trao9ported by the railways. 
Already tbe prices of essential commodities 
are rumg. The frfsb freight increase will 
add further to tbe general-price rise. 

It has b~come a regular practice to 
present huge Supplementary Budget. This 
practice is me',nt for dispersing the budge­
tary imposts O/er different periods. Por 
example, if all the increases are to bo 
eft' ected in tbo g cn era) R'l ilw ay Budget, 
the impact would be ver y great. So the 
Government wants to disperse it. This, in 
fact. introduces uncertainty with regud to 
tbe freight planning. One cannot make 
aoy advance cal culation with a t I east one 
Yeaf is perspective in regard to tbe freigbt 
ratc. Tbis will ultimoltcly affect the freigbt 
traffic. 

Now, coming to tbe railway dev.lop­
ment, IllY Stat e of K4:rala has recelVed 
s~aQt attention from the Railway Board. 
Tbe raiJway iDvestment in Kerald' is below 
tbe national a"era,,,. When there arc 1 0 
kms of railway Jines for a I~kh of popula­
tion at tbe national I evel. it is only 4 kms 
io K.erala.· DuriDg 40 years of indepen­
dence, Kerala bas not got aoy wOl'tbwbil e 
lail way proj ect. Tbe Bt naku lam Alleppy 
coaltal liDO is under construction. Tnts 
has beea loina on for Quite some time. The 
orieio .. t COlt of tblS p;'oject bas lono up 
vcrl muob. But eve1l DOW, it j, nowwbero 
_, oomplelion. ID overy Budlet tbo 

Government makes a very measre alloc .. 
tion and tbul the project bas ,ot delayed. 
I would take this onportunity to requelt 
tbe bon. Minister to make adequate 
allocation of funds for this liDe 10 tbat it 
could be completed in 1986·87. 

Anotber Imports·nt railway JiDe,. which 
hal been in demand since JOD" i. the 
Kuttipuram GurUv8yur railway' line. A 
former Railway Minister had even ordered 
the ,urvey of tbis line. But afterwardl 
notbing has happened. I need not teU tbe 
hone Minister about the importance 01 
Guruvayur. He must have visited tho Sri 
Krishna Temple at Ouruvayur at Jealt 
once. Lakhs of pilgrims visit this temple. 
At present, one has to depend entirel,. 

16.27 hra. 

[SHRI SOMNATH RATH in Ih. chair] 

00 road transport for reaching thi. 
place. If thi§ railway line is constructed 
from Kuttipuram to Ouruvayur, this will be 
a great help to the pilgrims. Moreover, it. 
will be a very profitable lino. 1 would, 
therefore, request the hone MiDister to 
make some provision in the nexl ,ear'. 
Budget for this line aod thus get the 
belessings of Guruv8yura ppaD. 

There bas been per~isteQl demands lor 
some railway undertakings in the StaCe. 
Wben the neigbboullDg S:ates lIke TamU 
Nadu t Karnataka and Andbla Pradesh have 
more tban one railway undertakiDIS each. 
Keeala has none. Last year there was • 
proposal to set up a rail way coach factory 
in Keraia, but due to unknown reaSODS It 
was not set up there. TillS is aD example 
of n eal ~ct of Keral~ by the Railways. Tbis 
must stop. Kerala must aet Ita legitimato 
due. 1 would, tbelcforc, requClt the 
Oovernme,lt to set up at least a railwa, 
coach factory ;0 Kerala durin. tho 
Seventb Five Yoar Plan. 

( Trau/at/on] 

SHRI RAM SINuH Y ADAV (Alwar): 
Mr. CbairmaD. Sir.' support tbe Suppl •• 
meD,.r)' Domaods for .rants, preacQted ill 
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tbe Hou.e,by tbe bon. Minister. The bon. 
Minister baa opened new avenues for tbe 
expaosion and further development of the 
"anway. by 8etti '~g up a Railway Pinanco 
Corporation. Besides, • Communication 
centre baa been set up at a cost of Rs. 
800 crores, which is very important 
in itself aad would be helpful to increasing 
effi.-;tency aod punctuality in the RaUways. 
I hope that tbis equlpmeDt will not 
ooly benefit the Railways but will also be 
helpful to other 'departments coonected 
with communications. 

I want to congratulate tbe hon. Minister 
for paying full dividend tbis time. Besides, 
the Railways have reserved c:onsiderabJe 
amount of funds for wear and tear and 
have ~arned ~ profit of Rs. 120 crores. 
The hone Minister, the officers and 
employeel of his Ministry deserve congra­
tulatioDs for tbat. During tbe laU six 
months, the Railways have earned Rs. 106 
cror es more tban tb e target fixed for tbis 
period, on account of freight and bave, 
thus, increased their income. It lives 
us a hope that the Railways will 
further increase their income. The hon. 
M~nister bad fubmilted a laDS perspective 
plan for 1 S years a few days back. Accord­
ine to that plan, you will need about Rs. 
45,000 crores Lr the'next 15 ,years. You 
have formulated the long peIspective plan 
for the peliod 1986 to 2000 A.D. 
with an outlay of ,Rs. 45,500 crores. 
As such, you will need Rs. 4SJ OOO 
crore8 out of whicb you hope to get Rs. 
20,000 croreS from your own income and 
another R:::. 25,000 crores from the wear 
and tear (u nd. I hope tbat the measures 
adopted by )'0\1 in tbis Doparlmeot will 
provide a new direction to the Indian 
Railways and. tbey will be helpful in 
evolving new programmes for expansion. 

I tbank tbe Railway Minister for aiving 
con5ideration to a new railway line project 
for Delbi which will be 36 kms. 100& and 
will facilitate smooch Bow of traffic ia tbe 
Cit,. 

The Rail way Minister desert es thanks 
allo for palin. atteDtioD to observing 
punctualit, j~ ruDoin, of traial aDd DOW 

J \ho trains, adbtr. to tbe tlmo ICbeclul •• 

Comma to my OWD constituenc,., I 
would like to ten that during tbe MonlOOD 
Session, I bad atated throu,b a question 
tbat tbe Railwa, Ministry bad alreed in 
principle to construct a railwa, oyer.:bridae 
in AJwar. You too had alreed iD tbe 
House tbat you were ready to construct tbe 
over-brida e. I bad rlised tbi' question aD 
24.7.86 in rel)l, to whicb your repl, was: 

[Eng Ji8h1 

"The Western Railway aDd the 
State Govermeots are Jointl) 
examininl tbe proposal for 
CODstruct :on of a road br'idae iD 
replacement of ex;stio, level 
crossiD' near Alwar statioD ••• 
After finaU~ation of the propolal 
the work will be consider ed for 
inclusion in the works Proaramme 
subject to priority accorded by 
the State GoverDm~nt and avai­
lability of funds." 

[Tran,latloll ] 

I would like to submit that all for­
malities in this connection bad been com­
p1eted. The local Urban Improvement 
TrUtit had told you that th ey were ready to 
release matching aran t • The Survey work 
had also been completed.. In reply to a 
supplementary, you bad told tbat it would 
be constructed In the near future. I want 
to remind you that it i'as not been inclu .. 
ded in tbe current Sup~lementary Demands 
presented by you. I l'ope tbat you will 
include it in the next. Budget' or in the 
Supplemtntar) Demands fOr Grants that 
would follow. 

I would also submit tbat tbe Alwar­
Mathura line project was Initially estimated 
to cost about Rs. 34.74 crore.. This pro­
ject was eommenced in 1983·84 and now 
its cost bas escalated to Rs. 44.S6 crore •• 
DurinS this period the pace ot wort wa. 
very Ilow ttle funds released were too 
meaare. The cost has e8calated by Rs. 10 
crorea within four years and if tbe pre .. llt 
tr end COLJtinuOI, tbe proj ecl ioitially esti­
mated to cost Rs. 34 crores will COlt Rs. 
20 to 30 eroto. mort iD tbe oomm. two 



to four ,ear. and, thott, tbe COlt wlll 
.. etly .be doubled. In the l.at Monloon 
S.I,ioo, I had pointed out tbat farmers 
bad .pot been liven compeo'ation (or their 
Iuds whicb blve been acquired for the 
project .. , Land for railway track ba.s been 
acquired but DO compens't iOil is beiDa pa id 
to the people. .10 rep), to my question 00 

31 7 16, it was stated tbat : 

"Advance compensation GOuld not 
be paid to L~od Acquisition 
Officer, Alwar in 1985.86 due to 
constra'Dt of resources. Action 
is .beifl. taken to deposit the com· 
pensation amount now demanded 
with Land Acquisition Officer, 
Alwar." 

[ Trallliation] 

You know how preciovs farmers' land 
" is? Tney c)uld not grow anything aD it 

during the last three years. Therefore • 
. you mU5t tete immediate ac;tio'Q in PUt­
suanoe or your assurance S·iver. in the 
House. 

The Chetak Express starls from Delhi. 
Now the departure time bas been chClng~d 
to 12.15 from 12.35. There is a Railway 
Station named Baswa near',my canstituency. 
A two minutes halt at tha t station bas been 
given to it whereas I have b~ eo tryinM for 
the last six year. to get a two minutes 
stoppage to this train at Harsauli railway 
statioD. It connects two tehsil head­
quarter. and one sub·division he~dquarter. 
Tbor. is no other mdde or trans-

. port availablo for tbe pas'I4eolers tbere. 
Tberefore tbe Cbetak Bxpress should bait 
for two a,inute~ elt HilLfsauli railway station 
Thore is DO road coanection between Alwar 

. ' and Rewari and, as such. travelJin. b.!t­
ween tbese two places caD be possibJ e only 

throup Cbil tra.io. I fullY· hope that 10U 
wiU IJive neoealary orders for liviD. a two 
minute atoppaie to Cbet.k Bxpress at 
Ha'l.uli a·tation. I bope that you will 

. conlider it ,),mpatboticaJl)' aad will order 
III immediate aoUOD. 

[Ea,ll"'] 

SHRr C.P. 1lIAKUR (Patoa' : I 
congratulate _he younr dynamic Mini,ter 
for jncreasin'l efficiency in tlie Railwa,s. 
He assureS th~ t further revenue .. in be 
"earned by increa'iD~ efficiency. 

Re,ardiol utilisation of otber lOuree. 
for carninl revenues. Railw., •. jn tbe peet 
started carryio, accompanyio. JUfl,age of 
tbe travellers of the Indian Airlines.' But 
it was discontinued because of tb eft. Thi. 
should also be utilised for earainl more 
revenue. 

Rt!garding curbing c'aim and corruption. 
if it is minimised, tbis will further lotre.ae 
revenue of the Railways. Btlt the Report 
is completely Iilent on tbis point. 

Coming to some of the local probJems­
creation of Zona) Headquarters fot Blbar 
was almost' finalised when SbrJ Kedar 
Pandey was the RaiJway Mjnister but, 
unfortnnateJy he died and it did Dot 
mature. 

There should be rail bridle over Gaoga 
at Pato.. Wben Shri I.N. Misb a .,8S tb. 
kailway MjDi~ter., this had almost been 
finalised. Unfortunately, he died and tbls 
scheme has bfen pending since tben. 

Bibar is not connected with South witb 
any aopd tra in. Bllmbay is the economic 
capital of India. It ., Dot conD~Cfed by 
any good traIn with Blbar. Tbjs may 
pi eas e bel oolced into. 

J requ esled for ext tDI;on of MabaDagri 
and G:maa Cavery to Patoa. I am not 
interested in this trajn only. You caD 
provide for any extra fast traiD connectiol 
Patna with Bombay and Madras-i.e. 
Patoa with Soutb and Bomb~y • 

Our Governor of Bihar wrote about 
connectlDa Patlla with South. 

, The arca bet ween Patoa aDd Oay. i. 
over-crowded. There sbould be double 
1_ bltwteo 'ataa aad 0., •• 
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Tbere was private rail _vice between 
Patwa and Islampur. Thts bas been dis­
continued and It has been taken over by 
tbe Railways. You may please start rail 
lervice iD tbat area. 

There are certain facilities wbicb the 
pa'leDletS of Blbar want i.e. Pantry and 
dining car between Patns and Rancbi 
SectioD. Ranchl is tho ,econd capital of 
Bihar. Tbere is a High Court tber •. 
Provision of A.C. Chair car between RaDcbi 
and Patna should be there. 

Today there was debate in this House 
tbtlt tbere Is Jot of unrest in the tribal area 
of Chota Nalpur. There was assurance 
that the socio.economic problem in that 
area will be solved. Maoy headquarters 
are not coonected with (rain service. I 
request that tbere should be conversion of 
meter-Iauge between Rsnchi and Lobardaga. 
Thet'e is a sroal) area between Ranchi and 
Tori. Ranchi and Tori may be connected 
with train service. It will provide facilities 
to the people of that ar ea. 

Hazariba&b, another district beadquar­
ters, h not connected with tbetraio service. 
Then Dumka should be connected by rail. 
Sitamarhi, another district headquarter., is 
not cODnected witb train service. There 
should be tfain. ~ervices for all tbese 
distr iet headquarters. So many district 
beadquarters ia Bibar are not connected 
wtth railway service. 

Sir, tbere are sma))er probJems like 
constructlon of overbridae near BlDka Ghat 
aDd Ranipur &birki n~ar Patna. I tbink 
tbat tbis small problem can be solved by 
the Railway Mlnil' cr. 

There is one small station Dubaha in 
tb, Nortb-east Railway. 1,. lot of people 
come to tbat Italion. So, tbere .bould be 
lome oxtensioo of facilicies such as waitinl 
room. and stoppale of more trains tbere. 
The waitin.. roolDJ in tbe RailwaYI are 
mostly Oocupied by tbe RPP peo.ple. So, I 
"quost cbI MlDI,tor to look toto tbII. I 

bope tbe demand of Biber will be tat .. 
Dot. of. Genera"y In tho first Jetter flat 
MfDister writes that the matter is -beiDa 
looked into' and In tbe leoond letter be 
writes that ·ft cannot be done'. That 
should Dot be the case. So, I request tbe 
Minister to consider tbe verioul demand. 
of a backward State lite Bibar. 

DR. DATTA SAMANT (Bombay Soutb 
Centra): Sir, a provilfon of Rs. 519 
Crores was made tn tbe Railway Budget ror 
implemeotiol the Pourtb Pay CommisClion'. 
Report. It;1 quite unfortunate tbat In 
tbis House tbe Report of the Pa, Commi. 
ssion concerning 52 lakhs of the Ceatra) 
Government servants has not been discussed. 
In fact it should have been discu8~ed, but 
tbis Government has no guts or they are 
afraid of dhcussint it because 0' the labour 
problem. So, tbat should be discussed and 
implemented immediately. 

Sir, the workers of the Railways are 
Ooly about 1 S laths and tbe annual burden 
on the Government will not be more thaa 
R •• 2.50 crore, or Rs. 303 crores. But In 
these four mootbs-I am talkin, of 001, 
wage rise-you are gOing to coHeet about 
Rs. 330 crores because of the increale in 
the (reight rates and parcel rates. In 
1987.88, by tbis increase in the frei.b. 
rates. 'be bon. Minister is going to coJJect 
about Rs. 1000 crores per year. At tbe 
time of Budget in March you said tbat 
there is not going to be any rile in tb e 
passenger fares and freigbts, but noxt ,ear 
'au are goinl to have about Rs. 1000 
cror.s because of the rise in tbe freilbts. 
So, tbi, is the way the Gov.rnment II 
workio.-bY backdoor entries. For 
publicity's sake, tbey talk about workers. 
I-am asking a categorical puestioo-you are 
livina bonus ever, year. It is a burden of 
about Rs. 250 crores or 80. Why has Dot 

tbo bon. Minister made tbis provision at 
the time of the budaet Cbil year' At tb •• 
timo you did Dot inCfea'iO an), rates for tb. 
sake of pubUcitl. Such type of thl .... 
sbould not bave been tbere. Becade of 
the claldftcation of various cate,ories 01 
carlO tbis frelaht rile will not be IS Pet 
ClOt, but It la ,01111 to be more. u....,,,.,). 
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Som'e l'rovhfon wu made in the bod,et 
for tbe arbitration and court lettlem-ent.·· 
He Ihould clarify it. This i, regardinl the 
Iblvpuri Court in M adhYI Pradesb. OD 
Had August 198$ a setel,ment was OJ_de 
out of court between Owalior Foreat 
ProdLct Ltd. and", a clerk in tho office 
of the Divisional Manallcr or R.ailway., 
JbaDsi. A few acres c.:r land includinl the 
railway station building was given to tbe 
Trust by tbe Railways and for tbat only Rs. 
'252 w.cre aiven by the Trust to tbe Rail .. 
waYI. This fs a biS Jand OD the, Bombay· 
Alra road. Its value is a few lakh! of 
rupees. ··who is the owner of GwaJior 
For.t Product Ltd., i. a ManagiD. Trustee 
of Scindia Trust and tberefore, the bon. 
Minister must explain this dispute because 
the case is pending in the Sbivpuri Court 
for 8 years. It is a very serious matter·· 
So, let us be very cl ear about tbis. In 
'act, tbe hon. Railway MiDist~r should 
make a stat em.n t when such a type of 
allegatioDs are made and when inquirY is 
called for. 

AN HON. MEMBER: It is a wild 

all elation. 

DR. DATTA SAMAN'l': It Is not " 
wild allelation. The land belonas to tbe 
Railways.-. ManaaiDIJ Trustee of the 
Scindia Trust got the case seu led out of 
court. (Interruption,.) Only fot Rs. '000/­
it was lettlrd.·· is a trustee in the Scindia 
Trust. (Interruptionl.) The hOD. Minister 
can expJain it. 

K.UMARI MAMATA BANERJBB: 
This is inel evant. 

MR. DBPUTY.S PBAKER .. Don't 
involve the perSOD. I will not allow 
tbat. You do not bring tbe per~oD'1 name. 
I cannot allow it to go on record. 

(In t.rlllptlon8) 

The name would not 10 00 record. 

. SHill BANWARI LAL PUROHIT: 
Sir, ,OU 6hould oxpuolc it. 

------ -_ ... _--,-- -----

DR. DATTA SAMANT : It was pend'nl 
In the court for I Years. The whole Jand 
I' liven for as. ctooo" C]nlef1'uptlonl) 

MR. DEPurV·SPBAKBR: I would 
Dot allow this. 

DR. DATTA SAM ANT : Por 8 ,e.rI, 
it was goioa on. These are the thinas 
which are to be claared. Let the Minister 
explain. Why was it Dot settJed for 8 
)ears? The land befoOlS to the Sclndla 
Trust. 8 yearl. it was In the court. It 
was settled by the trust ee of the SClndia 
Trust. 

SHRI AJAY MUSHRAN : Sir, on a 
point of order. 

MR. DBPUTY·SPBAf(BI{ ~ What' is 
your point of order. I have 81ready told 
tba t it will not go on record. 

SHRI AJAY MUSHRAN : Sir, my 
point of order is that the hone Member is 
"lantiol doubts about the workinl between 
tbo Railway. aDd some Trust. But ho bas 
DO 'right to brio. the Minister into it 
iDdividuIUy and those remarks must be 
expuoged. This is my point of order. You 
must ..,xpuDlc those remarks. 

MR. DBPUTY·SPBAKER : ) have 
already 841id tbat it will Dot ,0 OD record. 
I havo already told that. Wby ·ar. ,ou' 
bothering about that? 

DR. DATTA SAMANT: Evorytbin. 
will come on rocord. ' 

MR. DEPUTY·SPBAKER : If there is 
any aUclatioD involvej., I wil) not allow it 
to 10 OB record. 

DR. DATTA SAMANT:·· is tho 
'rultee or tbe Scindia Trust. It sbould be 
on the record. Clnl,rrupllo.,.) 

THB MINISTBR OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA): Sir J It is an 
important discussion on R.allways. iI • 
bayt already listened to him. The repl, 
II also to come toda,. 
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MR. DBPUTY-5PSAItER Any 
aUepnoll iDVolftd will Dot 10 on r~old. 

DR. DATTA SAWANT: Sir, he Is the 
man.lira trustee of the Scindia Trult. It 
wal .ttJed out of court. 

SHRI V. K.RISHNA RAO (Chikballa· 
pur) ; That is not the way of bringing in 

atl,eaation. 

MR. DBPUTY.SPEAKBR: Please wind 
up. You. are unoecesslrily wa~tinl 

time. 

DIL.DATTA SAMANT : My' time was 
taken by aflumentl. Now. I come to 
Bomba,. Sir, Mankur·BeJapur line is 
peDdiDI for a Dumber of years. Everybody 
Includinl the MinisteIs and the Houle are 
taking Itepmotherly attitude redarding 
Bombay, as if Bombay is lood only at 
nilbt. Regarding tbis railway Jin e, the 
State Government is prepared to spend 
'0% amount and the Central Government 
is toO .pend on1, a small amount. It will 
allo be recover ed in 5 yeats. Purther, it 
can be uled everywhere. It is an income. 
It is not merely an investment by the 
Oovernment. Similarly. MumDra-Bhalin 
railway line was completed 6 years back. 
But at present, only goods traffic is there. 
Paslenger trains should also be introduced 
80 that it would CODnect Central Railway 
and Western Railway. Island platform at 
Badar Is to be taken up. It is p fodina 
with you for a number of years. It inv~lv­
eel only an expenditure of Rs. 7 crores. 
It can Ii fie reliof to about 4 lakh 
panen,ers. 

Relardtol double unloadilll system at 
V.T., lome stables and Jaoda at Carnak 
Bunder should be taken· poue,sion of so 
that "6rlt may be started. 

ML DBPUTY·SP,BAltBR. : You life 
ID writiOI. ~Ieaee sit down, 

DR. DATTA SAMANT : In Hom"'" 
there are It't.~Q' betweoo 2 kill., ,and 
"on for tra,cIUn, 2 ,kIDI. qr ODe km • .-

plsseDler hal to pay one rupee al ticket. 
Therefore, tbis sbould be considered anel 
the amount lDay bo reduced. 

SHRI L RA MA R AI (K 8sargod): M'r. 
Deputy-Speaker. Sir, 'I~ supportinl' tb~ 
Demands for Grants relatiol to RailwaYi. 
I am arateful to· you for livin. this 
opportunity and I should tbank tbe Mini.te~ 
fer having given some attention tor 'be 
Kerala line', especially from Sboraour. to 
Manau) ore. This Hne passf'S throup. 
very thickly t'of'\ulated area ~nd people OD 
both sides of the railway Une are anxious 
to see the development of railways. A,t 
the same time, their existing rigbts of 
cro~sing the railway lioe for transport 
should not b~ disturbed. Most of the 
unmanned level croSiings are beiDI 
closed. 

I have ODe suggestion regardina tbe 
over-bridges. Most of tbe over-bridaes are 
yet to be completed in that lioel. Vsua 1Iy, 
the railways ask the State GoverDment to 
live money for the coostruction of tbe 
over.bricl,eta. We know 'the pUght of tbe 
Kerala Government, where tbere exists 
sca"i'y of funds. Usua))y, tbe ideas of 
constructing those bridges ar e drOPPed 
though tbele bridges are vital for the day 
10 day transport of the people of tbat 
locality. I suggest that tbe funds eitber 
from tbe Central Road Fund or lome 
other Fund may be diverted to railway. 
and railway ministry s.raiahtw8Y utilises 
tbe funds for the construction of tbe over· 
br idges instead of goiog through the 
parapbernalia of State Government 
procedures. 

On e' more idea Is th e mobilisation of 
fund. On tbis MaDlaJore.SbolDur line. 
tbere are lot of valuable lands pos.es.ed by 
r.ilway.. I IUlioit tbat some rtmunerativ. 
scheme 10 tbose areas sucb .1 shopptn, 
centres and get eooulb recurrfn. income for 
tbe railway •• 

SS.Rl MOOL CHAND DAGA: Tbe 
boo. Minister sbould be asked to live bil 
r~ply tomorrow. 

SHRI I. RAMA RAI : The 1081-
dietanco traiDs are made to wait "n. 
DoceI8I rll,. 
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Mil. DEPUTY SPBAKER : Mr. Oa ••• 
please take ,our seat. 

MR: I~ RAMA RAJ: RaUwBY ofBelall 
caD ".y attention to see tbat lonl·dlstance 
trains caD be liveD some stoppings in some 
0( tbe important sta tioDS on tb e MaDllllore ... 
Sbornur IiDe since ror crossin. of trains, 
tbese trains Ire made !o walt uDnecessarily. 
MOlt 0' tbe bafJic amenttie~ put forward 
by our Frfeod9 bave to be provid fd in my 
line also. 

The hone Minister air dasb~d to our 
aren last time wben a train accident took 
place there. I request bim to travel by 
train (0 such far oft" places once in a way, 
e,peeially in the Mangalore-Shornur line, 
to see for bfm~elr the balie amenltie4J in 
that line. 

There tfl a proPosal for the survey of 
MaDJ!alore.UdiJ>i line. The survey work. 
I hope, mu~t have completed by this time 
but before our term in this Parliamtnt 
expires, we bopo to bave that line 
oom p J eted. 

I once a,ain ast for the speedy imple­
mentation . of the on-going works at pre­
lent. eSl)ecfally my Station Kasargod Station 
which is reaching completion. They have 
to get ROme more amount from the Railway 
Mini~try for the completion of thl recons­
truction and remodellina of tbe raHway 
Itation. I hope the hone Railway Minister 
wfll pay attention especialJy to the un- , 
developed rar off' places of our country 
with r tgard to rail ways. 

Cfta",laIiOll] 

·SHRI V. KRISHNA RAO (Chit­
kabal'apura) : Mr. Deputy Spelter, Sir, I 
wbole hearted1y welcome the Supplemen­
tary Demands for Grants In re_poct of 
'Railwa,s for tbe year 1986·87. 

Our YOUOI and d,namic MiDi&t,r Sbri 
Madhava aao Scindt. is doin. very well 

*T" lpeech was oriainaU, dCllivered 
la KaMada. 

to improve tbo perform.Dce or r.aiJwayl. " 
Tbe traiul are maiataiDina punctualit)'. 
Tbere Is considerable Improvement in tbe 
quality or catering services. Tbe cases of 
tbefts aDd ribber, bave come down to a ~ 
artat extent. Thele are some of tbe exam­
ples of tbe improvement in tbo raUwaYI .. 
Therefore~ I congratulate th e bon •. 
Minister Shri Scindia for bis efficient 
fUDctionin8 and put forth a 'ow sug,estions 
for his kind consideration. 

There are thou4Iands of ,angmen in the 
railways who are working as daily wale 
employees for tb. last eight to ten ,yearl. 
I urge upno tbo Minister to kindly relul •• 
rise their jobs. 

A yest area of the raHway land bas 
been taken oYer by the farmer and they 
are. enjoYing the benefits of this land for 
the Jast several years. If the rai!w(\ys are 
able to get back this land it can generate 
revenue worth levera) crOres tor the 
railways. 

The conversion of Banla1ore .. Mysore metre 
lauge line into broad lauge is a "ery lona 
Pending demand of the people of Karna­
taka. Maoy thousands of pas~enlers are 
tra\lellfOR daily on this route. Tbis demand 
perli'lts since tbe time of Sbri H.C. 
Dasappa the theo Railway Minister. As 
promised bv Sbri Bansi Lal a dbjJy train 
between D~Jbi and Banaalore mUlt be 
intrOduced at tbe earliest. 

Bangalore-Miraj lin 0 is also a very 
important line which connects nortb India 
with South India. It will also be boOD 

to tbe people Who would be travcllin. 
towards Bombay This high· density rout e 
must be converted ioto 8 broad lau,. line 
i~mediateJy. 

There is • narrow aauge line between 
Yelabaoa. and Ban.arpet. A train wltb 
a few passenaer coacbes rUDS 00 this line. 
There I, move to ItOI' this leryice. Instead 
of Itopplng tbi, service I demand tbat tbi. 
roote ahoald be converted into broad 
aauI' line aa it is servin. a very useful 
"rviet te tho peopl e or tbls ar ... 
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A. aurvey ba! been conducted to tint 
BaD .. lore and Tirupati via Madanapalli. 
I . request tbe bOD. l\4:inlster to take up 
thl' work very loon as it eDables tbousaada 
of piJlrir.IlS of K.rData~a to reach Tirpatti 
wltb ease. 

From BaDSlloro city thero II onl, one 
train wbich loel to Guntetal at 6 P.M. 
There are DO trahll therearter throu,bout 
the oiabt. There are laveral importaDt 
pilon lite Rai~hur, Mantralaya, ~tc. on 
tbll route. Hence it is very "sentlal to 
Introduce a train between 8 and 10 P.M. 
OD tbll line. 

There'i' not a sinlle train wbich runl 
directly betweeo BaDlllore and Varlnasi. 
OIDia Kaveri train runl between Varanali 
and Madralj At least 4 bOil es should be 
attached to thit train rrom Banlalore 10 

tblt pil.rims and many other palsenprlof 
ltarnatata can travel to Varanasi directly. 

Kittur B~pres8 rUDa via BallIum. This 
II a very important train in that area and 

tbere is a 1031 pondinl demand or t~e 
people to cbanle the name . of tbe tralo: 
Like Jbaosi Rani Laxmi Ba. lCittur Ratti 
Cbeonamma was a areat freedom Oehter. 
I plead with the boo. Minister rename 
ICi&tur Bxpress as UKittur Rani Cbennamma 
Bxprlsl". This would certainly inspire tbe 
people of tbat area. and fioally I would 
end with a request. Cbikkaballapura is 
Doted for potato clJltivation aod potato 
rown here are sent all over tho country 

:.peCia Ily towards north India where tb~re 
II a areat demand for this variety. WIth 
Irowlor cultivation of potato and traffic on 
thie line it has become absolute1y DCCCS­

IIry tbat more seats sbould be ear marked 
for the trains pa8sin. througb thh placo. 
In particular I would IUlleat tbat aUeaet fi 
leats sbould be reserved and book In. 
faeilities made avanable to Cb'kballapur ~n 
KarD8taka Expreas . and Nizamuddin 
Baprcis. With the •• the difficulties will be 

1 ed to some extent. I hope and trult ::a: tbo· bOD. Minister would kindly -=00. 

cede to tbis very modest roquel. or tbis 
area. Once aaain lupportina the demands 
I 001101 ude my Ipeecb. .... -

I"~. Itr .. 

STATBMENT RE : STATUTORy 
MIN.IMUM PRICB OF SUGAR 

CANB POR 1987 •• 

[En"",,] 

THB MINISTER OF PARLIAMEN. 
TARY AFFAIRS AND MINISTER OP 
FOOD AND CIVIL SUPPLIES (SaRI 
H.K.L. BHAOAT) : The Central Govern .. 
ment fixes tbe statutory minimum price of 
sugarcane payable by the so,ar factorlel 
tor each sea80D. und er the SUlarcane 
(Control) Order 1966. Upto the sea SOD 

1985·86, tbe oane price was being flxed at 
the commencement or the crusbina season. 
However, whUe fixing tbe prices ror 

'1985.8& in November, 191$~, the Govern­
ment bad also announced that tbe statutor) 
minimum price of SUlarcane payable 
durinl tbe season J 986·87 (1st October 
1986 to 30th September, 1987) would be 
Rs. 17.00 per qUintal linked to 8' % 
recover, with proportionate premium for 
hl.ber reeoveries This practice of announo. 
101 tbe cane price a year in advance i. 
intended to eOBbl e tbe cane growers to 
know the minlMum price that tbey would 
be letting for th.ir produce. 

Continuing this practice, which Was .tart 
ad lalt yoar, tbe OO\lcrnment bave decided 
that, for tbe next season 1987·88 (beaiDP. 
Ina from 1st October 1987), the statutcry 
miniQlum price for sugarCaDe would be 
fixed at tbe basic level of Rs. 18.00 per 
quiotal linked to a recovery of 8.5 % with 
proportionate premium for bf.be.r recoverie •• 

,This marks an increase of Re. 1/- per 
quintal over tbe price fixed for 1986.87. 

---~ 

SUPPLEMENTARY DEMANOS 
FOR GRANTS (RAILWAYS), 

1986.81-Contd. 

[T,aIJ"dtlonl 

·SHRI A.C. SHANMUGAM (VelJore) : 
Mr. Deputy-Speaker. Sir, 00 behaJf of 

-Tbe apeccb WI. ~rj.iDlIJI deliver e d 
10 TalOlI • 
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A I.A.D.M.K. I welcome tbe SUDPlemeotary 
Demands for Orants for Raihv.,. broulht 
forward beror~ this aURUtt House by tbe 
boo. Railway Minister. But. at tbe same 
time. I woulJ like to point out cortaia 
defects in tbis propo.a1. Sir. lome boa. 
Memberl of tbiB House have 'a11 pr.;se for 
tbe bon. Railway Minister ror hi. praamatlc 
ap;)foacb in Boivin, t~e 1)roblems. I am 
allo prepared to joio them in tbeir praile 
provided tbe bon. Minister conliders 
lome ncw .cbemos for Implementation io 
Tamil Naldu. 

Sir. tbe bon. Minister bal i'1 his pro­
pOlals estimated an additional yield of 
Rs. 313 crores by way of increase in 
freight ratel. H. lays that this increase in 
frei,ht rates is to meet tbe increase iD tbe 
I8laries, wage., and additional DA and 
bonus to be paid to the railway staff con­
sequent 01 tbe acceptance of the Pay 
Commission's recommendations by tbe 
Government. But it would bo appreCiated 
tbe addltional ,plyment to be made to tbe 
staff is met out of tbe General Fund 
of Central Gov, rnment. Mr. Duua 
Samant bas said th.y bave estimated tbis 
yield of tbe order of &s. 31j. c,ons, but 
aotually tbe collectir,b wouJd about al. 
700 or Rs. 800 crores in a year. I wt.)uld 
like to know whether the Railway Minister 
would C.)Dside, takina up some new scheme, 
with the collections of tbis amouot. 10 tbe 
March '86 budaet~ the tbt:n bon. Railway 
Minister mentioned aD anticipated net 
'raffie income 01 Rs. 106 crores. 

. Sir, tbe additional collection of freiabt 
, cbarges would OJt affect tbe rich people 

and the producors. Suppose the price of 
8 particular consumer item is Rs. SO. tbe 
sellers would inc"case tbe price of tbat 
item by adding 15% to tbe pri~.. So. the 
whole burden would faU on tbe common 
poor people. Therefore, I would' request 
tb. boo. Railway Minister ,kindly to c(,n­
aider thi" and wi'hdraw tbis hike in frojabt 
ratel. Tbe lovernmeot is kDown for il' 
lood administration if tbe public utilities 
are Dot tOuQbed wbeoevet the lov,romeot 
proposes DeW • axot. For lumpl e, in 
TamU Nadu. tbe Government bal Dot· 
mere.sed bu' fate eyeD tboUlb tbo World 
.... bal bceo ioliltiq oa dlt S'lto 

Govelnment for tbe JDeteaS" before it could 
consider I tviol . loan to that lo~.rDmeDt. 
The Tamil Nadu Government bas Dot 
alre.j to it because. it would ,reatl, atr.ct 
tbe poor aod cornmon public. The World 
Bank has also insjsted 00 tbe Tamil Nadu 
Government for increasiDI tbe power rateL 
But tbe Tatnil Nadu O"vernment did Dot 
aaree to.tbat proposal aod they are liviDI 
power free of cost to tbe poor farmer. 
bavinl pump.sets in their field.. Tbey .r. 
also ,iviDg electricity free of COlt to eacb 
but in the villalcs. In this way, tho TamU 
Nadu Chief Minister, Dr. M.G. Rama­
chandran bas beeD belpiol tbe poor aDd 
the weaker .ecttons an Tamil Nadu. I 
wouJd Uke to know wh,elher tbe Railwl, 
Minister bas plan to keep away Tamil 
Nadu from tbe map of railn), network 
of tbe country. My friends from Keral. 
aod Karoataka bave said tbat tbeir States 
have not been CODsidered for an, 
new 8chemel. But I would stress like to 
drs w the aU enti~n of tbe bon. \ MiDi.t er 
tbat Tamil Nadu bas been completel, . 
oealected in tbe matter of new raUwa, 
lines and other facilities. I:l Tamil Nada. 
Dot a single Kilometer railway line ba. 
been laid for tbe last many years. But at 
the same time, many new railway Jines have 
been laid in' the Northern part of the 
couatry. I understand that an amount of 
Ra. 160 crores was sanctioned for tract 
electrification in the Northern Railways. 
Out of tbil, about B.s. 60 crore. have beea 
surrendered. If this buge amount i. 
allocated for the Soutb ero Railways. the, 
caD take up 3 or 4 Dew scbemos for tbe 
Southern States. 

I come to next point. In 1983·84, the 
Centre had s3nctioned Ra. 53.46 cror •• for 
Rapid Transit System to be completed in 
Madras. Now ~ t he cost of tb is scbeme hu 
looe up to Rs. 91 crotes. If tbe Gov.ra­
ment sanction! only two or tbroe crores of 
rupeos, the work canDot "e completed 
within tbe stipubted time. Therefore, 
wbatever Icbeme is approved. GovernlDent 
sbould sanctioo at least 1/3 of the COlt of ~. 
tbat scheme and complete the work withio 
3 or 4 years. Whoa tbe bon. Railway 
Minist.r vi'ited Madras recently, be pro­
missed to .aDctiOQ all amount of al. 2.$ 
crores for tbis work. But 1 understand 
tbat tbe aail.a, Board Mombcrs bay, DQ' 
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[Sbr i A.C. SbanmuagD] 
•• action ed tbat amount. 1 would request 
bim to sanction tbis omount immediatel,. 
Moreover, Sir, tbe Contral Government la 
iDslsting tbe . State GoVernment to 
contribute 50% of the cost or tbi8 work. 
I may point out hero tbat tbe State 
Government would a1way, come forward 
to life land and other fac',litles, but jt is 
Dot J)OI8ible to meet 50 % of tbe cost of 
tb e work.. In this coot ext, I ma, submit 
that recently the subjects of Bdueation and 
Poresta have been brought 'under Con­
current Lilt. If tbe Centre considers 
briogio, Railways also under tbe Con .. 
current List, then tbe State Government is 
prepared to meet SO % of tbe cost of all 
tb e schemes. The taxes freight charles 
and fare are collected by the Centre and 
the administered prices also go directly to 
tbe Centre. The State doc. not Ict 8 

tin,le penny out of this. 

Sir, according to tbe Census, tb~re are 
about 70 lakhs of people in Madras City. 
10 tbis about 20 lakbs of people 10 out of 
Madras and returD to tbeir bomes in the 
evening. In another 4 Or 5 years, the 
Madras City will have to face pO~8ible: 
traffic congestion. Therefore, to avoid 
thl. situation, tbe Rapi:1 Transit System 
!-hould be completed on a priority basis. 
It was plaDtle~ that tho Calcutta Metr.o 
Railway Scheme was to be completed at a 
cost of Rs. 100 crores. But duo to inordi­
nate delay in completing this work, thc 
cost has escalatod to RI. 1000 crores or 
eveD mor c. Likewise, tbe railw.lY line 
construction between Karur-Dindigul was 
estimated to cost Rs. 19 crores, but because 
(Jf inordinate d eray io completing this 
work, tbe cost of this work ha1 lone UP to 
Rs. S2 crores. So far, the governmerrt 
bll sanctioned onty Rs. 4.3 croreq for this 
work. Wbatover railway line constructed 
there. is letting lusted. Therefore, I 
would request tbe hoo. Minister to look 
,into tbis and .do tbe needful. I would also 
request bim 'to consider doubling of tbe 
electrH: traction between Tambaram and 
Madras Beacb. 

AnothoI Important work to be takeD 
in band i, tbe Mana. Madurai·aames­
waram bridae repair work.ID tbe last bUdaet 
OD17 ODe lakb rupees were S&DCUODed for 

thiB work. The total .'timated coat 01 
tbls repair work was R.I. 50.S lakba. I 
w(lIuld tberefore reque,t tbe Government to 
compl ete 'this repair work immediately. All 
of us know that Rameswaram il • very im­
porlant pilgrim centre. 

Sir, in my cODsitueocy, tbat i. VolJorc, 
near Katpadi JUDctioD. the present bidle 
conncctina Velloro and Cbittoor ia flcry 
narrow and because of this maoy accident. 
bave takeo place. It is tberefore n~ce.sa" 
to broaden tbls bridle. Anotber Jon" 
Itandin. demand from the public is 
that at Vellore Railwa, Station a 
bridge should be cODstroted across tbe 
railwa,s lioos. The railway )ioea" cut 
across tho G rand Trunk Road.. It is aU 
the more neco,sary to construct an over. 
bridge at this point. Sir, I would also 
request the hon. Railway MinIster to 
~oD~ider cODversion of metre railway linea 
bctween Vellore and Tiruvaooamali and 
bctwe en ViII .. puram and Tirupatj into broad 
laUle railway lints. Thore are lakhs of 
people travcJling from Madras fO Madurai 
and TiruDcl,eli and also abe same number 
or POopl e com ing to Madras. I would 
request tbe Government tbat the present 
metre-aa.uJe railway Jines botween Madraa 
aod MJdurai and Tirunelveli may be 
lidered for conversion into broad ,auge 
distance of ab.Jut 6S0 Kms. In Tamil 
Nadu. about 75% of tbe rail track is under 
metre ,ause system. 

Sir, at present; in the Vaigai Bxpress 
and PaJlavan Express traina, tbere is DO 

Ale Chair Car. There has been a 1008 
standinl demand (or tbe provision of thil 
facility in these two trains. Tbese train. 
run tbroUlb 10 di.tricts of Tamil Nadu. 
The hOD'. Railway Minister may plcase 

. consider tbis point. Now, lbe Tamil Nadu 
Express is rUDolna tbrice" week. This ia 
a very importaot tr~jn fUDDiDg throDgh 
many States and CODDectiQI Southern and 
Nortborn part of the CoUDtry. I wouJd 
request the hOD. MiDister to consider 
rUDDinJ tbis train daily. 

Sir. from BaaI_loro to PoDdicberry I 
new railway line may be constructed touch. 
ing Dbarmapuri wbicb is tho, coDstiluODCJ 
of tbe hon. Deputy.Speater, Soutb Aroot 
Diltdc.;t aDd Nortb Aroot DiltrlQl .0 &MI 
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Pondicber.., 'and Karnataka are connected 
by rail via Tamil Nadu. Between lalarpet 
aDd Banl.lore, the track should be electri­
fled. The Jalarpet Ra ilway JUDction is in 

. a yery dlJa pidated conditiou and it requires 
a lot of repaira. 

Sir, in the end. I request the YOllnl 
aDd dynamic Ra ilway Minister, Shrl 
Madbavrao Scindia, kindly to consider 
my requests and do Justice to the people 
of Tamil Nadu. I also thank lOU Mr. 
Dupte,-Speaker" Sir, for liv;OI me tbis 
oppotunity of lpeakin!! on this subject. ' 

SHItI ZAINUL BASHER (Gbazipur): 
Mr. Deputy Speaker Sir, at tbe closlDJ 
StalO of discusdoD on the Supplementary 
Demand for Orants of tbe RaiJway 
Ministry, first or all.. I would like to 
'coDgratulate tbe boo, Railway Mjoist'er for 
aSluminK independent charge of an 
important and larle department like tbe 
Rai lways. Tbis is for the firlt time tbat a 
Mioister of State bas been entrusted with 
independc:nt cbarae of the Railways. Had 
Sbri Scindia,not beon an able. efficient and 
hard working person" the Pdme Minist er 
would never bave repos;d such a confidence 
in bim. Do not think that I am bere for 
fiattOlY. But it is true that it i8 onJy 
because of his ability and efficiency that 
lucb a bia responsibality baa beoa entrusted 
co bim. 

My relatioos with 3hr j Scindia are Dot 
very intimate but it is a fact tb.it working 
of R4ilways bas sllnln.;anUy improved ever 
linoe be too It; cbarso of (be RaHway 
Mioistry: Taere bas b"eo au increAse 10 

freigbt Carrt8.e, and pUQ\ituality 10 tbe 
ruonio. of tr.llDS bas also unproved vastly. 
At tbe lamo ume tbe c..>crupuoa 10 
RaUwo£Ys bal a s..) b"eD b .. oU.llt down 
silOdicilOUy. WoeDo/ec ,any complaint 
about l~orruptjon is mide, be takes an 
immodlate IOUOD. It ts by DO meaDS a 
ImaU .c~ieVOCDOQt Ulit aU otftcor. aDa 

ompJoyo"s of tbe a.dwa.v~ toar tail 
autbocit). But it baa beoo a mu.fortune 
tor every Railway MiDlS,., tbal "booe,er 
lbo)' pre.ooted tbo .audIO' 111 lbe .tioule, 
tbe7 had &0 face aU sorll of cnucl~m flom 
oue aDd, aU. Toc a.uw.y MIDI". 11 

asted wby 8 particular project Initiated or 
promised could Do,t be completrd or wbJ 
a partieu lar tra in did not stop on a 
oarticular station. Even if the Railwa, 
MiniSter achieves very lood results but be 
bas to eDc~unt er luch criticism at tbe time 
of pr e! eo tat i 00 of the budt et. Tb is I. b il 
fate. If a factual view il taken, tbe bOD. 
RaHway Minister cannot be beld responsible 
for it. J know that DlaDY railway projects 
and construction works of railway bridges 
mUlt have been started five to tcn year. 
back bur it is in 00 way jusUfiablfl to blame 
the Railway Minister for it. It is also not 
pO.lib!o '0 accomplish every thiog within 
two years or to make impro"emoDt. in 
every fie Id. 

Mr. Deputy Speaker Sir, the ooly thinl 
tbat I Wl nt to say througb you, is tbat wb, 
tbe Pta nninl Commh.sion bas boen i8norinl 
the feelings of the Parliament for tbe lalt 
some years. Every yea r, wo have 
di8cusslon in tb e Parliament on the 
Raih\8Ys and during the discussion every 
hon, Member demands that PlaDoinl 
Commission f)bould aUooale moro lunds to 
the Railways. How tbe Railways can 
function properly until more funds are 
provid ed 1 Wby tb e peopJo In Y ojalla 
Bnawao' do not understand tbe feelings of 
tho Parliament? I feel sorry and 80 docs 
tbis HOUi~ because aU tbe Members of tbl. 
august House as well as tbose of the Rajys 
Sabha b"ve becn askina tbe PJannJD, 
Commislion for tbe last mao)' years in 
succession to allocate more funds for tbe 
railway projects but they (10 {lot do so. 
Wby is it 80? The second tblDa whlcb I 
want to ~ay, bas btOD said earlier allO and 
I would ag"in ask why tbe Railways are 
not exempted from in coutnbulJou to tho 
Central Fund for some years? Why tbo 
railway diVidend, wbjcb 10o, to tbe C"otral 
fuod, is not liven to (be Ri;llhtays for 
some year. 10 as to camp J el. 'be proJec ,. 7 

Sir. everyone knows tba, tbe RailwaYI 
are vital for tbe economy, defeoce, 
development, alrioulture and jndultrioa. 
Tbll beinl 80, wby tbe PJaooiol Comml •• ioD 
ovoriooks tbis fact and al)ocs tel leaa money 
&0 'be R.allwaYI. I wou!d hke to r.quelt 
cbo HOG. Pllmc Minister tblOUla ,os.! &0 
gil JUI ,"04.1 Otfioci 10 Jet lUitXUDU. 
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al'ocation for tbe Railway. from tbe 
Planoiol Commission. Tbe Finance 
MJaister sbould alIa cobsidtr el emptln, 
the R.ailways from its. contribution to tbe 
Centra I Fund for lome yearl. 

Sir, I know tbat tbe time at my disposal 
I. very limit ed bu.t it is obvious that I 
would like to say ,8 few thlnla about my 
own COD1tiCuency .also in this abort 1imc. 
I have to make only ODe demand as 
re'lrds my conltitucncy. The metre-Iaup 
line between Baneras and Cbapra canDot be 
converted until the Planning CommisaioD 
anocates fuodl. So I would sUllest tbat 
the Magadh Expre~s running between Delbi 
and Petna can become an important train 
to link our district with Delbi if it il given 

. a stoppage at Djld~r Nagar JUDction. As 
at present tbat train steps at Buxar botweeD 
Patna and Mugalsarai whereas Buxar is not 
even a district hea., quarter. Therefore. I 
request that the train should stop at Dlldar· 
NaHar . Junction which i. also a district 
headquarter. 

Mr. Chairman~ Sir, one more demand 
I would like to make wbich does.Dot relate 
to my constltuency aJone but to tbe entire 
Eastern Uttar Pradesh. Tbh demaQd is 
also to' the benefit of several hOD. Members 
who bave already spoken. The demand ja 
tbat a Dew train sbouid be intloduced 
from Varaoaai to Delhi which should start 
at oveninl from Varanasi and reac;b Delbi 
by morniog and Vice-vena. Sir wben a 
new train can be introduced from 
Allahabad to Delhi, why it can not be 
introduced from Varanasi when tbere are 
10 many trains to Dtlbi passiDg 'tbrougb 
Allababad? Therefore, 1 request you to 
8tart a new fast train from Varanasi to 
Delbi. The' Kasbi·Vilhwanl\tb Express, 
whicb runs via Lucknow, take. a very 10Da 
time. Therefore, I hope tbat tbe "hOD. 

Railway Minister will definitoly introduce 
a Dew train from Varanali to Delbi wblc,h 
should co,~r tbe journey over n·ilbt. 

[EIf,II111] 

Ma. DBPUTY.SPBAKBlt: Barlier it 
W 8 anDouDCOd tbat' tbe bon. MjD.t. would 
rep!, at 5 p.m. Tb.re aN atUl maGI 

.. 
(M,,), t h ... , ~6. 

Members wbo WI r,t to partfc't'lte in rht, 
debate. In ,jew of that, we caD allow tb' 
Members to ,peak upto 6 p.m. The boo. 
Miaitter can rtpJ, on Monday. I tblnt, 
the House agrees to tbat. 

AN HON. MBMBER : You oan exttad 
tbe·afttinl of tbe House toduy' beyond , 
p.m. 

• I. 

MR. DEPUTY-SPEAKBR The 
Mini't'r bas to 10. 

THE MINISTER OP 'STATE IN THB 
MINISTRY OF PARLIAMENTARY 
AFPAIRS (SHRIMATI SHEILA 
DIK.SHJT) : Keeping io view the de.ire 0' 
the hon. Members to participate in tbls 
di~cussfoD, we can exteod tbe time (or this 
debate upto 6 pm. Tbe hOD. Minister for 
Railways bas to gf' ; he canr:ot sit beyond 
6 p.m. He bas to 10 out of statiCtD. 

SHRI AMAL DATTA: Tbat cao be 
postponed. 

SHRIMATI SHEILA DIKSHIT: Let 
me compl de. We would try to accomlDG­
dat e every Member today provided the 
Me!Dbers also cooperate I am also 
willinl to give you some time OD Monday. 
Beyond tbat I cannot do anytbini. Pour 
hours were allotted for this and we would 
have apent more tban lour bours OD thl. 
aplo (5 p.m .. 

MR. DBPUTY.SPEAKER : The 
Members may apeak upto 6 p.m. toda,. 
The hone Minister wiJl reply 00 Mon iay. 

SHRI R.S. MANE (lcbalkaraoji): 
Wbile 8upportiol tbe demanda of tbe 
Railway Ministry, at the outset I mUit • ., 
tbat in tbe bistory of Indian Pac HamODt 
tbere i. DO other Ministor eKCcpt tbis YOUD~ 
hOD. Mini't. Madhavraoji Seindi •• ' who 
bal been prailed b, ever)' memb.r 01 the 
Houle. Some bOD. member baa stated th.' 
be it dJDamic .. entbU,i_ltic aDd eueraetic. 
Ho bas lot an able aDd WJlc bead 00 ... 
amall IbOUIdon. 



., luppl. D. fDr o. 

S'ir. II,OU know, tbere il Dot otber 
.ltOfU.tlye but to iDcr,e... tbt-' Ireilbt 
cbar.. of loadl eod percel& of, the 
RaDwaye. As all the bon. members have 
praJlld him, in the baraain, I would sUllest 
thlt be ~bculd at least try to minimise tbe 
"Iocial ~,den OD tbe Indian people by 
• per ceot. 'Instead of 15 per cent. he 
IbouJd raise tbe prlcel by 10 \ler cent ooly 
aDd prove bis ability. Tbis il my cballenge 
to blm. 

All tbe other hon. members bave a'ven 
'lome aUllestioDs reaardiol their constitu­
eDCies and--I a m also no exception to it. 
M, sug~e!;lion. are very few. Aa I come 
from a princely State Kolbapur and as tb. 
• "'" Dnola of Sbri Madhavrao Scindia 
liea in my constituency io tbo Kolbapur 
dtltrict, I would request bim tbat a new 
aDd modern building for tbe railway 
.atioo at Rolhapur is aD absolute 
Deceuity. SecondlY. there is a 10Dg 
atandillg demand of the people of W ~stero 
Mabarashtra that the railway track from 
Kllbapur.Mirdj to Bombay VT should be 
Included in the Central Railway and not 
in the South Central Railway. Tbis 
demand bas got a lot of justification. But 
tbe Railway Admin istration is not allowlDI 
tbit for tbe last 10 to 12 years. We are 
perslttently demanding that tbis lra,ck 
Ihould be included in tbe Central Railway 
just for the sake Qf union' and labourers' 
welfare, just for the sake of the develop. 
ment of indu:-tries and just to give justlCO 
to railway passon.era of tbRt area. But 
DotblD& is finally beard 10 far and wbatever 
II beard il in the neaative till now. I 
requos t the hon. Minister to apply his mind 
practically to this 1151:1e. IOltead of aoioa 
throuab the notes of tbe bureaucrats, he 
,bou d apply bis mind personally and aeo 

. tbe tiles and papers and be IbouJd soc to 
It tbat tbis track is included in the Central 
aailway in the best interest of tbe Railway 
Administration as well as railway 
pI.-eoler •• 

Thirdly. I would r.quest tb. bOD. 
Mloistor to extend tbe Jbelum Express and 
K.ayna Express from PUOI to KolbApur. I 
allo request in tbe Miraj·Kolbapur Railwa, 
L'De, tbere mould be lmproy oments and 
bette, facti II 1'1 io tbe f.Uwa, Itatiool. 
rail.ay accommodatioo, .a".1oa of 
platfolall aDd"alet 10do\\'81 aDd'1O oa. 

Now J would like to CODI'atutate tbe 
bon •. MiDilter for iDtroduc'DI tbe RaiJway 
PineDoial Corporat~oD. 

La.t)y, I would request tbe bOD. 
Minister tbat be should apply bls mind on 
wbatever few IU8&estions that I bave made 
ID.d do the needful in the matter. 

'. 
SHRI BALWANT SINOH RAMOO· 

WALIA (Saugrur) : Mr. Deputy Speaker­
Sir. 1 will not take much time of tb~ 
}-louse. I want to strels upon only two or 
'bree points. 

Flrs.1y, a11 of a 8uddcn, all, th~ train • 
that are aolol! to Punjab were cancelled. 
Great contern wa. e"pr(s~ed by Meml'-ers 
of almo'-t all the Opposition Parties. My 
points, here i~ that Government ~f India 
must come out with true facts 8S to "by 
!hese trains have beeD caDceJltd~ and wby 
.n luch a laTge Immb~r. Due to hidiol 
of factI, the rumours are rife, tumours 
are hot from Delhi to W 9~ha B(lrder that 
this thina has happened. Thh can be tbe 
r eaSOD. Due to the canceJr ation of tra ins, 
tbe Share Market and even in the aeneral 
life there seems a lot of panic. 

Sir, all tbose trains which are ,oiD8 to 
Punjab were can celled. Propre are 
8uff'eri.,g. They are fecing difficulties. 
People who bavt' lone to the Railway 
Station, all of a sudden, they were told, 
the tra ins were not coming neither (rom 
Punjab nor to Punjab. So this is my 
point. The Oovernme'lt must toll tbe 
public t if it i. not agaiost the interests of 
tbe nation, as to wby I the trains are beiDI 
cancelled. 

S ecoodly •. Punjab cootribut ea, 65 per 
cent foodlr.IDs to the Central Pood.raios 
Pool. At present, foodlraiDs 'Purchased 
by State aaencfes for Central Po04rraiOI 
Pool OD bebalf of PCI i. rottiog open for 
the last 2·3 years. It is pilin, up every 
year. Luckily, eveo this year tbe arowtb 
of paddy is, tbe beat, tbroulhout Punjab 
compated wklt the rest of India. It .as 
due LO natural calamities that peddy .a. 
deaCroyed In mao, parts of tbe country aad 
DOW padd, i. "'In, parobalcd b, Punjab 
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State Attendel OD behalf of FCI. It I. 
raffiDI in the open. Even Yelterday, it 
wal ~o'd to me by the Chie' Mini.t~r that 
food.rain& worth Rs. 9('0 crores t. rottinl 
10 Punjab. My point is when we 
approach,.d the FCI, everybody here had 
lot cf complalnt~ .,ainat them. FCI bad 
become the den of corrnption. Now, J 
win ten YOU 1 hat R~. 900 crores worth of 
foodgrains is rotting in Punjab. We are 
be'o. punished for prodac1oR and 
planting the~e things. Now, tbe State 
8Rencies J)urcha'~e these things, but tbe 
Rafl,ways are not JiftiDt! it •.• FCI lays, we 
8r~ pre1)ared to lift, but there is shortage 
of wagons and tbe Railwavs are Dot 
cooperating. SOt ( would rrquest the 
dynamic Railway Minister to kindly check 
up an i provide maximum Dumber of 
walons for lifting tbe purchased foodgrains 
wb;ch is lyi"g in Punjab tilO that at least. 
this thing can be improved. The hone 
Minister should nlso cle~r his position 
reaarding this. SO that we may be able to 
know \\ here the blame is to be put and at 
what level and whether Fel is io the wrona 
or the Railways. 

Thirdly, I request that double tracking 'I almost beinl completed from Delhi to 
Jalandhar. But, it must be completed 
from Jalandhlf to Jammu 10 that, the 
tourist industry can Bourish and let boosted. 

Sir, I wOI.Jld a180 request tbat at least 
one day train must be added from Jalandbar 
to Jammu. 

My friend Shri G.L. Dogra also 
requested me to preis upon thi' point, 

So with tbe~e few words, I stand to my 
commitment and I finish my speech within 
'·4 minutes. 

[I)wa.tlstlonl 

SRRI SHANTI DHARIWAL (Kota): 
Mr. Deputy Speaker, Sir, I ,'.e to support 
tbe SuppJementaey Demand. (or Grants and 
""D,r8tula~e ,be 10QPlltaih,a, MiDi-tel for 

the pro.ress achieved by tbe R ail.a,. 
uDd~r hie able leaderlb1r. wbether it' Is Ja 
tbe ~fJeld 01 (refaht carriale 'or fa the 
Improvement in the speed or tbe train •• I 
.'so support the prop05.d .ocre... of l5 ' 
per cent io fr~ight rate. to meet tbe 
additional burden on the Rail ... ,. 8. a 

... relult of tbe recommendatloo, IIlItlr ttJe Pay 
Commission and productivity bonu •• 
Besides, I tbank him for not increalina tbe 
passeng er fare. 

Sever.l Members, who participated in 
the debate, have pointed out that the 
Planning Commilsfon doel Dot allocate 
adequate (unds to the Railways for its 
developmental work, 5ucb as, introduction 
of new trains SDd laying of new trecks. I 
al.o strongly demand from tbe hone Plime 
Minister, through you, to make an arrange­
ment to provide more and more funds to 
the Railways because all Members who 
participa f ed in the discu.~ion bave demand­
ed new tra1ns from one place "or rhe otber 
Thf'ir demands are tot fuJfill.ed. A; 
various places, foundation stones have been 
)a id but the work is yet to start. 

, A oew railway Iloe 's beiDI 'aid 'rom 
Kota which is mY C~nstitu ency to Chittor. 
,arh but now its work has been held up 
for want of rails altbough initially it was 
taken up speedily. J wrote a Jetfer to tbe 
boo. Minister that .inc~ be was laying new 
railway lines throughout Madhya Pradesh, 
be should be kind to Rajastban also •• 
(lnte,.ruptlo,,~) enough railway lines hav.e 
been laid in Madbya Pradosb by DOW. All 
the platforms have, been improved .•• '. 
([nl6mlptltJI") Kota aod GWalior are 
adjoining areal. Tberefore, J reque.t YOU 

t? take care of Kota-Cbittorgarb railway 
line alto. Take care of your ntighbClUf 
allo. If you keep your neilhbourinl area 
dev.l~ped, tbat would provide ,ou stren.tb. 
I request you to restart tho CODltrucdoD 
work of Kota·Cbittorlarh railway liDO 
wbich ba, been beld up for waDt of" 
raUt. 

. Secondly. there 'S a town nam:ed Baran 
10 my area. ·(lnl.""ptl()u) •••••• Aro you 
.,ina that tbls Is 20 pcr oeDt' of tho 
Bud .. , ? 
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SHRI MADHAVRAO SCINDIA : ,I aID 
layiDI about budaot. 

SHRI "SHANTI DRARIWAL: I am 
88,10, tbat the work was ia full swlOl'but 
was beld up for want of raUl. 
(1",."",tltJ .. , 

r .. ,II"'] 

. SHRI MADRAVRAO SCINDIA : Th..,· 
are bayiD. lome problems with the IUPply 
of rails. 

[ f'ro.'llllo,,] 

SHRI SHANTI OHARIWAL: Secondly, 
Baran is a town located between GwaJior 
aad ({ota with a population of 55,000. 

SHRI MADHAVRAO SCINDIA :·1 
rtquest' tbe boo. Member tbat while making 
complaint, he should allo mention tbe fact 
tbat 20 per oeat of tbe total Budget has 
been aJlocated for that railway lioc. 

SHRI SRANTI DHARIWAL : Por 
this, I sban tbank you twent, times. 

I have a oae lenteace complaint. Tbe 
work h as been beld up and it should be 
tateD up .peedlly •.•. •• (I""',.pllo.) ...... . 
You allow me to .peak lelt I should 
deviate from tbe point. 

I .IDt to .. , that Baran i, 8 bil to"n 
with. population of S5 to '0 tbeus.od. 
There II one Sbivpur viII... iD Morena 
district wbich connectl it with tbe adJointDI 
area. If ,OU could connect this Sbivpur 
villa,. wltb Baran town eveo with metre 
lau •• UOO. it, would be very beDeBcial to 
lakbe of people ..... (lItI."."IQIII) tbe 
briqes bave to be cODltructed. 

f 

Be.ldel. I would lik. to la, tbat Kote 
II aD industrial oit, aDd poople from 
dHrtrolu Stat .. of the cOaDtr, .re woridDI 
tbere. It, b ... popuiatioD 0' 11)" tbaD 
five lathe. Two trains 10 wblo;h tbe pool 
In' Qlicld1e oIa .. people ped t9 t ... "1 b.,. 

. beea cancelled thero. One of them il l' 
Down and 20 Up and the second train fl 
J8Dlta SKOr •• " The otber caGe ,lied 
trains 8uch a~ Prontier, 'ammo Tawi. 
D.luxe etc. are the tralD' for tbe rfcb 
people. I would like to say tbat nOW the 

,poor peOJ)Je win not be in a poIitlon to 
travel. If 8D, one want. to come to 
Delbl from Kot., the ticket is issued upto 
Meerut and not upto Delhi. In Jammu 
Tawi, the ticket fs issued upto Ambala. 
How tben the p,eooJe wHI come to leota' 
If you want't to cancel any train at aU, ,00 

may canetl Deluxe. Frontier, Jammu Tawf 
or Sarvodaya but you must restor. 
Debradun Express because it bas vtll'/ 
good timings. About 80 per cent passen. 
ger, of Kota and nearby areas, travel by 
this train becauso of its suftab'e timin, •• 
Therefore you sbould make arrao,ement to 
restorc this train. 

The traffic bas also increased conefde­
rably. Pj~e bogies are attached to 
Dehradun Express at Indore. Why don't 
you introdu:e a new train from Kota b, 
attachfoa some more bogies? II you want 
to show it is M .ldhya Pradesh quota, you 
may start It from Ratlam because thou­
sands of pa.se"sers have to return (,om 
Kota Itation disappointed. The reserved 
seatl are forcibly occupi ed by otb er 
passengers and tbe railway officials do Dot 
object to it. The incidents of quarreJJlnl 
frequontly occur, which creates a Jaw and 
order problem. 

(/ntel'f'Uptlo",) 

Allow me ODe minute more. 
(Interruptlolls) 

[.,11111] 

MR. DEPUTY SPEAKBR: Now 10U 

please conclude. I am loing to caU Shrl 
Virdbi Cbander lain. 

( Inltll'rUpliOlU) 

MR. DSPUTY SPBAKER : P..... .i, 
down. Notbioa will 10 OD record. Mr. 
J,ID. 
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SHRI VIRDHt CHANDBIl JAIN 
(Barmer): Mr. Deputy Speaker, Sir, I 
welcome tho Supplementary Demands for 
Grants relatinl to the Railway.. Since tbe 
Government bad to pay more to its 
employees by wa.y of dearn.s. 'lllowance as 
a .result of increase in prices, tho hike in the 
freigbt rates "ould throw fresh burden on 
tbe people because it would 1 ead to further 
locreale in prices. I would like to request 
the hon. l\fjoister ~hat be should eOlure 
tbat there is no increase in the passenger 
fares in the cominl Railway Bud.tt. otber· 
wise. it wou Id adversely affect tbe poor 
people .. You have increased the freight 
rates and now you are thinking of incroas­
ina the fares My submission is that it wiil 
bit the poor people. 

, SecondlY, we bad constituted a Re­
forms Committeo which bal aho 8ubmitted 
itt recommendations. Tbey have recom­
mendod creation of two rail way zones. A 
large ared of our metre ga:J~e is covered 

. in it. If a North We5tera Z?ne Is created 
as recommended by the Committee, it 
would immensely benefit the people of 
RaJasthao; in general and those belongiol 
to our ar,a in particular. I therefore 
request that you should consider thil 
proposition. 

It is tbe policy of the 'Oovernment to 
give priority to construction of railway 
lines io tb e b .lckward are.s. My 01'0 

area-Barmer and Jaisalmer-is one of the 
most backward areas in tbo country, it 
beloa a d "sert area. My own constitueocy 'I as large as tbo entir e Puajab State. but 
even then DO railway line bttll becn laid 
tbere. Your predecessor, Sbri D,ansi LtU 
J)ad announced tbat no new railway line 
will be laid. It has made our future dark 
becaule without the Railways there will not 
be any development. It is my submission 
tbat a railway liDe may be constructed from 
Patbankot to Kaodla. Work OD Bitaner 
Section is aIr eady iD progress. If a raUwa, 
lUll is laid from Bitaner to Jalsalmer via 

.. Kolaya aod Pbalodl-a distance of 101 
kms.-Jalsalmer will have 8 direct con..,. 
tion to Dolbl. Jaisalmor 's • maJ,or 

tourist attraction and if tbis ra itway IIDe il 
laid, it would f~lrtber en bance U. impor­
tanco. la,salmer is impot tant for another 
realOD allO. Indira Gandhi Canal hal 
reached there. There are po,slbthtiea or 
strikinl 188 and petrol re.erves in laisalmer .­
diatrict. Since .as bas already beeo struck, 
it ia nece&lary to consider this proje9t. 

Anoth er thing of wblch I "Iut to mate 
a mention here is that ther . is heavy over­
crowding in train No. 26S/266 which runa 
between Jodbpur and Ahmedabad via 
Bhl1di. Tbis' is the only train for tbe 
passengers of Barmer and Jaisalmrr 
districts and it is linked on the way to 
Bbuj expret: 8 from Bhildi. It causes a Jot 
of inconvenience to the passeDlers. You 
make this train a 0 jndepend :nf traiD 
because we have a large number of pa.sen­
gers and it would enable them to reach 
Ahmedabad tn time. 

ODe thing more. There are Gazetted 
officers who travel by First Class. Alon, 
with them, station Masters and Tehsildarl 
hove also been alJowed to travel by the 
lamo class. It creates a Jot of rush in th. 
First Class. We have agreed in principle 
to do away' with Firat Class, Second clals 
and Third class. It is, therefore, necessary 
to have an ioter-class so that tbese 
Tehsildar8, Station Masten and otber 
officers of tbe Railways wbo tra\lel by the 
First class caD avail of this ela.s and tbo 
difficulty of over.crowding is removed. 

THB MINISTER OF STATB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : You bave 
drawn th e lin e. 

~HRI VIRDHI CHANDER JAIN: A 
Pir~t class bogi e from Jaipur to Delhi II 
attacbed to Delhi·Ahmedabad 20 J Up. It, 
aircondiUoning doel not wark properly aDd 
tbo bogie allo bumps. I b~ve been COD­

Itantly raisin, tbis mattor in tbe House lor 
tbe last aix yearl. but in vain. 

SHRI AJAY, MUSHRAN : You oba'u .. 
),our conltituency. 
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SHRI VIRDHI CHANDBR JAIN: How 
does' the cbanging o(··collstitucacy matter '7 
It bal !lotbiQI to do with my constituency. 
It is ao old aod worn out bOlie. Woo 

. wou'd lite to IfilvII by it io sucb a litua­
tl0D 7 tbat is 'wby I would Hk~ to uriC 
'tbe boo. Minister to replace it. Munwa. 
Kbotarpar railway line which CODDects uS 

with P.tkistan. should be expeditiously 
restored. Tbe Mombers of tbe Railway 
Board hive alrea'dy visited the area aDd I 
would like t.) ask as to wben tho inaugura­
tion will taken place and when tbo lorvice '., 
would .taet '1 Pleaso tbrow lome Iigbt OD 

it also. 

With tbese word. Sir, I support tb.se 
Demands and tbank you for aiviDa' me an 
opportunity t~ speak. 

[Englls"l 

SHRI M. RAOHUMA RBDDY· 
CNalaonda) : Mr. Oeputy-Speaaker, Sir, 
I rise to OPPOS e the SuppJ ement8ry 
Demand~, the way in which tho hone 
Minister has intro:luced tbem. F'iftten per 
cent rise in the freight rates is proposed 
the total amount required for tbis is Rs. 
320 crores and unfortunately this has been 
taken up to fulfil the gap due .. to tho PRe 
report, and athers. Everybody knows tbat 
the PRC report il there. tbat pensi",n i. 
there, and that T.A. D.A enhancement is 
tbere. But. Without saying tbat it is 
bec~\use of tbe PRe report, or claiming 
that it is due to payment or-pension and 
other tbings, the railway freight charles 
have·been iDCI esod Wbat dQ tbe outside 
people think? For the sake of enhat1ce .. 
ment of dues to tbe employees, they are 
cbargiDI ,more, tbat is what it is. To 
wbom it will burdan? It is goina to 
burden tbe poor people. What will tbe 
poor peopl~ think of the Railway Ministry? 
Everybody koows and you also. know that 
tbere is a P&1Y Comqlission report peDdiol. 
You sbt)uld bave lodlJded it in tbe reaular 
Railway BLldget it .. olf. Why have you 
bro!Jgbt it into tbe Supplementary 
Demand.' 10 future, please avoid tbis. 

Com,~& to my cODstituency al w.~Jl •• 
., Slal. problems, thet ~ is I' 10DI peDdiDI 

demlod for tbe construction 01 a circular 
ra II "a, line around Hyderabad city. 
Whenever we reprosent ~about it, you pay 
8 deal ear to it. I request you to tab It 
up a. soon 8S po.slbJe. 

Another area is conversion 01 metre­
,auge line froal' Macbarla fO GUDtor ioto 

. broad-gaule. You are liviDg very meaar. 
~mouot for this linc. You ha~" to 
lDerease the amount suffiCiently '0 tbat 
tbis line i. oompleted well in tim •• 

There i. another lin e from Tirupathi to 
Kt,atpadi which has to be surveyed.. I 
request you to include it in the Seventh 
PJao. 

There are two Jines Nizamapatnam :0 
Nedadabrolu and Macharla to Raicbur 
which require to be taken up immedfa.· 
tely for construction as survey of these 
linos has already been done. 

There is an urgent need of construc­
tion of a road under·bridle in Aji'nagar 
near Vijavawada. I request you to iDclude 
that in the 19~7·8 8 budget as you have 
already promised to take it up. 

In my distr iet, there aro many cement 
. factories. They a're prepared to deposit 

with tbe new Railway Finance Corp0ration 
whtob you 9re goIng to set up, certain 
amount· jf you are prepared to take up tbe 
line from Jag,aiahpet to Visboupuri wbich 
connects the main line of Bibinagar. 
Nadikuda. I request you to consider 
their request and construct tbis line. 

I have represented to YOU about two 
or tbr ee tbilllS pertain ing to my constitu· 
ency One is ~ toppage of Nars80ur 
Express at Bibioagar and of Daksbin 
Express at Bhongir. J have been represent· 
ina about it for tbe laat two yeau. I 
have personally mot you and the former 
Railway Minister, Sbri Bansi l,al. But no 

·actioD baa been taken uptitl now. Pleas. 
do ~ometbio& aDd Plea.. look into it aD4 
do lom.tbiol. 
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I have also represeDted for tbe con .. 

trDction of live) crosliol ,atel at PedataD. 
doturu and Koodamadulu· But tbat bas 
Dot been cODsidered. You have promised 
tbat tbey will be taken up whenever fund, 
arc available. Whenever I represented 

. about tbese, the same old. reply Ie repeated. 
I request )'OU to coD~ider tbis. Construc­
tiOD of tbe old line between KakiDsda aDd 
KotpalU has been bing peDdin. for' the 
laat maDY Years. That alia requires to be 
takeD up immediately. 

I know tbat all tbese thiols require 
bUle amount. But You bave lot le8s tban 
7 per cent of the total bud.ot• Previously t 
from 1952 to 1960, the allocations for 
rai lways wt"re 15 per cent. This has been 
reduced to 7 per cont. You have to 
approach tbe Plaoning Commission for tbe 
allocation of more funds for your Depart­
ment. And tben only you can take up all 
these thinss. You must take us into coo­
fidence 00 this. Bvery Member is inlerel~ 
ted for more allocations for YOJr Depart· 
ment. We support yuur demand for 
increased allocation. We request the 
Plaooiol 'Commission throulh tbe Deputy· 
Speaker, to enhance tbe budaet allocationl 
for the Ra i]w&ys. 

I am yet to see that day when tbe A.P. 
Express reaches Delhi on time. Yesterday, 
I was held up at Amla for 14 hours be­
cause there was some derailment and it is 
a single J ine track. Tbis line from Delhi 
Co Madras is tbe longest I ine which con­
nects south to nortb. This line requires to 
be doubled and then only tbis problem 
will be solved. 

[ Tranl/alio,,] 

SHRt JAGANNATH CHOUDHARY 
(Ballia) : Mr. Oeputy Speaker, Sir, I am 
highly obliged to you for &ivinl me an . 
opportunity to apeak and to give sUlle .. 
tionl on the Supplementary Demands tor 
Orlots of Ra ilW8Y'. 

Sir I beloDI to DaUla district wbich i. 
to tb,- rar .ist of Utta,. Pradc.h. I am 

'lOrry to .8Y tb.·t Reither" the Centra J 
GoVernment Dor tbe SCat, Ooverament II 
paying any atteDtioD to tbat ana bIoau •• 
it is In 'be rar ealt of tbe State, OD tbe 
Bihar border. Th e peopl e of tbl. di'tdot 
have ·actively participattd in the Quit India 
Movemrnt in 1942 aDd allO In tbe 'I"edam 
Itaul,le. I regret to say tba! even .fter 
40 years of Independence, tbe coDdltfoD of 
Ballis district continuel to be lbe I8me. 
It haa Dot made PfOl",SS in 80y. respect. 

The main realOD for tbis tard, pro­
prel. hal been the absence of a broa" 
aaule line. That il why the bi, industri •• 
liua and the Go verament could not set up 
any industry in tfle area. As a reluJt of 
tbis, the youth and worker. bave to 
migrate to Punjab and otber State. In 
search of liveJibood and the, bavPJ to faco 
innumberable difficu ties on tbat account. 
Under these circumltancs, 1 urge tbe bon. 
Minister to make efforts for tbe conversion 
of Indara·Ballia Darrow laUle line inlo 
broad lauge one. The work OD Varaaaai. 
Bhatni broad gauge lin e is in proar.s., 
Firstly. I would Uke the Government to 
Beeel erate the pace of work 00 thi. pro­
ject and secondly I would request that the 
narrow gauge Hoe betwe~D Indarajunction­
which iies between Varanas; and Dbatnl­
and BaJJi~ be cODverted ioto broad gau., 
line. The distance between theso' two 
polnts is 60 kms. If this lin' is constructed 
it would enable industrialist. to aet up 
factories there whicb • in turn would pro­
vide employment to educ(sted youth Ind 
workers of tbe area. I have been coo .. 
tantly requestinl tbe bon. Prime MiDi.ter 
and the bon. Railway Minister for it aDd I 
hope tbat they would certainly air. to It. 
I would requcsBt tb. hon. Minister to make 
neceasary provi8ion in tbe next Rail •• , 
Budlet for Indlra-Bal Iia broad lau,. liDO. 

Sir, our former Railway Minister, Sbrl­
mati Mohaia. Kidwai paid a visit to 
Ballia some months back. ThO people 01 
the area bad' made aD impallioned 
appeal to ber for tb. COD8tructtoD of an 
over-brldlCl on the Jevel croSlia. 10 Balli •• 
When tbe people from rural area. have to 
10 10 tbts court. or hMpUaJ ill BaIlie. tbq 
bavo· to face a Jot of iOcoDvcDienoe btca •• 
tbls lov,l Oro.iDI remaiD' clOltd for Iloar. 



tqet.ber. Tbere have been 10 man, laatan. 
'011. _bell • lerl01ll patieDt ,0iDI ID a taKi 
,or ao, other vehicle bad to walt at this 
level croSlinl for a 10na time .Ind died at 
tbe ,ale ft.elf, because this level crossinl 
was olosed. There bas beea. 10DI It.odiol 
demand tor tbe cODstruction of this, over· 
bridle. II tblrefore. urae the Oovernment 
to take it up oO'1Kiority bail •• 

HOD. Shri Sciadia bas ~ent • letter. to 
tbe Cbt ef Min ilter 01 U.P. to seek hil 
approval 10 this relard. A cop1 of tbat 
letter bas allo ,been marked to me. ,I 
would- like tbe boo. Minister Co Impec's 
upon tbe bo~. Cbief Minister to grant the 
approval immediately and lay'tbe founda­
tion stone of tbe over·bridp. Tbe people 
of Ballis diltrict would be bigbly OblilOd 
for tbis lesture. Tbe bon. Railway Minister 

-bas been kind to provide re,ervation 
fAcilities at 8all ia because carli or tbe 
people bad to 10 to Bu"ar to let a reser­
vation ti~ket. Now tho only prl.lblem is 
tblt even tbouill we 40t lb: reservation at 
B.1llia w= bave to eatch tbe train at Bu"ar 
wbicb i. 00 broad lau,o lioo. This causes 
Ireat incotlvenience to tbe plsscnlers be· 
cause lbere II no b..as cOJaeCdOD to tbat 
place. I would Jike t be RaiiwaY3 to run 
'special buses botwoen Bdiia. and Bu.ar for 
tbe coovenience of tbo raHway passengers. 
Witb tbese words, I exprcss deep Iratitude 
to the boo. Minister and sUPPl)rt the 
Demand. for Gra Itl. H".I a youo" able 
and dedicated Minister who bas sbouldered 
lucb a blah respoDsibility and I am sur e 
tbat he would certalnJy accept my demands 
aDd try to implement 'hem elpedjUousl)'. 

SHlU MOOL CHAND DAGA (Pilli): 
Mr. Deputy $peaker. Sjr, I am all praiae 
for bon. Sbri S';IDdja aDd fully alroe wub 
o~b. boD. Mombers wll.) bave sbowered 
limilar pta, •• on bim. B),u. at ttlo sam e 
time. 1 would Ute to' asf[ 'balD whether 
tbere is any reserve fund in tile . tlal.ways 
c~on today 'I There should bave been 
some fcsorV'o fuud wbich could bay. 
ptoYided tbe required .R. •• 600 Ceoros Ibat 
tb. IndlaD RaUwals t.JlO billeat PubllO 
~Ol:tor Unclertakiol ia C\:da..-ia.od toda,. 
10 tile .b .... c. of IOGD·. fuud. tbe pncOi 
"ill ,0 up aDd dure .,11 b •. ao aU rouDd 

foftadoD. This il indeed lad. I would 
like to ask bon. Sbti Scindia as to wby 
tbere h, 00 reserve fund even though 
Railway. are an ale old uod.rtakiOI. I 

,'eel tbat sucb institutioDS must bave a 
reserve fuod. I would like to submit tbat 
tbe expend'iture on tbe Rail"a, employeel 
by wa) ol.alarie" bonus, DA. peoaion aDd 
DOW al a relult of tbo implementatioo of 
Polly Commi~'ioDtl recommendationa, bas 
rison b, 75 per ceDt over the last five years. 

'I do not want to 10 into detail, .1 tbe 
. time at my dilposal il sbort. Could Cbey 

not antf~ipate tbi,1 ,It coutd bave becn 
dODe' by the Rall".y Board which compri· 
ses abJ e mel' aDd expert. in this fieJd. 
But this was not done and 'bat is wby the 
boa. Minister had to prescnt Supplement ... )' 
DemaDdl for Grants in tbe House. None 
of the hon. Members hav. said tbat tbey 
should bave seriously tbought about it. 
Our social obligauon has loorea.ed by 19 
per ecot. Jf lhe boo. MInISter 
could listen to us, it wouhl be 80 kiDO of 
bam aDd if SbcllaJi could stop 
talldna Co bUD we would bo obHacd 
bocaus. tbo time is sbort aDd I wan' to 
draw his attention to a few important 
P010tS. The boo. Maolster bas laid tbat 
R.s. 800 crOCCi are spout 00 suburban 
areas. So far as uneconomJC routes arc 
concerned, Oovernment does Dot pay mu"b 
atteDtlon lO t.b~m, tbcreby incurrlDl bUia 
101'llCIL. The kaU ways belDg a public 
un~cr,aklOj, tbe uneconomu~ Jioes connoue 
&0 operalO. Simllar'y, tbon II IU.cpJUi 

statY ,10 Governmeot office., but we caoDot 
say tbat .It is so. That il wb), tbe rail_a, 
c.lpc:ndituro bas been cODtlDuousJy ioereas­
ioa, a~dID' furlber 10 price r lIe and heDcc 
deafncss aHowancc. SomedclY, anottler 
dc:mand to iOCI ease 'be liouse Rcne 
AlluWMDcC wut come up J would SUllcat 
tbat you orcak \bl:i viCluus cue!e. 

Mr. Doput, Speaker, SJr, I would lito 
to ask UIC boo. .Maouter, CbCOUJlD ),ou. 
wbetber bo bolla ovae paId au.nuoa to 'bO 
mOltO MaUl. !iOOI. .t.I~ SbOUld do ,& 
immedlately bccaulSe tbo ""ad'Llon 01' metro 
I.uae Un es in Ibe country II dcpJorabJo. 
Wncrca~ IOnoUi attCOllOQ II bejoJ paid Ie 
tbo de~elopmoat of Oro.td aaujO 111les &tOd lQ 

tboir m\)dOrO&l8UOD ao-t aJjO liJ 4iiOmpuUtt. 
l.aLlOD ID LOC: liaatw&1:1, tDC "uoduJoa.l 0' 

me'fe .... 8iO uO':I ~uw:au.. to t)f oa4 
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OJd_ and _ obsolete coaches, includinl the 
ones Whic.h are uoaervicoabie, are run OD 

tbese Jiaes. The· COjcb by which Sbri 
Vlrdbi Cbaodcl' Jain lraveli blimps only, 
but tbere at. many coacbes whi ch arc' 
Wit bout dOGrs. This need' to be looked 
into. 

I wOl11d -like to draw the atteotion of 
tbe hon. Min:ster to a m'ltter which relatos 
to thole area. of Rajlstbao which are 
predominantly inhabited by the Scheduled 
Tribes. We b -\d reque~ted to atop the 
Rsnakpur Bxpress at Nana for two minute8, 

but it W,l9 not acc'pt ~~d. Thh would not 
only help the' workers co-njng frolD Bibar 
to aligbt tb~re but also tbe tribals of tbe 
area •••• • (Iuterruptlonl) We appro.1cb tbe 
bon. Minister becaule he comes from 
M ldbya Pcad e,h anJ can get tbingFi do.ne. 
(!nterrUp"ion ) 

18.00 brl. 

I would I ike to subm it tbat even today 
tbe Ra i lw4Ys are not paying any attention 
to metre gauge I ines. Almost all the 
coachos on these tracks are old and 
oblol ete. I wou Id suggest that a metre­
gauge Zone should be created in tbe 
country. The popllJ~tion of Pali town is 
1.50 lakhs and, therefore, Pali Railway 
station ~hould be made a model railway 
statton. This is my humbl e request. 
Besides, the metre IBuae I ioes should be 
surveyed and the needful d(Joe in tbis 
regard. With these words, I concJude. 

[Bngli61l1 

SHRI AMAL DATTA (Diamond 
Ha. bout): Mr. ueputy.Speaker. Sir, J 
mUlt tbank you for living mo an opportun. 
ity to a:Ukd a supplementary lpoecb on 
bebalf of my party to oppose tbe Supp) ~ 
meDtar, DeQl8nds. 

Sir, ( think tbe Railway. take areat 
pride in. laying" "all the tlmo t~.t tbe, are 
living a areat •• rvice to tbe D8tlo~ in 
lI1~viDa tbo Goal wbiob il required to b, 
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moved mainly ror these power ItatioD~ and 
otber bi, fndu.tries like ated plants aDd 
all tbat. You win be surprlted to note 
that tbe RaJlways were asked io 1985 .. " 
to move 124 million toooes ofco}\l by tbo 
PlaoniDI Commission, but tho Railways did 
not alroe to move that much of coal. tboy 
only aareed to move 110 million out of 
124 million tonne. *bleh' tbey were 
requested to move and tbis is out of an 
estimated production of 163 million tonDOs. 

So, tt.e Railways in fact are movin. only 
a small quantity, not the entire coal but 
only alout 70 per cent of the coal wbich 
this country is producing. Another 30 per 
cent is left to be moved by the road 
transport. And th is is wh ere the Railways' 
failure becomes very prominent b:cause 
coat is a bulk: comfl:\oJity wh~ch cannot be 
moved economically by road transport beyond 
300 kilometres. But if you see standiDI 
on the Grand Trunk Road, you will find 
thousands of coal trucks plyiog every - da, 
br ingins coaJ ftom Dbanbad or RanilaQ,j 
area to Punjab. Haryana. Delhi and a II 
these places. This is one of tbe great est 

failures-which anybody can oblerve just by 
Itandinl in tbe street an d observing how 
many truckloads of coal are carrying coal 
over 1001 distances. The Railways' 
failure is not only in not being able to 
carry coal, but also in taking out. aoo.d 
quality coal and tben deliveriDI bad 
quality coal to the thermal power.ltalioDS 
thoro by makins tbo entire nation suffer by 
damagiDI the power Itations. And how it 
happens? It bappens because tbey take 
luch a 100a time in tbear sbuDtinl and 
sbuUIiDI operatiODt, in tbeir way tbey 
will make tbe interchanges, even tben iD 
tbe road sldingl and aU that tbe waloDI 
lie tbere for day. in and out. In tbe 
meaD time eitber 'be coal is pilfered or tbe 
goal II CblnKed. Wbatever bappeD. lbe, 
neVfJr keep aD" track of tbe coal "aloDS 
tbem.elvl'. They do not Jabel them 

.. properly, tbey dO nol care to wtiah lhem 
at tbe orillo) tbey do Dot weilb tb~m at all 
'iD tbe d08tina tiOD 10 tbat tbo CODlipoe. 

lufer Dot ooly becaUle of delayed deilve" 
of ~oal, Dot OD1), because of non-deliver, 
of coaJ. but a110 because of de,ivery of bad 
quality GOa) arid that il whl tbe power 
'itua'ion i~ tbiB QOUllltl is 1arlel, be~uso 
of the J,aihva,. Dot carryiDI Que luir 
4u\i. to carr, tbo 001";& quaDdl1' aD4 
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quality of coal to tbe power statioDs and 
tbo wbole Dation is suft'ering becau'l of 
that. 

Anotbcr thing for whf.:h tbe Railway. 
art lutrt!ring Is-if is or coune tbe 
aational poliCY, but tbe R.aHway. Sbould 
take the initiativf' in abolisblng this harmful 
poUcy of freisht equalisation so far as coal 
j, concerned. Thil hal to be pbased OUf. 

a. recommended by one of the Commi!teo! 
-I think it is tbe Mondal. Committee 
-but it has not yet been done and it il 
for the Ra ilways to 8ee tbat tbey do not 
staDd to 1 '5S because of this (rdahl 
equalisation policy. It should be put an 
tod to and Railways mu .. t take the 
initiative. 

Then, wbat ba-s the Railways doni to 
locreB~e its revenue by letting hold of the 
len eral mercbandise, most of which freiaht 
bas gone to tbo road because of tbe fact 
the Railways do not provide· the type or 
tailor-made service which is required to aet 
tbat kind of tcaffic t which is high frei~bt 
larnina' traffic? They have d\)ne not~IDY 
10 rat. We know eveo tbe contaIner 
service which tbey ha". instituted is. Dot 
attractive because of lack or proper ser'llces. 
And tbe main bane of tbe Railwa,s­
whether it is track or rolling stock' or 
wagons or whatever it ii-is the Jack of 
maintenance. T be Jack of maintenance 
comes because of tbe fact tbat tbe wo!kors 
are not skUed to do. You JUlt put 
anybody 00 the job witbout aiving tbem 
proper training. Tho workers do not bave 
proper tools for ma inlenance Oveo. Ther. 
is DO p,oper' supervision. Tbe,re is no 
maDa,ement and as a relult of tbe walons, 
tho coaches. tbe locomotives which should 
be rUDning without troublo for yoars 
togotber do not last in our country be,ond 
8 very. limited Dumber of ~earl. Even 
after two yean, ... after a major o'tOrhaul, 
~ OU will find tbe wagoDs are aimost on tbe 
point of break .. dowD and lhe), are, in lact, 
breakina dowD. That i8 why, thore il .10 

much delay eitber in tbe pa •• ongers tralD' 
or lood. trains, tbereby biocktul up the 
track. 

Tbe other tblDa is th. pas.oDaer. tramc. 
. Of ootane, tbis II Qot tIae malo reVeDue 

eaming ror tbe Rai)waY8. But it it a social 
obUgatioD. How do the, discha'io tblir 
oblfl8ticD' Nowhere erse ;n tbe world; 
tbe people travel In the condition as the, 
do in India. I think. tbe Mini8ter will 
appreCiate it. He i, 9 widely travelled 
mao; be knows how people travel in other 
countries and how people, bave just to lace 
the problem of o9t'r·crowd'DI in this 
country. Even tn the long·distant. tra in. 
tbey have to travel for 36 hours like that. 
Every day, I hear the talrs of woe from 
persons who have to travel in tbe JOD, 
distance, trains. There is no toilet 
functioning. 'There is no ran; there is no 
ligbt ; Dotbio,. What is aU this? Is it 
because of lack of money or lack 01 
supetvisfoD'" There is DO Supervision fD 
tbe Railways at a~l today. 

Then, ~ome con fusion bas been crtated 
so far as new Jines in OUf State Ire concer­
ned because of no recent visit of the Prime 
Minilter to our SCate. ~ome lines which 
have been OrigiO:1JJy tbought of we tbought 
tbey had been ~al"lctjon('d by the Rai1~~y., 
but then they became practically dead. 
The) bave been revived. I would I ;k:e to 
know from the Railway Minister what hal 
happened to tbe Budge-Budge-Namkba. 
n8 line. I have seen in tbe newSpaper 
that tho Prime Mintster has said that it is 
goinl to be implemented. And then again. 
it is said, "No, no. this is Dot thllt line: 
it is some otber Hne which is to be taken 
UP. i.e. Lakbikantapur to Namkbbna. I 
would try to impress UPon tbe Minister 
tbat this Budge-Budge-Namkhana lino 
was sanctioned by the Railways. This wa. 
put up before the Planniog Commission. 
But it wal taken back from the PlaoniOI 
Commission OD the plea that Railway. 
wanted to examine it more tborou.bly. 
Instead of r esubm itting tbe pal ticu)ar 
proposal, another proposal in another part 
of our Stat e, which happen to be in tbe 
con,tituency 01 the previoul Rail"'a, 
Mini'ter was submitfed (0 th e Plann iDa 
CommlssioD. and aot approted aDd tho 
work Itarted OD that. J am referring to 
tho line CODD.CUD& Maldra to BaJulgbat. 
I am toJd tbat tbe IiDe wa. 80t sanctioner.! 
by th, previous alilway Minjlter and tho 
work Itarted. But now I am told tbat the 
9iork OD that line w.s stopped. Now. 'he 
Budae-Budae-Namkhaoa Jille, v.bicb wal 
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.11 tbe more nece •• ary becluse of the 'act 
that rew Industrial complex i. comiD, up, 
in tbe falta Pree Trade Zone to wbleb 
this "'ould link both Bud,e-Budge and 
NamkhaDI. It w9uld have created aD 
Industrial belt alonl the rajl"l, liDe route 
froin Budle-Budle to NamkhaD8, Wbereas 
what J bear i, the other ahernative roufe 
is loio8 to be takon UP. Ltkhikantapur to 
Namkhana, there is DO induHriaJisation 
• 1 that part of tbe same dutrtet does not 
happeD to be at al1 industrialised. So, we 
wanted tbis industry from Btldge.Budae to 
_pread aloog this' railway line UP to 
Namkhana and tbis line sbould be taken 
up. If that line com~8 up, it would create 
aD industrial belt. So. please examine 
lbil in detail so tbat it will really live a 
boost to tbe backward part of tbat diltrict 

and State, and Dot Jua, sometblDI I' tbe 
momeat wbicb Jooke 1D0r. attnotlft 
because a DeW liDe caD be liven at a· 
lOIter cost. Ultima tel, t'bal liae Mil be 
doar in tbe lODI rUDe T"erefore, tbit tiDe 
Bud.~.BudJe.N8m.b8Da ebouJd be 
examined aDd taken up to beost tbe 
lodu,trla) development. 

MR. DBPUTY.SPBAKER : Tbe HODS' 

stands adjourned to fe-alsemble tomonow 
at 11.00 A.M • 

. 18." larl. 

Tile Lok S(Ablta ,I.e" adJourn,d till 
Eleven 01 the Clc~k 0" Friday. 
Noilember 14, 1986/Kartlk", 

23, J908 (Silk",) 

,riated '" MI •• VtDdIa,. ValiDl 'aok.aI •• ', De,bi-llOOJ3. 




